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IN THE HON’BLE NA'IQ%ZL GREEN TRIBUBAL
PRINCIPAL BENCH, NEW DELHI

OA No.1127/2024
IN THE MATTER OF :
Sukhdeep Singh Applicant
Versus
Haryana State Pollution Control Board & Ors. Respondent

PROGRESS REPORT OF THE JOINT COMMITTEE IN COMPLIANCE
OF HON’BLE NGT DIRECTIONS DATED 19.11.2025.

1.0. Background of the matter:

That the previous inspections of stone crushing units were carried out in 2025 by HSPCB in
accordance with the Government of Haryana Notification dated 11.05.2016. Accordingly a
report dated 20.08.2025 was filed by HSPCB, which was considered by Hon’ble NGT on

21.08.2025.

That the Hon’ble Tribunal vide order dated 19.11.2025 (Annexure-1) has granted three months
time to the Joint Committee to conduct the inspection of all the stone crushers and its submit
report .
The Environment Department, Government of Haryana, has issued a new Notification dated
02.09.2025 with respect to stone crushers in Haryana, prescribing siting norms and
environmental norms. The said notification contains two schedules, Schedule-I: Norms for siting
of stone crushers in Haryana; and Schedule-II: Emission norms and pollution control measures
requirements. The copy of the Notification No. 71/C.A.29/1986/Ss.5 & 7/2025 dated 02.09.2025
is attached as Annexure 2.
A Joint Committee was constituted in compliance to the orders of Hon’ble NGT comprising of
the following members:

i.  Dr. Narender Sharma, Scientist ‘F’ and Regional Director, CPCB, RD Chandigarh.

ii.  Sh. Jaspal Singh, S.D.M Vyaspur, Yamunanagar (Representative of Deputy

Commissioner, Yamunanagar for Sub-Division Vyaspur ).

iii.  Sh. Rohit Kumar, S.D.M Chhachhrauli, Yamunanagar (Representative of Deputy
Commissioner, Yamunanagar for Sub-Division Chhachhrauli ).

iv.  Sh. Pardeep Singh, Regional Officer, Yamunanagar (Representative of HSPCB).

v.  Sh. Sandeep Singh Saini, Divisional Forest Officer, Yamunanagar.
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5. The present status of the stone crushing @9 ﬁxated in the Yamunanagar, as provided by

HSPCB (List attached as Annexure-3) is as under:

Total no of stone| No of wunits found | No. of wunits lying | No. of operational
crushing units in | dismantled closed by Board units
Yamunanagar

217 40 50 127

2.0. Progress made by the Joint Committee in compliance of the orders of Hon’ble

NGT by the Joint Committee:

1.

ii.

1il.

In pursuance of the directions passed by this Hon’ble Tribunal and to verify the
compliance status as pre notification dated 02.09.2025 and CPCB guidelines 2023; the
Joint Committee has conducted verification of 51 stone crushing units with respect to
sitting norms and environmental norms. Copies of the inspection reports of all the 51 no
of stone crusher units are attached as Annexure-4 (colly).

The findings of the Joint Committee based on the inspections are, as follows:

During the inspection, all stone crushing units were found non-operational. Out of a total
of 51 stone crushers, 11 units had been closed by the Haryana State Pollution Control
Board due to previous non-compliances, while the remaining 40 units were non-
operational and had not submitted any information regarding their operational status to
the Board. Therefore all the 40 no of units have been directed not to operate without prior
intimation to the HSPCB. Copy of the orders are attached as Annexure-5 (colly).

It has been found that none of the stone crusher unit has got approved the plantation plan
for 02 rows of avenue plantation from DFO Yamunanagar as per notification dated
02.09.2025 and directions have also been issued to the stone crushing units for the same.
As per the information provided by DFO Yamunanagar till 15.02.2025 , plantation plan
of 10 no of units have been approved.

The stone crusher-wise status of compliance verified by the Joint Committee and the
status of the action taken by HSPCB for the non-compliances observed by the Joint

Committee, are summarized in the following Table -1.
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S.No. Name and address of the Stone | Date of | Non-compliance observed by the Joint Committee Action taken by HSPCB for the non-compliances
Crusher along with geo- | Inspection
Coordinates

1 M/s J.B. Stone Crusher, Village | 11.12.2025 1. Unit has provided 15 no. of sprinklers having 54 no. of nozzles out of | SCN issued vide letter No. HSPCB/YR/2025/2660
Doiwala, Tehsil Chhachhrauli,

District Yamunanagar

which 6 nozzles are not functional. While, at least 50 no. of sprinklers along
with Water storage facility of minimum 10 KLD are required as per
Notification dated 02.09.2025. Further, no water sprinkling arrangement
provided at unloading area.

2. Unit has not provided flexible telescopic chute from top of discharge
point to the ground level as per CPCB guidelines.

3.Unit has provided wind breaking wall but the height of which is not
adequate while the height of wall should be 02 feet more than the highest
node of crusher along the periphery of crusher as per Notification dated
02.09.2025.

4.Unit has provided metalled road on ramp and near loading area but entire
area inside the premise is not metalled as per CPCB guidelines.

5.Unit has provided only 01 Nos. of rotating water sprinkling system which
is not covering entire premise as per CPCB guidelines.

6.Unit has provided only 01 row of plantation. While two rows of plantation
along the periphery of the plant is required after duly approval of plantation
plan by Divisional Forest Officer as per Notification dated 02.09.2025.
7.Unit has provided display board but plant capacity and date of issue of
CTE & CTO from HSPCB not mentioned as per CPCB guidelines.

8.Unit has installed 07 Nos. of CCTV Cameras but unit has not provided the

access to ascertain the data storage of minimum 30 days as per CPCB

dated 18.12.2025 was sent by post but returned
undelivered; thereafter, it was served by hand on
31.12.2025. The unit submitted its reply on
14.01.2026 after making compliances, which

requires re-verification.
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guidelines.
Status of Dust Collector with Bag Filter
Installed

M/s Ganga Gram Udyog
Sansthan, Village Doiwala, P.O.
Devdhar, District Yamunanagar

11.12.2025

1. Unit has provided 15 no. of sprinklers having 55 no. of nozzles out of
which 6 nozzles are not functional. While, at least 50 no. of sprinklers along
with Water storage facility of minimum 10 KLD are required as per
Notification dated 02.09.2025. Further, no water sprinkling arrangement
provided at unloading area.

2.Unit has installed 05 no. of conveyor belts out of which only 03 no. of
belts are covered while all conveyor belts shall be covered as per
Notification dated 02.09.2025.

3.Unit has not provided flexible telescopic chute from top of discharge
point to the ground level as per CPCB guidelines.

4.Unit has provided wind breaking wall only on one side of unit but the
height of which is not adequate while the height of wall should be 02 feet
more than the highest node of crusher along the periphery of crusher as per
Notification dated 02.09.2025.

5. Unit has provided metalled road on ramp and near loading area but entire
area inside the premise is not metalled as per CPCB guidelines.

6.Unit has provided only 01 Nos. of rotating water sprinkling system which
is not covering entire premise as per CPCB guidelines.

7. Unit has provided only 01 row of plantation. While two rows of
plantation along the periphery of the plant is required after duly approval of
plantation plan by Divisional Forest Officer as per Notification dated
02.09.2025.

SCN vide letter No. HSPCB/YR/2025/2656 dated
18.12.2025 was sent by post but returned
undelivered; thereafter, it was served by hand on
31.12.2025. The unit submitted its reply on
14.01.2026 after making compliances , which

requires re-verification.
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8.Unit has provided display board but contact details of Owner and plant
capacity not mentioned as per CPCB guidelines.

9.Unit has not installed any CCTV Cameras and unit has not provided the
access to ascertain the data storage of minimum 30 days as per CPCB

guidelines.

Status of Dust Collector with Bag Filter
Installed

M/s Nanak Stone Crushing Co.,
Village Doiwala, District
Yamunanagar

11.12.2025

1. Unit has provided 03 no. of sprinklers having 12 no. of nozzles. While, at
least 50 no. of sprinklers along with Water storage facility of minimum 10
KLD are required as per Notification dated 02.09.2025. Further, no water
sprinkling arrangement provided at unloading area.

2.Unit has installed 03 no. of conveyor belts which are not covered node to
node while all conveyor belts shall be covered properly as per Notification
dated 02.09.2025.

3.Unit has not provided flexible telescopic chute form top of discharge
point to the ground level as per CPCB guidelines.

4.Unit has provided wind breaking wall only on one side of unit but the
height of which is not adequate while the height of wall should be 02 feet
more than the highest node of crusher along the periphery of crusher as per
Notification dated 02.09.2025.

5.Unit has provided metalled road on ramp and near loading area but entire
area inside the premise is not metalled as per CPCB guidelines.

SCN vide letter No. HSPCB/YR/2025/2666 dated

18.12.2025 was sent by post but returned
undelivered; thereafter, it was served by hand on
31.12.2025. The wunit submitted its reply on
03.02.2026after which

making compliances,

requires re-verification.
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6.Unit has provided only 01 Nos. of rotating water sprinkling system which
is not covering entire premise as per CPCB guidelines.

7.Unit has provided only 01 row of plantation. While two rows of plantation
along the periphery of the plant is required after duly approval of plantation
plan by Divisional Forest Officer as per Notification dated 02.09.2025.

8.Unit has provided display board but plant capacity and date of issue of
CTE & CTO from HSPCB not mentioned as per CPCB guidelines.

9.Unit has installed 08 no. of CCTV Cameras and unit has not provided the
access to ascertain the data storage of minimum 30 days as per CPCB
guidelines

Status of Dust Collector with Bag Filter

Installed

M/s Jai Bhole Stone crusher

Village Doiwala,
Yamunanagar

District

11.12.2025

1.Unit has provided 15 no. of sprinklers having 50 no. of nozzles. While, at
least 50 no. of sprinklers along with Water storage facility of minimum 10
KLD are required as per Notification dated 02.09.2025. Further, no water
sprinkling arrangement provided at unloading area.

2.Unit has installed 06 no. of conveyor belts out of which 01 no. is fully
covered, 03 no. of conveyor belts are partially covered whereas two
conveyor belts is not covered while all conveyor belts shall be covered
properly as per Notification dated 02.09.2025.

3.Unit has not provided flexible telescopic chute form top of discharge
point to the ground level as per CPCB guidelines.

4.Unit has provided wind breaking wall only on one side of unit but the
height and width of which is not adequate while the height of wall should

SCN vide letter No. HSPCB/YR/2025/2658 dated
18.12.2025 was sent by post but returned
undelivered; thereafter, it was served by hand on
31.12.2025. The unit submitted its reply on
07.01.2026 after making compliances , which

requires re-verification..
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be 02 feet more than the highest node of crusher along the periphery of
crusher as per Notification dated 02.09.2025.

5.Unit has provided metalled road on ramp and near loading area but entire
area inside the premise is not metalled as per CPCB guidelines.

6.Unit has not provided any rotating water sprinkling system which is
required as per CPCB guidelines.

7.Unit has provided only 01 row of plantation. While two rows of plantation
along the periphery of the plant is required after duly approval of plantation
plan by Divisional Forest Officer as per Notification dated 02.09.2025.

8.Unit has provided display board but plant capacity not mentioned as per
CPCB guidelines.

9.Unit has installed 06 no. of CCTV Cameras and unit has not provided the
access to ascertain the data storage of minimum 30 days as per CPCB
guidelines.

Status of Dust Collector with Bag Filter

Installed

M/s Nirmal Honey Stone Crusher,
Village Doiwala, District
Yamunanagar

11.12.2025

1.Unit has provided 18 no. of sprinklers having 52 no. of nozzles. While, at
least 50 no. of sprinklers along with Water storage facility of minimum 10
KLD are required as per Notification dated 02.09.2025.

2.Unit has not provided complete enclosures to its crushing sections as
required as per CPCB guidelines.

3.Unit has not installed Dry extraction cum bag filter followed by cyclone
as per CPCB guidelines.

4.Unit has installed 09 no. of conveyor belts out of which 03 no. of
conveyor belts are partially covered whereas, 06 no. conveyor belts are not

SCN vide letter No. HSPCB/YR/2025/2662 dated
18.12.2025 was sent by post but returned
undelivered; thereafter, it was served by hand on
31.12.2025. Unit has not submitted reply of SCN
therefore Speaking order has been passed on
13.02.2026 for initiation of closure action.

603




604

covered. While all conveyor belts shall be covered node to node as per
Notification dated 02.09.2025.

5.Unit has not provided flexible telescopic chute form top of discharge
point to the ground level as per CPCB guidelines.

6.Unit has provided wind breaking wall only on one side of premise but the
height and width of which is not adequate while the height of wall should
be 02 feet more than the highest node of crusher along the periphery of
crusher as per Notification dated 02.09.2025.

7.Unit has provided metalled road on ramp and near loading area but entire
area inside the premise is not metalled as per CPCB guidelines.

8.Unit has provided 04 no. of rotating water sprinkling system but not
adequate to control the dust emission from entire premises which is required
as per CPCB guidelines.

9.Unit has provided only 01 row of plantation. While two rows of plantation
along the periphery of the plant is required after duly approval of plantation
plan by Divisional Forest Officer as per Notification dated 02.09.2025.

10.Unit has provided display board but plant capacity and details of owner
are not mentioned on the display board as required as per CPCB guidelines.

11.Unit has installed 09 no. of CCTV Cameras and unit has not provided
the access to ascertain the data storage of minimum 30 days as per CPCB
guidelines.

Status of Dust Collector with Bag Filter

Installed
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M/s Saraswati Stone Crusher,

Village Doiwala,
Yamunanagar

District

11.12.2025

1.Unit has provided 08 no. of sprinklers having 23 no. of nozzles out of
which 01 no. is not functional. While, at least 50 no. of sprinklers along
with Water storage facility of minimum 10 KLD are required as per
Notification dated 02.09.2025.

2.Unit has installed 08 no. of conveyor belts out of which 01 no. of
conveyor belt is fully convered, 04 no. of conveyor belts are partially
covered whereas, 03 no. conveyor belts are not covered. While all conveyor
belts shall be covered node to node as per Notification dated 02.09.2025.

3.Unit has not provided flexible telescopic chute form top of discharge
point to the ground level as per CPCB guidelines.

4.Unit has provided wind breaking wall on 02 sides of premise but the
height of which is not adequate while the height of wall should be 02 feet
more than the highest node of crusher along the periphery of crusher as per
Notification dated 02.09.2025.

5.Unit has provided metalled road on ramp but entire area inside the
premise is not metalled as per CPCB guidelines.

6.Unit has provided 03 no. of rotating water sprinkling system but not
adequate to control the dust emission from entire premises which is required
as per CPCB guidelines.

7.Unit has provided only 01 row of plantation on 02 sides of unit. While
two rows of plantation along the periphery of the plant is required after duly
approval of plantation plan by Divisional Forest Officer as per Notification
dated 02.09.2025.

8.Unit has provided display board but plant capacity not mentioned on the
display board as required as per CPCB guidelines.

9.Unit has installed 06 no. of CCTV Cameras and unit has not provided the

SCN vide letter No. HSPCB/YR/2025/2664 dated
18.12.2025 was sent by post but returned
undelivered; thereafter, it was served by hand on
31.12.2025. The wunit submitted its reply on
14.01.2026 after making compliances , which
requires re-verification.
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access to ascertain the data storage of minimum 30 days as per CPCB
guidelines.

Status of Dust Collector with Bag Filter
Installed

M/s Haryana Stone Mills Pvt Ltd.,
Village Doiwala, Tehsil
Chhachhrauli,

District Yamunanagar

07.01.2026

1.Unit has provided 15 no. of sprinklers having 55 no. of nozzles whereas
atleast 50 no. of sprinklers are required according to Notification dated
02.09.2025.

2.Unit has installed 08 no. of conveyor belts out of which 03 no. of
conveyor belts are partially covered whereas 05 no. conveyor belts is not
covered while all conveyor belts shall be covered properly as per
Notification dated 02.09.2025.

3.Unit has not provided flexible telescopic chute form top of discharge
point to the ground level as per CPCB guidelines.

4.Unit has provided wind breaking wall only on one side of unit with brick
masonry wall and one side is covered by office of the unit but two sides are
not provided with wall as per Notification dated 02.09.2025.

5.Unit has provided metalled roads on ramp, and from loading area to
weighing bridge but remaining area inside the premise is not metalled as
required according to CPCB guidelines.

6.Unit has not submitted plantation plan after approval by the Divisional
Forest Officer as required according to Notification dated 02.09.2025.

7.Unit has provided display board but details like plant capacity, CTE/CTO
details, Mining License details and contact details not mentioned as
required according to CPCB guidelines.

SCN vide letter No. HSPCB/YR/2025/2981 dated
14.01.2026 was sent by post but returned
undelivered; thereafter, it was served by hand on
03.02.2026. Further action will be initiated after

completion of time of SCN.
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8.Unit has installed 07 no. of CCTV Cameras and unit has not provided the
access to ascertain the data storage of minimum 30 days as required
according to CPCB guidelines.

9. During the visit fine aggregates and coarse aggregates were found
uncovered.

Status of Dust Collector with Bag Filter
Installed

M/s Hum Stone Crusher,

Village Doiwala,
Chhachhrauli,

District Yamunanagar

Tehsil

07.01.2026

1.Unit has provided 03 no. of sprinklers having 12 no. of nozzles whereas
atleast 50 no. of sprinklers are required according to Notification dated
02.09.2025.

2.Unit has provided a GI sheet cover shed to the crushing section, but it is
not in good condition.

3.Unit has installed 07 no. of conveyor belts out of which 05 no. of
conveyor belts are partially covered whereas 02 no. conveyor belts is not
covered while all conveyor belts shall be covered properly as per
Notification dated 02.09.2025.

4.Unit has not provided flexible telescopic chute form top of discharge
point to the ground level as per CPCB guidelines.

5.Unit has not provided wind breaking wall along the periphery of crusher
as required according to Notification dated 02.09.2025.

6.Unit has provided metalled roads on ramp, and from loading area to
weighing bridge but remaining area inside the premise is not metalled as
required according to CPCB guidelines.

7.Unit has not submitted plantation plan after approval by the Divisional
Forest Officer as required according to Notification dated 02.09.2025.

SCN vide letter No. HSPCB/YR/2025/2977 dated
14.01.2026 was sent by post but returned
undelivered; thereafter, it was served by hand on
03.02.2026. Further action will be initiated after
completion of time of SCN.
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8.Unit has not provided display board with the details like Name of the unit,
Contact Details of owner, CTE/CTO Details, MDL Details and Plant
Capacity as required according to CPCB guidelines.

9.Unit has installed 05 no. of CCTV cameras; however, the CCTV cameras
have been installed only at the entrance and unloading areas, and the unit
has not provided access to ascertain the minimum 30 days data storage as
per CPCB guidelines.

10.During the visit fine aggregates and coarse aggregates were found
uncovered.

Status of Dust Collector with Bag Filter
Installed

M/s Ambay Stone Crusher,
Village Doiwala, Tehsil
Chhachhrauli, District
Yamunanagar

07.01.2026

1.Unit has provided 10 no. of sprinklers having 40 no. of nozzles whereas
atleast 50 no. of sprinklers are required according to Notification dated
02.09.2025.

2.Unit has provided GI Sheet cover shed to secondary crushing machine but
primary crushing machine is not covered while all machines shall be
covered properly as per Notification dated 02.09.2025.

3.Unit has not installed Dry extraction cum bag filter followed by cyclone
as required according to CPCB guidelines & Haryana Govt. Notification
dated 02.09.2025.

4.Unit has installed 07 no. of conveyor belts out of which 03 no. of
conveyor belts are partially covered whereas 04 no. conveyor belts is not
covered while all conveyor belts shall be covered properly as per
Notification dated 02.09.2025.

SCN vide letter No. HSPCB/YR/2025/2979 dated
14.01.2026 was sent by post but returned
undelivered; thereafter, it was served by hand on
03.02.2026. Further action will be initiated after
completion of time of SCN.
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5.Unit has not provided flexible telescopic chute form top of discharge
point to the ground level as per CPCB guidelines.

6.Unit has provided wind breaking wall only on one side of unit with GI
sheet but on three sides walls are not provided as per Notification dated
02.09.2025.

7.Unit has provided metalled roads on ramp but remaining area inside the
premise is not metalled as required according to CPCB guidelines.

8.Unit has not submitted plantation plan after approval by the Divisional
Forest Officer as required according to Notification dated 02.09.2025.

9.Unit has provided display board but the details like Contact Details of
owner, CTE/CTO Details, MDL Details and Plant Capacity are not updated
as required according to CPCB guidelines.

10.Unit has not installed any CCTV cameras and not provided access to
ascertain the minimum 30 days data storage as per CPCB guidelines.

11.During the visit fine aggregates and coarse aggregates were found
uncovered.

Status of Dust Collector with Bag Filter
Not Installed

10

M/s Kamal Stone Crusher,

Village Doiwala,
Chhachhrauli,

District Yamunanagar

Tehsil

07.01.2026

1.Unit has provided 21 no. of sprinklers having 50 no. of nozzles whereas
atleast 50 no. of sprinklers are required as per Notification dated
02.09.2025.

2.Unit has installed 06 no. of conveyor belts out of which 03 no. of
conveyor belts are partially covered whereas 03 no. conveyor belts are not
covered while all conveyor belts shall be covered properly as per
Notification dated 02.09.2025.

SCN issued vide letter no. HSPCB/YR/2025/2977
dated 14.01.2026sent through post but not delivered
and received back thereafter sent by hand on
03.02.2026. Unit has submitted reply of SCN on
10.02.2026after making compliances , which
requires re-verification.
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3.Unit has not provided flexible telescopic chute form top of discharge
point to the ground level as per CPCB guidelines.

4.Unit has provided wind breaking wall only on one side of unit with brick
masonry wall but remaining sides are not provided with wall as per
Notification dated 02.09.2025.

5.Unit has provided metalled roads on ramp but remaining area inside the
premise is not metalled as required according to CPCB guidelines.

6.Unit has not submitted plantation plan after approval by the Divisional
Forest Officer as required according to Notification dated 02.09.2025.

7.Unit has provided display board but the details like Contact Details of
owner, CTE/CTO Details, MDL Details and Plant Capacity are not updated
as required according to CPCB guidelines.

8.Unit has installed 05 no. of CCTV Cameras and unit has not provided the
access to ascertain the data storage of minimum 30 days as per CPCB
guidelines.

9.During the visit fine aggregates and coarse aggregates were found
uncovered.

Status of Dust Collector with Bag Filter
Installed

11

M/s Kurukshetra Stone Crusher,
Village Doiwala, Tehsil
Chhachhrauli,

District Yamunanagar

07.01.2026

1.Unit has provided 18 no. of sprinklers having 63 no. of nozzles whereas
atleast 50 no. of sprinklers are required as per Notification dated
02.09.2025.

2.Unit has not installed Dry extraction cum bag filter followed by cyclone
as per CPCB guidelines.

SCN Issued vide letter no. HSPCB/YR/2025/22971
dated 14.01.2026&sent through post but not
delivered and received back thereafter sent by hand
on 03.02.2026. further action will be initiated after
completion of time of SCN.
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3.Unit has installed 15 no. of conveyor belts out of which 06 no. of
conveyor belts are partially covered whereas 09 no. conveyor belts are not
covered while all conveyor belts shall be covered properly as per
Notification dated 02.09.2025.

4.Unit has not provided flexible telescopic chute form top of discharge
point to the ground level as per CPCB guidelines.

5.Unit has provided wind breaking wall only on one side of unit with brick
masonry wall but remaining three sides are not provided with wall as per
Notification dated 02.09.2025.

6.Unit has provided metalled roads on ramp but remaining area inside the
premise is not metalled as required according to CPCB guidelines.

7.Unit has not submitted plantation plan after approval by the Divisional
Forest Officer as required according to Notification dated 02.09.2025.

8.Unit has installed 08 no. of CCTV Cameras and unit has not provided the
access to ascertain the data storage of minimum 30 days as per CPCB
guidelines.

9. During the visit fine aggregates and coarse aggregates were found
uncovered.

Status of Dust Collector with Bag Filter
Installed

12

M/s Shri Mahaluxmi Stone
Crusher, Village Doiwala, Tehsil
Chhachhrauli,

07.01.2026

1.Unit has provided 15 no. of sprinklers having 55 no. of nozzles whereas
atleast 50 no. of sprinklers are required as per Notification dated
02.09.2025.

SCN vide letter No. HSPCB/YR/2025/2973 dated
14.01.2026 was sent by post but returned

undelivered; thereafter, it was served by hand on
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District Yamunanagar

2.Unit has not installed Dry extraction cum bag filter followed by cyclone
as per CPCB guidelines.

3.Unit has installed 05 no. of fixed conveyor belts & 02 no. of movable
conveyor belts. Whereas 01 no. of fixed conveyor belt is not covered while
all conveyor belts shall be covered properly as per Notification dated
02.09.2025.

4.Unit has not provided flexible telescopic chute form top of discharge
point to the ground level as per CPCB guidelines.

5.Unit has provided wind breaking wall only on one side of unit with brick
masonry wall but remaining three sides are not provided with wall as per
Notification dated 02.09.2025.

6.Unit has constructed pucca floor over ramp however remaining ground
area of unit found unpaved as required according to CPCB guidelines.

7.Unit has not submitted plantation plan after approval by the Divisional
Forest Officer, however to eucalyptus plantation were observed around
three sides of unit as per Notification dated 02.09.2025.

8.Unit has installed 08 no. of CCTV Cameras out of which 05 no. of
Cameras found operational & 03 no. of Cameras found non-operational and
unit has not provided the access to ascertain the data storage of minimum 30
days as per CPCB guidelines.

Status of Dust Collector with Bag Filter
Installed

03.02.2026. Unit has submitted reply of SCN on
16.02.2026 after making compliances , which

requires re-verification.
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M/s Geeta Samiti Stone Crusher,
Village Doiwala, Tehsil
Chhachhrauli, District
Yamunanagar

07.01.2026

1.Unit has provided 20 no. of sprinklers having 63 no. of nozzles whereas
atleast 50 no. of sprinklers are required as per Notification dated
02.09.2025.

2.Unit has installed 06 no. of conveyor belts out of which 03 no. of
conveyor belts are partially covered whereas 03 no. conveyor belts is not
covered while all conveyor belts shall be covered properly as per
Notification dated 02.09.2025.

3.Unit has not provided flexible telescopic chute form top of discharge
point to the ground level as per CPCB guidelines.

4.Unit has not provided an adequate wind breaking wall in terms of length
and height as per Notification dated 02.09.2025.

5.Unit has provided metalled roads on ramp but remaining area inside the
premise is not metalled as required according to CPCB guidelines.

6.Unit has not submitted plantation plan after approval by the Divisional
Forest Officer as required according to Notification dated 02.09.2025.

7.Unit has installed 08 no. of CCTV Cameras and unit has not provided the
access to ascertain the data storage of minimum 30 days as per CPCB
guidelines.

8. During the visit fine aggregates and coarse aggregates were found
uncovered.

Status of Dust Collector with Bag Filter
Installed

SCN vide letter No. HSPCB/YR/2025/2975 dated
14.01.2026 was sent by post but returned
undelivered; thereafter, it was served by hand on
03.02.2026. Unit has submitted reply of SCN on
03.02.2026 after making compliances , which
requires re-verification.

14

M/s Sneh Stone Crusher,
Village Doiwala, Tehsil
Chhachhrauli, District

07.01.2026

1.Unit has provided 12 no. of sprinklers having 23 no. of nozzles whereas
atleast 50 no. of sprinklers is required as per Notification dated 02.09.2025.

SCN vide letter No. HSPCB/YR/2025/2985 dated
14.01.2026 was sent by post but returned
undelivered; thereafter, it was served by hand on
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Yamunanagar

2.Unit has not installed Dry extraction cum bag filter followed by cyclone
as per CPCB guidelines.

3.Unit has installed 06 no. of conveyor belts out of which 03 no. of
conveyor belts are partially covered whereas 03 no. conveyor belts are not
covered while all conveyor belts shall be covered properly as per
Notification dated 02.09.2025.

4.Unit has not provided flexible telescopic chute form top of discharge
point to the ground level as per CPCB guidelines.

5.Unit has not provided an adequate wind breaking wall in terms of length
and height as per Notification dated 02.09.2025.

6.Unit has provided metalled roads on ramp but remaining area inside the
premise is not metalled; however, during the visit large quantity of loose
soil observed indicating poor sprinkling facility & poor house keeping as
required according to CPCB guidelines.

7.Unit has not submitted plantation plan after approval by the Divisional
Forest Officer as required according to Notification dated 02.09.2025.

8.Unit has installed 08 no. of CCTV Cameras and unit has not provided the
access to ascertain the data storage of minimum 30 days as per CPCB
guidelines.

9.During the visit fine aggregates and coarse aggregates were found
uncovered.

Status of Dust Collector with Bag Filter
Not Installed

03.02.2026. Unit has submitted reply of SCN on
10.02.2026 after making compliances , which
requires re-verification.
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15

M/s Shree Krishna Stone Crusher,
Village Doiwala, P.O. Devdhar,

District Yamunanagar

08.01.2026

1.Unit has provided 12 no. of sprinklers having 53 no. of nozzles whereas
atleast 50 no. of sprinklers are required according to Notification dated
02.09.2025.

2.Unit has installed 07 no. of conveyor belts out of which 05 no. of
conveyor belts are partially covered whereas 02 no. conveyor belts are not
covered while all conveyor belts shall be covered properly as per
Notification dated 02.09.2025.

3.Unit has provided wind breaking wall on two sides of unit but remaining
two sides are not provided with wall as per Notification dated 02.09.2025.

4.Unit has provided metalled road on ramp and near loading area but entire
area inside the premise is not metalled as per CPCB guidelines.

5. Unit has provided plantation on three sides of the crusher; however,
the plantation plan duly approved by the Divisional Forest Officer has not
been submitted as required under the Notification dated 02.09.2025.

6.Unit has provided display board but the details like Contact Details of
owner, CTE/CTO Details, MDL Details and Plant Capacity are not updated
as required according to CPCB guidelines.

7.Unit has installed 05 no. of CCTV Cameras and unit has not provided the
access to ascertain the data storage of minimum 30 days as per CPCB
guidelines.

8. During the visit fine aggregates and coarse aggregates were found
uncovered.

Status of Dust Collector with Bag Filter
Installed

SCN vide letter No. HSPCB/YR/2025/2969 dated
14.01.2026 was sent by post but returned
undelivered; thereafter, it was served by hand on
03.02.2026. Unit has submitted reply of SCN on
11.02.2026 after making compliances , which

requires re-verification.
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16

M/s Maa Durga Stone Crusher,

Village Ballewala, Tehsil
Chhachhrauli, District
Yamunanagar

08.01.2026

1.Unit has provided 21 no. of sprinklers having 35 no. of nozzles on
machinery and 12 no. of rotating water sprinklers within premises whereas
atleast 50 no. of sprinklers are required according to Notification dated
02.09.2025.

2.Unit has not installed Dry extraction cum bag filter followed by cyclone
as per CPCB guidelines.

3.Unit has installed 11 no. of conveyor belts out of which 05 no. of
conveyor belts are fully covered whereas 06 no. of conveyor belts are
partially covered as required according to Notification dated 02.09.2025.

4.Unit has not provided flexible telescopic chute form top of discharge
point to the ground level as per CPCB guidelines.

5.Unit has partially provided wind breaking wall on all sides of the unit;
however, the height of the wind breaking wall is inadequate as per
Notification dated 02.09.2025.

6.Unit has not submitted the plantation plan to the Divisional Forest
Officer; however, eucalyptus plantation was found existing on two sides of
the unit, as required as per Notification dated 02.09.2025.

7.Unit has provided display board but the details like Contact Details of
owner, CTE/CTO Details, MDL Details and Plant Capacity are not updated
as required according to CPCB guidelines Unit has installed 16 no. of
CCTV Cameras as required as per CPCB guidelines.

8. During the visit fine aggregates and coarse aggregates were found
uncovered.

Status of Dust Collector with Bag Filter
Not Installed

SCN vide letter No. HSPCB/YR/2025/2967 dated
14.01.2026 was sent by post but returned
undelivered; thereafter, it was served by hand on
03.02.2026. Further action will be initiated after
completion of time of SCN.
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M/s Haryana Grit Udyog Stone
Crusher, Village  Ballewala,
District Yamunanagar

08.01.2026

1.Unit has provided 12 no. of sprinklers having 56 no. of nozzles on
machinery and 04 no. of rotating water sprinklers within premises whereas
atleast 50 no. of sprinklers are required according to Notification dated
02.09.2025.

2.Unit has installed 07 no. of conveyor belts out of which 05 no. of
conveyor belts are partially covered whereas 02 no. conveyor belts is not
covered while all conveyor belts shall be covered properly as per
Notification dated 02.09.2025.

3.Unit has not provided flexible telescopic chute form top of discharge
point to the ground level as per CPCB guidelines.

4.Unit has provided wind breaking wall on two sides of unit but remaining
sides of unit are not provided with wall as per Notification dated
02.09.2025.

5.Unit has provided metalled roads on ramp, and from loading area to
weighing bridge but remaining area inside the premise is not metalled as per
CPCB guidelines.

6.Unit has provided plantation on three sides of the crusher; however, the
plantation plan duly approved by the Divisional Forest Officer has not been
submitted as required under the Notification dated 02.09.2025.

7.Unit has provided display board but the details like Contact Details of
owner, CTE/CTO Details, MDL Details and Plant Capacity are not updated
as required according to CPCB guidelines Unit has installed 16 no. of
CCTV Cameras as required as per CPCB guidelines.

8.Unit has installed 08 no. of CCTV Cameras and unit has not provided the
access to ascertain the data storage of minimum 30 days as per CPCB
guidelines.

SCN vide letter No. HSPCB/YR/2025/2953 dated
14.01.2026 was sent by post but returned
undelivered; thereafter, it was served by hand on
03.02.2026. Unit has submitted reply of SCN on
09.02.2026 after making compliances , which
requires re-verification.
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Status of Dust Collector with Bag Filter
Installed

18

M/s Garg Stone Crusher,
Village Doiwala, P.O. Devdhar,

District Yamunanagar

08.01.2026

1.Unit has provided 16 no. of sprinklers having 54 no. of nozzles on
machinery out of which 10 no. of nozzles are non-operational and 04 no. of
rotating sprinklers within premises whereas atleast 50 no. of sprinklers are
required according to Notification dated 02.09.2025.

2.Unit has provided a cover shed to the primary crusher and screener;
however, secondary crusher is partially covered.

3.Unit has installed dry extraction cum bag filter system and the same is
connected to the secondary and tertiary crushers; however, the suction
hoods were found not correctly placed to capture all fugitive dust, as per
CPCB guidelines.

4.Unit has installed 10 no. of conveyor belts out of which 04 no. of
conveyor belts are partially covered whereas 06 no. conveyor belts is not
covered while all conveyor belts shall be covered properly as per
Notification dated 02.09.2025.

5.Unit has not provided flexible telescopic chute form top of discharge
point to the ground level as per CPCB guidelines.

6.Unit has provided metalled road on ramp and near loading area but entire
area inside the premise is not metalled as per CPCB guidelines.

7.Unit has provided plantation on three sides of the crusher; however, the
plantation plan duly approved by the Divisional Forest Officer has not been
submitted as required under the Notification dated 02.09.2025.

8.Unit has installed 09 no. of CCTV Cameras and unit has not provided the
access to ascertain the data storage of minimum 30 days as per CPCB

SCN issued vide letter No. HSPCB/YR/2025/2965
dated 14.01.2026 was sent by post but returned
undelivered; thereafter, it was served by hand on
03.02.2026. Unit has submitted reply of SCN on
06.02.2026 after making compliances , which
requires re-verification.
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guidelines.

9. During the visit fine aggregates and coarse aggregates were found
uncovered.

Status of Dust Collector with Bag Filter
Installed

19

M/s New Surya Stone Industries,

Village Doiwala, Tehsil
Chhachhrauli, District
Yamunanagar

08.01.2026

1.Unit has provided 10 no. of sprinklers having 52 no. of nozzles on
machinery and 04 no. of rotating sprinklers within premises whereas atleast
50 no. of sprinklers are required according to Notification dated 02.09.2025.

2.Unit has installed 06 no. of conveyor belts out of which 04 no. of
conveyor belts are partially covered whereas 02 no. conveyor belts is not
covered while all conveyor belts shall be covered properly as per
Notification dated 02.09.2025.

3.Unit has not provided flexible telescopic chute form top of discharge
point to the ground level as per CPCB guidelines.

4.Unit has provided wind breaking wall on one side of unit with brick
masonry wall but remaining sides are not provided with wall as per
Notification dated 02.09.2025.

5.Unit has provided metalled road on ramp and near loading area but entire
area inside the premise is not metalled as per CPCB guidelines.

6.Unit has provided plantation on one side of the crusher & ramp; however,
the plantation plan duly approved by the Divisional Forest Officer has not
been submitted as required under the Notification dated 02.09.2025.

7.Unit has provided display board but the details like Contact Details of
owner, CTE/CTO Details, MDL Details and Plant Capacity are not updated
as required according to CPCB guidelines Unit has installed 16 no. of

SCN vide letter No. HSPCB/YR/2025/2959 dated
14.01.2026 was sent by post but returned
undelivered; thereafter, it was served by hand on
03.02.2026. Unit has submitted reply of SCN on
11.02.2026 after making compliances , which

requires re-verification.
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CCTV Cameras as required as per CPCB guidelines.

8.Unit has installed 08 no. of CCTV Cameras and unit has not provided the
access to ascertain the data storage of minimum 30 days as per CPCB
guidelines.

9. During the visit fine aggregates and coarse aggregates were found
uncovered

Status of Dust Collector with Bag Filter
Installed

20

M/s Friends Stone Crushing Co,
Village Doiwala, P.O. Devdhar,

District Yamunanagar

08.01.2026

1.Unit has provided 12 no. of sprinklers having 55 no. of nozzles; however,
08 no. of nozzles are non-operational whereas atleast 50 no. of sprinklers
are required according to Notification dated 02.09.2025.

2.Unit has installed 06 no. of conveyor belts out of which 03 no. of
conveyor belts are partially covered whereas 03 no. conveyor belts is not
covered while all conveyor belts shall be covered properly as per
Notification dated 02.09.2025.

3.Unit has not provided flexible telescopic chute from top of discharge
point to the ground level as per CPCB guidelines.

4.Unit has provided wind breaking wall on two sides of unit but remaining
sides are not provided with wall as per Notification dated 02.09.2025.

5.Unit has provided metalled road on ramp and near loading area but entire
area inside the premise is not metalled as per CPCB guidelines.

6.Unit has provided plantation; however, the plantation plan duly approved
by the Divisional Forest Officer has not been submitted as required under
the Notification dated 02.09.2025.

7.Unit has provided display board but the details like Contact Details of

SCN vide letter No. HSPCB/YR/2025/2963 dated
14.01.2026 was sent by post but returned
undelivered; thereafter, it was served by hand on
03.02.2026. Further action will be initiated upon
expiry of the stipulated time period for submission
of the SCN reply.
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owner, CTE/CTO Details, MDL Details and Plant Capacity are not updated
as required according to CPCB guidelines Unit has installed 16 no. of
CCTV Cameras as required as per CPCB guidelines.

8.Unit has installed 08 no. of CCTV Cameras and unit has not provided the
access to ascertain the data storage of minimum 30 days as per CPCB
guidelines.

9. During the visit fine aggregates and coarse aggregates were found
uncovered.

Status of Dust Collector with Bag Filter
Installed

21

M/s Luxmi Stone Crusher,

Village Doiwala,
Chhachhrauli,
Yamunanagar

Tehsil
District

08.01.2026

1.Unit has provided 15 no. of sprinklers having 50 no. of nozzles; however,
08 no. of nozzles are choked whereas atleast 50 no. of sprinklers are
required according to Notification dated 02.09.2025.

2.Unit has installed only Dust Collector with Bag Filter system connected to
primary & secondary crusher; however, screeners are not connected as per
CPCB guidelines.

3.Unit has installed 08 no. of conveyor belts out of which 08 no. of
conveyor belts are partially covered while all conveyor belts shall be
covered properly as per Notification dated 02.09.2025.

4.Unit has not provided flexible telescopic chute from top of discharge
point to the ground level as per CPCB guidelines.

5.Unit has provided wind breaking wall only on one side of unit with GI
sheet but three sides are not provided with wall as per Notification dated
02.09.2025.

SCN vide letter No. HSPCB/YR/2025/2961 dated
14.01.2026 was sent by post but returned
undelivered; thereafter, it was served by hand on
03.02.2026. Unit has submitted reply of SCN on
10.02.2026 after making compliances , which

requires re-verification.
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6.Unit has provided metalled road on ramp but entire area inside the
premise is not metalled as per CPCB guidelines.

7.Unit has provided plantation on 01 side of crusher; however, the
plantation plan duly approved by the Divisional Forest Officer has not been
submitted as required under the Notification dated 02.09.2025.

8.Unit has provided display board but the details like Contact Details of
owner, CTE/CTO Details, MDL Details and Plant Capacity are not updated
as required according to CPCB guidelines Unit has installed 16 no. of
CCTV Cameras as required as per CPCB guidelines.

9.Unit has installed 08 no. of CCTV Cameras and unit has not provided the
access to ascertain the data storage of minimum 30 days as per CPCB
guidelines.

10. During the visit fine aggregates and coarse aggregates were found
uncovered.

Status of Dust Collector with Bag Filter
Installed

22

M/s Shiv Stone Crusher,
Village Doiwala, P.O. Devdhar,

District Yamunanagar

08.01.2026

1.Unit has provided 15 no. of sprinklers having 67 no. of nozzles on
machinery and 04 no. of rotating sprinklers within premises whereas atleast
50 no. of sprinklers are required according to Notification dated 02.09.2025.

2.Unit has installed 10 no. of conveyor belts out of which 05 no. of
conveyor belts are partially covered whereas 05 no. conveyor belts is not
covered while all conveyor belts shall be covered properly as per
Notification dated 02.09.2025.

3.Unit has not provided flexible telescopic chute form top of discharge
point to the ground level as per CPCB guidelines.

SCN vide letter No. HSPCB/YR/2025/2957 dated
14.01.2026 was sent by post but returned
undelivered; thereafter, it was served by hand on
03.02.2026. Further action will be initiated upon
expiry of the stipulated time period for submission
of the SCN reply.
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4.Unit has provided wind breaking wall on three sides of unit and one side
is partially covered as required as per Notification dated 02.09.2025.

5.Unit has provided metalled road on ramp and near loading area but entire
area inside the premise is not metalled as per CPCB guidelines.

6.Unit has provided plantation on two side of crusher and one side new
plants were planted near wind breaking wall; however, the plantation plan
duly approved by the Divisional Forest Officer has not been submitted as
required under the Notification dated 02.09.2025.

7.Unit has provided display board but the details like Contact Details of
owner, CTE/CTO Details, MDL Details and Plant Capacity are not updated
as required according to CPCB guidelines Unit has installed 16 no. of
CCTV Cameras as required as per CPCB guidelines.

8.Unit has installed 10 no. of CCTV Cameras and unit has not provided the
access to ascertain the data storage of minimum 30 days as per CPCB
guidelines.

Status of Dust Collector with Bag Filter

Installed

23

M/s Vishkarma Stone Crusher,

Village Ballewala, Tehsil
Chhachhruali,

District Yamunanagar

08.01.2026

1.Unit has provided 12 no. of sprinklers having 55 no. of nozzles whereas
atleast 50 no. of sprinklers are required according to Notification dated
02.09.2025.

2.Unit has installed 10 no. of conveyor belts out of which 05 no. of
conveyor belts are partially covered whereas 05 no. conveyor belts is not
covered while all conveyor belts shall be covered properly as per
Notification dated 02.09.2025.

SCN vide letter No. HSPCB/YR/2025/2961 dated
14.01.2026 was sent by post but returned
undelivered; thereafter, it was served by hand on
03.02.2026. Unit has submitted reply of SCN on
09.02.2026 after making compliances , which
requires re-verification.
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3.Unit has not provided flexible telescopic chute from top of discharge
point to the ground level as per CPCB guidelines.

4.Unit has provided wind breaking wall on two sides of unit but remaining
two sides are not provided with wall as per Notification dated 02.09.2025.

5.Unit has provided metalled road on ramp and near loading area but entire
area inside the premise is not metalled as per CPCB guidelines.

6.Unit has provided plantation on three sides of the crusher; however, the
plantation plan duly approved by the Divisional Forest Officer has not been
submitted as required under the Notification dated 02.09.2025.

7.Unit has provided display board but the details like Contact Details of
owner, CTE/CTO Details, MDL Details and Plant Capacity are not updated
as required according to CPCB guidelines Unit has installed 16 no. of
CCTV Cameras as required as per CPCB guidelines.

8.Unit has installed 01 no. of CCTV Cameras and unit has not provided the
access to ascertain the data storage of minimum 30 days as per CPCB
guidelines.

Status of Dust Collector with Bag Filter

Installed

24

M/s Mahaluxmi Stone crusher,
Village Doiwala, Tehsil
Chhachhruali,

District Yamunanagar

08.01.2026

1.Unit has provided only 02 no. of sprinklers having 08 no. of nozzles
whereas atleast 50 no. of sprinklers are required according to Notification
dated 02.09.2025; further, no representative present to guide the team
during inspection.

2.Unit has not installed dry extraction cum bag filter as per CPCB
guidelines.

SCN vide letter No. HSPCB/YR/2025/2955 dated
14.01.2026 was sent by post but returned
undelivered; thereafter, it was served by hand on
03.02.2026. Unit has submitted reply of SCN on
10.02.2026 after making compliances , which

requires re-verification.
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3.Unit has installed 06 no. of conveyor belts out of which 03 no. of
conveyor belts are partially covered whereas 03 no. conveyor belts is not
covered while all conveyor belts shall be covered properly as per
Notification dated 02.09.2025.

4.Unit has not provided flexible telescopic chute form top of discharge
point to the ground level as per CPCB guidelines.

5.Unit has not provided wind breaking wall on crusher as per Notification
dated 02.09.2025.

6.Unit has provided metalled road on ramp but entire area inside the
premise is not metalled as per CPCB guidelines.

7.Unit has not submitted plantation plan after approval by the Divisional
Forest Officer as required according to Notification dated 02.09.2025.

8.Unit has not provided display board as per CPCB guidelines.

9.Unit has not installed any CCTV camera at the crusher site; further, no
representative of the unit was available at the crusher to guide the
inspection team.

Status of Dust Collector with Bag Filter

Not Installed

25

M/s Shree Ram Stone Crusher,

Village Doiwala, District

Yamunanagar

09.01.2026

1.Unit has provided only 10 no. of sprinklers having 56 no. of nozzles
whereas atleast 50 no. of sprinklers are required according to Notification
dated 02.09.2025.

2.Unit has provided a GI sheet cover shed to the secondary and tertiary
crushing section but primary crushing section is not covered.

SCN vide letter No. HSPCB/YR/2025/2949 dated
14.01.2026 was sent by post but returned
undelivered; thereafter, it was served by hand on
03.02.2026. Unit has submitted reply of SCN on
05.02.2026 after making compliances , which
requires re-verification.
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3.Unit has provided Dust Collector with Bag Filter system but not installed
and not connected to any crushing section at the time of inspection.

4.Unit has installed 07 no. of conveyor belts out of which 04 no. of
conveyor belts are partially covered whereas 03 no. conveyor belts is not
covered while all conveyor belts shall be covered properly as per
Notification dated 02.09.2025.

5.Unit has not provided flexible telescopic chute form top of discharge
point to the ground level as per CPCB guidelines.

6.Unit has provided wind breaking wall on one side of unit and two sides is
covered by stone masonry wall but remaining one side is not provided with
wall as per Notification dated 02.09.2025.

7.Unit has provided metalled road on the ramp & near loading area, and the
entire area where vehicular movement takes place inside the premises is
paved,but remaining area is not metalled as required according to CPCB
guidelines.

8.Unit has not provided any rotating water sprinkling system which is
required as per CPCB guidelines.

9.Unit has provided plantation on all sides of crusher; however, the
plantation plan duly approved by the Divisional Forest Officer has not been
submitted as required under the Notification dated 02.09.2025.

10.Unit has provided display board but the details like Contact Details of
owner, CTE/CTO Details, MDL Details and Plant Capacity are not updated
as required according to CPCB guidelines Unit has installed 16 no. of
CCTV Cameras as required as per CPCB guidelines.

11.Unit has installed 06 no. of CCTV Cameras but unit has not provided the
access to ascertain the data storage of minimum 30 days as per CPCB
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guidelines.

12During the visit fine aggregates and coarse aggregates were found
uncovered.

Status of Dust Collector with Bag Filter
Installed

26

M/s  Bhagwati  Stone  and
Screening,

Village Nagli 32, Tehsil Bilaspur,

District Yamunanagar

09.01.2026

1.Unit has not installed Dry extraction cum bag filter followed by cyclone
as per CPCB guidelines.

2.Unit has installed 07 no. of conveyor belts out of which 05 no. of
conveyor belts are partially covered whereas 02 no. conveyor belts are not
covered while all conveyor belts shall be covered properly as per
Notification dated 02.09.2025.

3.Unit has not provided flexible telescopic chute from top of discharge
point to the ground level as per CPCB guidelines.

4.Unit has provided wind breaking wall on one side of unit with stone &
Brick Masonry wall, one sides is partially covered by GI sheet and one side
is covered by green cloth boundary but remaining side is not provided with
wall as per Notification dated 02.09.2025.

5.Unit has provided metalled roads on ramp and near loading area but
remaining area inside the premise is not metalled as required according to
CPCB guidelines.

6.Unit has provided plantation on all sides of crusher; however, the
plantation plan duly approved by the Divisional Forest Officer has not been
submitted as required under the Notification dated 02.09.2025.

SCN vide letter No. HSPCB/YR/2025/2947 dated
14.01.2026 was sent by post but returned
undelivered; thereafter, it was served by hand on
03.02.2026. Unit has submitted reply of SCN on
11.02.2026 after making compliances , which
requires re-verification.
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7.Unit has provided display board but the details like Contact Details of
owner, CTE/CTO Details, MDL Details and Plant Capacity are not updated
as required according to CPCB guidelines Unit has installed 16 no. of
CCTV Cameras as required as per CPCB guidelines.

8.Unit has installed 06 no. of CCTV Cameras and unit has not provided the
access to ascertain the data storage of minimum 30 days as per CPCB
guidelines.

Status of Dust Collector with Bag Filter
Not Installed

27

M/s Universal Stone Crusher,

Village Doiwala, District

Yamunanagar

09.01.2026

1.Unit has provided only 09 no. of sprinklers having 40 no. of nozzles
whereas atleast 50 no. of sprinklers are required according to Notification
dated 02.09.2025.

2.Unit has installed 07 no. of conveyor belts out of which 03 no. of
conveyor belts are partially covered whereas 04 no. conveyor belts is not
covered while all conveyor belts shall be covered properly as per
Notification dated 02.09.2025.

3.Unit has not provided flexible telescopic chute form top of discharge
point to the ground level as per CPCB guidelines.

4.Unit has provided wind breaking wall on two side of unit but remaining
two sides are not provided with wall as per Notification dated 02.09.2025.

5.Unit has provided metalled road on the ramp but remaining area is not
metalled as required according to CPCB guidelines.

6.Unit has not provided the plantation plan duly approved by the Divisional
Forest Officer as required under the Notification dated 02.09.2025.

SCN issued vide letter No. HSPCB/YR/2025/2993
dated 14.01.2026 was sent by post but returned
undelivered; thereafter, it was served by hand on
03.02.2026. Further action will be initiated upon
expiry of the stipulated time period for submission
of the SCN reply.
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7.Unit has not provided display board with the details like Name of the
Unit, Contact Details of owner, CTE/CTO Details, MDL Details and Plant
Capacity are not updated as required according to CPCB guidelines Unit
has installed 16 no. of CCTV Cameras as required as per CPCB guidelines.

8.Unit has installed 06 no. of CCTV Cameras but unit has not provided the
access to ascertain the data storage of minimum 30 days as per CPCB
guidelines.

9.During the visit fine aggregates and coarse aggregates were found
uncovered.

Status of Dust Collector with Bag Filter
Installed

28

M/s Mallhi Stone Crusher,

Village Doiwala,

Yamunanagar

District

09.01.2026

1.Unit has provided only 13 no. of sprinklers having 53 no. of nozzles
whereas atleast 50 no. of sprinklers are required according to Notification
dated 02.09.2025.

2.Unit has installed 07 no. of conveyor belts out of which 03 no. of
conveyor belts are partially covered whereas 04 no. conveyor belts is not
covered while all conveyor belts shall be covered properly as per
Notification dated 02.09.2025.

3.Unit has not provided flexible telescopic chute form top of discharge
point to the ground level as per CPCB guidelines.

4.Unit has provided wind breaking wall on three sides of unit but remaining
one side is not provided with wall as per Notification dated 02.09.2025.

5.Unit has provided metalled road on the ramp but remaining area is not
metalled as required according to CPCB guidelines.

SCN issued vide letter No. HSPCB/YR/2025/2991
dated 14.01.2026 was sent by post but returned
undelivered; thereafter, it was served by hand on
03.02.2026. Further action will be initiated upon
expiry of the stipulated time period for submission
of the SCN reply.
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6.Unit has not provided the plantation plan duly approved by the Divisional
Forest Officer as required under the Notification dated 02.09.2025.

7.Unit has not provided display board with the details like Name of the
Unit, Contact Details of owner, CTE/CTO Details, MDL Details and Plant
Capacity are not updated as required according to CPCB guidelines Unit
has installed 16 no. of CCTV Cameras as required as per CPCB guidelines.

8.Unit has installed 06 no. of CCTV Cameras but unit has not provided the
access to ascertain the data storage of minimum 30 days as per CPCB
guidelines.

9.During the visit fine aggregates and coarse aggregates were found
uncovered.

Status of Dust Collector with Bag Filter
Installed

29

M/s Goel Stone Crusher,

Village Doiwala,

Yamunanagar

District

09.01.2026

1.Unit has not provided any sprinklers to unit for suppressing dust
emmission whereas atleast 50 no. of sprinklers are required according to
Notification dated 02.09.2025; further, no representative was present to
guide the team during inspection.

2.Unit has provided GI Sheet cover sheds to crushing sections but covers
are not in good condition.

3.Unit has not installed Dry extraction cum bag filter followed by cyclone
as required according to CPCB Guidelines.

4.Unit has installed 05 no. of conveyor belts out of which 05 no. conveyor
belts are not covered while all conveyor belts shall be covered properly as
per Notification dated 02.09.2025.

SCN issued vide letter No. HSPCB/YR/2025/2995
dated 14.01.2026 was sent by post but returned
undelivered; thereafter, it was served by hand on
03.02.2026. Further action will be initiated upon
expiry of the stipulated time period for submission
of the SCN reply.
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5.Unit has not provided flexible telescopic chute form top of discharge
point to the ground level as per CPCB guidelines.

6.Unit has not provided wind breaking wall as required according to
Notification dated 02.09.2025.

7.Unit has provided metalled road on the ramp but remaining area is not
metalled as required according to CPCB guidelines.

8.Unit has not provided the plantation plan duly approved by the Divisional
Forest Officer as required under the Notification dated 02.09.2025.

9.Unit has not provided display board with the details like Name of the
Unit, Contact Details of owner, CTE/CTO Details, MDL Details and Plant
Capacity are not updated as required according to CPCB guidelines Unit
has installed 16 no. of CCTV Cameras as required as per CPCB guidelines.

10.Unit has not installed any CCTV Cameras and unit has not provided the
access to ascertain the data storage of minimum 30 days as per CPCB
guidelines; further, no representative was present to guide the team during
inspection.

Status of Dust Collector with Bag Filter
Not Installed

30

M/s Neelkanth Stone Crushing
Co.,

Village Doiwala, District

Yamunanagar

09.01.2026

1.Unit has provided only 10 no. of sprinklers having 50 no. of nozzles
whereas atleast 50 no. of sprinklers are required according to Notification
dated 02.09.2025.

2.Unit has provided a GI sheet cover shed to the secondary and tertiary
crushing section but primary crushing section is partially covered.

3.Unit has installed 08 no. of conveyor belts out of which 04 no. of
conveyor belts are partially covered whereas 04 no. conveyor belts is not

SCN issued vide letter No. HSPCB/YR/2025/2983
dated 14.01.2026 was sent by post but returned
undelivered; thereafter, it was served by hand on
03.02.2026. Further action will be initiated upon
expiry of the stipulated time period for submission
of the SCN reply.
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covered while all conveyor belts shall be covered properly as per
Notification dated 02.09.2025.

4.Unit has not provided flexible telescopic chute form top of discharge
point to the ground level as per CPCB guidelines.

5.Unit has provided wind breaking wall partially on two sides of unit but
remaining two sides are not provided with wall as per Notification dated
02.09.2025.

6.Unit has provided metalled road on the ramp but remaining area is not
metalled as required according to CPCB guidelines.

7.The plantation plan duly approved by the Divisional Forest Officer has
not been submitted as required under the Notification dated 02.09.2025.

8.Unit has not provided display board with the details like Name of
Unit,Contact Details of owner, CTE/CTO Details, MDL Details and Plant
Capacity are not updated as required according to CPCB guidelines Unit
has installed 16 no. of CCTV Cameras as required as per CPCB guidelines.

9.Unit has installed 07 no. of CCTV Cameras but unit has not provided the
access to ascertain the data storage of minimum 30 days as per CPCB
guidelines.

10. During the visit fine aggregates and coarse aggregates were found
uncovered.

Status of Dust Collector with Bag Filter
Installed

31

M/s Shyam Stone Crushing Co.,

Village Doiwala, District

09.01.2026

1.Unit has provided only 03 no. of sprinklers having 12 no. of nozzles
whereas atleast 50 no. of sprinklers are required according to Notification
dated 02.09.2025.

SCN issued vide letter No. HSPCB/YR/2025/2987
dated 14.01.2026 was sent by post but returned
undelivered; thereafter, it was served by hand on
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Yamunanagar

2.Unit has installed 06 no. of conveyor belts out of which 04 no. of
conveyor belts are partially covered whereas 02 no. conveyor belts is not
covered while all conveyor belts shall be covered properly as per
Notification dated 02.09.2025.

3.Unit has not provided flexible telescopic chute form top of discharge
point to the ground level as per CPCB guidelines.

4.Unit has provided wind breaking wall on one side of unit but remaining
three sides are not provided with wall as per Notification dated 02.09.2025;
further, it is observed that common path of other crushing units goes
through the boundary of the said unit.

5.Unit has provided metalled road on the ramp but remaining area is not
metalled as required according to CPCB guidelines.

6.The plantation plan duly approved by the Divisional Forest Officer has
not been submitted as required under the Notification dated 02.09.2025.

7.Unit has not provided display board with the details like Name of
Unit,Contact Details of owner, CTE/CTO Details, MDL Details and Plant
Capacity are not updated as required according to CPCB guidelines Unit
has installed 16 no. of CCTV Cameras as required as per CPCB guidelines.

8.Unit has installed 06 no. of CCTV Cameras but unit has not provided the
access to ascertain the data storage of minimum 30 days as per CPCB
guidelines.

9.During the visit fine aggregates and coarse aggregates were found
uncovered.

Status of Dust Collector with Bag Filter
Installed

03.02.2026. Further action will be initiated upon
expiry of the stipulated time period for submission
of the SCN reply.
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32

M/s Mohindra Stone Crusher,

Village Doiwala,
Yamunanagar

District

09.01.2026

1.Unit has provided only 14 no. of sprinklers having 50 no. of nozzles
whereas atleast 50 no. of sprinklers are required according to Notification
dated 02.09.2025.

2.Unit has provided GI Sheet cover shed to Secondary and Tertiary
Crushing sections but primary crusher is not covered whereas all crushing
section shall be properly covered with GI Sheet Conywer sheds as required
according to Notification dated 02.09.2025.

3.Unit has not installed Dry extraction cum bag filter followed by cyclone
as required according to CPCB Guidelines.

4.Unit has installed 06 no. of conveyor belts out of which 03 no. of
conveyor belts are partially covered whereas 03 no. conveyor belts is not
covered while all conveyor belts shall be covered properly as per
Notification dated 02.09.2025.

5.Unit has not provided flexible telescopic chute form top of discharge
point to the ground level as per CPCB guidelines.

6.Unit has provided wind breaking wall on one side of unit but remaining
three sides are not provided with wall as per Notification dated 02.09.2025.

7.Unit has provided metalled road on the ramp and on loading area but
remaining area is not metalled as required according to CPCB guidelines.

8.The plantation plan duly approved by the Divisional Forest Officer has
not been submitted as required under the Notification dated
02.09.2025:further two sides of the unit is provided with plantation.

SCN issued vide letter No. HSPCB/YR/2025/2945
dated 14.01.2026 was sent by post but returned
undelivered; thereafter, it was served by hand on
03.02.2026. Unit has submitted reply of SCN on
11.02.2026 after making compliances, which
requires re-verification.
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9.Unit has provided display board but the details like Contact Details of
owner, CTE/CTO Details, MDL Details and Plant Capacity are not updated
as required according to CPCB guidelines Unit has installed 16 no. of
CCTV Cameras as required as per CPCB guidelines.

10.Unit has installed 12 no. of CCTV Cameras but unit has not provided the
access to ascertain the data storage of minimum 30 days as per CPCB
guidelines.

11 During the visit fine aggregates and coarse aggregates were found
uncovered.

Status of Dust Collector with Bag Filter
Installed

33

M/s Balaji Stone Crusher,

Village Doiwala,
Chhachhruali,

District Yamunanagar

Tehsil

09.01.2026

1.Unit has not provided any sprinklers whereas atleast 50 no. of sprinklers
are required according to Notification dated 02.09.2025; further, no
representative present to guide the team during inspection.

2.Unit has provided GI Sheet cover sheds to crushing sections but covers
are not in good conditions whereas the unit has to provided enclosures by
GI/MS sheets covers properly to all crushing sections of the unit according
to Notification dated 02.09.2025

3.Unit has not installed dry extraction cum bag filter as per CPCB
guidelines.

4.Unit has installed 05 no. of conveyor belts out of which 05 no. of
conveyor belts are not covered while all conveyor belts shall be covered
properly as per Notification dated 02.09.2025.

SCN issued vide letter No. HSPCB/YR/2025/2943
dated 14.01.2026 was sent by post but returned
undelivered; thereafter, it was served by hand on
03.02.2026. Further action will be initiated upon
expiry of the stipulated time period for submission
of the SCN reply.
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5.Unit has not provided flexible telescopic chute form top of discharge
point to the ground level as per CPCB guidelines.

6.Unit has not provided wind breaking wall on crusher as per Notification
dated 02.09.2025.

7.Unit has not provided metalled road on ramp and entire ground area inside
the premise which is required as per CPCB guidelines.

8.Unit has not submitted plantation plan after approval by the Divisional
Forest Officer as required according to Notification dated 02.09.2025.

9.Unit has not provided display board with the details like Name of the unit,
Contact Details of owner, CTE/CTO Details, MDL Details and Plant
Capacity are not updated as required according to CPCB guidelines Unit
has installed 16 no. of CCTV Cameras as required as per CPCB guidelines.

10.Unit has not installed any CCTV camera at the crusher site; further, no
representative of the unit was available at the crusher to guide the
inspection team.

Status of Dust Collector with Bag Filter

Not Installed

34

M/s Krishna Stone Crusher and
Screening Plant,

Village Nagli-32, District

Yamunanagar

15.01.2026

1.Unit has installed 07 no. of conveyor belts out of which 06 no. of
conveyor belts are partially covered whereas 01 no. of conveyor belts is not
covered while all conveyor belts shall be covered properly as per
Notification dated 02.09.2025.

2.Unit has not provided flexible telescopic chute form top of discharge
point to the ground level as per CPCB guidelines.

The said unit is lying closed by the Board and

electricity connection has also been disconnected.
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3.Unit has provided wind breaking wall on 02 sides of premise with MS
Sheet, but remaining 02 sides are not provided as per Notification dated
02.09.2025.

4.Unit has provided metalled roads on ramp, and from loading area to
weighing bridge but remaining area inside the premise is not metalled as
required according to CPCB guidelines.

5.Unit has not submitted plantation plan after approval by the Divisional
Forest Officer as required according to Notification dated 02.09.2025.

6.Unit has provided display board but details like plant capacity, CTE/CTO
details, Mining License details and contact details not updated as required
according to CPCB guidelines.

7.Unit has installed 10 no. of CCTV Cameras and unit has not provided the
access to ascertain the data storage of minimum 30 days as per CPCB
guidelines.

Status of Dust Collector with Bag Filter
Installed

35

M/s Vaishnavi Stone Crusher and
Screening Plant (Stone Crusher),

Village Nagli-32, District

Yamunanagar

15.01.2026

1.Unit has provided only 15 no. of sprinklers having 42 no. of nozzles
whereas atleast 50 no. of sprinklers are required according to Notification
dated 02.09.2025.

2.Unit has provided a cover shed to the tertiary crusher & screeners but
secondary crusher is partially covered according to Notification dated
02.09.2025.

3.Unit has installed 09 no. of conveyor belts out of which 07 no. of
conveyor belts are partially covered whereas 02 no. of conveyor belts are

The said unit is lying closed by the Board and

electricity connection has also been disconnected.
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not covered while all conveyor belts shall be covered properly as per
Notification dated 02.09.2025.

4.Unit has not provided flexible telescopic chute form top of discharge
point to the ground level as per CPCB guidelines.

5.Unit has provided wind breaking wall on one side with MS Sheet, one
side with green cloth, one side partially provided in extension to ramp, and
one side with existing office wall and containers as per Notification dated
02.09.2025.

6.Unit has provided metalled roads on ramp, and from entry point to
loading area but remaining area inside the premise is not metalled as
required according to CPCB guidelines.

7.Unit has not submitted plantation plan after approval by the Divisional
Forest Officer as required according to Notification dated 02.09.2025.

8.Unit has not provided display board with updated details like plant
capacity, CTE/CTO details, Mining License details and contact details as
required according to CPCB guidelines.

9.Unit has installed 06 no. of CCTV Cameras and unit has not provided the
access to ascertain the data storage of minimum 30 days as per CPCB
guidelines.

Status of Dust Collector with Bag Filter

Installed

36

M/s  Bhagwati  Stone
Screening (Stone Crusher),

Village Nagli-32,

Yamunanagar

and

District

15.01.2026

1.Unit has provided only 30 no. of sprinklers having 58 no. of nozzles
whereas atleast 50 no. of sprinklers are required according to Notification
dated 02.09.2025.

2.Unit has not installed Dry extraction cum bag filter followed by cyclone

SCN issued vide letter No. HSPCB/YR/2025/3034
dated 14.01.2026 was sent by post but returned
undelivered; thereafter, it was served by hand on
03.02.2026. Unit has submitted reply on 11.02.2026
after making compliances, which requires re-
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as per CPCB guidelines.

3.Unit has installed 12 no. of conveyor belts out of which 11 no. of
conveyor belts are partially covered whereas 01 no. of conveyor belts is not
covered while all conveyor belts shall be covered properly as per
Notification dated 02.09.2025.

4.Unit has not provided flexible telescopic chute form top of discharge
point to the ground level as per CPCB guidelines.

5.Unit has provided wind breaking wall on one side with MS Sheet, one
side partially provided, and remaining two sides are not provided as per
Notification dated 02.09.2025.

6.Unit has provided metalled roads on ramp and loading area but remaining
area inside the premise is not metalled as required according to CPCB
guidelines.

7.Unit has not submitted plantation plan after approval by the Divisional
Forest Officer as required according to Notification dated 02.09.2025.

8. Unit has not provided display board with updated details like plant
capacity, CTE/CTO details, Mining License details and contact details as
required according to CPCB guidelines.

9.Unit has installed 10 no. of CCTV Cameras and unit has not provided the
access to ascertain the data storage of minimum 30 days as per CPCB
guidelines.

Status of Dust Collector with Bag Filter

Installed

verification.
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37

M/s Hans Stone and Screening
(Stone Crusher),

Village Nagli-32, District

Yamunanagar

15.01.2026

1.Unit has provided only 31 no. of sprinklers having 61 no. of nozzles
whereas atleast 50 no. of sprinklers are required according to Notification
dated 02.09.2025.

2.Unit has provided a cover shed to the tertiary crusher, secondary crusher
are partially covered but primary crusher is not covered according to
Notification dated 02.09.2025.

3.Unit has not installed Dry extraction cum bag filter followed by cyclone
as per CPCB guidelines.

4.Unit has installed 12 no. of conveyor belts and all belts are partially
covered while all conveyor belts shall be covered properly as per
Notification dated 02.09.2025.

5.Unit has not provided flexible telescopic chute form top of discharge
point to the ground level as per CPCB guidelines.

6.Unit has provided wind breaking wall on one side with GI Sheet, but
remaining three sides are not provided as per Notification dated 02.09.2025.

7.Unit has provided metalled roads on ramp and loading area but remaining
area inside the premise is not metalled as required according to CPCB
guidelines.

8.Unit has not submitted plantation plan after approval by the Divisional
Forest Officer as required according to Notification dated 02.09.2025.

9.Unit has provided display board but details like plant capacity, CTE/CTO
details, Mining License details and contact details not updated as required
according to CPCB guidelines.

SCN issued vide letter No. HSPCB/YR/2025/3036
dated 28.01.2026 was sent by post but returned
undelivered; thereafter, it was served by hand on
03.02.2026. Unit has submitted reply on 11.02.2026
after making compliances which requires re-
verification.
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10.Unit has installed 06 no. of CCTV Cameras and unit has not provided
the access to ascertain the data storage of minimum 30 days as per CPCB
guidelines.

Status of Dust Collector with Bag Filter
Not Installed

38

M/s Sai Stone Crusher, Village
Nagli-32, District Yamunanagar

15.01.2026

1.Unit has not provided any sprinklers and nozzles, whereas atleast 50 no.
of sprinklers are required according to Notification dated 02.09.2025.

2.Unit has not installed Dry extraction cum bag filter followed by cyclone
as per CPCB guidelines.

3.Unit has not provided cover to any conveyor belt as per Notification dated
02.09.2025.

4.Unit has not provided flexible telescopic chute from top of discharge
point to the ground level as per CPCB guidelines.

5.Unit has not provided wind breaking wall as per Notification dated
02.09.2025.

6.Unit has not provided metalled roads inside the premise as required
according to CPCB guidelines.

7.Unit has not submitted plantation plan after approval by the Divisional
Forest Officer as required according to Notification dated 02.09.2025.

8.Unit has provided display board but details like plant capacity, CTE/CTO
details, Mining License details and contact details not updated as required
according to CPCB guidelines.

The said unit is lying closed by the Board and

electricity connection has also been disconnected.
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9.Unit has installed 02 no. of CCTV Cameras and unit has not provided the
access to ascertain the data storage of minimum 30 days as per CPCB
guidelines.

Status of Dust Collector with Bag Filter
Not Installed

39

M/s Har Gobind Industries (Stone
Crusher), Village Nagli-32,
District Yamunanagar

15.01.2026

1.Unit has provided only 07 no. of sprinklers having 58 no. of nozzles
whereas atleast 50 no. of sprinklers are required according to Notification
dated 02.09.2025.

2.Unit has provided a cover shed to the tertiary crusher, secondary crusher
are partially covered and primary crusher are not covered according to
Notification dated 02.09.2025.

3.Unit has not installed Dry extraction cum bag filter followed by cyclone
as per CPCB guidelines.

4.Unit has installed 12 no. of conveyor belts out of which 11 no. of
conveyor belts are partially covered whereas 01 no. of conveyor belts is not
covered while all conveyor belts shall be covered properly as per
Notification dated 02.09.2025.

5.Unit has not provided flexible telescopic chute from top of discharge
point to the ground level as per CPCB guidelines.

6.Unit has provided wind breaking wall on one side with MS Sheet, one
side partially provided, and remaining two sides are not provided as per
Notification dated 02.09.2025.

SCN vide letter No. HSPCB/YR/2025/3040 dated
28.01.2026 was sent by post but returned
undelivered; thereafter, it was served by hand on
05.02.2026. Unit has submitted reply on
11.02.2026after making compliances , which
requires re-verification.

642

46



643

7.Unit has provided metalled roads on ramp and loading area but remaining
area inside the premise is not metalled as required according to CPCB
guidelines.

8.Unit has not submitted plantation plan after approval by the Divisional
Forest Officer as required according to Notification dated 02.09.2025.

9.Unit has not provided display board with updated details like plant
capacity, CTE/CTO details, Mining License details and contact details as
required according to CPCB guidelines.

10.Unit has installed 10 no. of CCTV Cameras and unit has not provided
the access to ascertain the data storage of minimum 30 days as per CPCB
guidelines.

Status of Dust Collector with Bag Filter

Installed

40

M/s Shiv Sai Stone Crusher,

Village Gobhrabani,
Bilaspur, Yamuna Nagar

Tehsil

15.01.2026

1.Unit has provided only 09 no. of sprinklers having 36 no. of nozzles
whereas atleast 50 no. of sprinklers are required according to Notification
dated 02.09.2025.

2.Unit has installed 07 no. of conveyor belts out of which all the conveyor
belts are partially covered while all conveyor belts shall be covered properly
as per Notification dated 02.09.2025.

3.Unit has not provided flexible telescopic chute from top of discharge
point to the ground level as per CPCB guidelines.

4.Unit has provided wind breaking wall on one side partially whereas
remaining three sides are not provided as per Notification dated
02.09.20250.

SCN Issued vide letter no. HSPCB/YR/2025/3042
dated 28.01.2026 & wunit has submitted reply
through e-mail on dated 11.02.2026 after making
compliances which requires re-verification .
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5.Unit has provided metalled roads on ramp and loading area but remaining
area inside the premise is not metalled as required according to CPCB
guidelines.

6.Unit has not submitted plantation plan after approval by the Divisional
Forest Officer as required according to Notification dated 02.09.2025.

7.Unit has not provided display board with updated details like plant
capacity, CTE/CTO details, Mining License details and contact details as
required according to CPCB guidelines.

8.Unit has installed 04 no. of CCTV Cameras and unit has not provided the
access to ascertain the data storage of minimum 30 days as per CPCB
guidelines.

Status of Dust Collector with Bag Filter

Installed

41

M/s Kamal Road Lines Stone and
Screening (Stone), Village Nagli
32, Tehsil Bilaspur, Yamuna
Nagar

15.01.2026

1.Unit has provided only 33 no. of sprinklers having 66 no. of nozzles
whereas atleast 50 no. of sprinklers are required according to Notification
dated 02.09.2025.

2.Unit has installed 07 no. of conveyor belts out of which 02 belts are fully
covered, 04 belts are partially covered whereas 01 belt is not covered while
all conveyor belts shall be covered properly as per Notification dated
02.09.2025.

3.Unit has not provided flexible telescopic chute from top of discharge
point to the ground level as per CPCB guidelines.

4.Unit has provided wind breaking wall on three sides with GI Sheet
whereas remaining one side is not provided as per Notification dated
02.09.2025.

SCN vide letter No. HSPCB/YR/2025/3044 dated
28.01.2026 was sent by post but returned
undelivered; thereafter, it was served by hand on
05.02.2026. Further action will be initiated upon
expiry of the stipulated time period for submission
of the SCN reply.
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5.Unit has provided metalled roads on ramp and loading area but remaining
area inside the premise is not metalled as required according to CPCB
guidelines.

6.Unit has not submitted plantation plan after approval by the Divisional
Forest Officer as required according to Notification dated 02.09.2025.

7.Unit has provided display board but the details like plant capacity,
CTE/CTO details, Mining License details and contact details are not
updated as required according to CPCB guidelines.

8.Unit has installed 14 no. of CCTV Cameras and unit has not provided the
access to ascertain the data storage of minimum 30 days as per CPCB
guidelines.

Status of Dust Collector with Bag Filter

Installed

4

M/s R.R. Stone Crusher, Village-
Nagli-32, Tehsil-
District Yamuna Nagar

Bilaspur,

15.01.2026

1.Unit has provided only 07 no. of sprinklers having 07 no. of nozzles
whereas atleast 50 no. of sprinklers are required according to Notification
dated 02.09.2025.

2.Unit has installed Dry extraction cum bag filter followed by cyclone but
not connected to Screener Section of the crushing unit as required as per
CPCB guidelines.

3.Unit has installed 08 no. of conveyor belts out of which 02 beltsare
covered; 05 belts are partially covered; 01 belt is not covered while all
conveyor belts shall be covered properly as per Notification dated
02.09.2025.

4.Unit has not provided flexible telescopic chute from top of discharge
point to the ground level as per CPCB guidelines.

SCN vide letter No. HSPCB/YR/2025/3046 dated
28.01.2026 was sent by post but returned
undelivered; thereafter, it was served by hand on
30.01.2026. Unit has submitted reply through e-
11.02.2026 after making
complianceswhich requires re-verification.

mail on dated
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5.Unit has provided wind breaking wall on two sides with GI Sheet; 01 side
is provided partially whereas remaining one side is not provided as per
Notification dated 02.09.2025.

6.Unit has provided metalled roads on ramp, loading area and weighing
bridge but remaining area inside the premise is not metalled as required
according to CPCB guidelines.

7.Unit has not submitted plantation plan after approval by the Divisional
Forest Officer as required according to Notification dated 02.09.2025.

8.Unit has provided display board but the details like plant capacity,
CTE/CTO details, Mining License details and contact details are not
updated as required according to CPCB guidelines.

9.Unit has installed 10 no. of CCTV Cameras out of which only 04 are
operational whereas unit has not provided the access to ascertain the data
storage of minimum 30 days as per CPCB guidelines.

Status of Dust Collector with Bag Filter

Installed

43

M/s Dahiya and Company
Screening  Plant, Village
Mabhiudeenpur, Tehsil Bilaspur,
Yamuna Nagar

16.01.2026

1.Unit has provided only 08 no. of sprinklers having 52 no. of nozzles
whereas atleast 50 no. of sprinklers are required according to Notification
dated 02.09.2025.

2.Unit has not installed Dry extraction cum bag filter followed by cyclone
as required as per CPCB guidelines.

3.Unit has installed 05 no. of conveyor belts out of which all belts are
partially covered while all conveyor belts shall be covered properly as per
Notification dated 02.09.2025.

The said unit is lying closed by the Board and

electricity connection has also been disconnected.
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4.Unit has not provided flexible telescopic chute from top of discharge
point to the ground level as per CPCB guidelines.

5.Unit has provided metalled roads on ramp, loading area and weighing
bridge but remaining area inside the premise is not metalled as required
according to CPCB guidelines.

6.Unit has not submitted plantation plan after approval by the Divisional
Forest Officer as required according to Notification dated 02.09.2025.

7.Unit has not provided display board with the details like plant capacity,
CTE/CTO details, Mining License details and contact details as required
according to CPCB guidelines.

8.Unit has installed 08 no. of CCTV Cameras out of which only 04 are
operational whereas unit has not provided the access to ascertain the data
storage of minimum 30 days as per CPCB guidelines.

Status of Dust Collector with Bag Filter

Not Installed

44

M/s Bajrangi Stone
Village Mahiyudeenpur,
Bilaspur, Yamuna Nagar

Crusher,
Tehsil

16.01.2026

1.Unit has provided only 02 no. of sprinklers having 03 no. of nozzles
whereas atleast 50 no. of sprinklers are required according to Notification
dated 02.09.2025.

2.Unit has not provided cover sheds to its crushing sections as required as
per Notification dated 02.09.2025.

3.Unit has not installed Dry extraction cum bag filter followed by cyclone
as required as per CPCB guidelines.

4.Unit has not provided cover to any conveyor belt while all conveyor belts
shall be covered properly as per Notification dated 02.09.2025.

The said unit is lying closed by the Board and

electricity connection has also been disconnected.
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5.Unit has not provided flexible telescopic chute from top of discharge
point to the ground level as per CPCB guidelines.

6.Unit has not provided wind breaking wall which is required as per
Notification dated 02.09.2025.

7.Unit has not provided metalled roads inside the premise as required
according to CPCB guidelines.

8.Unit has not submitted plantation plan after approval by the Divisional
Forest Officer as required according to Notification dated 02.09.2025.

9.Unit has not provided display board with the details like plant capacity,
CTE/CTO details, Mining License details and contact details as required
according to CPCB guidelines.

10.Unit has not installed any CCTV Cameras whereas unit has not provided
the access to ascertain the data storage of minimum 30 days as per CPCB
guidelines.

Status of Dust Collector with Bag Filter

Not Installed

45

M/s Satluj Stone Crusher, Village
Mahiyudinpur, Tehsil Bilaspur,
Yamuna Nagar

16.01.2026

1.Unit has provided only 22 no. of sprinklers having 54 no. of nozzles
whereas atleast 50 no. of sprinklers are required according to Notification
dated 02.09.2025.

2.Unit has installed Dry extraction cum bag filter followed by cyclone but
not connected to Screener section of the unit as required as per CPCB
guidelines.

3.Unit has provided 07 no. of conveyor belt out of which all are partially
covered while all conveyor belts shall be covered properly as per

The said unit is lying closed by the Board and

electricity connection has also been disconnected.
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Notification dated 02.09.2025.

4.Unit has not provided flexible telescopic chute from top of discharge
point to the ground level as per CPCB guidelines.

5.Unit has provided wind breaking wall only on one side of the unit
whereas remaining three sides are not provided with wall which is required
as per Notification dated 02.09.2025.

6.Unit has provided metalled road on ramp and near loading area but
remaining area inside the premise is not metalled as required according to
CPCB guidelines.

7.Unit has not submitted plantation plan after approval by the Divisional
Forest Officer as required according to Notification dated 02.09.2025.

8.Unit has installed 07 no. of CCTV Cameras whereas unit has not provided
the access to ascertain the data storage of minimum 30 days as per CPCB
guidelines.

Status of Dust Collector with Bag Filter

Installed

46

M/s Khan Screening Plant (Stone
Crusher), Village Taharpur
Kalan, Tehsil Chhahhruali,
Yamuna Nagar

16.01.2026

1.Unit has provided only 12 no. of sprinklers having 47 no. of nozzles
whereas atleast 50 no. of sprinklers are required according to Notification
dated 02.09.2025.

2.Unit has provided GI Sheet cover shed to its Secondary and Tertiary
Crushing sections but not provided cover to its Primary crushing section
while all crushing sections shall be enclosed completely as per Notification
dated 02.09.2025.

The said unit is lying closed by the Board and

electricity connection has also been disconnected.
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3.Unit has installed Dry extraction cum bag filter followed by cyclone but
not connected to Screener section of the unit as required as per CPCB
guidelines.

4.Unit has provided 08 no. of conveyor belt out of which all are partially
covered while all conveyor belts shall be covered properly as per
Notification dated 02.09.2025.

5.Unit has not provided flexible telescopic chute from top of discharge
point to the ground level as per CPCB guidelines.

6.Unit has provided wind breaking wall only on two sides of the unit
whereas remaining two sides are not provided with wall which is required
as per Notification dated 02.09.2025.

7.Unit has provided metalled road on ramp, enterance of the unit to
weighing bridge but remaining area inside the premise is not metalled as
required according to CPCB guidelines.

8.Unit has not submitted plantation plan after approval by the Divisional
Forest Officer as required according to Notification dated 02.09.2025.

9.Unit has installed 04 no. of CCTV Cameras whereas unit has not provided
the access to ascertain the data storage of minimum 30 days as per CPCB
guidelines.

Status of Dust Collector with Bag Filter

Installed

47

M/s Jai Luxmi Minerals (Stone
Crusher) Village Mahiyudeenpur
Tehsil Bilaspur Yamuna Nagar

16.01.2026

1.Unit has provided only 03 no. of sprinklers whereas atleast 50 no. of
sprinklers are required according to Notification dated 02.09.2025.

The said unit is lying closed by the Board and

electricity connection has also been disconnected.
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2.Unit has provided GI Sheet cover shed to its all crushing sections while
all crushing sections shall be enclosed completely as per Notification dated
02.09.2025.

3.Unit has installed Dry extraction cum bag filter followed by cyclone but
not connected to Screener section of the unit as required as per CPCB
guidelines.

4.Unit has provided 08 no. of conveyor belt out of which all are partially
covered while all conveyor belts shall be covered properly as per
Notification dated 02.09.2025.

5.Unit has not provided flexible telescopic chute from top of discharge
point to the ground level as per CPCB guidelines.

6.Unit has provided wind breaking wall only on one side of the unit
partially whereas remaining three sides are not provided with wall which is
required as per Notification dated 02.09.2025.

7.Unit has provided metalled road on ramp but remaining area inside the
premise is not metalled as required according to CPCB guidelines.

8.Unit has not submitted plantation plan after approval by the Divisional
Forest Officer as required according to Notification dated 02.09.2025.

9.Unit has installed 07 no. of CCTV Cameras whereas unit has not provided
the access to ascertain the data storage of minimum 30 days as per CPCB
guidelines.

Status of Dust Collector with Bag Filter

Installed

48

M/s Jai Bhole Stone Crusher,

16.01.2026

1.Unit has not provided sprinklers whereas atleast 50 no. of sprinklers are

The said unit is lying closed by the Board and
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Village

Mabhiyudeenpur,

Yamunanagar

required according to Notification dated 02.09.2025.

2.Unit has not provided GI Sheet cover shed to any crushing section while
all crushing sections shall be enclosed completely as per Notification dated
02.09.2025.

3.Unit has not installed Dry extraction cum bag filter followed by cyclone
as required as per CPCB guidelines.

4.Unit has provided 08 no. of conveyor belt out of which 03 are partially
covered whereas 05 no. of conveyor belts are not covered while all
conveyor belts shall be covered properly as per Notification dated
02.09.2025.

5.Unit has not provided flexible telescopic chute from top of discharge
point to the ground level as per CPCB guidelines.

6.Unit has not provided wind breaking wall around its periphery which is
required as per Notification dated 02.09.2025.

7.Unit has not provided metalled road inside the premise of the unit as
required according to CPCB guidelines.

8.Unit has not submitted plantation plan after approval by the Divisional
Forest Officer as required according to Notification dated 02.09.2025.

9.Unit has not installed any CCTV Cameras whereas unit has not provided
the access to ascertain the data storage of minimum 30 days as per CPCB
guidelines.

Status of Dust Collector with Bag Filter
Not Installed

electricity connection has also been disconnected.

49

M/s Deep Screening Plant and

Stone

Crusher, Village

16.01.2026

1.Unit has provided only 18 no. of sprinklers having 21 no. of nozzles
whereas atleast 50 no. of sprinklers are required according to Notification

The said unit is lying closed by the Board and
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Mabhiyudeenpur Tehsil Bilaspur
Yamuna Nagar

dated 02.09.2025.

2.Unit has partially covered secondary crusher and screener with GI Sheet
cover shedswhereas Primary crushing section is not covered while all
crushing sections shall be enclosed completely as per Notification dated
02.09.2025.

3.Unit has not installed Dry extraction cum bag filter followed by cyclone
as required as per CPCB guidelines.

4.Unit has provided 09 no. of conveyor belt out of which 03 belts are not
covered while all conveyor belts shall be covered properly as per
Notification dated 02.09.2025.

5.Unit has not provided flexible telescopic chute from top of discharge
point to the ground level as per CPCB guidelines.

6.Unit has provided wind breaking wall only on one side of the unit
partially whereas remaining three sides are not provided with wall which is
required as per Notification dated 02.09.2025.

7.Unit has provided metalled road on ramp partially whereas remaining area
inside the premise is not metalled as required according to CPCB
guidelines.

8.Unit has not submitted plantation plan after approval by the Divisional
Forest Officer as required according to Notification dated 02.09.2025.

9.Unit has installed 04 no. of CCTV Cameras which are inadequate to
capture entire unit whereas unit has not provided the access to ascertain the
data storage of minimum 30 days as per CPCB guidelines.

Status of Dust Collector with Bag Filter

Not Installed

electricity connection has also been disconnected.
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50

M/s Chaudhary Industries,
Village Mahiyudinpur, Yamuna
Nagar

16.01.2026

1.Unit has provided only 29 no. of sprinklers having 50 no. of nozzles
whereas atleast 50 no. of sprinklers are required according to Notification
dated 02.09.2025.

2.Unit has installed Dry extraction cum bag filter followed by cyclone but
not connected to screener section of the unit as required as per CPCB
guidelines.

3.Unit has provided 04 no. of conveyor belt out of which all belts are
partially covered while all conveyor belts shall be covered properly as per
Notification dated 02.09.2025.

4.Unit has not provided flexible telescopic chute from top of discharge
point to the ground level as per CPCB guidelines.

5.Unit has provided wind breaking wall only on two sides of the unit
partially whereas remaining two sides are partially provided with brick
masonary wall which is required as per Notification dated 02.09.2025.

6.Unit has provided metalled road on ramp and near loading whereas
remaining area inside the premise is not metalled as required according to
CPCB guidelines.

7.Unit has not submitted plantation plan after approval by the Divisional
Forest Officer as required according to Notification dated 02.09.2025.

8.Unit has installed 06 no. of CCTV Cameras whereas unit has not provided
the access to ascertain the data storage of minimum 30 days as per CPCB
guidelines.

Status of Dust Collector with Bag Filter

Installed

The said unit is lying closed by the Board and

electricity connection has also been disconnected.

51

M/s Yamuna Industry (Stone
Crusher), Village Ibrahimpur,

16.01.2026

1.Unit has provided only 14 no. of sprinklers having 34 no. of nozzles
whereas atleast 50 no. of sprinklers are required according to Notification

SCN Issued vide letter no. HSPCB/YR/2025/3064
dated 28.01.2026 by post has been delivered to the
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Tehsil
Nagar

Chhachhrauli,

Yamuna

dated 02.09.2025.

2.Unit has covered its screener sections; secondary crusher is partially
covered whereas primary crusher is not covered while all crushing sections
shall be properly cover as per Notification dated 02.09.2025.

3.Unit has installed Dry extraction cum bag filter followed by cyclone but
not connected to screener section of the unit as required as per CPCB
guidelines.

4.Unit has provided 09 no. of conveyor belt out of which 01 belt is not
covered whereas 08 belts are partially covered while all conveyor belts shall
be covered properly as per Notification dated 02.09.2025.

5.Unit has not provided flexible telescopic chute from top of discharge
point to the ground level as per CPCB guidelines.

6.Unit has provided wind breaking wall only on two sides of the unit
partially whereas remaining two sides are not provided with wall which is
required as per Notification dated 02.09.2025.

7.Unit has provided metalled road on ramp and near loading whereas
remaining area inside the premise is not metalled as required according to
CPCB guidelines.

8.Unit has not submitted plantation plan after approval by the Divisional
Forest Officer as required according to Notification dated 02.09.2025.

9.Unit has installed 08 no. of CCTV Cameras out of which only 06 cameras
are operational whereas unit has not provided the access to ascertain the
data storage of minimum 30 days as per CPCB guidelines.

Status of Dust Collector with Bag Filter
Installed

unit on 05.02.2026.Further action will be taken

after expiry of stipulated time period of 15 days.
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As per the report received from the Tehsildar, Pratapnagar, vide letter No.

1331/Reader dated 05.08.2025 and report received from the Divisional Forest
Officer, Yamunanagar, vide letter Nos. 901 dated 21.03.2025 and 930 dated

20.03.2025 w.r.t sitting norms it has been found that, in accordance with the new

Notification dated 02.09.2025, 16 stone crushers out of 177 stone crushers do not

fulfill the prescribed siting norms. The list of the non complying stone crusher

unit’s w.r.t siting norms along with the action taken by the board is given in Table 2

below:

Table 2: Details of the 16 stone crushers not meeting the siting criteria.

S.No.

Name, address and geo-

coordinated of the Stone

Crushers not meeting the

siting criteria.

Non-compliance reported

Action taken by HSPCB

M/s Ravi Stone Crusher, Vill
Doiwala, Yamuna Nagar

Verification report
submitted by tehsildar

dated 05.08.2025; 498 mtr

SCN was issued to the unit vide
no. HSPCB/YR/2025/2775
dated 05.01.2026 and unit failed
to submit any reply to the SCN
within stipulated time period,
Therefore speaking order has
been passed against the unit on
16.02.2026 for initiation of
closure action .

M/s Balram Stone Crushing
Co., Village Doiwala ,Tehsil
Chhachhrauli,Distt. Ynr

Verification report
submitted by  tehsildar

dated 05.08.2025; 330 mtr

SCN was issued to the unit vide
no. HSPCB/YR/2025/2783
dated 05.01.2026 and unit failed
to submit any reply to the SCN
within stipulated time period,
Therefore speaking order has
been passed against the unit on
16.02.2026 for initiation of
closure action .

M/s Kaveri Stone
Crusher,village Devdhar,Tehsil

Chhachhrauli, Ynr

Verification report

submitted by tehsildar

dated 05.08.2025; 425 mtr

SCN was issued to the unit vide
no. HSPCB/YR/2025/2781
dated 05.01.2026 and unit failed
to submit any reply to the SCN
within stipulated time period,
Therefore speaking order has
been passed against the unit on
16.02.2026 for
closure action .

initiation of

Parkash Stone Crusher, Village
Ballewala,Tehsil ~ Chhachrauli,

District Yamuna Nagar

Verification report
submitted by tehsildar

dated 05.08.2025; 497 mtr

SCN was issued to the unit vide
no. HSPCB/YR/2025/2779
dated 05.01.2026 and unit failed
to submit any reply to the SCN
within stipulated time period,
Therefore speaking order has
been passed against the unit on
16.02.2026 for
closure action .

initiation of

Jai Mata Di Stone Crusher(JK),
Village Doiwala,District

Yamuna Nagar

Verification report
submitted by forest dated

31.03.2025; 497 mtr

SCN was issued to the unit vide
no. HSPCB/YR/2025/2777
dated 05.01.2026 and unit failed
to submit any reply to the SCN
within stipulated time period,
Therefore speaking order has
been passed against the unit on
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16.02.2026 for
closure action .

initiation of

Diamond Stone Crusher,Village

Doiwala,district Yamuna Nagar

Verification report
submitted by forest dated

31.03.2025; 250 mtr

SCN was issued to the unit vide
no. HSPCB/YR/2025/2785
dated 05.01.2026 and unit failed
to submit any reply to the SCN
within stipulated time period,
Therefore speaking order has
been passed against the unit on
16.02.2026 for
closure action .

initiation of

New Markanda Stone Crusher,
Village Ballewala, P.O.

Devdhar,District Yamuna nagar

Verification report
submitted by Tehsildar

dated 05.08.2025 356 mtr

SCN was issued to the unit vide
no. HSPCB/YR/2025/2787
dated 05.01.2026 and unit failed
to submit any reply to the SCN
within stipulated time period,
Therefore speaking order has
been passed against the unit on
16.02.2026 for initiation of
closure action .

Haryana Stone Crusher,Village
Ballewala,Tehsil Chhachhrauli,

District Yamuna Nagar

Verification report
submitted by Tehsildar
dated 05.08.2025 ; 301

mtr

SCN was issued to the unit vide
no. HSPCB/YR/2025/2789
dated 05.01.2026 and unit failed
to submit any reply to the SCN
within stipulated time period,
Therefore speaking order has
been passed against the unit on
16.02.2026 for initiation of
closure action .

Jamna Gram

Mandal,Village

Udyog

Ballewala,Yamuna Nagar

Verification report
submitted by Tehsildar
dated 05.08.2025 ; 432

mtr

SCN was issued to the unit vide
no. HSPCB/YR/2025/2791
dated 05.01.2026 and unit failed
to submit any reply to the SCN
within stipulated time period,
Therefore speaking order has
been passed against the unit on
16.02.2026 for
closure action .

initiation of

10

Vishkarma Stone Crusher Co.,
Village Ballewala, Tehsil
Chhacchrauli,YNR

Verification report
submitted by Tehsildar
dated 05.08.2025 ; 473

mtr

SCN was issued to the unit vide
no. HSPCB/YR/2025/2795
dated 05.01.2026 and unit failed
to submit any reply to the SCN
within stipulated time period,
Therefore speaking order has
been passed against the unit on
16.02.2026 for
closure action .

initiation of

11

Kamboj Gram Udyog Mandal,
Tehsil
Chhachhrauli District Yamuna

Village  Ballewala,

Nagar

Verification report
submitted by Tehsildar
dated 05.08.2025 ; 284

mtr.

SCN was issued to the unit vide
no. HSPCB/YR/2025/2793
dated 05.01.2026 and unit failed
to submit any reply to the SCN
within stipulated time period,
Therefore speaking order has
been passed against the unit on

16.02.2026 for initiation of
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closure action .

12

Shivalik Stone Crusher,Village

Doiwala, District  Yamuna

Nagar

Verification report
submitted by Forest dated

31.03.2025 ;35 mtr

SCN was issued to the unit vide
no. HSPCB/YR/2025/2801
dated 05.01.2026 and unit failed
to submit any reply to the SCN
within stipulated time period,
Therefore speaking order has
been passed against the unit on
16.02.2026 for initiation of
closure action .

13

Hemkunt Stone Crusher, Village

Doiwala,District Yamuna Nagar

Verification report
submitted by Forest dated

05.08.2025 ; 135 mtr

SCN was issued to the unit vide
no. HSPCB/YR/2025/2797
dated 05.01.2026 and unit failed
to submit any reply to the SCN
within stipulated time period,
Therefore speaking order has
been passed against the unit on
16.02.2026 for initiation of
closure action .

14

Shiv Shakti Stone

Crusher,Village Doiwala

Devdhar,YNR

Verification report
submitted by Forest dated

05.08.2025 ; 60 mtr

SCN was issued to the unit vide
no. HSPCB/YR/2025/2803
dated 05.01.2026 and unit failed
to submit any reply to the SCN
within stipulated time period,
Therefore speaking order has
been passed against the unit on
16.02.2026 for
closure action .

initiation of

15

Ambala Stone Crusher,Village

Doiwala,District Yamuna Nager

Verification report
submitted by Forest dated

05.08.2025; O mtr

SCN was issued to the unit vide
no. HSPCB/YR/2025/2805
dated 05.01.2026 and unit failed
to submit any reply to the SCN
within stipulated time period,
Therefore speaking order has
been passed against the unit on
16.02.2026 for initiation of
closure action .

16

Shree Radhey Krishna Stone
Crusher,Village

Doiwala,District Yamuna Nagar

Verification report
submitted by Forest dated

05.08.2025 ; 480 mtr

SCN was issued to the unit vide
no. HSPCB/YR/2025/2799
dated 05.01.2026 and unit failed
to submit any reply to the SCN
within stipulated time period,
Therefore speaking order has
been passed against the unit on
16.02.2026 for initiation of
closure action .

V.

The summary of inspections of 51 stone crushers conducted by the Joint Committee

is given below:
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Stone N(-)- of NO: No of units|No of units|No of | No of
. units units found found  non- | units | unit
Cl'lfshlng found found complying complying closcd | under
units complying | non- w.r.t w.r.t by the | Show
mspected | w.r.t complying | environmental | environmental | Board | Cause
by the | Sitting w.r.t norms norms Notice
Joint Norms Sitting
Committce Norms
51 51 0 0 51 11 40
Vi. Out of S1 stone crushers monitored by the Joint Committee, 40 stone crushers,

were found closed without intimation to HSPCB, as mandated. Therefore all the

40 no of units have been directed to not to operate without prior intimation to the
HSPCB

3.0. Submission and Prayer:

It is humbly submitted that the Joint Committee has made the following progress in

compliance to the orders of Hon’ble NGT dated 19/11/2025.

1.

ii.

That the verification of 51 stone crushing units has been completed. All 51 units
inspected by the Joint Committee so far, were found non-operational. Out of these
51 Units, 11 units had been closed by the Haryana State Pollution Control Board
due to previous non-compliances, while the remaining 40 units were found non-
operational without any intimation to the HSPCB. Therefore all the 40 no of units
have been directed to not to operate without prior intimation to the HSPCB .

All 51 stone crushing Units were found non-compliant with regard to
environmental norms.

As per information provided by the HSPCB Member, the Haryana State Pollution
Control Board has initiated action against the non-complying units. The HSPCB
shall ensure that none of the non-complying Units shall operate without
compliance of environmental norms besides taking action for the previous
violations/non-compliances.

Closure Action has been initiated against 16 no of stone crushing units found non-

compliant with the prescribed siting criteria .

It is humbly prayed that this progress report may kindly be taken on record and 04

weeks’ time may be granted to the Joint Committee for submission of final report.

|t
oo
Pardeep Singh
RO, HSPCB, Yamunanagar

% ‘)107194
Dr. Narender Sharma,

Scientist ‘F’ CPCB, RD,
Chandigarh

Sandeep Singh Saini
DFO, Yamunanagar

&VW

Rohit Kumar,HCS  Jaspal Singh
SDM,Chhachhrauli ~ SDM,Vyaspur
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660 ANNEXURE-1

Item No. 17 Court No. 1

BEFORE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 1127 /2024
(IA No 422/2024)
Sukhdeep Singh Applicant(s)
Versus

Haryana State Pollution Control Board & Ors. Respondent(s)
Date of hearing: 18.11.2025

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Applicant: Mr. Ajit Sharma and Mr. Kanchan Kumar, Advocates for Applicant
(Through VC)

Respondent: Mr. Rahul Khurana, Advocate for R-1to 5
Mr. Atif Suhrawardy & Mr. Pankaj Kumar, Advs. for CPCB
Mr. Anshul Mangla, Advocate for R - 6 (Through VC)

ORDER

1. A letter has been circulated by the Learned Counsel for the
respondent no.1- HSPCB seeking 03 months’ time to file the report of the

Joint Committee.
2. The prayer is allowed.

3. The Joint Committee is directed to expedite the process of
preparation and finalization of the report and file it at least 01 week before

the next date of hearing.
4. List on 19.02.2026.

Prakash Shrivastava, CP

Dr. A. Senthil Vel, EM

November 18th, 2025
AM
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661 ANNEXURE-3"

HARYANA GOVT. GAZ. (EXTRA.), SEPT. 2, 2025 (BHDR. 11, 1947 SAKA) 3045

7111
ERIOT WRPR
qYTaRoT, 99 3R I=Ioiid faumT

SfeRgET
faie 2 RIawR, 2025

HE&T $lodflo 71,/ Bodo 29,/1986 /o 5 I 7,/2025— Tfh, YIRA & HAH & IR 48—F 3T
gl @ W AR BRAT & F Iy, TAEROT & ERET B PIRAL B,

T, gATaRoT (EReT0T) AMAFTIH, 1986 (1986 BT H=d AMAFTTH 20) @I aRT 5 TFT 7 3R AP (IGHT
fraRer &R fr=ron) ifSfaH, 1981 (1981 BT SHwsa AATH 14) & gRT 19 T 0 AAH g971¢ TQ AT
@ N IR FFIERT B b & oI qen Jrdqmna 3iR AMg w@eyd el WaRl 9 999 & oy o A
TRReIf] Fge T R & T gR= PHed IS MMawded aT FHIEA ¢,

R IfF, T WeR, MENfie fem o e #§ w@d gy uRRefae dges e\ @w 'g an
TgfaReT @ TUTEHT G @ TAT &5 & ARl B W@Rey Sl @aR | W 99H @ fol ugd 8 ol o
gD &,

3R Ffh, BRAT TWHR, JATER0T fIMFT, RRGET FET Hlodflo 12 /Hodlo 29 /1986 /8o 5 TAT 7 /2016,
fadie 11 98, 2016 & ITAR, AFGA—| P AFAR W FERV AFEUS ADI, SFFA—Il & AR AUErT
IS AFD] AT IO R0 UM, ATFA—1Il & AR SHl B U ql Al d SuSerar ol
ITFA—IV & AR IR SIHl § RO qAT FATAT @ ol Ufhar & IR § A HRAT shgal & forg
forder fag v <,

SN, 319, MRA WRGR, UAEROT TAT 99 AT, YATGR, 99 TAT g=goild [a¥rT, STEga=r |
HloMo 152 (), faTis 10 HRA, 1988 & AT UfST TATARYT (FA=eTvr) ST, 1986 (1986 BT desia AAFTIA 29)
D URT 5 & SN Y& fdadl B TIRT B U AT I SMAIH BT 9RT 7 AT GITER0T (\Refor) 7,
1986 & O 4 & IUGHET & ARV H TAT BRATN WARSR, YIERY], I AR T=uoiig faWmT, ifeRgesn =
Plodllo 6,/ 030 29,/1986 /80 5 TAT 7 /2025, f&HATH 24 SHa¥l, 2025 & UMY A @M sRAT WRPK,
TITROT fI9RT, ST &A1 Hlodflo 12 /Bodlo 29,/1986 /URT 5 TAT 7,/2016, f&Ad 11 HS, 2016 &
JAfepHor ¥, ERATIT & I5TUTA, $HS gRI, IE—| & IJAR WH BRI & W FuR Al AR
ITFA—Il & JTAR IO AFDI qAT GGHUT FRI==0T IURT HI SUedleli & N H A HIR DI AT B
fog fraforRaa fder SN &-d @, a1 —

T |
AT F W R & I 5] S
HH qE& AMEUS fpamfer # g0
1 2 3
1. e TSR ISR oIl 19T ST 3 3TUferd =g 31 05
2 RIS IS &7 faeell &1 AHRil | Jufer <gad gl 5.0
3. A Tl & idedd TR fm @ drmeil 9§ srufera <aq O 2.0
4, Ahead TR /WER / TRUTfSTdHT & AHrei o smuferd <gAaq 3 1.0
5. frpeaq Mg &1 e 9 smferd <gAaq g 05
Ife a8t ®15 e 781 &, I g Ta P AEEl <8 | AT S der
I—FoRTT Yo wWel (FEfud dgdideR §RT U @1 Sl ©) @l
ST 4, AP W W IGd § Q0 Fpeaq a1 g8 oG WU I A1)
ST |
6. TSP, TERI, Yl Al qAT qEl B AR 99 /R uedl & Ram, 0.25
AR Repre (o a1 a= foum) 4 a9 & wu # aifafeiRea o a1 &
e =AW
7. 20 fohallelier &Mdl drell ol SMAAM @I IFAINed el AYf WbE I | 05
e =AW
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IfReT 3 IUAT &Y DA 8RN | 59 YBR, Feafd ddel IMaedd STFIIRT YHIOTTS Tl qHf*Id HIR
THIE W FEAM o & 918 IId UM 99 & 915 Adidd ol Sl | 596 ifaRad S Amell #, STt 78 emue
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HARYANA GOVERNMENT
ENVIRONMENT, FOREST AND WILDLIFE DEPARTMENT
Notification
The 2nd September, 2025

No. S.0. 71/C.A. 29/1986/Ss. 5 and 7/2025.— Whereas, article 48-A of the Constitution of India inter-alia
envisages that the State shall endeavor to protect the environment;

Whereas, it is necessary and expedient to take immediate steps under sections 5 and 7 of the Environment
(Protection) Act, 1986 (Central Act 29 of 1986) and section 19 of the Air (Prevention and Control of Pollution) Act,
1981 (Central Act 14 of 1981) and rules framed thereunder to maintain ecological balance in the State to prevent
environmental degradation and to avoid human health hazards;

And whereas, the State Government has already taken a decision to maintain ecological balance keeping in the
view of industrial development and also to maintain the quality of environment and to avoid health hazard for the
residents of the area;

And whereas, as per Haryana Government, Environment Department, notification No. S.O. 12/C.A.29/
1986/S.5 and 7/2016, dated the 11th May, 2016, directions were given for stone crushing units in regard to siting
criteria norms as per Schedule I, emission norms and pollution control measures requirement as per Schedule I,
identification of zones and availability of sites as per Schedule I1l and procedure for establishment and operation in
identified zones as per Schedule 1V;

Now, therefore, in exercise of the powers conferred by section 5 of the Environment (Protection) Act, 1986,
(Central Act 29 of 1986) read with Government of India, Ministry of Environment and Forests, Department of
Environment, Forests and Wildlife, Notification No. S.O. 152 (E), dated the 10th February, 1988 and in pursuance of
the provisions of section 7 of the said Act and rule 4 of the Environment (Protection) Rules 1986, and in supersession
of the Haryana Government, Environment Department, Notification No. S.0. 12/C.A. 29/1986/Ss. 5 and 7/2016,
dated the 11th May, 2016 and with reference to Environment, Forest and Wildlife Department Notification No.
S.0. 6/C.A. 29/1986/Ss. 5 and 7/2025, dated the 24th January, 2025, the Governor of Haryana hereby issue the
following directions for establishment of stone crushers in regard to siting criteria norms as per Schedule I and
emission norms and pollution control measures requirement as per Schedule 11, namely:-

SCHEDULE I
NORMS FOR SITING OF STONE CRUSHERS IN HARYANA
Serial Criteria Distance in
Number KM
1 2 3
1. Minimum distance required from the nearest National Highway and State Highway | 0.5
2. Minimum distance required from the limits of National Capital Territory of Delhi 5.0
3. Minimum distance required from the limits of nearest Municipal Corporation of the | 2.0
same district.
4. Minimum distance required from the nearest Town/City/Municipal Limits 1.0
5. Minimum distance required from the nearest Village Phirni. In case if there is no | 0.5

phirni then the distance be measured from abadi-deh and in case of be-chirag
revenue estate (to be certified by the Tahsildar concerned), actually on the spot, the
distance will be measured from the nearest inhabited Revenue Estate.

6. Minimum distance required from any land recorded as forest in Government record | 0.25
(Revenue or Forest Department) except strip forests / plantation along roads, canals,
railway lines and bunds.

7. Minimum distance required from approved water supply scheme open to sky of 20 | 0.5
KL capacity.
8. Minimum distance required from any indoor health treatment unit catering to 25 or | 1.0
more bed for catering indoor patients.
9. Minimum distance required from National Parks, Wild Life Sanctuaries and | 2.0 (NP)
Conservation Reserves. 1.0 (WLS)
10. Minimum distance required from Education Institutions 0.5
11. Minimum distance required from any mining area / hillock 0.1
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The following directions are also given in respect of above said Schedule:-

0]

(i)

(iii)

(iv)

v)

(vi)

(vii)

(viii)

Iltem |

All distances, unless specifically mentioned above, except the distance from village, are to be measured
as the crow flies from the nearest boundary of the land of the stone crusher to the periphery of the
feature concerned.

In case of villages where any hill / hillock / mountain fall between the individual stone crusher and the
village, the distance criteria from the village shall be considered along the shortest line of hill / hillock /
mountain, with the condition that there should be a minimum of 300 m distance from the foot of the hill
/ hillock / mountain for safeguarding the environment and the decision in this regard shall be taken on
case to case basis considering the local environment.

The existing, approved crusher zones and their extension shall not be affected by the above siting
minimum distance criteria as the feasibility of heaving a conglomeration of stone crushing units in
conjunction with the above siting criteria may not be possible. The above mentioned siting criteria shall
only be applicable to stone crushing units to be established in the area outside the existing, approved
crusher zones or their extension.

The crusher zones shall be identified and approved by the Mining and Geology Department, after
getting concurrence from all the Stakeholder Departments and Haryana State Pollution Control Board.

No new stone crushing unit shall be allowed to be set up or operate outside the identified crusher zones
in Faridabad, Palwal (earstwhile Faridabad District) and Gurugram District.

In case, eco sensitive zone of a protected area like National Park, Wild Life Sanctuary or Conservation
Reserve is notified having restrictions for a distance of more than one /two kms, as the case may be,
then the same shall be adhered to.

The distance of the stone crushers from various prescribed locations shall be certified/verified by the
concerned Tahsildar and for the forest land the report regarding the siting distance shall be taken from
the Divisional Forest Officer concerned. The Regional Officer of the Board concerned, shall verify
distances of the prescribed locations other than those verified by Divisional Forest Officer or Tahsildar.

The Stone Crusher units falling under National Capital Region (NCR) are bound to comply with the
directions issued by Hon’ble Supreme Court/ National Green Tribunal (NGT) and the Commission for
Air Quality Management (CAQM) or any other competent authority under the Graded Response Action
Plan (GRAP) or applicable regulatory framework.

SCHEDULE Il

EMISSION NORMS AND POLLUTION CONTROL MEASURES
REQUIREMENTS

Pollution Control Parameters:

The suspended particulate matter (hereinafter referred to as SPM) measured between 3 meters and 10 meters
from any process equipment of a stone crushing unit shall not exceed 600 micrograms per cubic meter. The
measurements of SPM are to be conducted as per Environment (Protection) Act, 1986 (Central Act 29 of 1986) and
rules made thereunder.

Item 11

Pollution Control Measures:

The following pollution control devices and measures are required to be installed and operated as mandatory
obligation by the stone crushing units under the Environment (Protection) Rules, 1986, namely:-

1.

Dust containment cum suppressing system for the equipment in the form of covered sheds and
sprinklers;

All existing stone crushers shall ensure additional air pollution control measures like fully covering
their conveyors and installing fogger machines in their units, within a period of one year of issuance of
the notification.
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10.

11.

12.

13.

14.

Construction of approved wind breaking wall of at least 50 meters length and minimum 16 feet height
along-with provision of telescopic chute to ensure that the crushed material from the nod is released
from a point which is at least 2 feet below the height of the wind breaking wall. The wall shall be
structurally sound and shall cover the vulnerable abadi side of the crusher unit.

Construction and maintenance of metalled roads for vehicular movement within the premises of the
crushing units or within the zone housing the stone crushing units as approved by the Haryana State
Pollution Control Board at the time of grant of Consent to Establish.

The RCC cement Concrete roads to be provided either individually within the premises or jointly by the
crushers in the approved crusher zones will be as determined by the Haryana State Pollution Control
Board in consultation with Engineer-in-Chief, Public Works Department (Buildings and Roads). These
roads shall be constructed as per satisfactory specifications of construction and maintenance. Haryana
State Pollution Control Board will have the authority to cancel continued operation of stone crusher in
zone or isolated sites or premises within zones where such RCC cement Concrete “are not satisfactorily
constructed or maintained individually or jointly as applicable to the area in question.

Regular cleaning and wetting of the ground within the premises and the remaining enclosure of the
crushing units and the zone where the unit is situated.

All stone crushing units shall provide a green belt along the periphery having avenue plantation of two
rows after approval of plantation plan by the Divisional Forest Officer concerned. Till plantation within
the premises is fully developed, the project proponent shall erect a barrier/barricade along the periphery
to contain the dust emissions. Such barricade should completely enclose the premises from all sides and
may be either a boundary wall or of flexible cloth (tarpaulin etc.) or a combination of two. The height
of the barricade shall not be less than the height of the highest tip of the conveyor belts.

The stone crushing units shall provide atleast 50 number sprinklers along-with a water storage facility
of minimum 10 Kiloliter capacity. Further, they must sprinkle atleast 1 kiloliter of water per day for a
stone crushing capacity of 100 tons per day and pro rata accordingly for higher capacity crushing units.

In order to ensure the regular operation of sprinklers system, the stone crushing units shall provide inter
locking system along-with separate energy meter having load survey and demand features.

A log book, containing the daily data, as recorded by the energy meter for the consumption of energy
by such pollution control measure be made available to the Haryana State Pollution Control Board or its
authorized officers immediately on its demand on the spot or within a period of three working hours
thereafter at the most.

The stone crushing units shall obtain raw material only from legal sources and will have exclusive
contract with legitimate mining lease holders and will submit complete data relating to the sources and
quantity of raw material utilized and exploited by the stone crushing units along-with production data,
taxes and duties paid as applicable thereon under the law of land.

A green belt along any approved zone shall be for a depth of alteast 100 meters or along the periphery
of the crusher zone with minimum 10 rows of such trees in the direction of the depth of the green belt.
The spacing of such trees along the periphery shall not exceed 8 meters along the periphery. The nature
of trees to be planted and their protection measures required for such tree plantation shall be subject to
the approval of the concerned Divisional Forest Officer. The responsibility for the planting and
maintaining of green belt shall be collectively with the stone crusher association of all the stone
crushing units operating in the zone and in case the association fails to ensure the compliance of the
norms, the operation of all the crushers in that zone shall be suspended by the State Pollution Control
Board till the compliance is made in this regard.

No stone crusher will be allowed to be set up in choe, steam or river bed within their flood protection
embankments.

Consent policy orders dated the 6th March, 2014 of the Haryana State Pollution Control Board notified
on 15th April, 2014 as amended from time to time shall also be applicable for obtaining consent to
establish and consent to operate under the Water (Prevention and Control of Pollution) Act, 1974
(Central Act 6 of 1974) and the Air (Prevention and Control of Pollution) Act, 1981 (Central Act 14 of
1981).
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15.  All stone crushers shall provide a minimum of six meters compound wall/screening of Gl sheets along
the plot periphery to control dust emissions and that the conveyer belts for feeder and discharge of stone
crushers shall be covered.

16.  All Stone crushers shall comply with the Environmental guidelines for stone crushing units issued by
the Central Pollution Control Board (CPCB)/National Green Tribunal (NGT)/ Commission for Air
Quality Management (CAQM) and Hon’ble Supreme Court.

Item 111
Non- complying units to be shifted

All the stone crushing units, which do not meet the siting criteria prescribed in the notification shall have to
shift to a site meeting the siting parameters mentioned in all the schedules within 30 days or they will have to close
down the operations, otherwise the respective department would take necessary action for their closure as per the
respective rules.

Item IV
Requirement of Land

Every new stone crushing unit whether in approved zone or outside, must possess and operate in a minimum
area of one acre of land (crushing capacity up to 10000 Cubic feet per day with one set of machinery) and at least 1.5
acres of land (crushing capacity more than 10000 Cubic feet per day) if it has more than one set of machinery. In case
land is taken on lease, then the lease should be registered with Revenue Authority and if the land is taken on lease
from Panchayat then it should be with the written permission of the Principal Secretary to Government Haryana,
Development and Panchayats Department. The lease period shall not be less than seven years and shall be irrevocable.

Item V

Resolving the issues relating to Subsequent introduction of new establishments, affecting the exiting stone
crushers

In those instances, where, due to subsequent introduction of a new establishment requiring the siting norms
(a new road, a new notified forest, an expanded Municipal area, a new education institution, a new Health Care
Facility, etc.), compelling the existing stone crusher units to be shifted, the fact that in the modern, expanding and
developing urban / rural mapping, it is unavoidable to introduce the above mentioned establishments for the over-all
development and modernization of the society, is recognized, but the crusher units which have established themselves
have to face shifting involving considerable cost. It is, therefore, mandatory for all the stone crusher units to take an
NOC from all the Departments concerned, before their establishment that there would be no additional siting norm
requiring establishment, at least for the next five years in the area under question which might affect the proposed
stone crushing unit, and in case, if under unavoidable circumstances, such establishments are allowed, necessary
precautions shall be the responsibility of the new establishment as well, besides imposition of additional pollution
control measures on the stone crusher unit. Further, in cases, where the new establishments requiring siting
parameters have been introduced subsequently, half of the distance criteria for such units, along with the stringent
norms of Air Pollution Control Measures (APCM) for the unit shall be considered, on case to case basis. Those units,
which are not even meeting the half earmark shall need to be relocated, within a period of one year.

ANAND MOHAN SHARAN,
Additional Chief Secretary to Government, Haryana,
Environment, Forest and Wildlife Department.

12082—L.R.—H.G.P., Pkl.
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ANNEXURE-3"

List of stone crushing units situated in the Yamunanagar, as provided by HSPCB

- ANNEXURE-3
Sr. No. Name and Address Status
Friends Stone Crushing Co, Vill Doiwala, PO CTO granted for 01/04/2025 -
1 Devdhar Yamuna Nagar 31/03/2030
Ganpati Stone Crusher, Vill Ballewala, Tehsil- CTO granted for 01/04/2023 -
2 Chhachhrouli,Yamuna Nagar 31/03/2028
CTO granted for 01/04/2025 -
3 Garg Stone Crusher, Vill Doiwala, Yamuna Nagar 31/03/2034
CTO refused No. HSPCB/Consent/ :
GAURI SHANKER STONE CRUSHERY, Village | 313129225YAMCTOA99197004
4 Doiwala, Yamuna Nagar Dated:13/05/2025
Geeta Samiti Stone Crusher, Vill Doiwala, Yamuna | CTO granted for 19/08/2025 -
5 Nagar 31/03/2030
Haryana Grit Udyog Stone Crusher, Vill Ballewala, | CTO granted for 01/04/2025 -
6 Yamuna Nagar 31/03/2030
J.B. Stone Crusher, Vill Doiwala, teh. chhachhrauli | CTO granted for 01/04/2025 -
7 Yamuna Nagar 31/03/2030
CTO granted for 01/04/2025 -
8 Luxmi Stone Crusher, Vill Doiwala, Yamuna Nagar | 31/03/2030
Mahaluxmi Stone Crusher, Vill Doiwala, Yamuna | Not applied,Granted for 01/10/2020
9 Nagar - 31/03/2025 dt. 20.07.2020
CTO granted for 01/04/2025 -
10 Mallhi Stone Crusher, Vill Doiwala, Yamuna Nagar | 31/03/2034
Nanak Stone Crushing Co., Vill Doiwala, Yamuna | CTO granted for 01/04/2025 -
11 Nagar 31/03/2030
NEW SURYA STONE INDUSTRIES, Old Name | CTO granted for 01/04/2025 -
12 Surya Stone Crusher) Vill Doiwala, Yamuna Nagar | 31/03/2030
Nirmal Honey Stone Crusher, Village Doiwala, CTO granted for 01/04/2025 -
13 Yamuna Nagar 31/03/2030
CTO granted for 01/04/2025 -
14 Paras Stone Crusher, Vill Ballewala, Yamuna Nagar | 31/03/2030
CTO granted for 01/04/2025 -
15 Rama Stone Crusher, Vill-Doiwala, Yamuna Nagar | 31/03/2035
Saraswati Stone Crusher, Vill-Doiwala, Yamuna CTO granted for 01/04/2025 -
16 Nagar. 31/03/2030
SHAKUMBHARI STONE INDUSTRY CTO granted for 01/04/2025 -
17 VILL. DOIWALA, P.O. DEVDHAR, Yamuna Nagar | 31/03/2029
Shiv Ganga Stone Crusher, Vill Doiwala, Yamuna | CTO granted for 01/04/2025 -
18 Nagar 31/03/2030
Shree Krishna Stone Crusher, Village Doiwala, P.O. | CTO granted for 01/04/2025 -
19 Devdhar, Yamuna Nagar 31/03/2030
Shri mahaluxmi stone crusher, Vill Doiwala, teh. CTO granted 04/06/2025 -
20 Chhachhrauli, Yamuna Nagar 31/03/2030
CTO granted 17/06/2025 -
21 Sofat Stone Crusher, Vill Doiwala, Yamuna Nagar | 31/03/2030
Universal Stone Crusher, Vill Doiwala, Yamuna CTO granted for 01/04/2025 -
22 Nagar 31/03/2034
Vishkarma Stone Crusher, Vill Ballewala, Tehsil CTO granted for 01/04/2025 -
23 Chhachhrauli, Yamuna Nagar 31/03/2030
CTO granted for 01/04/2025 -
24 Shiv Stone Crusher, Vill Doiwala, Yamuna Nagar 31/03/2030
Maa Durga Stone Crusher, ( Old Name Durga Stone
Crusher) Ballewala, Teh. Chhachhrauli, Yamuna CTO granted for 01/04/2025 -
25 Nagar 31/03/2030
Ganga Gram Udyog Sansthan, Vill Doiwala, P.O. CTO granted for 01/04/2025 -
26 DEVDHAR, Yamuna Nagar 31/03/2030
CTO granted for 01/04/2025 -
27 Punjab Stone Crusher, Vill Ballewala, Yamuna Nagar | 31/03/2030
CTO granted for 01/04/2022 -
28 R.K. Stone Crusher, Vill Doiwala, Yamuna Nagar 31/03/2027
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Chandermani Stone Crusher, Vill Doiwala, Yamuna

CTO granted for 09/04/2023 -

29 Nagar 31/03/2028
Hemkunt Stone Crusher, Vill Doiwala, Yamuna CTO granted for 01/04/2025 -
30 Nagar 31/03/2026
Kamboj Stone Crusher, Vill Doiwala, Teh. CTO granted for 01/04/2025 -
31 Chhachhrauli, Yamuna 31/03/2026
Shalimar Stone Industries, Vill Doiwala, Yamuna CTO granted for 01/04/2025 -
32 Nagar 31/03/2026
Brahmanand Stone Crusher, Village Doiwala, P.O.
Devdhar, CTO granted for 01/04/2025 -
33 Yamuna Nagar 31/03/2026
Ambala Stone Crusher, Village Doiwala, Yamuna | CTO granted for 01/04/2025 -
34 Nagar 31/03/2026
Kunti Stone Crusher, Vill Doiwala, TEHSIL
CHHACHHRAULL, CTO granted for 01/04/2025 -
35 Yamuna Nagar 31/03/2026
Mahabali Stone Crusher, Vill Doiwala, Yamuna CTO granted for 01/04/2025 -
36 Nagar 31/03/2026
Sagar Stone Crusher, Village Doiwala, Yamuna CTO granted for 01/04/2025 -
37 Nagar 31/03/2026
Shiv Shakti Stone Crusher, Village Doiwala, P.O. CTO granted for 01/04/2025 -
38 Devdhar, 31/03/2026
Shivalik Stone Crusher, Village Doiwala, Yamuna | CTO granted for 01/04/2025 -
39 Nagar. 31/03/2026
Shree Radhey Krishna Stone Crusher, Vill Doiwala, | CTO granted for 03/06/2025 -
40 Yamuna 31/03/2026
Diamond Stone Crusher, Village Doiwala, Yamuna | CTO granted for 01/04/2025 -
41 Nagar 31/03/2026
Jai Ambay Stone Crusher, Village Doiwala, CTO granted for 01/04/2025 -
42 Chhachhrauli, 31/03/2026
Tirupati Stone Crusher, Vill Doiwala, P.O. Devdhar | CTO granted for 01/04/2025 -
43 Yamuna Nagar 31/03/2026
New Renuka Stone Crusher, Vill Doiwala, Yamuna | CTO granted for 04/06/2025 -
44 Nagar 31/03/2026
Roop Kamal Stone Industries, Vill Doiwala, P.O. CTO granted for 01/04/2025 -
45 Devdhar, 31/03/2026
CTO granted for 01/04/2025 -
46 Punjab Stone Crusher, Vill Doiwala, Yamuna Nagar | 31/03/2026
Diamond Crushing Plant, Village Doiwala, Yamuna | CTO granted for 01/04/2025 -
47 Nagar 31/03/2026
CTO granted for 001/04/2025 -
48 Pooja Stone Crusher, Vill Doiwala, Yamuna Nagar | 31/03/2026
CTO granted for 01/04/2025 -
49 S.S. Stone Crusher, Vill Doiwala, Yamuna Nagar 31/03/2026
Mahadev Stone Crusher, Vill Doiwala, Yamuna CTO granted for 01/04/2025 -
50 Nagar 31/03/2026
Kurukshetra Stone Crusher, Doiwala, Tehsil CTO granted for 01/04/2025 -
51 Chhachrauli, Yamuna 31/03/2026
Batra Stone Industries, Village Doiwala, Tehsil
Chhachhrauli, CTO granted for 01/04/2025 -
52 Yamuna Nagar 31/03/2026
Him Stone Crusher, Village Doiwala, Tehsil CTO granted for 01/04/2025 -
53 Chhachhrauli, 31/03/2026
Kamal Stone Crusher, Village Doiwala, Tehsil
Chhachrauli, District CTO granted for 01/04/2025 -
54 Yamuna Nagar 31/03/2026
Godaveri Stone Crusher, Village Doiwala, Yamuna | CTO granted for 01/04/2025 -
55 Nagar 31/03/2026
Shyam Stone Crushing Co., Village Doiwala, Tehsil
Chhachrauli, CTO granted for01/04/2025 -
56 Yamuna Nagar 31/03/2026
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Ambay Stone Crusher, Village Doiwala, Tehsil
Chhachrauli,

CTO granted for 01/04/2025 -

57 District Yamuna Nagar 31/03/2026
Shri Ram Stone Crusher, Village Doiwala, Tehsil
Chhachhrauli, CTO granted for 01/04/2025 -
58 District Yamuna Nagar. 31/03/2026
Bhagwati StoneCrusher, Village Doiwala, Tehsil
Chhachhrauli, CTO granted for 03/06/2025 -
59 District Yamuna Nagar. 31/03/2026
Balaji Stone Crusher, Doiwala , Chhachhrauli, CTO granted for 01/04/2025 -
60 Yamuna Nagar 31/03/2026
D.K. Stone Crusher, Doiwala, Tehsil Chhachhrauli, | CTO granted for 01/04/2025 -
61 Yamuna 31/03/2026
Mohindra Stone Crusher, Doiwala, Tehsil CTO granted for 01/04/2025 -
62 Chhachhrauli, Yamuna 31/03/2026
Haryana Stone Mills Pvt Ltd, Doiwala, Tehsil CTO granted for 01/04/2025 -
63 Chhachhrauli, 31/03/2026
Hum Stone Crusher, Village Doiwala, Tehsil CTO granted for 01/04/2025 -
64 Chhachhrauli, 31/03/2026
Jai Mata Stone Crusher, Doiwala , Chhachhrauli, CTO granted for 01/04/2025 -
65 Yamuna Nagar 31/03/2026
Dhillo Stone Industries, Village Mandewala, CTO granted for 01/04/2025 -
66 Yamuna Nagar 31/03/2026
SNEH STONE CRUSHER, Doiwala, Tehsil CTO granted for 01/04/2025 -
67 Chhachhrauli, 31/03/2026
Batar Stone Industry, Village Doiwala, District CTO granted for 01/04/2025 -
68 Yamuna Nagar 31/03/2026
Vaishno Stone Crusher, Village Doiwala, Tehsil
Chhachrauli, CTO granted for 01/04/2025 -
69 District Yamuna Nagar 31/03/2026
Shivalik StoneCrusher, Village Chuharpur Kalan,
Tehsil CTO granted for 01/04/2025 -
70 Chhachhrauli, District Yamuna Nagar 31/03/2026
Aggarwal Stone Crusher, Village Doiwala, Tehsil
KHIZRZBAD, Granted for 01/04/2025 -
71 District Yamuna Nagar 31/03/2026 dt. 07.04.2025
Mehta Stone Crusher, Village Doiwala, District Granted for 01/04/2025 -
72 Yamuna Nagar 31/03/2026
Neelkanth Stone Crushing Co. (Old name Surindra
Stone Crusher
Industries), Village Doiwala, Tehsil Chhachrauli, CTO granted for 01/04/2025 -
73 District Yamuna 31/03/2026
CTO granted for 01/04/2025 -
74 Bhoomi Stone Crusher, Vill Doiwala, Yamuna Nagar | 31/03/2026
CTO granted for 01/04/2025 -
75 Ravi Stone Crusher, Vill Doiwala, Yamuna Nagar 31/03/2026
Vasundhara Stone Crusher, Village Doiwala, CTO granted for 01/04/2025 -
76 Yamuna Nagar 31/03/2026
Shree Ganesh Stone Crusher, Village Ballewala,
Tehsil CTO granted for 01/04/2025 -
77 Chhachhrauli, Yamuna Nagar 31/03/2026
Bhawani Enterprises (Old Name Goel Spintex Pvt.
Limited Unit -
I1), Village Devdhar, Tehsil Chhachhrauli,Yamuna | CTO granted for 01/04/2025 -
78 Nagar. 31/03/2026
Walia Stone Crushing Co., VPO Devdhar, Sub Tehsil
Pratap CTO granted for 01/04/2025 -
79 Nagar, Yamuna Nagar 31/03/2026
Jai Krishna Stone Crusher, Village Devdhar, Tehsil
Chhachhrauli, CTO granted for 01/04/2025 -
80 Yamuna Nagar 31/03/2026
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Gayatri Stone Crusher, Village Ballewala, Tehsil
Chhachhrauli,

CTO granted for 01/04/2025 -

81 Yamuna Nagar 31/03/2026
Bala Sundri Stone Crusher, Village Ballewala, Tehsil
Chhachrauli, CTO granted for 01/04/2025 -
82 District Yamuna Nagar 31/03/2026
Jai Ganesh Stone Crusher, Village Ballewala, Tehsil | CTO granted for 01/04/2025 -
83 Chhachhrauli, District Yamuna Nagar 31/03/2026
KAVERI STONECRUSHER
VILLAGE DEVDHAR, TEHSIL CTO granted for 01/04/2025 -
84 CHHACHHRAULLI, Yamuna Nagar 31/03/2026
New Markanda Stone Crusher, Village Ballewala, PO
Devdhar, CTO granted for 01/04/2025 -
85 District Yamuna Nagar 31/03/2026
Anant Stone Crusher Unit 3, Village- Bailgarh, CTO granted for 01/04/2025 -
86 Tehsil- Khizrabad, District Yamuna Nagar 31/03/2035
Vikas Pruthi and Co, Village Bailgarh, Tehsil CTO granted for 01/04/2025 -
87 Khizrabad, Yamuna Nagar 31/03/2029
Jai Shree Ram Stone Crusher, Village Kanalsi, Tehsil | CTO granted for 01/04/2025 -
88 Jagadhri, Yamuna Nagar 31/03/2030
Bala Ji Gurbani Stone Crusher, Village Belgarh, CTO granted for 01/04/2024 -
89 Tehsil Khizrabad, Yamuna Nagar 31/03/2029
NEELKANTH STONE CRUSHER, VILLAGE
BELGARH, TEHSIL KHIZRABAD CTO granted for 01/04/2025 -
90 YAMUNANAGAR 31/03/2030
DEVDHAR ENTERPRISES, VILLAGE CTO granted for 01/04/2025 -
91 DEVDHAR, TEHSIL KHIZRABAD, Yamuna Nagar | 31/03/2030
Surya Stone Crusher, Village Belgarh, CTO granted for 01/04/2025 -
92 YAMUNANAGAR 31/03/2030
GUJJAR STONE CRUSHER, VILLAGE
BELGARH, TEHSIL KHIZRABAD CTO granted for 01/04/2025 -
93 YAMUNANAGAR 31/03/2030
Jai Bajrang Bali Stone Crusher, Village Belgarh, CTO granted for 09/04/2021 -
94 YAMUNANAGAR 31/03/2026
Ganpati Stone Crusher, Village- Ranipur, Tehsil- CTO granted for 04/06/2025 -
95 Bilaspur, District Yamuna Nagar 31/03/2030
Shri Ganesh Stone Crusher , Village Ranipur, CTO granted for 01/04/2025 -
96 Yamuna Nagar 31/03/2026
SHREE ENTERPRISES STONE CRUSHER AND
SCREENING PLANT
Village-Swabdi, Tehshil-Bilaspur, District-Yamuna | CTO granted for 01/04/2025 -
97 Nagar 31/03/2030
Shri Vinayak Minerals (Stone Crusher), Village CTO granted for 01/04/2025 -
98 Ranipur, Tehsil- Bilaspur, Dist. Yamuna Nagar 31/03/2030
GOBIND STONE CRUSHER, Village Belgarh, CTO granted for 14/07/2021 -
99 YAMUNANAGAR 31/03/2029
Shree Harmilap Minerals, Village Ranipur, Yamuna | CTO granted for 01/04/2025 -
100 Nagar 31/03/2034
Kamal Road Lines Stones and Screening (Stone), CTO granted for 04/09/2025 -
101 Village Nagli 32, Tehsil Bilaspur, Yamuna Nagar 31/03/2035
Shree Baba Balaknath Stone Crusher, Village CTO granted for 01/04/2022 -
102 Nathanpur, Yamuna Nagar 31/03/2027
Rajiv Gupta and Company Stone Crusher, Village | CTO granted for 01/04/2025 -
103 Kanalsi Tehsil Jagadhri Yamuna Nagar 31/03/2035
Shiva Stone Crusher and Screening Plant (Stone
Crusher), Village Kanalsi, Tehsil Jagadhri, Yamuna | CTO granted for 01/04/2022 -
104 Nagar 31/03/2027
Himgiri Enterprises, Village Kanalsi, Jagadhri, CTO granted for 01/04/2023 -
105 Yamuna Nagar 31/03/2028
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VISHAVKARMA JI STONE CRUSHER
VILLAGE BELGARH, TEHSIL KHIZRABAD,

CTO granted for 01/04/2024 -

106 YAMUNA NAGAR 31/03/2029 dt. 13.01.2024
Ganga Industries (Stone Crusher), Village Belgarh, | CTO granted for 28/08/2020 -
107 Yamuna Nagar 31/03/2030 dt. 28.08.2020
Rudraya Stone Crusher, Village Belgarh, Yamuna | CTO granted for 04/06/2025 -
108 Nagar 31/03/2035
MAHADEV STONE CRUSHER., VILLAGE
BELGARH, TEHSIL KHIZRABAD, YAMUNA CTO granted for 19/04/2022 -
109 NAGAR 31/03/2027 dt. 19.04.2022
Bala Ji Minerals (Stone Crusher), Village Belgarh | CTO granted for 18/02/2023 -
110 Tehsil Pratap Nagar Yamuna Nagar 31/03/2027 dt. 18.02.2023
Refused vide No. HSPCB/Consent/
Bhagat Singh Stone Crusher, Village Belgarh, Tehsil | : 313129225YAMCTOA121720026
111 Pratap Nagar, Yamuna Nagar Dated:04/11/2025
Shiv Surya Stone Crusher and Screening Plant, CTO granted for 01/04/2022 -
112 Village Shergarh, Tehsil Bilaspur, Yamuna Nagar | 31/03/2027 dt. 20.01.2022
Bharat Mata Stone and Screening Plant, Village CTO granted for 01/04/2024 To
113 Ranipur, Tehsil Bilaspur, Yamuna Nagar 31/03/2029 dt. 28.05.2024,
Bharat Construction Company (Stone Crusher),
Village Nathanpur, Tehsil Chhachhrauli, District CTO granted for 01/04/2019 -
114 Yamuna Nagar 31/03/2029 dt. 05.05.2019
KRISHNA STONE CRUSHER, CTO granted for 01/04/2023 -
115 VILL.BANABAHADARPUR, Yamuna Nagar 31/03/2028 dt. 24.01.2023
Salasar Enterprises,
Village Nathanpur, Tehsil Chhachhrauli, District CTO granted for 01/04/2024 -
116 Yamuna Nagar 31/03/2029 dt. 09.02.2024
Maa Bhanbhori Devi Stone Crusher (Old name Malik
Stone and Screening Plant), Village Gorabani, Tehsil
117 Bilaspur, District Yamuna Nagar Refused on dated 22.04.2022
Refused on dated 27.01.2025,
S S Stone Crusher, Village Majri Tapu Tehsil Granted for 01/04/2023 -
118 Jagadhri Yamuna Nagar 31/03/2025 dt. 01.02.2023
Mansa Devi Stone Crusher, Village Rulaheri, Teshsil
119 Bilaspur, District Yamuna Nagar Suspended
Har Gobind Industries (Stone Crusher), Village Nagli
120 32 Tehsil Bilaspur Yamuna Nagar Suspended
Bhagwati Stone and Screening (Stone Crusher),
121 Village Nagli 32, Tehsil Bilaspur, Yamuna Nagar Suspended
Hans Stone and Screening (Stone Crusher), Village
122 Nagli 32, Tehsil Bilaspur, Yamuna Nagar Suspended
Saraswati Stone Crusher, Village Ranipur, Teshil CTO granted for 01/04/2023 -
123 Bilaspur, District Yamuna Nagar 31/03/2033 dt. 01.02.2023
ARYAVAARTA DEVELOPERS PRIVATE
LIMITED(STONE CRUSHER), Village-Ranipur, CTO granted for 17/08/2021 -
124 YAMUNANAGAR 31/03/2026 dt. 17.08.2021
R.R. Stone Crusher, Village- Nagli-32, Tehsil-
125 Bilaspur, District Yamuna Nagar Suspended
Jagdamba Stone Aggregates, Village Swabri, CTO granted for 01/04/2024 -
126 Yamuna Nagar 31/03/2029 dt. 28.01.2024
Balaji Stone Crusher, Village Rulaheri, Tehsil CTO valid upto 31/03/2025 and
127 Bilaspur, Yamuna Nagar application for renewal submitted
Mohit Stone Crusher, Village Doiwala, P.O.,
128 Devdhar, Yamuna Nagar Closed by Board
Rebuttal Stone Crusher, Village Belgarh Tehsil
129 Pratap Nagar Closed by Board
Hindustan Stone Crusher, Village Belgarh Tehsil
130 Pratap Nagar, YAMUNANAGAR Closed by Board
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SHREE SHIV SAI STONE CRUSHER, VILLAGE
GOHRABANI, TEHSIL BILASPUR, YAMUNA

131 NAGAR Closed by Board
Jai Luxmi Minerals (Stone Crusher), Village
132 Mahiyudeenpur Tehsil Bilaspur Yamuna Nagar Closed by Board
133 Goel Stone Crusher, Vill Doiwala, Yamuna Nagar Closed by Board
Adhishtha Stone Crusher, Village Majri Tapu, Tehsil
134 Jagadhri, Yamuna Nagar Closed by Board
Kashmir Stone Crusher, Village Doiwala, Yamuna
135 Nagar Closed by Board
Jai Mata Di Stone Crusher(JK), Village Doiwala,
136 District Yamuna Closed by Board
Jai Ganpati Stone Crusher, Village Doiwala, Yamuna
137 Nagar Closed by Board
SHIV SHAKT], village ghoro pipli tehsil jagadhri
138 distt yamuna nagar Closed by Board
DM Stone Crusher, Village Belgarh Tehsil Pratap
139 Nagar Yamuna Nagar Closed by Board
140 Hindustan Stone Aura, Ranipur, Yamuna Nagar Closed by Board
Mohit Stone Crusher, Village Kohliwala, P.O.,
141 Devdhar, Yamuna Closed by Board
Ambey Enterprises, Village Majri Tapu, Yamuna
142 Nagar Closed by Board
Jai Maa Vaishno Enterprises(Stone Crusher), Village
143 Belgarh, Tehsil Khizrabad, Yamuna Nagar Closed by Board
Haryana Stone Crusher, Village Majri Tapu,
144 Jagadhri, Yamuna Nagar Closed by Board
Jai Bhole Stone crusher, Village Doiwala, Yamuna
145 Nagar. Closed by Board
Hazara Builder Group Stone Crusher, Village
146 Belgarh, Khizrabad, Yamuna Nagar Closed by Board
SARWARA STONE CRUSHER VILLAGE
BELGHARH, TEHSIL KHIZRABAD, YAMUNA
147 NAGAR Closed by Board
SAT GURUDEV STONE CRUSHER, Village- Majri
148 Tapu, Tehsil- Jagadhri,Distt - Yamuna Nagar Closed by Board
Neel kanth Stone Crusher and Screening Plant,
149 Village Majri Tapu, Tehsil Jagadhri, Yamuna Nagar Closed by Board
Sandhu Stone Crusher, Village Bellgarh, Tehsil
150 Khizrabad, Yamuna Nagar Closed by Board
Shri Balaji Hanuman Traders, Village Kanalsi, Tehsil
151 Jagadhri YAMUNANAGAR Closed by Board
KAMLESH STONE CRUSHER, VILLAGE
152 BELGARH, TEHSIL KHIZRABAD, Yamuna Nagar Closed by Board
JAlI SHREE RAM STONE CRUSHER, VILLAGE
153 NATHANPUR, YAMUNA NAGAR Closed by Board
Parkash Stone Crusher, Village Ballewala, Tehsil
Chhachhrauli,
154 Yamuna Nagar Closed by Board
B.R. Stone Crusher, Village Rampur Gainda, Tehsil
155 Bilaspur, Yamuna Nagar Closed by Board
KHUSHI STONE CRUSHER, VILLAGE RAMPUR
156 GAINDA, BILASPUR, YAMUNANAGAR Closed by Board
Salsar Stone Crusher,
Village Rulaheri, Tehsildar Bilaspur, District
157 Yamuna Nagar Closed by Board
Patiala Stone Crusher, Village Ballewala, Tehsil
Chhachhrauli,
158 Yamuna Nagar Closed by Board
159 Anant Stone Crusher, Vill Aryanwala, Yamuna Closed by Board
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Nagar

Kamboj Gram Udyog Mandal, Village Ballewala,
Tehsil

160 Chhachhrauli, Yamuna Nagar Closed by Board
Jamna Gram Udyog Mandal, Ballewala, Yamuna
161 Nagar Closed by Board
Polla Screening and Stone Crusher Plant, Village
162 Nagli 32, Tehsil Bilaspur, Yamuna Nagar Closed by Board
Vaishnavi Stone Crusher and Screening Plant (Stone
Crusher) (Old name Chaudhary Stone Crusher,
163 Village Nagli 32, Tehsil Bilaspur Yamuna Nagar Closed by Board
Dahiya and Company Screening Plant (Stone
Crusher), Village Mahiyudeenpur Tehsil Bilaspur
164 Yamuna Nagar Closed by Board
CHAUDHARY INDUSTRIES, Village
165 Mahiyudinpur, Yamuna Nagar Closed by Board
Satluj Stone Crusher, Village Mahiyudinpur, Tehsil
166 Bilaspur, Yamuna Nagar Closed by Board
Deep Screening Plant and Stone Crusher, Village
167 Mahiyudeenpur Tehsil Bilaspur Yamuna Nagar Closed by Board
Jai bhole stone crusher, Village Mahiyudeenpur,
168 YAMUNANAGAR Closed by Board
169 Hira Stone Crusher, Vill Doiwala, Yamuna Nagar Closed by Board
Krishna Stone Crusher and Screening Plant, Village
170 Nagli-32, Tehsil Khizrabad, District Yamuna Nagar Closed by Board
Sai Stone Crusher, Village Nagli-32, PO
DAYALGARH, Tehsil Bilaspur, District Yamuna
171 Nagar Closed by Board
Bajrangi Stone Crusher, Village Mhiudeenpur, Tehsil
172 Bilaspur, Yamuna Nagar Closed by Board
Yamuna Industry (Stone Crusher) Village
173 Ibrahimpur, Tehsil Chhachhrauli, Yamuna Nagar Closed by Board
Khan Screening and Stone Crusher Co, Village
Taharpur Kalan, Tehsil Chhachrauli, District Yamuna
174 Nagar Closed by Board
Enginics Infra Private Limited (Stone Crusher),
175 Village Rulaheri Tehsil Bilaspur Yamuna Nagar Closed by Board
Guru Kirpa Enterprises (Stone Crusher), Village
176 Rampur Khadar, Yamuna Nagar Closed by Board
Om Sai Stone Crusher, Village Rampur Khadar,
177 Yamuna Nagar Closed by Board
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ANNEXURE-4
Name & Address of Unit: M]{\ ﬂmb«.a Sv{-uQ,7C6wW ,\’)‘L' Dorwed e, Uqhqc_fgh.b)

Date of Inspection: 07} m’ 2894
10 velicidy;- oflou]2s 4o B)oz)24

Sr. Fugitive Emission Checklist for ompliance Status
No. Source Locations compliance of
conditions of
Environmental
guidelines
1. | Unloading area of raw | Water sprinklers | 1O oy - O‘Lfé*ﬁ\'huw hawr.
material, primary | installed with adequate Yo @ VLIA . U
crusher, Screener, | designed nozzles AT op
conveyors belt sand | (Upload photo/videos).
transfer
Points ‘
2. | Primary crushers, | Enclosures by GI/MS One. taudatng ¥ PNU\.o(a.J
Ny Secondary crushers, | sheets on top and at| s\l (O Qe WOven .

: Screeners and tertiary | least three sides , 1 ' :
| crushers completely from the O 1) wok P’“""L""l L) :
ground level (Upload | CBVIRNS

photo/videos).
i \
3. | secondary, Tertiary glgrexuafgtl']gr\:v;;m bis Not PYOV\‘U—"‘
crushers and Screener
cyclone.
(Upload photo). 2
4. Covering of Conveyor Covering of Ot & o7 cw\w.am ‘N—H} :
belts from node to node | Conveyor belts OKQ:) vl ownte P :
with a thick sheet of (Upload photo). PRy l
| suitable material B Covnss] i ll ~at = ;
‘175, | At discharge points Flexible Telescopic Mok pyouid ed ]
chute from top of P ;
discharge point to the
ground level (Upload
photo).
6. | GI/MS/brick wind Wind breaking wall 0 Mo AT el woll
breaking wall of 3-ft (Upload photo) &MMJ-!QJ, 07 Mobé M{
more than the highest .
node of the crusher P’QV'M LSl bv.u_[qr,_d
along the periphery of w
crusher
"
General
7. | Roads Metalled/ concrete P\‘M«Y* A wgdedleAd
roads within the
premises. Ramps and
the entire ground area
inside the premises
should also be metalled ,

o 676



677

Suppression of dust
within the premises

Arrangement of rotating

water sprinkling

system/fogger/Anti-
smog gun in the
premises to Suppress
dust within the premises
to control dust emission

Green

It

be

Plantation of 2-3 rows
of tall trees around the

81,

R

|
|
I
|
|

periphery of crusher

10

Display board

Display board at the
entrance, having name
of unit, contact details
of owner and address of
unit, plant capacity and
date of  issue of
CTE/CTO from
SPCB/PCC

?mv;hd- O.Ja’ Dt ,oiz

|

02l cligplay becnel iy ]
otk wnsakiovarol, ;
|

11.

Covering of vehicles

vehicles
kind of

of
any

Covering
carrying
material.

Na vehue le o vesut

12.

CCTV/PTZ camera

CCTV/PTZ cameras

installed at the
entrance and all
corners of the premises
of the wunit covering
entire area with
minimum of 30 days
data storage

'a’&m-o‘F'CCTV f
eowon Trdillesd "

|13,

Photos/ videos

Upload
photographs/videos
ensuring compliance of

all conditions as
mentioned in the
guidelines while
applying CTE/CTO/

daded

Renewal

/9% e

Signature of Representative of Unit

999 19359912

677

7 Puicg |y beoh'ov , Ust WA‘FD\;V{ Voun -0 "oved -
7

Lot

Name of Inspecting Officer(s)

SO gt e
{‘%\% ” W)

ber’ et



N
M

i

- | Name & Address of Unit: »{ /

A gaf‘{mod‘l{
%1’/

lﬂ/o}}ﬁ\é

Date of Inspection:

678

stone C¥V &NT Uil MAudafiry
Lbaofurf Yamyr~—

Compliance Status

belts from node to node
with a thick sheet of
suitable material

Conveyor belts
(Upload photo).

Sr. Fugitive Emission Checklist for
No Source Locations compliance of
) conditions of
! Environmental
: ; guidelines
1. | Unloading area of raw | Water sprinklers |
material, primary | installed with adequate Ol 50"("&}:&’ T8 %U"
crusher, Screener, | designed nozzles
conveyors belt sand | (Upload photo/videos). O‘S M@’L[M .
transfer
Points
l 2 Primary crushers, | Enclosures by GI/MS \
8 Secondary crushers, | sheets on top and at
' Screeners and tertiary | least three sides hll'f/ (o i”b/
crushers completely from the
ground level (Upload
photo/videos).
3. . Dry extraction cum bag
Sicshnedrirgﬁgesré:’aergner filter followed by Ntr'f W}’L/J
| cyclone.
: (Upload photo).
4. Covering of Conveyor Covering of

Nof Cowpiey

At discharge points

Flexible Telescopic
chute from top of
discharge point to the
ground level (Upload

| photo).

Nt Lﬁ’\"‘}ﬂft}/

678




GI/MS/brick wind
breaking wall of 3-ft
more than the hj hest
node of the crustger

along the periphe
crusher ry of

679

e ————

Wind breaking wall
(Upload photo)

ot wrplled

T ThRen General

. Metalled/ concrete
roads within the !’
premises. Ramps and N\fr U/Nlahe,f :
the entire ground area j
inside  the premises :
should also be metalled ‘

\

8. Suppression of dust
within the premises

Arrangement of rotating

water sprinkling
system/fogger/Anti-
smog gun in the

premises to suppress
dust within the premises
to control dust emission
re suspension

N[P(

———————
———

9, Green

be | of tall trees around the

Plantation of 2-3 rows

periphery of crusher

N et Ur*fah‘uf

10. | Display board

Display board at the
entrance, having name
of unit, contact details
of owner and address of
unit, plant capacity and

date of issue of
CTE/CTO from
SPCB/PCC
11. | Covering of vehicles Covering of vehicles ‘
g carrying any kind of t\\d‘ \;-Ekd}- D’Lac{\f-t.,j
material.

et he Ay ’L_
N

)



680 g4

FZ- CCTV/PTZ camera CCTV/PTZ cameras

installed at the
entrance and all N 3 U‘M’f{ L]

corners of the premises

|
Rl B
'
of the unit covering ‘
entire area with u"\i}f“~

minimum of 30 days
data storage

13. Photos/ videos Upload
photographs/videos
pliance of M"‘ M

ensuring com

all conditions as
mentioned in the

guidelines while

applying CTE/CTO/

Renewal

——

|
during fhe USH e Lut 8 W nm- Lf?cf&/{w\q/.

VJ& \)\\;)( .
§ A @@Q\D\\V\L\

Name OI Inspecting OIfiCEI (S)

Signature of Representative of Unit

Ab*\id,ai .Sx"rf, AGL

680



Date of Inspection: oCﬂ o) ]7,6

Name & Address of Unit: M |4 &uig,\ﬁ%h Giuhn,

85

belts from node to node
with a thick sheet of
suitable material

Conveyor belts
(Upload photo).

sr.| Fugitive Emissi —
sos:::lcveLEmls_smn Checklist for Compliance Status
No. e Locations compliance of
conditions of
Environmental
guidelines
‘1. [Unloading area of raw | wat sprinkle
: _ er sprinklers -
material, primary | installed with adequate | T O O PV
crusher, Screener, | designed nozzles P)w
conveyors  belt sand | (Upload photo/videos).
transfer
"I Points
8
|
2 Primary crushers, | Enclosures by GI/MS| Cowven _gLu..J an',
Secondary crushers, | sheets on top and at
Screeners and tertiary | least three sides 20 "\-Ok FWP‘-W,J
crushers completely from the
ground level (Upload
photo/videos).
;] 3. Secondar - Dry extraction cum bag -
! y, Tertiary , NotT 1wyt
’, crushers and Screener i fellawed by
| cyclone.
': (Upload photo).
4. Covering of Conveyor Covering of

Not Qo\/ma_s{

5. At discharge points

Flexible Telescopic
chute from top of
discharge point to the
ground level (Upload
photo).

N iyt

6381




-
-
———
-
-
— -

867
682 /{”
\
B L]
6. | GI/MS/brick wird Wind breaking wall Nt (Dwv,o{a.ﬂ(./
breaking wall of 3-ft (Upload photo)
more than the highest
node of the crusher ['
along the periphery of |
crusher {
— Ty
- ~_General S —
7. | Roads Metalled/ concrete |
roads within the Nt ‘-O“S\Yuul-e,c( ll
premises. Ramps and
the entire ground area
inside the premises
should also be metalled !
i
|
|
IE Suppression of dust Arrangerﬁ?&ht of rotating " o, T
within the premises water sprinkling Nek A’F}’UM |
system/fogger/Anti- . |
smog gun in the
premises to suppress

|

dust within the premises

re suspension

[ to control dust emission
l

Plantation of 2-3 rows
of tall trees around the
periphery of crusher

Green

/k

|
.

|

be

————

Llo Display board at the
entrance, having name
of unit, contact details
of owner and address of
unit, plant capacity and
date of issue of
CTE/CTO from

SPCB/PCC

Dlsplay board

S

of
any kind of

[y
[y

Coveringh
carrying
material.

Caering of vehicles

‘_,___.__ﬁ%
|

—————

682

]
vehicles




CCTV/PTZ camera —C%gg—cameras 87
installed at the

entrance and all ‘

corners of the premises HO{ wau

of the unit covering

entire area with |

minimum of 30 days

data storage

Photos/ vid
/ videos Upload

photographs/videos A,H—q,_,\,q_pl

ensuring compliance of

all conditions as
t ! mentioned in the
' ! guidelines while
applying CTE/CTO/
] 5 Renewal I | —
|
\ @/; gy
|| ' ‘ \ ‘ : , \g\\?/
| : : ) . .
Signature of Representative o Unit Name of Inspecting Officer(s)
79558 191
ii et
:; 04| 0)
1 CIUMMN bu-w,}

I e

T SRS TR R




G

; /. Name & Address of Unit: M|A Gkn.a»oulﬁ'&i-ona

634

ounel Serttionay (Lo ne Cvighan)
Vil Neglt 32, Tala 6 lespusn |, Y curmusns Neger
Date of Inspection: |S (o1 \ 26

Sr. Fugitive Emission Checklist for Compliance Status -
No Source Locations compliance of
[ conditions of
\ Environmental
*\ ,\ guidelines
| 1. | Unloading area of raw | Water sprinklers Ve wn: o€ 4}1\1.‘},&;\4 wa)
\ material, primary | installed with adeguate 5 _Gg P
crusher, Screener, | designed nozzles e o 2tdey
i \ conveyors belt sand | (Upload photo/videos). #
! transfer
Points
]
£
|
: 'lZ- Primary crushers, | Enclosures by GI/MS (wbvwlgd
1 | Secondary crushers, | sheets on top and at
Screeners and tertiary | least three sides
crushers completely from the
' ground level (Upload
photo/videos).
I 3. Secondary, Tertiary fl)”?érextrafgtlllcér\;vec;m bzg 1\“0{ Lk led
“ crushers and Screener
' cyclone.

(Upload photo).

4, Covering of Conveyor
belts from node to node
with a thick sheet of
suitable material

Covering of
Conveyor belts
(Upload photo).

Ql—u'} 0{" 12- wa s 6@ Cﬂv\.r.“’n"
lDefl’H/ ) ant Pc;.\_,HL‘LLa
@"‘V\-LI\’O\ "A wek QOV‘V\-Lg{

5. At duischarge points

Flexible Telescopic
chute from top of
discharge point to the
ground level (Upload
photo).

Net v dedles|

684




685 X

6. | GI/MS/brick wind Wind breaking wall o) A 1y Pyoviled T e
breaking wall of 3-ft (Upload photo) s Shed ) B ol peti
more than the highest \W::?

Provi o )
node of the crusher ‘iuj’ . ke ‘
along the periphery of ust— g vr‘l,uL ‘
crusher
!
\ General |
7. | Roads Metalled/ concrete fgumj\a 8( Lot »a_ ane (
roads within the | r< )
premises. Ramps and '\DM—D{"'J e et 5‘
the entire ground area |giae ax 'A t
inside the premises _,
should also be metalled w«._nJ"-J/AJA !
,'
| /
8. | Suppression of dust Arrangement of rotating i} T‘] '4_ — |
within the premises water sprinkling
system/fogger/Anti-
smog  gun in the
premises to suppress |
dust within the premises ;
to control dust emission ,]
re suspension ,'
9. | Green Plantation of 2-3 rows ?’Wm 09/&-;\ uu;-é
be | of tall trees around the 'rH ll
It periphery of crusher ,BUL'W 24 °t£"l = Q{; P?nw..( ,
l
l
L !
10. ! Display board Display board at the \JO*‘(‘ Pwu-—.!:,./( ;
entrance, having name !
of unit, contact details .
of owner and address of ’
unit, plant capacity and
date of issue of ;
CTE/CTO from |
SPCB/PCC 1
|
C ing of vehicles Covering of vehicles . '
oYEminZ carrying any kind of N velduede W I
material. i
1

i, 685



/ 686 0

12, C

\ ~CTV/PTZ camera CCTV/PTZ cameras | |Q aqp- oﬁ cCCTV m
i installed at the ' '
f | entrance and all 1~ ded lee{ ot ae whyely

‘.\ corners of the premises
\

DR Cenx f s
of the unit covering g bwo

entire area with
minimum of 30 days
data storage

\ 13, \ Photos/ videos

Upload

: photographs/videos
- ensuring compliance of Aﬁf‘fﬂc)\'—a/
' all conditions as
\ mentioned in the

guidelines while
\ \ applying CTE/CTO/
; Renewal : _
Nered by pspers

@éf. \D‘ M;P
el

\9

Signature of Representative of Unit Name of Inspecting Officer(s)

Kaud

if%%j. .
B9S24 ¢ j&ﬁ:ﬂ

&; Prﬁhr_d—( HEC

QEP 0“”&& LWM\/L

v

686



I
1 .

- Date of Inspection: OC’}OI) 26

N | 687
' ame & Address of Unit: Ml/_g gha‘auuh Stone. Crtuen

Sr.
No.

Fugitive Emission
Source Locations

Checklist for

compliance of

conditions of

Environmental
guidelines

—

Unloading area of raw
material, primary
crusher, Screener,
conveyors belt sand
transfer
Points

Primary crushers,
Secondary crushers,
Screeners and tertiary
crushers

-

Secondary, Tertiary
crushers and Screener

J———————

Covering of Conveyor
belts from node to node
with a thick sheet of
suitable material

Water

sprinklers

installed with adequate
designed
(Upload photo/videos).

Enclosures

by

nozzles

GI/MS

sheets on top and at

least

completely

ground

three

level

photp/videos).

filter

cyclone.
(Upload photo).

Covering of
Conveyor belts
(Upload photo).

At discharge points

from

sides
the
(Upload

[
Dry extraction cum bag
followed

by

— it

Flexible Telescopic
chute from top of
discharge point to the
ground level (Upload

photo).

687

91

Compliance Status

P

54 vo - of d]’”'"w"))
MV"‘a 150 s oF M2 oy
A0 C-ombbe_l;

==
C:ﬂ—"ﬂ\'vd ¢ ctiom Cawenad
ba L stk covers

T Not gtedled

_OU&' 0? N (_m«v-uao}\ j;,J,B’,
OF cnt rant F"‘“‘"‘““c‘/
(A\re/w.t(/‘ 02 Lol w3

CA)M.

Not Pryov toled




638

92

i

GI/MS/brick wind
breaking wall of 3-ft
more than the highest
node of the crusher
along the periphery of
crusher

Wind breaking wall
(Upload photo)

VUt 14 eng %{l_@\\

Aone & bvick Ww*a ,
woxk On One_ )gl‘cLL .
‘P UL sheek el
[>rov| ou ue el |
*%D&OW SOuAe/aAﬁ wu.l-L
Syt~

~d

Roads

General
Metalled/ concrete
roads within the
premises. Ramps and
the entire ground area
inside  the premises

should also be metalled

Reunp & mewu;a ez i) /
naatellied . QWw‘% GAaes |
‘l/) met 'V\-U(""-'"’Q‘L'

8. | Suppression of dust Arrangement of rotating "y Lds -
. . - Q
within the premises water sprinkling N, A O'Hﬂll “
system/fogger/Anti- Awae_ oA o oue
! SMOg gun in  the :m A ’ |
premises to suppress : 0w Pld 7‘@"’ [
dust within the premises | 111 Govi- Nd(’r'ﬂf'udtl'tm |
to control dust emission al 02 99 2531 . l
re suspension I
_ .f
9. | Green Plantation mmmﬁ;\'\ =
be | of tall trees around the P QX!A"-GJ On O,H A
It periphery of crusher Qides . Howeuwves F(Wﬁon
Cle Lot A thoretted :
o &’a}f\fow»( D f
D¥o I’
10. | Display board T "D_iEbTa_{/ 'bd_a-lq at\themg‘. .-,{_Lw{_,,( et |
entrance, having name
of unit, contact details VLO{‘ u&oiw“tﬂ( ¢
of owner and address of
unit, plant Capacity and
date of  jssue of ,
CTE/CTO from |
SPCB/PCC i
i
\'\. —_ i
11, Covering of vehicles Covering of vehicles e |

carrying any kind of
material.,

638




i‘ 12.| CCIV/PTZ camera

\
\

-

CCTV/PTZ

eras
installed 68 the
entrance and all

corners of the premises
of the wunit covering
entire area with
minimum of 30 days
data storage

W s of LTV g B3
v el legl

13. Photos/ videos Upload

photographs/videos
ensuring compliance of

all conditions as
mentioned in the
guidelines while
applying CTE/CTO/
L Renewal

P

Signature of Representative of Unit

g0593 (4059
RA JAN KVMAR

689

o
.
Z NP R
o> 001
Name of Inspecting Officer(s)

&

52

ﬁbw.t:@'
£
Ty -
S84 Sy s=nes
69‘(;. m3ehr/
/7_‘}//';4,//’\/“&#)\ ,



2 e

690 -

Name & Address of Unit: n/} / 3 ( [\’9“ dé@{ AU(J '5"0'1—7

f\’cj‘f,a'v

. Date of Inspection: | [ /0 .L/Q b

94

it o

-._ | sr. Fugitive Emission Checklist for Compliance Status
"IN Source Locations compliance of
°I - -
conditions of
Environmental
‘ guidelines
1. |Unloading area of raw | Water sprinklers o :
' material, primary | installed with adequate e vt J"‘Uﬂu/
» crusher, Screener, | designed nozzles "
‘l conveyors  belt sand | (Upload photo/videos). ’{‘qa'f 2-9 SV'{mfiLuU
' transfer .
: Points "QWU _qu Sy WeLds
2. | Primary crushers, | Enclosures by GI/MS
Secondary crushers, | sheets on top and at T]M" U(Ui _ﬁ‘m &U\)’JAﬁj
Screeners and tertiary | least three sides \:{J
crushers completely from the ?qﬁ" ol N'QU o
, ground level (Upload ot —bwo Sld_w ‘TQJ‘{GJU“
v ‘ phOtO/VidEOS). __{;w LS J‘Q t 0 fb
| des g (eltidly e lpic o
| 7 bok Mor 81 LYoy I |
| 3. - Dry extraction cum bag » )
| Sffsohnedrir;;u-:lresrgzrgner filter  followed by The LR *LD’ ‘ﬁﬂbﬂy_ﬁ,
cyclone. me Ko ; :
(Upload photo). }\é (ﬁﬂlﬁf M(M "
C.M«NCJE‘I L
SeC,zf««{ avy (1t Usley M f
Tho (mne: Ht/‘ 2 TUUJ(-JJ Lgljt SIZ)C,»CW\[)’

Covering of Conveyor
belts from node to node
with a thick sheet of
suitable rmaterial

Covering of
Conveyor belts
(Upload photo).

T, vy 4o
2 bﬂb‘ﬂ”/@‘a\"

Lovery

Ms’@l&;’

ke Covetsy ) pmd Qartiadly

at{

92}

Cay [] o=

At discharge points

Flexible Telescopic
chute from top of
discharge point to the
ground level (Upload
photo).

N of mr*iﬂ/:'q’

No Sudh, -.BALLIZUJ et -

690



95
691 o
GI/MS/brick wind

e {4y ol
~ [ Wind breaking wail Ay 1 ~aftoui
breaking wall of 3-ft (Upload photo) o Sreleyg v N-{:
more than the highest

Witk Dudt ] breofk
o e s, o wotly | Yerpsivg 400 |
crusher SI'QL% %UN't PM-L(' m[’ Kj}
ﬁ, btick, %%WJJ—-'Q'\«I ‘V@féSH'{(f@f
U ,

General
Roads Metalled/ concrete

roads within the | '{qwf) {qu "id‘d&% :
premises, Ramps and p - ’ i
the entire ground area @Qq‘ v ol the (Fery's<,
inside  the

premises '
should also be metalled 'B-B-d'\:l 0%01”6( \MM
- EntiYe. ateq dhvsde Hha

onse doing mp el dll

———— 1

Suppression of dust
within the premises

'—Arrangement of rotating
water

sprinkling N/q. j
system/fogger/Anti-

SMOg  gun in  the
premises to suppress
dust within the premises

to control dust emission
re suspension

—_— ]

Plantation of 2-3 rows | ) ‘*_1
be

of tall trees around the Thiee. Srde. %— ant ey Ca.w_@/)
periphery of crusher P[a‘lf}frlh PK;St

He  Unt - e ;
L B KTk ST TRV
d Display board at the . B
entrance, having name V'(WF‘QI&S/
of unit, contact details
of owner and address of
unit, plant Capacity and

date of issue of
CTE/CTO from
SPCB/PCC

Covering of vehicies Covering  of venides | ——————— ——
carrying any kind of
Mmaterial.,




oW,
12. | CCTV/PTZ camera CCTV/PTZ  Cafmeras The, Uru% 7'0\.01

]
installed  at  the I @U)—%
SX (s,

entrance and all
corners of the premises
of the unit covering
entire area with
minimum of 30 days
‘ data storage

13. | Photos/ videos Upload
photographs/videos
ensuring compliance of
all conditions as ”/?"Lfﬁ M
mentioned in the
guidelines while
applying CTE/CTO/
Renewal

== TH{ VN Wag 5\%(\( M - Ypet Sypof o T gw”}'

£z b

' € \D
dl/cnr\'l.oév%“\/\ \(D

Signature of Representative of Unit Name of Inspeéting Officer(s)

692



:é"Da‘te of Inspection:

Sr—. )
No.

nlame & Address of Unit: '*/

693

B'@Qﬁgﬂ 7[0, S(‘fumd /
Ur'//g,c‘ k{qﬁnd»dn—bnﬁqy Tehor] 5’”"’({
(£ 02]g

Fugitive Emission
Source Locations

( Checklist for
compliance of
conditions of

Compliance Status

Environmental
guidelines
B Lu load f w kl
nloading area of raw ater sprinklers i \
material, primary | installed with adeqguate ﬂ\l U'\Mf "9‘4’1 \JMW
crusher, Screener, | designed nozzles bg ,
conveyors belt sand | (Upload photo/videos). Seﬂ \{Cr,QzJ) AWV/""'
transfer d"
Points S'o{’ Nz /) :
2. | Primary crushers, | Enclosures by GI/MS : ]
Secondary crushers, | sheets on top and at w,_’ La,}
} Screeners and tertiary | least three sides
4 crushers completely from the
- ground level (Upload
| photo/videos).
3 : Dry extraction cum bag
Secondary, Tertiary . Nt
crushers and Screener (lellt(igne followed by ! { /’(93—'/ ( No Suts
(Upload photo). SJ‘)’{JJ‘\ @ )
| i|"4—__-Covérr'ing of Conveyor Covering of G s \
: l belts from node to node | Conveyor belts $ ¢ mﬂa" %91/\/; 41 [Q,Qé4
£ with a thick sheet of (Upload photo). “1le. 4 :
l suitable material 01‘4 -t ( bt e, Loe Yie
ford Qortidly Lore ved
5. At discharge points Flexible Telescopic
chute from top of ~ V"f LmJF/,‘J_}
, discharge point to the :
25 ground level (Upload (NAY !
i photo). : Md\ Uﬂlﬂ
| exnt .
!
I

693

97

lont ( Hene cqnbey)

 ———O S A

~



694

GI/MS/brick wind
breaking wall of 3-ft
more than the highest
node of the crusher
along the periphery of
crusher

Wind breaking wall
(Upload photo)

General

Roads

Metalled/ concrete
roads within the
premises. Ramps and
the entire ground area
inside the premises

should also be metalled

Suppression of dust
within the premises

Arrangement of rotating
water sprinkling
system/fogger/Anti-
smog gun in the
premises to suppress
dust within the premises
to control dust emission
re suspension

Green

be |.

Plantation of 2-3 rows
of tall trees around the

periphery of crusher

e Sde €U

1, Ow

Loyt
U nr ford expl | NO
(leatadt s (lam ¢§4,5m;77§‘t7’

10.

Display board

11.

Covering of vehicles

Display board at the

entrance, having name
of unit, contact details

of owner and address of
unit, plant capacity and
date of issue of
CTE/CTO from
SPCB/PCC

CB—v_e_rmg o—f— —_vehiclgs
carrying any kind of
material.

694

l

No  Wljle ébrVd

o’ A ,%»-w)lrt

i
!
;




12.| CCTV/PTZ camera CCTV/PTZ cameras

installed at the Og (o 104 ﬁ) J
entrance and all

corners of the premises M ’fdu(n,f e~ e DfUé
of the unit covering

entire area with
minimum of 30 days
data storage

13. | Photos/ videos Upload
photographs/videos
ensuring compliance of
all conditions as ‘/\‘1 W
mentioned in the
guidelines while
applying CTE/CTO/
Renewal

— DUTI1‘\E’7 e oyt e o+ ,‘[@44{ "‘W)f Py HMoe 04
Ut o C(ou{[gc,a,{,_,; 5 ﬁocfuuu,ufud.a_\a '

m 3t £
%)gzb o " )A‘
ignature of Representative of Unit Name og frlspectmg Officer(s)
SCh ! (X o

695

99



/
/

ate of Inspection:

[ ] =

696

[6]01]) 4

'Name&AddressofUnit: M/.S DQ—C(’ Sﬁfeeng Claqt 7 <E e NUWA(’)
_ D11 Maki  udin” Qo Hehw|  Byjasfis o

100

MUAS

g,

Sr. Fugitive Emission Checklist for Compliance Status
N Source Locations compliance of
°I - -
conditions of
Environmental
guidelines
1. | Unloading area of raw | Water sprinklers | TR )" r[d[u/
material, primary | installed with adequate Ut 'ﬂm 1 't"f‘
crusher, Screener, | designed nozzles P
; conveyors belt sand | (Upload photo/videos). @lbsf){'PMT AY '{/'a\”d-
| transfer
’ Points "Cr{&f X MEl
|
2. Primary crushers, | Enclosures by GI/MS *P’{,MQ\@ C‘{’Uéffu W U9
Secondary crushers, | sheets on top and at
Screeners and tertiary | least three sides ‘SCCON‘ZL""D’(T BV shaey
crushers completely from the '
- ground level (Upload Ptnir , WL’/ ’
| photo/videos). . Su",ﬁ./f\e‘x E N ’ Vaﬂz‘jd‘-
@ vty f
| l”3 Dry extraction cum bag
1Y ) ’
| Secondary, Tervay | oloned by N omplid N
cyclone. i
(Upload photo). é\l Lﬁv ‘@OJJ g W
Rogst »
4, Covering of Conveyor Covering of =T Crf e y)
! be!ts fiom node to node | Conveyor belts Tf 3 Csw J/D‘( W‘?j
¥ with a thick sheet of (Upload photo). 4’“(.&1@4.-;{ at U“"t ,
| suitable material
| 03 sl o9 levegs ¢
| LM Wfq ;
5. At discharge points Flexible Telescopic

chute from top of
discharge point to the
ground level (Upload
photo).

Nt Lﬂ\fz/f(;;i’ / N o
Sudh fu’bfi‘j exin-t .
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697 101

<

6. | GI/MS/brick wing i i : diof
_ Wind breaking wall thnt
breaking wall of 3-ft (Upload photo) b @Kw,
more than the highest

node of the crusher VQYt’ R—“{Q“ U

along the periphery of

crusher eo 3 den '{}W To | '

3o m}_fmﬂﬂmi.‘,f Lo fh A?&Oﬂﬁ

General

7, Roads Metalled/ concrete |
\ roads within the %Z'Nf) ﬁ}l’f‘e{ éaftl
premises. Ramps and i
the entire ground area |’ &“"} Wit Tha Vl’tﬂ!&"é ;
inside the premises !
should also be metalled ql wnkive %’IWU, aY-es
Wl

—

,AVI.LC —-//—L
st et

8. Suppression of dust Arrangement of rotating o
within the premises water sprinkling N
system/fogger/Anti- /ﬂ’

smog gun in the
premises to suppress
dust within the premises
to control dust emission
re suspension

i
|
|
f
I
!
1

I

9. Green Plantation of 2-3 rows :

\ be | of tall trees around the H_ TN‘O Stde. ey fn //M

It periphery of crusher J-"d&"/ P/OQ{Gme qu ‘
)
Mol SubMited 4y 4k wt
4, D>
10. | Display board Display board at the

entrance, having name f’l{‘m},'d{#

of unit, contact details
of owner and address of
unit, plant capacity and
date of issue of

CTE/CTO from
SPCB/PCC
11. | Covering of vehicles Covering of vehicles Y
i carrying any kind of No  vehradod  weinte
material. c)Lu—(l ], Jxag‘,’j

(©))
O
~



12,

CCTV/PTZ camera

698

—_—

CCTV/PTZ cameras
installed at the
€ntrance and all
corners of the premises
of the unit covering
entire area with
minimum of 30 days
data storage

Photos/ videos

e ———

102

Tr{“‘/ Otf UMy {ZMI.
af Uv\lJ uA M ce ﬂa~
U"U'f whi ate 'MJJI.
A Uftire ke VN f)-

Upload
photographs/videos
ensuring compliance of
all conditions as
mentioned in the
guidelines while
applying CTE/CTO/

Renewal

0

Signature of Representative of Unit

I

Uit mudLs;
as gg(g(oﬁ

698

o \J>
B o

Name of Inspecting Officer(s)




-

it \ ) 103
Name & Address of Unit: ™| FNLN;L; 68'8\6, me;\ruwa Co-

Date of Inspection: 03)0] ) 204
cro valid ublo ol [oulas2§ 4o 31/03 /2030

. Sr. 1 Fugitive E ission Checklist for Compliance Status
\ No. Source Locations compliance of
\ conditions of
| “ Environmental
% \
—

|

;\ guidelines
\
— .
1. | Unloading area of raw | Water sprinklerS\ Jg ne- of ¢\mvum kgw.a 5’
‘ material, primary | installed with adequate .. . ¢ SA « s
| crusher, Screener, | designed nozzles oy oo Wy, 03
| conveyors  belt  sand | (Upload photo/videos). | ™°Z i wow - o)wwb sl
| transfer x ‘
| Points ‘
i
\ ‘
‘ i
LE.—# F;{'nmaryi ”crus'hérs',ﬂié»nchlrc;sures ' by GI/MS | \ L sheek Coven p'moo!.u( b
ESecondary crushers, | sheets on top and at Cvmwv WQM
' Screeners and tertiary | least three sidesl
crushers completely from the ‘
ground level (Upload |
photo/videos). ‘
|
ENE . Dry extraction cum bag fw&::—w‘w y
' Secondary, Tertiary foll d b . \
crushers and Screener Slter OHOWE Y | Glvren |wyhudlasd - |
yclone. ’ |
(Upload photo). \ ]
S S — S I
4. | Covering of Conveyor Covering of 06 WO orcowao‘ bl s
belts from node to node | Conveyor belts M Mu + @ Wil
" with a thick sheet of (Upload photo). > od—oF W 0_}
' suitabie material ‘ odks ant M |
* | oy 83 bely cnt u,o{-
| | @M‘i s i
I - | o a
5. | Atdischarge points Flexible Telescopic Noy .- C/O'M\o"'ul |
chute from top of \
% discharge point to the i
' ground level (Upload |
‘ photo). i
‘ |

699



700 104\

6. | GI/MS/brick wind | Wind breaking wall 22 Mdey covenad ;T 7
" - breaking wall of 3-ft ' (Upload photo) | eabalitc 1.4 : |
| | more than the highest | -« ole s Proviad_ |
’ node of the crusher c with bysek WNME’

[ along the periphery of

( | crusher

I ‘

: i

L i

| General

' 7. | Roads Metalled/ concrete Q@W\\o % (AQAJ( anas i

‘ ‘ roads within the (
| | \‘ premises. Ramps and ""CM;'Ul ) Hnw bvv\, " ._A?
‘the entire ground area | Cv\ea- 14 ek fedlled. |

inside the premises
' should also be metalled

8. Sup?r;ession of dust Arrangé?riént of rotating Not “JFPUC‘M*- B
within the premises water sprinkling
system/fogger/Anti-

| smog  gun in  the

premises to suppress
dust within the premises
to control dust emission
re suspension

9. Green Plantation of 2-3 rows ﬂa,J-d‘\'a“ exibﬁo(- How ¢y
be | of tall trees around the | ' \ -

It periphery of crusher Plendedion plou wek Swhonactte)

t Drfo. !

r1—07 Display board Display board at the Provided but o ]

entrance, having name

a /
| | of unit, contact details | 'W4Me of e MM
} | of owner and address of | #)cwk C*PQU"LC‘} ’ ockal o |
\ unit, plant capacity and CTE ’(LTO |
date  of issue of , &™MOL wob |
CTE/CTO from | etvdt onedl |
SPCB/PCC !

11. | Covering of vehicles | Covering of vehicles | No vetmenlun ,onermek |

carrying any kind of M.&mta ig‘x,JT'On,

material.




Ty

7 CCTV/PTZ camera CCTV/PTZ 7@,11"35 6% no. Py 05
installed at the L

entrance  and  all| | watudlest MM?
corners of the premises |, Hep ewrea -
of the unit covering
entire area with
minimum of 30 days

l data storage

21 | I

. Photos/ videos Upload ’ ‘
\ photographs/videos
. ensuring compliance of |
| ‘ all  conditions  as ;
“ ‘ mentioned in the |
\ l guidelines while \
| applying CTE/CTO/ |
| ? Renewal . ]
R . il e coue oy wid rone o found b coveind s
S\am'\d(,u\,a on Wost aoid was oboyirnresl ,Lu.u? visit
) oo® ﬁerec- '
Signature of Representative of Unit Name of Inspectmg Office
C‘ {
16\) QGM \A».-/%‘ W\(v&, i o8]s1)2¢ ‘
3 gy b«m
499 623 JEE, nseess |
(S
o)) |1e2(
’\Y' wm‘} R{ac/A

C’),SL;L,_GS“.’ }’7

701



Name & Address of Unit: L D
Polwoaka gy @2 FO2bhpoy sargham

pate of Inspection: l\\\ )/ﬂ oY

pperaAena Mokub o Jam '

O AN, 10700 ame ) o ,

Sr. \Fugmve Emission Checklist for 6’% MPciﬁ\;?ance S};!itsb‘?mamm“’t

source Locations compliance of

conditions of

Environmental !
guidelines

sprinklers | Todal modile ~ CS

"ORBEHT@ area of raw | Water
material, primary installed with adequate }
crusher,  Screener, designed nozzles funhonat - Y9
conveyors belt sand (Upload photo/videos). won - fomdkonal - 6
transfer '

Points . S
2. | Primary crushers, | Enclosures by GI/MS ComﬁFl,gM'.
Secondary crushers, | sheets on top and at 2’
Screeners and | least three sides
completely ~ from the

ground level (Upload

Dry extraction cum bag| ¥ Co ‘ ”_'—’_]
filter followed by ‘ 5 3’ 1
cyclone.

_ \ :
i tertiary crushers

Secondary, Tertiary
crushers and Screener

PAE L Upload photo). _
| Covering of Conveyor Covering of Ponk) (.,Uub Comd -1
belts from node to Conveyor belts
Nok CoWZhed - 2

\ node with a thick (Upload photo).

sheet of suitable
\ material
At discharge points

J———— .
Flexible Telescopic N - L"WW‘A’
chute from top of

discharge point to the

ground level (Upload

=t hOtO_l-___/ I B

GI/MS/brick wind Wind breaking wal PRoy "hed ak Ohe Zide

breaking wall of 3-ft (Upload photo) ; )

more than the ~ Oh\y whith ‘7‘0-% ad
Ped Fhe yAxMM .

highest node of the
crusher along the
periphery of crusher

General

GI/MS/brick wind Rars } no

breaking wall of 3-ft b Fo“‘* 6 ‘

more than the highest |
!

node of the crusher
along the periphery of '
crusher (Upload photo)




703

M —T——ay. [ e
Roads | Metalled/ concretc roads Non - ( o/ "’I’LZ"“J" i

|
! % | within  the prc_mlﬁf‘s
i | | Ramps and the entire |
i | ' ground areca inside the i
*——\J. i premises should also be |
[ 9. Po—— ___| metalled - |
‘ | \S\’Lljt?w?r:etshséon of dust | Arrangement of rotatmg 0 A no |M>mﬂl~f{

j premises ‘water sprmkllng m(}‘ 1:4 e %8 g 9,

i j, SYStem/foggcr/Antl- .

{smog gun In the | Ak e aAtA .

| premises to suppress |
| dust within the premises
| to control dust emission

re suspension ‘—”"?}\ov'ilal st teo 3ides on\a C“"?M"LA

&\_
| 10.
| . Green | Plantation of 2-3 rows of

Ltall trees around the |fantially )pwku) on M X\Ae |

L | belt | periphery of crusher

111, ! — . pernphcry of crushel
1 rD'Sp'aY board | Display board at the Mh»u,ld- D(,HJJ

! entrance, having name Conika
i of unit, contact details WOV)MA exc - M

i
|
|
|

of owrer and address of dex o ‘7{) Whé)ﬁ
unit, plant capacity and pﬂw Capacixiy

date cf issue of

; i CTE/CTO from i
T spcB/PCccC o
'12. | Covering of vehicles | Covering of _ vehicles | Vot Sppeved drowny \Nf)ef—*“”’l

| . carrying any kind of as plamd nat_of@wi\t)"\a-L
) material.
13. | CCTV/PTZ camera | CCTV/PTZ cameras | Nok pmuﬁmot:ﬂ—\e v

g installed at the CameSa, M d/kL Mac}\;thg

| entrance and all corners
of the premises of the oM

|
unit covering entire '
|
1

area with minimum of
30 days data storage

| :

i

|

|

[14. | Photos/ videos | Upload |

{ photographs/videos

i “ !

i :
! ]
i

|

ensuring compliance of

all conditions as
mentioned in the
guidelines while
applying CTE/CTO/
] Renewal __ - |
e —Ad—— - ]
SN
T ohz S)\mmc\_
3
oo
’ZH’U] gfbesenltat"’e of Unit Name of Inspecting Officer(s)
f Repr

signature ©
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Name & Address of Unit: WMl G

704

Stone (ounhen,

WAL Detuwseda; PO Davdiun, s '\1"1‘*57

Date of Inspection: ogo1| 2096

1]oY)2025 o =1)o3)20

Q:orM...ucl hﬁh Q
.| S Fugitive Emission

Sr_
| No. Source Locations

Checklist for
compliance of
conditions of
Environmental

Compliance Status

no- of nO’VVlU.\, howuren

guidelines
1. |Unloading area of raw | Water sprinklers
material, primary | installed with adequate
crusher, Screener, | designed nozzles
conveyors belt sand (Upload photo/videos).
transfer
| Points
|
| —
12- Primary crushers, | Enclosures by GI/MS —?ﬂ'mﬂ“a
‘ Secondary crushers, | sheets on top and at| £ ,uswan
‘ Screeners and tertiary | least three sides
‘[ crushers completely from the
| ground level (Upload Seww{w\a
photo/videos). ?w\-‘l’ful"(‘]

"1 3. | secondary, Tertiary

| crushers and Screener

4 Covering of Conveyor
belts from node to node
with a thick sheet of
suitable material

[ ;
5 At discharge points

e —
Flexible Telescopic

Dry extraction cum bag

filter followed by
cyclone.

(Upload photo).

Covering of
Conveyor belts
(Upload photo).

C/O""‘Hfd - Cowneded to

16w 0% 4\oﬂ'v\mé__';f”

1o vn ofF o2y oy _Ow'mul_

108

R

|

Ae condary & *—Mw\a |
CM\"“’J Ho "w/ .SHCJan i
rwod v Pod wot corre dly

WMVL a'vbt

O ut o 10 of tatlts,
o4 convgsy buts ent I
?Muﬂ*a o vernd whaaes)
0é conveyol by ev—
ot covescsd s

'P;c,wlm cufphunt ofi
_ —

chute from top of
discharge point to the
ground level (Upload
photo).

Nok comblied

WU

2



vie R

6. | GI/MS/brick wind Wind breaking wall CDMW"UL’

breaking wall of 3-ft (Upload photo)
more than the highest
node of the crusher

along the periphery of

crusher !
e ===
[ B ,_,General - .
7. | Roads Metalled/ concrete \QMP % Locolng anest tA
roads within the ’3'

A0
premises. Ramps and wdudlesd - Hawaren S Srsdi )
the entire ground area At jrodhs e prusae

inside the premises ',;) not ] [
should also be metalled

- " -—
8. | Suppression of dust Arrangement of rotating | © U wo .? 'm\-Jma fb\p\f)lv-légu’\d'
within the premises water sprinkling ' u.] s .
system/fogger/Anti- Wyt w1 n (OM/M
smog gun in the
premises to suppress
dust within the premises
to control dust emission
re suspension

9. | Green Plantation of 2-3 rows Plamketon £len MJCWH&T'
be | of tall trees around the &o ’DPO \ !
It periphery of crusher *Aouwtran PlouJﬂ-'-hm ;

iy provided anowd
.S!Aff: og Yl Ladl | 03

10. | Display board Display board at the COW\HfQ,al

entrance, having name
of unit, contact details
of owner and address of
unit, plant capacity and l
date of issue of ;
CTE/CTO from !
SPCB/PCC

| 11.| Covering SFvehicles | Covering of vehicles No iy ol i

carrying any kind of
material.

705"




| CCPTZamen | corveiz Q8. o
installed at the ch'm. Dg ccrv Comtrnd

\ entrance  and  all 'lMMle,aL“’ta.U D

corners of the premises f -
of the unit covering COV"”"*é enke @

\

entire area with
minimum of 30 days
data storage

-

r_13 Photos/ videos Upload

I\ photographs/videos

_ ensuring compliance of

\ all conditions as
mentioned in the

|
guidelines while
applying CTE/CTO/

o Renewal : -
Tements: - "DwaU vind , At 1, coonyl— WQﬁM U vt C.
S Y R i L Kesfhs

M U,}aé o —

Phe glreibhs €
e k. & ¢ %
“HN P Athipast) PEE

°
Signature of Representative of Unit Name of Inspecting Officer{s)

"’fﬁwv&é"‘ -
& 03’01/’21
avv bumh_,
@«i) €€, hsteg |
o8)o6|22.< %
’JththY, "PcoJOL i‘

Sub Tehsi® FYQ\Q},,JC
925i- €509y,

706



. V4 ;" 111
Name & Address of Unit: N)/,g Ceeda Scww.h’o ne Cvuwhen ,V;'U' Doiwaia»,
‘ 7W N"ah-ﬂ

Date of Inspection: O] ‘0)\%

- _ Cao wels oliky 1 17/0R[2836 o Z)/0 74-;10_/—’
Fr. Fugitive Emission Checklist for Compliance Status
No. Source Locations compliance of
H conditions of
, Environmental
‘ guidelines
s \Unloading area of raw | Water sprinklers |29 no- OF.SP“"’?W'Q '4.9\'"""‘-}
material, primary | installed with adequate | g2 - of no ,,,,{bj haowreaer
crusher, Screener, | designed nozzles -

conveyors belt sand | (Upload photo/videos). out ) S% moczley 12 Noerled

transfer Wet—t W d"’o’ﬂ’u{/ﬂm ffwyﬂ-h’-—-—f
— 1

Points _
TZ- Primary crushers, | Enclosures by GI/MS Cover shed rovided om
Secondary crushers, | sheets on top and at Pﬂm Sec el , ¢ A
. Screeners and tertiary | least three sides Sﬁ-ﬂ“"ﬂ} g
A crushers completely from the M) .
ground level (Upload
photo/videos). .
S oy, Ty | B Seon S [P e (O
crushers and Screener Y| &en 'M;M/el
cyclone.
(Upload photo).

4. | Covering of Conveyor Covering of Oud o o6 ; 073 bddds cmr
belts from L:1ode to r;ode ((:Snlvey(/jor:elts) V“"‘H Covent ( 67 Gt
with a thick sheet o pload photo). ’
suitable material mat M

5. At discharge points Flexible Telescopic Nokt r;s,m,,' le 4

[ chute from top of
discharge point to the
o ground level (Upload
\ photo).
. | | )
6. | GI/MS/brick wind Wind breaking wall Wi \_,a-e,,..l.«a el 1A
l breaking wall of 3-ft (Upload photo) A ‘rn M )
more than the highest V‘O'\‘A‘\ FVUJ. e
node of the crusher am -ﬂ»ub/'b& =
along the periphery of
\ crusher
- General
7. Roads Metalled/ concrete '
roads within the P\M\a 'A \Md“hﬁd

premises. Ramps and
the entire ground area
inside the premises
should also be metalled

707



e Nes .
112

\ © 708

e P ey

8 Suppression of dust Arrangement of rotatin

within the premises waterg sprinklingggJ s “bpli cable- “0 Hme '

system/fogger/Anti- periad of ol ;zwv A Pwvlal

smog gun in the "’7 H

premises to suppress

dust within the premises ﬁ/ﬂ-u ol o9 2’7’5

to control dust emission |

. _ re suspension R

9. Green Plantation of 2-3 rows /
be | of tall trees around the

I

\__ It _ periphery of crusher L {'
\ 10. | Display board Display board at the G?TDV'~ ) i
entrance, having name |

i

!

|
\ of unit, contact details
l: of owner and address of

unit, plant capacity and
date of issue of
CTE/CTO from

SPCB/PCC . 4 SR— ;
Covering of vehicles No wveducle P)«M«-J: In
|

carrying any kind of

| material. .

| 12. "_EC_TV/PTZ—EET&\—era - CCTV/PTZ cameras ,‘
installed at the ’Ml "e‘{ i

|

|

|

11. | Covering of vehicles

1

entrance and all
corners of the premises
of the unit covering
entire area with
minimum of 30 days
_datastorage | o o

o P
13. Photos/ VIdeos Upload
photoqraohs/wdeos |
ensuring compliance of |
conditions as A’qud/‘-ﬂ—” |i
]

all
mentioned in the

guidelines while

applying CTE/CTO/

|_Renewai = .

7 A NO
49’)(\‘70(\,\ = Pﬂﬁu‘,
i ficer(s) PE+

Name of Inspecting Of

signature of Wﬂtative of Unit
M 26 SE
.\\0\‘ ‘)WM

qg 15 3 30*-170
708 e



‘Wmﬂfsgwj]!r l P: I,f'l« ;ﬂ

M '45 (ha LL 5"7,9 gruf_\)'\-u\

iame & Address of Unit:

\/\ L{ D :' y )
S8 ""Q‘\, \'/Cu«w.w Nua&n
Date of Inspection: ::Cf-’u' 1A(
Sr.  Fugitive Emission
n —
: Ch T u—
No. Source Locations Con‘:;:;:,s-,i?;f Compliance Status
conditions of
Environmenta|
guidelines

L. Unloading area of raw

materia| F . prinklers R |
crlu;hcrl primary  installed with adequate No’t ?m,dd |
C':)"."J-E\Y‘C; s Deslfreener’ designed nozzles

= L sand )
transfer (Upload photo/videos).

Points

e Primary crushers, Enclosures by GI/MS  ~. — v
< : ’ y GI/MS
Secondary crushers, sheets on top and at A pre dad o

Scre'eners and tertiary least three sides CMMD MC‘H%A ]a.ui-
crushers completely from the

ground level (Upload yob P%F""La

photo/videos).

>

- o Dry extraction cum bag | \ )
Secondary, Tertiary Nebt [k led ‘
crushers and Screener S\I(tj:)ne followed by I

(Upload photo). g

4, Covering of ConQe;/or

" Covering of | i ] n
pelts from node to node = Conveyor belts 1
vith a thick sheet of (Upload photo). ‘

suitable material

wm

At discharge points | Flexible Telescopic ‘
' chute from top of |
discharge point to the | } ‘
' ground level (Upload

! photo). ‘ \

709
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6. | GI/MS/brick wind "Wind breaking wall Not™ comadruc e, O
| breaking wall of 3-ft ~ (Upload photo) sutl of cedl y aeunt
| . more than the highest - «’"LM
s ' node of the crusher | uwk A p
\ along the periphery of | \
. crusher
i |
S General B N
7. | Roads Metalled/ concrete | Mot va{du’
ﬁ ‘roads within the |

premises. Ramps and\
' the entire ground area |
inside  the premises |
should also be metalled |

\
Arrangéméht‘ofirsfaﬁ;gwm?
within the premises water

8. | Suppression of dust

applicuds ey pen

sprinkling | VD .
| system/fogger/Anti- - Govt - Neh & cubion cludel
smog‘ gun in the | o, 092125
premises to suppress |

' dust within the premises ‘
to control dust emission
| re suspension

9. | Green - Plantation of 2-3 rows | 7,&154;'/3%“”'*‘[ 'lf_.,"‘:'f"f {-0;' P
be  of tall trees around the

|

|

i

\

|

1 It ' periphery of crusher P’W qeak-« qb}pwmﬂ
\ . of D-F.0.
?

|
©10. i Display board | Display board at the el
|

. V o o | I
' entrance, having name '“ﬂwleﬂ( \

i ' of unit, contact details | ‘
\ \ ' of owner and address of |
~unit, plant capacity and l‘
\ \ | date of  issue of |
‘ l\ CTE/CTO from |
' ’\ SPCB/PCC

|

o S - ]

11. | Covering of vehicles | Covering of vehicles | Ne vildce  plogensad
‘ | carrying any kind of |
1 \ material. ‘

- 10



f
|
/
f

AV}

' 13. | Photos/ videos

CCTV/PTZ TV/PTZ came
AT /Camer\a’ETV/PTZ cameras [ ek o Lyenved

o o

711

%2

installed at the
entrance and all
corners of the premises
of the unit covering
entire area with
minimum of 30 days
data storage

]

Upload
photographs/videos
ensuring compliance of

all conditions as
mentioned in the
guidelines while
applying CTE/CTO/
Renewal ] o

Atacbd

Ne f@‘pm\fﬁ—

fw ob-/uto Eml::&a#n,

Signature of Representative of Unit

711

By, e
A\ >
= gd‘md’

Name of Inspecting Officer(s)

e

Aphaiech, AET-

i &ils) [ 2¢

Gkamm;/

JEE/HSFCK

2
g s
:)IIJ }p)'! f)ﬂy’)loﬂ\/ J/uJK. U‘;}l}k“'\
Gravn Saelv
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~Name & Address of Unit: H'/ﬁ Hamn SHone (Orvgler

Date of Inspection:

lchl’ZG

' N qdb 32

Compliance Status

' Sr. | Fugitive Emission Checklist for
'No.  Source Locations compliance of
" ' conditions of
‘ Environmental
guidelines
s ‘Umoading area of raw | Water ??p‘riﬁklgr's 3\\,\9. o{-,{\.%»\u.&j,
| material, primary | installed with adequate | ¢ g
! | crusher, Screener, | designed nozzles Iso ¥ w0
1 ' conveyors belt sand | (Upload photo/videos). o Loy
i | transfer
Points
2. Primng crushers, | Enclosures by GI/MS PM rwlen  wets
Second h h
2o and toniy | et Cthree sides | @0V, Seeowdl |
LS ‘ y | least three sides Y )
' crushers completely from the (_%W q?a«lﬂa(ﬂj Cf"‘-”"\wf
ground level (Upload | \ax H ) {
photo/videos). 3 e
3. | e : Dry extraction cum bag ) 1
Secondary, Tertiary fiter  followed by Nobt 1 taled
crushers and Screener
cyclone.
(Upload photo).
| [
4. Covering of Conveyor | Covering o; a I wo - 08 canwarts -
| ' belts from node to node | Conveyor belts :
“ - with a thick sheet of (Upload photo). bty P‘U‘J"“'Lb Cfow—u—(
1 ! suitable material
1
| |
|
5. | At discharge points Flexible Telescopic 7 '\) I ]

chute from top of
discharge point to the
ground level (Upload
photo).




713 117

T_-_éf/MS/brick wind Wind breaking wall —ﬁb ol e /2»0 V,'
breaking wall of 3-ft (Upload photo)
more than the highest withs G Sheet well ,v
node of the crusher whd 01 i wul |
along the periphery of vided :
crusher Me ] u"h" |
retd

O S

L -  General _ S

17| Roads Metalled/ concrete L,ocwbd o &

‘ . roads within the | !
premises. Ramps and | L4 wujw(/u( (%wai;_
the entire ground area | 4 s “_,,'41“,‘ ramus
inside the premises | . e P
should also be metalled |/ ™ '*‘w('“/,f—/ |

|

8. | Suppression of dust Arrangement of rotating
- within the premises water sprinkling N A -
‘ system/fogger/Anti- -

smog gun in the
premises to suppress
dust within the premises
to control dust emission
re suspension i

9. | Green Plantation of 2-3 rows | ' Junfection {lea, 'W*”‘*
‘ be | of tall trees around the

It periphery of crusher A-LJQV\,,FM q(«v‘b\ F
|
|

10. | Display board Display board at the ?,ov.\ok._q T N
entrance, having name
of unit, contact details Mb %al&g,(
of owner and address of 1
unit, plant capacity and \
date  of issue of l
CTE/CTO from |
SPCB/PCC ‘
|

11. | Covering of vehicles | Covering of vehicles No vhaele fw

carrying any kind of
material.

~
-
%

s 4



-
wl
o
3‘1
o
(=
o |
m!
~
<|
o
®
o
(7]

A A

' corners of the premises
l of the wunit covering
| entire area with
minimum of 30 days
| data storage

Upload
photographs/videos
ensuring compliance of

all conditions as

mentioned in the

guidelines while

applying CTE/CTO/
| Renewal

Y
wﬁ@orRe/presentative of Unit

i
Ra

QSR 6)

N\t &

.| CCTV/PTZ camera - ccrv/erz [ 1 &meras ol wo- st Cerv
‘ | installed at the
entrance and all

Ctpmirst 1ot | s

-118

Name of Inspecting Officer(s)

&'\' ZV\IM’NO\

/ 02,‘ /\)—T

EiEe L
o chhact

714

e
/526



Name % Address of Unit: M]3 Han Ol lishviey (Shone Crusian)

1197

AN U Nwdb' 32, Teh. @!I,(,O»)blm p Y emananns N‘a@

Date of Inspection: || ol[2094

'Fugitive Emission

r Sr.
J Source Locations

' No.

1 “Jnloading area of raw

Checklist for
compliance of
conditions of
Environmental
guidelines

Water sprinklers
installed with adequate
designed nozzles
(Upload photo/videos).

Compliance Status |

o1 &
9@ o % SPY;‘J'JIA.;
k“‘\’"va 52 vo o@nﬁ'zw

—

material, primary
crusher, Screener,
~onveyors belt sand
transfer
Points

R Primary crushers,
Secondary crushers,

Screeners and tertiary
crushers

Enclosures by GI/MS
sheets on top and at
least three sides
completely from the
ground level (Upload
photo/videos).

9_ww(ma cw-om

scfwu' c,oM-J CWMJ?
Primsny cnuhen by

Secondary, Tertiary
crushers and Screener

Covering of Conveyor

| helts from node to node
with a thick sheet of
suitable material

‘ -

Y dlécharge points "

i

—

Dry extraction cum bag
filter followed by
cyclone.

(Upload photo).

T tedied buk Covnectes
Ao orwhan O\Alj wok
o lscte.wv\QJ Sovt (g

" Covering of

Conveyor belts
(Upload photo).

T FIeX|bIe Telescoplc

chute from top of
discharge point to the
ground level (Upload
photo).

Ot o g c.,u;%;; Tis,
0S bl cne ng

1
Coverss|, 03 s ndt |
Ow'd.vu.oL4 "

Not gkedledd ]
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GI/MS/brick wind [ Wind breaking wall | Owe mﬁ | M\H?JM;«LA»Q[
breaking wall of 3-ft (Upload photo) prov Wit T Stk . ‘
more than the highest Ovi Mok D smack ‘“""LZP“’“"«I
node of the crusher v . Al
along the periphery of NI wiHy q,afn: D, tM.aLu,
| crusher et T One -y provieled |
r | ws penh U*lemL.
. ke 15 sk pvolilool i,
’i“ L = —_— . — ,7_%74».7 e |
S , General |
yT 7j Roads Metalled/ concrete | Mededled vved Ao me R-«J-\a

; roads within the (?QLJ Ay Aoewhs

: premises. Ramps and Qs ) '
the entire ground area 7*“ ‘1’ .’4 fmv’;-(.o.(.
inside  the premises | How o, ~¢evmiu , v

should also be metalled ?vo%‘l QALY un A M

v owat midedleds |
|
|

—_ | -] .
' 8. Suppression of dust Arrangement of rotating | _ NA -
| | within the premises water sprinkling
* ; system/fogger/Anti-
’ SmMog gun in the
, | premises to suppress
f dust within the premises
< to control dust emission
re suspension
| |
9. Green Plantation of 2-3 rows TWTT?(‘JTJ“"“T
| be | of tall trees around the . i
It periphery of crusher Swpwitted ¢ Ha “4"}’*“""(
’ | by D¢O g
\ 5
o |
\ | i
I |
;‘yfb—.ﬁrﬁi_sﬁlé}‘ﬁdard‘ Display board at the fmw l;M)F CTELCTD

_ entrance, having name p :
j of unit, contact details MJ wot At ot
‘ of owner and address of
unit, plant capacity and
date  of issue of

! CTE/CTO from

} SPCB/PCC

|

f .

11, Covering of vehicles Covering of veZiclei No  whucle
carrying any kind o e
material. Dbyen




CCTV/PTZ camera

‘ Wﬁhotos/ videos

Upload
; photographs/videos
ensuring compliance of
all conditions as
mentioned in the
guidelines while
applying CTE/CTO/
Renewal

- A =7
CCTV/PTl | ﬂ:ameras
installed at the
entrance and all
corners of the premises
of the unit covering
entire area with
minimum of 30 days
data storage

Signaturc of Representative of Unit

S 0, 0nrze

717

@);' D\\ &‘&
A %Cb\
Name of Inspecting Officer(s)



Name & Address of Unit: m )

Date of Inspection: o%\nﬂ o)l
Cxo_vedid

718

Crak Velgey Stone. Cyuahan,

Fugitive ETniééion

olfouluw_—!__@___ﬂﬂgs{

203¢0

oAt

19ue: & gpvinkliy howing

N el ewala, Y mauna Nedan

—

o =
Compliance Status

P

S‘i o e@ MLIILIJ -;-\d"‘ﬁl’d

(n T sheed cowen prow'a(a( -
4o a.LL C.Yw:\ru.-a /g{ch'und.

>4

Ty extraeHov Cun
GlFer feptedied .

'} Sr. Checklist for
| No Source Locations compliance of
: '\ conditions of
, Environmental
‘; guidelines
|
* 1. |Unloading area of raw | Water sprinklers
| material, primary | installed with adequate
it crusher, Screener, | designed nozzles
conveyors belt sand (Upload photo/videos).
\ transfer
| ' Points
Lk
! \
| 2. | Primary crushers, | Enclosures by  GI/MS
| Secondary crushers, | sheets on top and at
\ Screeners and tertiary | least three sides
- crushers completely from the
‘ ground level (Upload
\ photo/videos).
.
3. l - . Dry extraction curﬁlbag
)l i Seccndary, Tertiary -
" i crushers and Screener fjter followed by
cyclone.
(Upload photo).
4. Cov—eFing of Conveyor Covering of
belts from node to node | Conveyor belts
with a thick sheet of (Upload photo).
suitable material
E
|
|?-ﬂ;?t—dﬁi§a:\_é—f§e points Flexible Telescopicmw
“ chute from top of

T oYl 6 nma. of  camvens

belbs iM«}—u.uul ot o8
whidh of ane Pm.ln':.lla,

tsvened; 02 bdig ane wat
C,QMDL-

discharge point to the
ground level (Upload
photo).

1\1°"C IMJ-.J[QA

I

718
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]
\

GI/MS/brick wind

2 aeley cowytrucked;
_ Wind breaking wall 0 Al |
breakltr;‘g wal}l o; 3-ft (Upload photo) ol ,M'a(sz, '{’W% T ‘“’d“’g"“’
more than the highest . {;—m,‘;{“(
node of the Crusher il mcbb wat ' i
along the Periphery of w ctlL ||
crusher ;
| J
r— = . |
General
Vs Roads Metalled/ concrete

] ot Laqcljva as, Luzfqu’%
roads within e ] P
premises. Ramps and b""’ta’t cund RD““"\,D Puwa(al

the entire ground area

inside  the premises Nd} Rw“

e
should also be metalled '\A-O"b MJulLo_p/(
8. Suppression of dust Arrangement of rotating -}M 'c oo . i
within the premises water sprinkling f—t.ku ~ H0uwe,,
system/fogger/Anti- Y o of “Yoteds
SMOg  gun in the

premises to suppress "gh‘“u""d IDWVIQLEDL)

dust within the premises
to control dust emission
re suspension

9. | Green ~ | Plantation of 2-3 rows | D Helen vidasl Lot !
be | of tall trees around the 3 I
It

/
periphery of crusher PI

H Sn Q)(/’,{‘t".eJ/ ey
2 , P v P l

el % o
e voratf Arow, Dip.

10. | Display board ‘Display board at the Al | '

entrance, having name rb’iq’/skud‘;j w'“’
of unit, contact details yh.{'u ( ,{
of owner and address of Pmu,

unit, plant Capacity and

|
date  of issue of ‘,
CTE/CTO from |
SPCB/PCC ‘

13 Covering of vehicles Covering  of vehicles
carrying any kind of
material.

g\gﬂm&\




BN

124

1 12. | CCTV/PTZ camera

CCTV/PTZ cameras
installed at the
entrance and all
corners of the premises
of the unit covering
entire area with
minimum of 30 days
data storage

o) vo - of-ccrV
Comires  ugbedloot

1 13, Photos/ videos

Upload
photographs/videos
ensuring compliance of

t

Ve,

all conditions as
mentioned in the
guidelines while
applying CTE/CTO/
Renewal B
rYb
z® by\ . (}()\
o%Nggh,

Signature of Representative of Unit

She Hunjed Singh
999193235 12

B 720

Name of Inspecting Officer(s)

s o\d’;a“ :

ﬂHM&ui,pEE'

NIEl ks

( cvant ks, TEE



P

;gme & Address of Unit: M\/; \'{

(21

Srhv\a. M\LL (\I{‘, L;H

,DoiuJaﬂk

Ve Chhoithh vourls' , oumuwnn Negeur

pate of Inspection:

0—']\0\\ U%

Fugitive Emission

Checklist for
-; Source Locations compliance of
'- conditions of
Environmental
\ \ guidelines
Unloading area of raw | Water sprinklers
material, primary installed with adequate ';.S'wb- & ,\p,,vtv)
crusher, Screener, | designed nozzles
conveyors belt sand

transfer

(Upload photo/videos).

Points - ! . |
e 0y m \J
Primary crushers, | Enclosures by GI/MS CA© a\ R ‘5| [rmet
: Secondary crushers, | sheets on top and at| A e Qm\,u,(j 4&“"‘0"‘
'=. Screeners and tertiary | least three sides
'-\ crushers completely from the
v ground level (Upload
photo/videos). \u\] N
Secondary, Tertiary Dry extraction cum bag | I-wted
| i filter followed by
crushers and Screener
cyclone.
\ \ (Upload photo). ~
4. | Covering of Conveyor Covering of DoX «& oY% Caw

belts from node to node
with a thick sheet of
suitable material

At discharge points

Conveyor belts
(Upload photo).

® y badbr |
C;I\l—
c,.::?;l oS vnr m&hg‘\nu_,l

| GI/Ms/brick wind

Filexible Telescopic
chute from top of
discharge point to the
ground level (Upload
photo).

Nek P*OV!JEA £ ool
dedencopie dauke

breaking wall of 3-ft
more than the highest
node of the crusher

Wind breaking wall
(Upload photo)

Ow—L AAdC providest wid

wmuwii o)
,5\4; 1A e ng

by pMuce o
along the periphery of W wnit . Tm 'YWL‘/) ClAe_
| crusher i P'm“" Wik, Wl
|
lr General
7. | Roads Metalled/ concrete | K )
\ \ roads within the L:M(\mb OMh‘K‘)\"‘I -vuJ(u:{LzJ
premises. Ramps and ) e do wad
the entire ground area \C’*Qjﬂm\ W“é
\ inside the premises 4 W\C’J"

should also be metalled ‘

721

125

[7»26.
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122 126 [’

—— -

8. Suppression of dust —_— TG -
within the premises ev;r:enrgement ngrrg:mitlmg _Flo(_—ﬁﬂp%um
system/fogger/Anti-
smog gun in the |
premises to suppress |
dust within the premises
to control dust emission

re suspension ,__,____ﬁ_,,g_ﬁ#__f_“__g

1

9. Green Plantation of 2-3 rows
be | of tall trees around the

It periphery of crusher

10. | Display board Display board at the DMH_U bowuzl %W'J:ul
entrance, having name P :

of unit, contact details Om_b,:j NEMAAL_ a‘- w&
of owner and address of ) .

unit, plant capacity and 14 Dwns w{ .

date of  issue of
CTE/CTO from
SPCB/PCC — |,
11. | Covering of vehicles Covering of vehicles| Neo wetu cle PW_{'

carrying any kind of

material.

12. | CCTV/PTZ camera CCTV/PTZ cameras | 07 o at CCTV Comroud
installed at the |
entrance and all |MML€—A

corners of the premises
of the unit covering

entire area with

minimum of 30 days
l data storage. e )
13. Photos/ videos Upload :

photographs/videos "
ensuring compliance of i

all conditions as |
mentioned in the |
guidelines while
applying CTE/CTO/

| Renewal PP

[

===

Ak

&. Yo
7 y\b«,\

D L’('> \
Name%f Inspecting Officer(s)

asentative of Unit

o5 \GDL%Q] %ﬁd pse

B (e
B 799 :j%’wyw, o

Signature O



ame & Address of Unit: M\A Wit Sto
' : \/‘-W\J-u«-t\ N“dw\
' pate of Inspection: \‘”u ‘ )’Lo 14

e Cxyudhgn ,ViU v Do

et o B o

g g
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wulA,Tdm'Chkaa,A h”"’/&

T ____ g jclidy:— o]]oy 14o0zf202 6
Sr. l;:)gmve Emls.smn Checklist for Tp*wwhmpﬁa),{ce’g)téﬁjb T
No. urce Locations compliance of

conditions of
Environmental
guidelines
| 1. Unloaq|ng area of raw | Water sprinklers 03 b c€ 4};1«,',,[4(;45
! material, primary | installed with adequat
1 quate i
| crusher, Screener, | designed nozzles h"’""&j |2 nozpders
conveyors belt sand | (Upload photo/videos). :
| transfer (Up Photo/videos) 'N—"}“Jd
Points
2. | Primary crushers, | Enclosures by GI/MS| (7L gheed coven glof 4o
Secondary crushers, | sheets on top and at AL i
Screeners and tertiary | least three sides | € Q) LT pmv/,&./
crushers completely from the bt npt Pn},uja
ground level (Upload
N photo/videos).

| 3 Secondary, Tertiary lf)”rt'yérextrafcc:)t]llgr\;lecsm bss Md

i crusners and Screener

3 cyclone.

i (Upload photo).

17. Covering of Conveyor Covering of Do o T, S wwryos bdis
i | belts from node to node | Conveyor belts AL Pcud; co B
! | with a thick sheet of (Upload photo). belk ant wst cov

| suitable material
5. | At discharge points Flexible Telescopic ek PWV,‘AM(
chute from top of
discharge point to the
ground level (Upload
photo).

6. | GI/MS/brick wind wind breaking wall Not o opshuedal wind bret! ]

g breaking wall of 3-ft | (Upload photo) wll 2, P"‘JM s g
i more than the highest
l node of the crusher |

along the periphery of
crusher
General

=2 Metalled/ concrete L& R
7- Roacs roads within the RUM\: & ‘O“w%i 2

| premises. Ramps and MJ"-«M .

Al the entire ground area

{ inside the premises

l should also be metalled

. & ——

723



8.

Suppression of dust
within the premises

Arrangement of rotating
water sprinkling
system/fogger/Anti-

smog gun in the
premises to suppress
dust within the premises
to control dust emission

9. Green

It

be

re suspension

Plantation of 2-3 rows
of tall trees around the
periphery of crusher

10. | Display board

Display board at the
entrance, having name
of unit, contact details
of owner and address of
unit, plant capacity and
date of jssue of
CTE/CTO from
SPCB/PCC

Covering of vehicles

Covering of vehicles
carrying any kind of
materiai.

CCTV/PTZ camera

CCTV/PTZ cameras
installed at the
entrance and all
corners of the premises
of the unit covering
entire area with
minimum of 30 days

data storage

Photos/ videos

Sig

&c&t\“ Jo‘l" A

Upload
photographs/videos
ensuring compliance of
all conditions as
mentioned in the
guideiines while
applying CTE/CTO/

| Renewal

nature of Representative of Unit

724

us
1a

At
all



i | el

Name & Address ofUnitt J B Whe7/g\§/im . 12
YNR ) Poilvala T chhackknanls

pate of Inspection: _1'1] 12]2026
»,Monai/&t‘_‘*““ at Ame of Onspetion :- Not Openotignel

Ak

TR S X% SPFRAS

0 b
rer./’F/umt“’e Emission Checklist for Compli
| No source Locations compliance of pliance Status mew
[ conditions of
Enyironmental
| guidelines
T | Unloading area of raw | Water “sprinklers | tuaken 3pounk TOr - 59 In TOA
' material, primary | installed with./adequate | In rtatled gect of Lich
crusher, Screener, | designed nozzles | g net Fumchional, and
: )conveyors helt sand | (Upload photo/videos). . on an LB
i transfer N UG functional. wardr APTU0
. %f@iﬂts’ R / \ haij_ua\/((pol_ ot unloadiry cile .
2. | Primary crushers, | Enclosures by \G\I/ S e ’
"Secondary crushers, | sheets on top ande\at Covoud on “f omd. ak
Screeners and | least three sides Nocar thnee Avdes with
! terriary crushers completely  from the | (hT Bheeft.
| ground level (Upload _
|t vy photo/videos). x. ’/’_#f,/‘
i = Dry extraction cum bagd | Porsvided
| Secondary,gz gary filter  followed by
| f crushers and Screener cyclone.
L - (Upload photo). /__,,/———_.~—’—,~———-
4-wT_Coxliférﬂi'rivgwcf)?-égr-‘lveyor Covering of Tetad Converger = 5 1N N9
| belts from node to Conveyor belts pravided - ALl axe Covenod-
node with a thick (Upload photo): |
sheet of suitable 1:
__omaterial . ——— S ——T ot - To(eo(,"d"'-”""—“ i
5. | Atdischargeé points Flexible Telescopic No WV‘ ]
| chute from top of l
discharge point to the ‘
ground level (Upload (
hoto). AT Al U S
6. Teme/ ""f?“'f'a//'\gv—iﬁoa%?gaking wall wind M‘:‘“ﬂfﬁ"“‘u i ‘\
o Gl/mS/brick WIRT, | (ypload photo) phanded bot & 44 not |
|| breaking wall of 2 th h |
h | more than the l‘b't‘ me\ tham e |
- | highest node of the Righeat modse. ofr coushah,
| i crusher along the e .
| periphery of crusher ng | e 06 \
[ SRR -.f-»f-»f—/J"'""'”Mc:;‘é"herarl__y__
. __.—-————i/"’." =
R ivvrese = T GIMS/brick wind Aame .
| Wind preaking wal bréakmg wall of 3-ft Y padt No g
! more than the highest
;‘ node of the crusher
.' along the periphery of
! crusher (Upload photo)
J | //_/- U PR
________ e o

725
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8. | Roads Metallod/ concrete roads |Mekalle.l 91¢a‘l ffz%mnciu‘

within the premises.

Ramps and the entire \
ground area inside the ’Qﬂa‘h'ﬁ adea . But H’\C ’

U

Shamp . Small gisedch,

premises should also be enise °u“°\ Dren 'le""ﬂ"‘ \

metalled

premite 4 not Md@ﬂl&&

| 9. Suppres?ion of dust

Arranqemont of rotating

within the premises | water sprinkling SPunRlS Agier ’P‘W‘M

system/fogger/Anti-

on CaV\\I‘C)'U%'USl ond ,dw,ohv\%

l'smog gun in the Wu,Lihuva, onky INe A}ﬂ«bk‘"*g
‘ premises to0 sSuppress /fmavtdld w1 Han dhe

dust within the premises

to control dust emission
1 re suspension

Pﬁ?(;m\,aﬁ ot oteting faccdily
Which U not Gwuhg all‘”'ﬂlb"e'“‘”

10. | Green . ‘ Plantation of 2-3 rows of [Nk frowdede a2 pA Fha 2”“‘" e

| tall  trees around the
R T = | S R | periphery of crusher _
11. | Display board Display board at the
Poe entrance, having name
c 2 of unit, contact details
il dr b o of owner and address of
\ unit, plant capacity and
.i date of issue of

CTE/CTO from
SPCB/PCC

Ore Nol>- O /‘ﬂma\i‘lm A /P_D\o\lla{!dx

P_'D\/Splafa ﬂoﬂ\d in ‘ded .

Howewer plandk capacty. !
and dake of ue o |
Cte|cTo fom HsPCB |
Nt merdc?oneol.. |

|
t \
(12 \ Covermg ofvehlcle.s Covering of vehicles
carrying any kind of
|

I ‘ e matr—‘raal I
‘\ 13. | CCTV/PTZ camera CCTV/PTZ cameras
|
i
|

. entrance and all corners
of the oremises of the
unit covering entire

i arez with minimum of
o ‘»30 days data storage

x

|

‘

|

4. jL1otos/ videos . Upload

photoqraphs/vzdeos
ensuring compliance of

! all conditions as
ll mentioned in the
‘\ guidelines while
’ J applying CTE/CTO/
1 - L_ I Renewal

installed at the !

No wJTac eb/somao\ o
doting. Prspectign. the plamg

|l net. o exax\('m

rotal — 7 fn Mot iutalad

bt met —PwvaLJ with

YN | MUm oJf o & Ato

Not forovided wc:a)dvto c;ie;mam
the ek Heoraze . |

" = 1

LULﬂ LC« U)FJ.»QM lr\ ‘
the HemSUC Zeckion ;

O-?O:Mt each /?oird: X ‘

18, &m Mr\& not 1"1"""&‘* ih the

Toglnde, Saind
(Codtoderked)
1R00us F3Ue
Rafwyed o /S\zy\
tative of Unit

Signature of Repre
726

Na

Uh,b!: . o . e

(s

me of Inspecting Officer(s)




& 1

" Name & Address of Unit: d
-_ Mfs T4

~Date of Inspection:

727

—Frung N ega

H/m////(y

131

phle Stone Civshed, Ul febfirtedit

! [ Sr. Fugitive Emission Checklist for Compliance Status
| no. Source Locations compliance of
: conditions of
Environmental
guidelines
: Unloadirpg area of raw | Water sprinklers
material, primary | installed with adequate | }
crusher, Screener, | designed ngzzles Nd Lu'“!’)l (7/
conveyors sand | (Upload photo/videos).
transfer
Points
|
i
|
!
2. Primary crushers, | Enclosures by GI/MS
Secondary crushers, | sheets on top and at Nd W//'Q/# /
Screeners and tertiary | least three sides
crushers completely from the ’
ground level (Upload '
photo/videos).

suitabie material

il
%
\
| :
!‘ L/_,,
SR Flexible Telescopic

\ 5. | At discharge points

Nt (ordl) oo

: jon cum ba
13 [secondary, Tertiary | G0 " ihied by
' crushers and Screener cyclone.
(Upload photo).
R

2 | Covering of Conveyor Covering of

belts from node to node | Conveyor belts

with a thick sheet of (Upload photo).

The,

Lot

[WaW ]

a S g~ bhids
oY mw\%i{?: A {ovtietly

‘# = ‘Twﬁ"»\t'ﬁ oy’ (_mwzj-\—d

uru% 4 J‘AW

chute from top of
discharge point to the
ground level (Upload
photo).

i i TR VE €S (P

N< (rhh

727
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|

GI/MS/bric
breaking wall of 3-ft
more than the highest
node of the crusher
along the periphery of
crusher

S
wthn the premises

k wind

uppression of dust

Display board

728

wind breaking wall
(Upload photo)

Metalled/

should also be metalled

]
Arrangement of rotating

water sprinkling
system/fogger/Anti-
smog gun in the
premises to suppress
dust within the premises
to control dust emission
re suspension

Plantation of 2-3 rows
of tall trees around the
periphery of crusher

I
Display board at the

entrance, having name
of unit, contact details
of owner and address of
unit, plant capacity and
date of issue of
CTE/CTO from

11.

Covering of vehicles

spCB/PCC

concrete
roads within the
premises. Ramps and
the entire ground area
inside  the premises

i

P
Sty 4\/;1 i

I S —
—ho Side eucal,g/,@
[ | tetr = 13t /Lﬂ

i
4

15
0 p

Covering of vehicles
carrying any kind of
material.

728

—_
w
N

78
R



12, CCTV/PTZ camera CCTV/PTZ  cameras ,
installed at the NS ‘ !

entrance and all CAMI 749 <13 '
corners of the premises
of the unit covering :
entire area with

minimum of 30 days e
data storage

i 13. P?Tout-(_)s/ videos Upload

1 photographs/videos v
ensuring compliance of
all conditions as ﬁ’}""“jf-ufl
mentioned in the
guidelines while [
applying CTE/CTO/
Renewal

/@V(ﬂl\:’jrﬁh Ulgl.‘f’ ‘f}\J_ UU“(’ . Y] q”f\/Q—Hr&&_‘J Movepr-t
e ot Lo WM/LLM H D Sfamuns ngod

o T L T NIV

BAN
Signature of Representative of Unit Nanézrfslnspecting Officer(s)

729




730 134
& Add . . % ﬂ_c{
}rz Name ress of Unpjt. e Bhole rone Stk 7\30t
f
Daté of In‘spection; 11 \ 1 Z\
. ; 205 .
' Obednohal ) 5 Yo a‘ Ance
Fugitive Emissign ;h’”‘e? ipegtion - Not opdah N o
Source Locations Checklist for

C

Compliance of
conditions of

Environmental
guidelines

: _UFloading area of raw

Water

ompliance Status

material, Primary
crusher, Screener,
conveyors  belt sand
transfer

Points

installed with ade

quate
designed =

sprinklers Total Nenztes - 50 hos

PUnKISy 5 & Povided
9y “Wem ek Pro

| 2. | Primary Crushers, | Enclosures by GL/MS ™y
%econdary Crushers, | sheets on tog and/MaSt 0 ]’)‘3‘”‘3’
Scrgeners and | least three sides
tertiary crushers completely from the
Ve ground level (Upload
=2 -*v;_t R photo/videos). o
. \ Secondary, Tertiar Dry extraction cum bag | Comp
crushers and Scregner filter  followed by ¥
cyclone.
I ‘(Upload photo).
4 Covering of Conveyor Covering of .
belts from node to Conveyor belts Pardial & Choud — 3
node with a thick

(Upload photo).
sheet of suitable

__| material _

Coverwed - 1A
Nokt coeded — 2.

At discharﬁgé_points Flexible Telescoplch

Non- co

highest node of the
crusher along the
periphery of crusher

chute from top of ad '
discharge point to the not Jp)\ov{ dad
ground level (Upload
photo). _
GI/MS/brick wind Wind breaking wall Po.nhol*ﬂ/ Cm‘"?‘j"’“‘}"
breaking wall of 3-ft (Upload photo) Wind w&t‘;h} wall poysuidel.
more than the

et Senafn oot Aggl
neb adequiake

General _

GI/MS/brick wind '
breaking wall of 3-ft
more than the highest
node of the crusher

along the periphery of
crusher (Upload photo)

SLome ) pAdrk ns (|




731

w |

Roads

Suppression of dust
within the premises

Metalled/ concrete roads
within  the premises.
Ramps and the entire
ground arca inside the
premiscs should also be
‘metalled

Arrangement of rotallng
water sprinkling
system/fogger/Anti-
smogq gun in the
premiscs to suppress
dust within the premises
to control dust emission
re suspension

10.

Green

belt

Ramp (3 metatled . One |
/Hhmh &) Joad i3 mekalled
bt ¢ gAound gy
Lo ki premise MMAM‘

Non - Lo"’\f‘%g.
Not provided

Plantation of 2-3 rows of
tall trees around the
periphery of crusher

11.

Display board

Phovided on thonee _giden

Display beard at the
entrance, having name
of unit, contact details
of owner and address of
unit, plant capacity and
date of issue of
CTE/CTO from
SPCB/PCC

12.

13. |

Covering of vehicles

Wiﬁéﬁacmah}
The unik rmentioned .
Nl

Covering
carrying
material.

of  vehicles
any kind of

CCTV/PTZ camera

CCTV/PTZ cameras
installed at the
entrance and all corners
of the premises of the
unit covering entire
area with minimum of
30 days data storage

14.

_Photos/ videos

NS Whide obgestved Mt}
Wipepbne an plank A
Mol opationad.
6 installed bt
detaly Aecta

Ty .
/lhﬂa-ao_ nek prpwnled

| Upload

photographs/videos
ensuring compliance of

all conditions as
mentioned in the
guidelines while
applying CTE/CTO/

_|_Renewal

Cocpranvode

SQ(J’\J:\\ Maﬁq
chwtakex)
3991y3c024

Signature of Representative of Unit73 1 N

@vl,ﬁ’

ame of Inspecting Officer(s)




.: 5!3me & Address of Unit: M
M ahifdedf U

: Date of Inspection:

o ﬁ' WYH7§%Y@/S( Stine CfUS/H_,-‘) JV"//Q ?126
Raacpud  Tehsi| Rigoshuy Famuag Neg—

1§ / ol / 16

Sr. Fugitive Emission Checklist for
No Source Locations compliance of
conditions of

Environmental
guidelines

—_—

Compliance Status

‘1 Unloading area of raw | Water

. sprinklers \

i material, primary | installed with adequate 03 S%’M’YS 6941/"\9}

H crusher, Screener, | designed nozzles | b

\ conveyors belt sand | (Upload photo/videos). 405{“&'){ of Fhe vyt

g transfer

: ‘ Points

2. | Primary crushers, | Enclosures by GI/MS| (/g y4/ ‘

Secondary crushers, | sheets on top and at 0 U w/'f/“l‘
Screeners and tertiary | least three sides

il § crushers

completely from the W the W'lﬂ\ﬁg] ! S"CC'“J"’Z
ground level (Upload
photo/videos). CWB’L{{ "71' < <

| o sty uusef

' l Secondary, Tertiary Dry extraction cum bag | (v, QGJ .é,'“_rv
filter followed by
crushers and Screener

I

l

|

\

l] ?tﬁg;%' photo). ‘Ia {’(7(’[014' “éa‘”\’# J‘/‘TU—»QL#
|

|

|

w

AT Cmoe I totthe &N’Jd
CriSted, de'j : postoele Soves

> AT
Hote |t cmnectef tolth Rpd-
4, “ Covering of Conveyor Covering obf i & | |~
belts from node to node | Conveyor belts .
with a thick sheet of (Upload photo). T vt $a, "'J‘SW
suitable material

5. At discharge points Flexible Telescopic ]

chute from top of N Uf’ U‘“"f‘,:’f_./

discharge point to the

ground level (Upload No ép(,o\, céfqu"a'ﬂj

photo).

732



137

6. SI/MkS_/brlck wind Wind breaking wal ; b hif
reaking wall of 3. (Upload photo) 6"”‘(‘4 w{;,al{:fﬂ
more than the highest
node of the crusher . L 1
A |
along the Periphery of m ¢ Side p P GA |
crusher -ﬂ\vc.g, .S/'oLe/, ’ / wr/ '}_.
\
\ B W dyeofy d wad ’
7. |Rosge ————— General '
7. | Roads . Metalled/ concrete | &q M’ﬁ
roads within the ]
pPremises, Ramps and ' - :
the entire ground area ‘EOQ.J Inide A ﬂMfH :i
inside  the premises )
should also be metalled - JYW Otes (¥ S1do /
i
\ the Wowby Lo o not |
Model,df !
8. Suppression of dust Tﬂ‘rrangement of rotating I
within the premises water sprinkling
g system/fogger/Anti-
SMOg  gun  in  the ,ﬁ_
Premises to Ssuppress N/ .
dust within the premises ;
to control dust emission i
re suspension {’
9. | Green | Plantation of 23 rows . “
be | of tall trees around the4'77i’0 Srela, £VLJ7L wa%,/;,/r,r’
It periphery of crusher !
AT
landed m ?lam Y I
Sobey e +, D0
TWW = e ;
entrance, having name & f if
of unit, contact details SV J—kal |
of owner and address of l
unit, plant capacity and ’
date of issue of )
CTE/CTO from |
SPCB/PCC f
11, Cdvering of vehicles Covering of vehicles —\_-\____
carrying any kind of No wedy colo~ i
material. :
| His VBN Ll |
| SR - |



12. CCTV/PTZ camera

734

138

CCTv/PTZ cameras
instal!ed at the
entrance and all

corners of the premises
of the unit covering
entire area with
minimum of 30 days
data storage

e unt oy frdvide
T Cameyay

13. | Photos/ videos

Upload

photographs/videos '0( )’ﬂ/'\ (},\J\?Ii
ensuring compliance of ¥

all conditions as J

mentioned in the

guidelines while

applying CTE/CTO/

Renewal

~ignature of Repm tive of Unit

734

&(;e S

Name of\lnspecting Officer(s)

=




~Name & Address of Unit: ™M],4 Kol QZ;L?M Stone aual 5°*€Mé7(§““ o)
L Nﬂa&? 12, Teh: @;)agkun/\/aw Negrn ’

Date of inspection: )| o] 2026

| 3e

'!No.

Fugitive Emission
Source Locations

 Checklist for |

compliance of
conditions of
Environmental

139

Vﬂ—éompﬁlﬁé Status

! guidelines
1. | Unloading ‘area of raw | Water sprinklers | 27 1.y, 0% 'w el |
i | material, primary | installed with adequate 3 Apmn Lv\vqa
| | crusher, Screener, | designed nozzles & o Oe Vlhu/&a
' conveyors belt sand | (Upload photo/videos).
transfer 1
Points ‘
V\
| |
2. grjr;mar; crusEers, E;closures by GUMS|LT shuk caver 5had
econdary crushers, | sheets on top and at \ L !
Screeners and tertiary | least three sides ?’K‘V‘M’h Q)mh"a A chisy
crushers completely from the
| ‘ ground level (Upload
‘ photo/videos).

3 ' }
. Seccndary, Tertiary
crushers and Screener

Dry extraction cum bag
filter followed by
cyclone.

(Upload photo).

|
Toatolled |

\ o
4, | Covering of Conveyor
1 belts from node to node
| with a thick sheet of
' suitable material

Covering of
Conveyor belts
(Upload photo).

‘Atd ischa rge points
|

Flexible Telescopic
chute from top of
discharge point to the
ground level (Upload
photo).

l
!
|
1
1
|
|
\
J

Outof c"lw;l-:-.lr; oL ot
by o oY beltg ar
(M(J,I.a cavered

Not i natedled

735



breaking wall of 3-ft
more than the highest
node of the Crusher

along the Periphery of
crusher

GI/MS/brick wing T

736

V\l‘ina breaking wall
(Upload photo)

WL Sk wrad(
M‘k r-no vl'CiL)(

o Helts pravided iy,

o e

—_—

—_—

Suppression of dust

8.
within the premises

9 Green

be

| —

1C. | Display board
|
:

11,

. PRI e
Covering of vehicles

General
Metalled/ concrete
roads within the
premises, Ramps and
the entire ground area
inside  the premises

should also be metalled

Arrangement of rotating
water sprinkling
system/fogger/Anti-
Smog  gun in the
Premises to suppress
dust within the premises
to control dust emission
ré suspension

Plantation of 2-3 rows
of tall trees around the
periphery of crusher

entrance, having name
of unit, contact details
of owner and address of
unit, plant capacity and

date  of issue of
CTE/CTO from
SPCB/PCC

Coveri'ﬁ—g—‘ of W@Tclg

carrying any kind of
material.

Rw\o/‘uaw‘a W

Disp@ board at th;-rD{

ched o4/ w sy

Aulnatted oékn
% dFo.

pddel.

Plasdion Pl ok

st

|



v

I CCTV/PTZ camera |

12

“ccrvptt 3 omerss

installed at the
entrance and all |
corners of the premises '
of the unit covering
entire area with
minimum of 30 days
data storage

"13. | Photos/ videos
|
1

|
—

M us: of CETV Cumennn
wyhdled

Upload
photographs/videos
ensuring compliance of QHGM
all conditions as
mentioned in the
guidelines while
applying CTE/CTO/ |
Renewal -
w' \“ \&
\b\‘(_;}“

Signature of Representative of Unit

oL

£
as”
"l

gpo O

=\

WJL«««A'

737

Name of Inspecting Officer(s)

@vd‘%%‘

,%,r.\l\l“%



738~ g

142

P\ G

Name & Address of Unit: py) A W Stowe Corruhen ,Vifh. Doj wreda_

T Chlhaehhyauls', Netmuma N“—‘QM
Date of Inspection: ¢y ’o l) rorl

i CTO vellelidy 1 - alfou]2£5 g alpe
rS‘I'. Fugitive Emission Checklist for R 2
| No. Source Locations

Compliance Status
compliance of
,' \ conditions of
Environmental
\ \ guidelines
il Un\oac-iing area of raw | Water sprinklers | Q) o 044\911'\/\1:0@ "w?
material, primary | installed with adequate Ga 1?
crusher, Screener, | designed nozzles wo - of norle)
conveyors belt sand | (Upload photo/videos).
transfer
Points L
\ 2 \Primary crushers, | Enclosures by GI/MS (I sheek cowen /PWV‘W
" Secondary crushers, | sheets on top and at e c*ruz{kt' Q,Cr\'; o)
3 Screeners and tertiary | least three sides ?‘j - )
! crushers completely from the
ground level (Upload
) % \ photo/videos). = . &Ht.n
i 4 xtyaehe
3. ] Secondary, Tertiary If)ilrtyerextrafzt‘Ilc;rV\vggl m bag 'D‘“,El = b&d
\ crushers and Screener Y |v\JH-v..J\Lo{
cyclone.
\ (Upload photo). = oo
4. | Covering of Conveyor Covering of oult ot 2f eon vy
belts from node to node | Conveyor belts 67 e P | i /
with a thick sheet of (Upload photo). f J
suitable material . 03 ¢ i vt 2 Ven LI
'i. 5, At discharge points F|hextiblfe Teleéscop;c P'{"”' e 4{’(@4&0\"‘&
chute from top o
' l\ discharge point to the CJN-JVL ot }Mfr‘f»‘kﬁ(
\ ground level (Upload
\ photo).
‘ t u
Ys. | GI/MS/brick wind Wind breaking)wall U wel brrevky amen il
breaking wall of 3-ft (Upload photo Mk ;
more than the highest C’«OM" yYucte pl {n all o1 wWiles
node of the crusher

O.J-J one Ade erw'JgJ |
iph f .
Sorg e eronen e otk et |

weldl ~d |

.
\ General
"5 1 Roads Metalled/ concrete (ka Y e d -
\ - |roads  within  the | ‘
. premises. Ramps and (m'\‘“a onartd v A mat
\ the entire ground area ..\“41, ||

’

inside the premises
\ should also be metalled

738



=g

739

8. | Suppression of dust | Arranaen oA &

within the premises Watergement ngrr?rtlitl:gg 'Jﬂ- ‘197,44 S o 1
system/fogger/Anti- wv‘ru-bc &ov{'\' )‘\Wﬂ’/\/f ,
smog gun in the c/ - i
premises to suppress oy 681 2034 i
dust within the premises |
to control dust emission
re suspension

I
= S=sn O o U et b v plndidon |
be | of tall trees around the | Pl ..},W&\gg DFO'

It : periphery of crusher R
10. | Display board Display board at the P-,WJIJ b'u.t 010/
i entrance, having name Lo N [“'
of unit, c:ontactg details d ’é lrrnwiu/

of owner and address of
unit, plant capacity and
date of issue of
CTE/CTO from
(| SPCB/PCC o [
11. Covering of vehicles Covering of vehicles No veluele - J-Ma.i
carrying any kind of

material. e ————— J
12. | CCTV/PTZ camera CCTV/PTZ cameras 05 e of C LTV Clionsen I

|

installed at the

entrance and all
corners of the premises

of the unit covering
| entire area with
minimum of 30 days
data storage ==

13. Photos/ videos Upload

hotographs/videos

Znsuring compliance of M‘\M
all conditions as
mentioned in the
guidelines while
applying CTE/CTO/
Renewal S S e———

[P

(o)

AT

A )

Signature of Representative of Unit

qoud °

B o

Name of Inspecting Officer(s)

=

(4

VR ™

B

739
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’i"g

~al OF agrol = gpel™ o7 S

e

4 740 144

/ Mame & Add it k) (c
| ress of Unit:  Kham VLMOJm‘m) omd  (tenu &u»vhﬂz\ (o, uu_//@{
S P " LT
iahay pur lesdan Y, lestd f WMC/’M.
Date of inspection: |6 IOI (La L€

— e ey
Sr. | Fugitive Emission Checklist for Compliance Status
' No. Source Locations compliance of
conditions of
i Environmental
. guidelines
l
i —//‘,,JH
| 1. | Unloading area of raw | Water sprinklers | L /ates A/}u’o’LW oL
material, primary installed with adequate I
5 crusher, Screener, | designed nozzles | 12 omd Vm@qu“ :
\ conveyors belt sand (Upload photo/videos).
' transfer Lf +,
Points \
\
| ‘
| |
S R __,’__\/_, ———
| 4. Primary crushers, ‘ Enclosures by GI/MS Pﬂrmw}? Crtahan Cect'®M)
‘ Secondary crushers, | sheets on top and at| |
é Screeners and tertiary | least three sides | /¢ WY\LC\//UJO( Q/Yxa/
! | crushers ' completely ~ from the| -~
| | ' ground _ level (Upload Q\f—e«\cﬁ&*,? ano/
1 ' photo/videos). (Crconn Tb fa,dm}% |
4 \
| |
‘ | (o rinsd |
- 4 *l/#r——’ *///’_———.__/- rl
3 )* ' Dry extraction cum bag M 4 Oyu(ﬁw w,QQJd”bI ‘;

‘ cyclone.
, (Upload photo).

o | et (Bt
| wi T (1COneN

> | secondary. ety e ollowed by |
o by fedled et ‘l
|
|
|
|
|

o

.

iAaf_v'irf@Vé}iﬁggaf#Conveyor " Covering of . FNg o] Lo o B o

| | belts from node to node | Conveyor belts N J Y\"u'f"\ S

l ]‘ with a thick sheet of (Upload photo). TER Y

i ! suitable material ‘ N p
o wod o wod (B
| [ éQM/u.ej) I
5. | At discharge points ' Flexible Telescopi 75
, l pic . ‘
: | ' chute from top of Floibee  Tekescop ;
" discharge point to the ChadA. 1y M ,
| | ground level (Upload 1
. photo). P widioh |
| i

740



(6. | GI/MS/brick wind |

more than the highest

/ breaking wall of 3-ft
|

nede of the crusher

j along the periphery of

J crusher

within the premises

S

Supp?ssion of dust |

741

[ Wind breaking wall
(Upload photo)

iy

2 $roa ,Zaum%

pan ded  amol
et poweclof
FHon . Ty |

LN /\MW COW#(ILJ‘

General

Metalled/ concrete

roads within the
Premises. Ramps and
| the entire ground area
inside  the premises
should also be metalled

Arrangement of rotating
water sprinkling
system/fogger/Anti-
Smog gun in the
premises to suppress
dust within the premises
to control dust emission
re suspension

lm!«dﬁy Mie O‘M ‘
7\/amrp a ‘
dnd ahon  erd’?c

9, Green

Plantation of 2-3 rows
be | of tall trees around the
periphery of crusher

bﬂ,w \

10. | Display board

Display board at the
entrance, having name
of unit, contact details
of owner and address of
unit, plant capacity and

date of issue of
CTE/CTO from
SPCB/PCC

11. | Covering of vehicles

Covering ~ of vehicles
carrying any kind of
material.

741




>

P'ﬁkifodd at yptuamV

-7
Fz. CCTV/PTZ camera cctv/prz T emeras | Lo
| installed at the
} entrance and all

3 corners of the premises
4 of the unit covering

| entire area with

data storag

minimum of 30 days

e

13. | Photos/ videos Upload

mentioned
guidelines

e

Signature of Representative of Unit

,\0§02’186°7/

photographs/wdeos
ensuring compliance of
all conditions as

in the
while

applying CTE/CTO/
] Renewal

742

aHe i

e

Name

\“
of I

Conntnr o

ol e

spectmg officer(s)

AL W/ AEF



Name & Address of Unit: M5 Kyishna Sdone Onhen

< ! Sr. | Fugitive Emission

743

\/\‘JJ_)N%U@Z

- Date of Inspection: 15‘\5\’7,01,6

Source Locations

Checklist for

compliance of

conditions of

Environmental
guidelines

No.

1. |Unloading area of raw
material, primary
crusher, Screener,
conveyors  belt sand
transfer

, Points

2. | Primary crushers,
Secondary crushers,
Screeners and tertiary
crushers

&= S

3. o ;
Secondary, Tertiary

:

[
Covering of Conveyor

crushers and Screener

belts from node to node
with a thick sheet of
suitable material

At discharge points

Water sprinklers
installed with adequate
designed nozzles
(Upload photo/videos).

Enclosures by GI/MS
sheets on top and at
least three sides
completely  from the
ground level (Upload
photo/videos).

| e
Dry extraction cum bag

filter followed by

cyclone.
(Upload photo).

Covering of
Conveyor belts
(Upload photo).

ol S crw&b F/MV@

I————

Compliance Status

- —
5owe: og ék’ﬂwu«'”)

‘m"""a 60 Wo a{ oz Y

T

a

cuvaa\ 4\\0_9{ {)w V!

Out of o7 Conveya)
belds; 06 coe pohicdly
coventel; 0] 113 wSC

coverrd_»

Flexible Telescopic
chute from top of
discharge point to the
ground level (Upload
photo).

\\]nb ;WMLM{

743

147



GI/MS/brick wind
breaking wall of 3-ft

node of the crusher

crusher

more than the highest

along the periphery of

Wind breaking wall
(Upload photo)

General

Roads

Metalled/ concrete

roads within the
premises. Ramps and
the entire ground area
inside the premises
should also be metalled

Suppression of dust
within the premises

Arrangement of rotating
water sprinkling
system/fogger/Anti-
smog gun in the
premises to suppress
dust within the premises
to control dust emission

re suspension

f lombutton £/em e €

9. Green

be

Plantation of 2-3 rows
of tall trees around the

periphery of crusher

Subndted o
Ao Bom  PFO

10. | Display board

Display board at the
entrance, having name
of unit, contact details
of owner and address of
unit, plant capacity and

date of issue of
CTE/CTO from
SPCB/PCC

froui Al m'

01;,!—»41/5 wots

11. | Covering of vehicles

Covering of vehicles
carrying any kind of
material.

744

[\ls Al AL (W




745

m CCTV/PTZ camera

CCTV/PTZ cameras
installed at the
entrance and all
corners of the premises
of the unit covering
entire area with
minimum of 30 days
data storage

|O v . 04’-6,2/7’\/
C trrvaanst ;\%Mle,o(

t\_3[3. Photos/ videos

Upload
hotographs/videos
\ znsurigng compliance of A)(-'me,l«a_o,
all conditions as
mentioned in the
guidelines while
applying CTE/CTO/
Renewal

* Uit ’lb ™n o\aau-h,ahwﬂ ah Uit I.A /S—E,GLLJ& C/LH/‘-

b(j Hsecl.

Signature of Representative of Unit

745

8. \”"(3

Name of Ins %{:Ig Officer(s)

149

£y~



'\l?me & Address of Unit: K\M"\M‘MMGL Cyushey, Dojweda
- Date of Inspection: 0’1[0"')})%

150

Jouhsoto aifos Jat

CTD vohoh-lt’ -0

746

Sr. | Fugitive Emission Checklist fo Compliance Status
No. Source Locations compliance of
conditions of
Environmental
guidelines
~+ 1. | Unloading area of raw | Water sprinklers || no: ok ,,;}m’m‘:h/"d t’ww\y
: material, primary | installed with adequate 42 e npz—ij-ub'
crusher, Screener, | designed nozzles
conveyors belt sand | (Upload photo/videos).
transfer .
Points g
2. | primary crushers, | Enclosures by GI/MS (I Shetk v ?’“V‘W
Secondary crushers, | sheets on top and at| g 0 enuny Leot ou
Screeners and tertiary | least three sides “(7
crushers completely from the
ground level (Upload
photo/videos). ‘ =
| 3- | secondary, Tertiary Dry extraction cum bag Not  ivedudled
H crushers and Screener filter folicwes by
, cyclone.
(Upload photo). 5
4. | Covering of Conveyor Covering of o If @ jia
bglts from node to node | Conveyor belts 06 L o bud‘
with a thick sheet of (Upload photo).
suitable material - bdds o wok U’
5. | At discharge points Flexible Telescopic Nok V‘M 'pf&)o L'(-L
: chute from top of \
discharge point to the 'v‘}ﬁltécbblt c ke
ground level {Upload
photo).
6. | GI/MS/brick wind Wind breaking wall One_ 2qede waJe_oL
breaking wall of 3-ft (Upload photo)
more than the highest E‘C’t a well
node of the crusher iy 07 MALS, wedls
along the periphery of db—l;ue wat thwul
crusher
General
7. | Roads Metalled/ concrete ' 1
roads within the ERMI'P e ““’H"'d bk
premises. Ramps and L Qe 1y o
the entire ground area W\GJ«Jlul.
inside  the premises
should also be metalled




13.

signatu

-

Green

It
Display board

Cove—r—ing of vehicles

i

Photos/ videos

xg AN

Qe

re of epresentative o

be

[ ECTV/PTZ camera

rrangement

Suppression of dust A
within the premises water
system/fogger/Anti—
gun in the

smog

to con

of tall

date

premises to
dust with

plantation O

47

sup

f 2-3

press

in the premises
trol dust emission

re suspension

rows

trees around the
sher

of issue

CTE/CTO

SPCB/PCC
Covering ©of

_periphery#of cru .
board at the F‘rt)wa'@c?‘ ‘ ;

Display
entrance, having name

of unit, contact d

of owner and a
unit, plant capaci

etails

ddress of
ty and

of
from

—
vehicles

of rotating | ™ t i cedole ‘
sprinkling ° bJPPh 52 H; P y

154;
e,

Clovk - NOH&'U‘J"‘O” o
o1 0% 2005 gy givens

Lime of one e unv 4o
C/va}plj,

—

———————

-
No velu'ele Fv‘w

carrying any kind of

‘material. e
CCT\{I/P(;I’Z camer;s OB wo- of Camnmtnnd !
installe at the | !
entrance  and  all Vagtediesl ) :
corners of the premises '
of the unit covering i
entire area with ’
minimum of 30 days i

Upload
ph

data storage

47

otog raphs/videos
ompliance of

ensuring C
all conditions as
mentioned in the
guidelines while
applying CTE/CTO/
.,B_@_nszxva_', I
f Unit

(@ffé’—\\&\'\ V: , A

C
Name of Inspe tinﬁ Officer(s?

Powjud, hee

it s
Crouose P

Jget



. Name & Address of Unit: N\/& Luxem?

748

Shne Crindan

Vil Dot welsr , Y eumung Meun

Date of Inspection: o%\oll Q18

_valdl ML.JE@
Fugitive Emission
Source Locations

Checklist for

compliance of
conditions of
Environmental

__p))oY|ners 4w 3]e2/2030

Compliance Status

Screeners and tertiary
crushers

guidelines

Unloading ‘area of raw | Water sprinklers 159 of 4\973.44:,(_0.4 l\gwf
material, primary | installed with adeqguate (L 'é
crusher, Screener, | designed nozzles | DIwoO- o MLV(‘UJ
conveyors belt sand | (Upload photo/videos). i !’ [ & i
‘(transfer ’ UL 0‘(’(.6
Points b’& a2 ane choked -
Primary crushers, | Enclosures by GI/MS | Caven shad P'row'-(_u[ ko
Secondary crushers, | sheets on top and at

least three sides
completely from the
ground level (Upload

photo/videos).

alll vl g ¢ dhonsy

Secondary, Tertiary
crushers and Screener

Dry extraction cum bag
filter followed by
cyclone.

(Upload photo).

‘\w-g{rul\»ul s nmeghed to
vy & Seaadany
Oris\an, HQMIM\L
an"""'{'ﬁ A Y etrarn

Covering of Conveyor
belts from node to node
‘with a thick sheet of
suitable material

Covering of
Conveyor belts
(Upload photo).

OF w0 OoF Counwiyen i
bk but of whi'ch 6F un.
of bedds cne

At discharge points

Flexible Telescopic
chute from top of
discharge point to the
ground level (Upload
photo).

Nst Pw\n'-bwl —klcdco’:l'c
Homde dade.

152

748



i)
\

\

1 \

_ AMAL 0F 1) |\
6. GI/MS/brick wind Wind breaking wall ol o ’-H‘ QFM : \
breaking wall of 3-ft | (Upload photo) frma : , R
more than the highest cguvu.\a} Iecw\u-tu 32 f
node of the crusher ~
along the periphery of St "1"7 nat Pw\nal-'-/
crusher Wind brenbly ool

General
7 'Roads ™~ —

Roads Metalled/ concrfrfe (_’)qu (’Kﬂ-wxlp A 'vu_q’-uﬂ‘{}
ithi e .
;?E(r::'usises. Wga:l:ps and K&Ml'-u u'(a A’YM o ﬁ-

[

|
the entire ground area ‘ 5 f/) = e .
inside  the premises Lq@(ug’[‘

should also be metalled

8. | Suppression of dust Arrangement of rotating : e
within the premises water sprinkling M@ﬂ\— M,M
system/fogger/Anti-
SMog  gun in  the
premises to suppress
dust within the premises f
to control dust emission i
re suspension =
.‘_—\\__‘—\_-_\_‘\
S. | Green Plantation of 2-3 rows ot !”! l ]
be | of tall trees around the N Bubowy Plc“"hh"“\
It periphery of crusher € |ean qe‘(x,\ h,}g}y*rovh.l 61i
DEa . D\.Aa owe_Atd o (‘
Flwan UI‘IA'C.DL_- [
10. Display board Display board at the 609‘ old 1 L i n( 'X !
entrance, having name . ),{\ata & f
of unit, contact details \ug'\’uilu( (,./0 +W,
of owner and address of s I
unit, plant Capacity and 0{2'4’"‘"(’) 'e /C73 r
date  of jssue of A
CTE/CTO from % roc.
SPCB/PCC
; €
'TWMEW\& . N Y
carrying any kind of Y Qo ve L ‘-LL ;U
material. oLy caved y by

;




75N ———54
CCTV/PTZ camera ccTv/PTz T YaMeras | @ wa- oFCLTV  Crsnsrar)
installed at the '
entrance  and  all /'f‘-b’rd)e»i
corners of the premises
of the unit covering
entire area with
minimum of 30 days
data storage

13. Photos/ videos

Upload
photographs/videos
ensuring compliance of
all conditions as
mentioned in the
\ guidelines while
applying CTE/CTO/
Renewal !

\

- v
e gggo_é QY4 A \0\)\ B g
@faﬁv/ o P e ﬁe(éw
‘ Signature of Representative of Unit Name of Inspecting Officer(s)
o gﬂ%:g:’% 620%\51
0'40\3 GTMV tbwu,
JEE 1Pl
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Name & Address of Unit: MM Maa ':Dw\;x@lmb CW( Gullw“[a’"

Teh Chhackh veuds | Jumauna Nyt

Date of Inspection: o%] ol ‘ II%Y

_

”

‘,.CSZ"TD,!.thF L'.A. dn o\‘oq)ﬂpa& 4o 3;(03’2010 ) o
| d ugitive Emission Checklist for | Compliance
'No.  Source Locations compliance of
i conditions of
: Environmental ‘
3 guidelines 1
e , ‘ | ' Lo
1. | Unloading area of raw | Water sprinklers | 2] na- of aprhElr) Vi
‘ material, primary | installed with adequate |
! crusher, Screener, designed nozzles 36 we 012 wiv(-%
! conveyors belt sand " (Upload photo/videos).
; transfer }
Points ‘

2. Primary crushers, | Enclosures by GI/MS ( swantu )yachms 1A
Secondary crushers, | sheets on top and at e witts I 8 E
Screeners and tertiary | least three sides
crushers completely from the | cwea gL_.,.L

ground level (Upload
photo/videos).

3. Secondary, Tertiary
| crushers and Screener

4. | Covering of Conveyor
' belts from node to node
with a thick sheet of
| suitable material

o
.

5. “_A—faisic‘h'arge po?hts

————
Dry extraction cum bag

filter ~ followed by

cyclone.

(Upload photo).

Covering of -
Conveyor belts

(Upload photo).

chute from top of
discharge point to the
ground level (Upload
photo).

: ”T)’YU/&JEAZIET Catam

155

by Bilier nok providsd ¢

Ok of Aot I me e

Comveso n b d&s, of bty

WAL 06 vu-of cou

Nok Fm:,u,.t

EboU«s ant pcwh‘:.lla el

S




breaking wall of 3- ft
more than the highest
node of the crusher

along the periphery of
crusher

| GUMS/brick wind [y

752

Wind breaking wall
(Upload photo)

?Maﬂﬂ

Provided
Wetwing '

I W N

carrying any kind of
material.

- o - General o
7 ' Roads Metalled/ concrete Kam\o 14w tedled
} roads within the ' '
| premises. Ramps and Ecemkive aneo (A
the entire ground area P%"“’-‘l whane \&qu’@‘(.!"-v i
inside  the premises WD Ut |
should also be metalled ;
| 8. | Suppression of dust Arrangement of rotating | Rotets

‘ - within the premises water sprinkling o o@ '3 i
system/fogger/Anti- /&FY’““""‘A l‘»«-a(-u.iin-( j
Smog gun in the o ; (
premises to suppress S ALV Fnﬂ—w/}@ .
dust within the premises i
to control dust emission '
re suspension :

i
9. | Green Plantation of 2-3 rows | P|ewdedron P o Lo |
be | of tall trees around the i
It periphery of crusher AulewiMed 4 Dy, Hou.»w
o:{zwb-a ¥ e wdt
Ll aaxt .

10. | Display board Display board at the| M4 ok o anal 1]
entrance, having name AH'U Mul‘"
of unit, contact details ""‘(j Uit nouas .\,Ja
of owner and address of
unit, plant capacity and
date of issue of
CTE/CTO from
SPCB/PCC

11. | Covering of vehicles Cové?ing of vehicles

No vehicle PW




- D

13,

‘x

v

12.] CCIV/PTZcamera | cCrv/piz [ Drdneras
; entrance and all
( \ corners of the premises
'.
t " entire area with |
'\ minimum of 30 days |

\ installed at the
of the wunit covering |
data storage

| Photos/ videos Upload |
t photographs/videos ‘
ensuring compliance of

all conditions as
mentioned in the
guidelines while
applying CTE/CTO/ |
Renewal

Signature of Representative of Unit

753

(owrlbicol - 16 no- of

57

C LTV pumenes 1nd MLaL/

—d_ o

0
o
@;%0? 8(/6
AL

Name of Inspecting Officer(s)

WM Joas . e
\s&tg‘i\ g‘v\éﬂl’r&

%w/ ’p‘c,‘,é s\ (22
5 o=/
G-pw MJ.TEE

HS Pl



754

ame & Address of Unit: M A Mead tiwm’ Stone Cowhor
vy 0 dewo\ﬁﬁ, Y evnune !\bta‘lh

}7/07/6
ol]ou|2mo Ao 3|0l )25

158

Date of Inspection: og)u

o vedid ublo
Sr. | Fugitive Emission

ati 3
No. Source Location

‘Water

Checklist for
compliance of
conditions of
Environmental
guidelines

installed with adequate
designed nozzles
(Upload photo/videos).

Enclosures by GI/MS |
sheets on top and at|
least three sides |
completely from the
ground level (Upload
photo/videos).

i 1. ,‘Tnloading area of raw
| material, primary
| crusher, Screener,
[conveyors belt sand

1 : transfer

.| Points R

2. | Primary crushers,

‘\ | Secondary crushers,

| ' Screeners and tertiary
. crushers
\

[N (=

3. | Secondary, Tertiary
- crushers and Screener
4. | Covering of Conveyor

' pelts from node to node
. with a thick sheet of
' suitable material

ALgulcC 11l e

5. ' At discharge points

|

(Upload photo).

Dry extraction cum bag
filter followed by
cyclone.

Covering of
Conveyor belts
(Upload photo).

sprinklers 6%’3:2}9 v A% 87 vawr..; —

Compliancé Status

A SR

62 o of nvaales oLét_nN'eL.

frurten, v:s )\Ww
) +Hie. “ternyn

oniy irapechion

(L sheek caven PYQJ»,(DJ\ |

on C,\(U‘A\‘u‘ﬁ W'OM

Not W3 tedled

B

- Prekicdly covenad — 8 belks |

Net co — 013 bdis

Flexible Telescopic
chute from top of
discharge point to the
ground level (Upload
photo).

Not | natedled

I

6. | GI/MS/brick wind

‘l breaking wall of 3-ft
more than the highest
" node of the crusher

.‘ along the periphery of
|

Wind breaking wall
(Upload photo)

Not  Conatrueted

i crusher
|
1
\
B _General
! 7. Roads Metalled/ concrete
Y roads within the
i premises. Ramps and
l the entire ground area
inside the premises

should also be metalled

Relp 1a waklied;

wghud led

754



8. | Suppression of dust mngement of rotating | N ot o.,’p’pua,}yﬂb

within the premises water sprinkling
system/fogger/Anti-
smog gun in the
premises to suppress
dust within the premises
to control dust emission

— ] | re suspension I—
9. | Green Plantation of 2-3 rows Plovtehon P/C‘*’ “not. /-SW#ETJ

‘ be | of tall trees around the q&kﬂ a‘;’wa 'F\—orn DFD . |

|t | periphery of crusher | . — ]

10. \ D'5D|dy board Display board at the | Nof ,vavM !

1 entrance, having name ' |

of unit, contact details i
of owner and address of !
unit, plant capacity and l
date of  issue of l
CTE/CTO from
.. |SsPcB/PCC

11, - Covering of vehicles Covering of vehicles| NO velude. P)'M 9
i carrying any kind of bart ! ‘

| material. '}17'_"'5_; _Hﬁ_of______,_j
12, CCTV/PTZ camera CCTV/PTZ  cameras | Not  obyenvesd J
1 installed at the '
entrance and all
corners of the premises
of the unit covering
entire area with |
; minimum of 30 days {
data storage

Photos/ videos Upload ‘

photographs/videos
ensuring compliance of

all conditions as

‘ mentioned in the

l guidelines while

‘ applying CTE/CTO/
Renewal

No :\e«\aWw Pt ‘/25; " Abmd‘d,ﬁes
duig e chon %\‘ il

Signature of Representative of Unit Name of I“s"e‘:t'“g Officer(s’

755 AL R




/

Name & Address of Unit: M‘A Mol SZQ QW,
Vil Tsiwely | Teumung fegen

 Date of Inspection: 0‘\!“'

{\‘uSr. " Fugitive Emission
‘*‘ No.| Source Locations

|

R> 24

Checklist for |
compliance of \
conditions of
Environmental .

160

Compliance Status

|

guidelines |
1. | Unloading area of raw | Water sprinklers | [Zwo- of Apvinklerns haui ]
material, primary | installed with adequate 5 ¢ ? 1
crusher, Screener, | designed nozzles Ivae o m’z,ulq J
| conveyors belt sand | (Upload photo/videos).
: transfer
Points
2. Prir;z;ry crushers, | Enclosures by GI/MS | (I skuk CAavn va,mw
Secondary crushers, | sheets on top and at o bl ool , ‘
Screeners and tertiary | least  three  sides | C ) Sechony |
crushers completely from the | |
ground level (Upload
photo/videos). ‘
Secondary, Tertary | DY extraction cum bag | cafle chux
| crushers and Screener cyclone. | %th
i (Upload photo). |
| i |
‘ ‘ |
| |
| |
4, | Covering of Conveyor | Covering of ST - CA:V%J ’;dh, '
| belts fi .
s from node to node | Conveyor belts | 0\_&6( oA 83 el |

! - with a thick sheet of
! ; suitable material

|
|

(Upload photo).

At diAs'chgrg‘eE)ints

Flexible Telescopic |
chute from top of ‘
discharge point to the J
ground level (Upload
photo).

|

NFW‘««“{) coveyd, oYy |
blds eng ot covendd.




797

6. | SI/»LS/brick|rvi?¢13ft 'nljinld bdr()aking wall ’ 03 mdw) pmv.'-(y{ wily,
. breaking wall of 3- ' (Upload photo) , le
} more than the highest Wivel Gr ‘Q weldl
' node of the crusher l
' along the periphery of ‘
crusher

I J

— | General

7. | Roads Metalled/ concrete | kwv A matule 4 i

roads within the | , '

premises. Ramps and K 2annird wy aMLo_ :'4
the entire ground area + C ol

inside the premises | "
should also be metalled

8. Suppression of dust | Arrangement of rotating | nat aﬁkbm;ﬁ\ -
within the premises water sprinkling Yk ‘
system/fogger/Anti- Grovt - Nepbicodion dated

smog gun in the o209 Re2f hev P)\W’:’LJ

premises to suppress —h'm P-u.w& og Qvu..‘azm-,

dust within the premises
to control dust emission v ca MH’] .
re suspension

9. Green Plantation of 2-3 rows (’[Wnn ﬂ;:w BT
be | of tall trees around the ot 4“L’W4‘H,
It periphery of crusher q Chen Q.*olawvu( ‘R’bm DFO

10. | Display board Display board at the '.Did\olua @wul ME

‘ ‘ entrance, having name

1 of unit, contact details in'oln-* 1
f of owner and address of g
? unit, plant capacity and '
‘ date of issue of

CTE/CTO from

SPCB/PCC

11. | Covering of vehicles Crbr\i/ering of vehicles &0 VIL‘(M ' o\,y_m,ed
carrying any kind of
material.

~

O

~
|



12, | CCTV/PTZ camera |

|

!
]#i?. b T’hotos/ videos

/aﬁw\’iﬁg

CCTV/PTa7 [ qomeras | o6 o, of O c
mstalledl758a ‘ 06 ne °£ cerv

entrance and aII
corners of the premises
of the unit covering
entire area with |
minimum of 30 days
data storage

' Upload '

photographs/videos
ensuring compliance of

| all conditions as

mentioned in thc
guidelines while
applying CTE/CTO/
| Renewal |

Signature of Representative of Unit

s hivZ Sy,

Ahgow 71779

gl ledl 1

/%- C

Name of Insp%cnng Officer(s)

oq"’

16
0«\“\v

JEE | Hsage

758
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759 163 -
\
' Name & Address of Unit: ~q14 Medaisolnee Sto ni Couufhnpuad Scraunt sy
Plumk, 'Vflb(DOI'u)bJLtu, N cusrvoNegoon
~ Date of Inspection: O°1’°ll 216
\ Sr. Fugitive Emission Checklist for Compliance Status
Source Locations compliance of
© . No. e
: conditions of
= l \ Environmental
i guidelines
| . ———
1. 'Un!oading area of raw | Water sprinklers | |y wa - of connecfions of
material primary | installed with adequate ' .

r Y "\JL/L(M .
crusher, Screener, | designed _nozzles 3P ho 'a 56 no
conveyors belt sand | (Upload photo/videos). of e Ay
transfer
Points

i
i 2. Primary crushers, | Enclosures by GI/MS GT Sheed coven p'mvlv(.ula-t
Secondary crushers, | sheets on top and at o T '
Screeners and tertiary | least three sides z:‘ -L:.J' U 2< enk &
crushers completely from the s -Se.t)ﬂ‘i\d) Pf\rwl-'l\‘i
ground level (Upload CWJAHU Aeckon st
photo/videos). ol P""" E
| 3 | secondary, Tertiary El?érexuafgtlllgl\’:vé:;m bc;g Not  jusledlesf
! crushers and Screener 4
cyclone.
(Upload photo).

4. Covering of Conveyor Covering of R Oux og- 66 wor of Loy :
belts from node to node | Conveyor belts 2 belds oax b %
with a thick sheet of (Upload photo). £ P "“La
suitable material (owvred; 63 s wob

5. | At discharge points Flexible Telescopic Not s e el

chute from top of
discharge point to the
ground level (Upload
photo).

759



6. GI/MS/brick wind

breaking wall of 3-ft

‘more than the highest

node of the crusher

along the periphery of

(Upload photo)

TN TME MR Wit el WV

N
16%

0wl one Adelasl 1

~oule wiha M.GMYU..? l|
PU-’“;UL/ T Yo WO |
?"Wlu wi-.ﬁlbw.m’giy

crusher w---U— .

F ~ General =1

7. Roads Metalled/ concrete WMU aAldl 1A
roads within the . :
premises. Ramps and w.dfuila_.l; QW‘_‘; e _
the entire ground area | ,,~t i
inside the premises adedled. - i
should also be metalled ‘

|

8. Su,r;preshsion of dust Arrangement of rotating ND{ mJP},G'—;Ing, e

within the premises water sprinkling \ R ' ip -
system/fogger/Anti- H e b choa il o N"‘}'E"“‘-}”"
smMog gun in the c,u,l-(_;{ 0L 09 ?,oyf
premises to suppress
dust within the premises !

1 to control dust emission i

re suspension !
!
9. | Green ] PLantfitTa'l—Ef 2-3 drotv;s Plomket ov £ e “__o-_tﬁ—__-*
e | of tall trees aroun e ’ i
It periphery of crusher ”"ukMHed ablie O"PP"WJ ]\
£rem DEO - Tuso Addas
“""u Pla,.u’-wl'lau (_,.M‘

10. | Display board Display’—goard at the "D|'/>\f\f.._j b-;m_f_;v;w'l ) |
entrance, having name !
of unit, contact details buk o Neowar o?— '

[ . |
of pwner and add_ress of ka ia qwm\ M !
unit, plant capacity and |
date of issue of L‘Jowalv
CTE/CTO from 'l
sSpcB/PCC \

'
| : : B

11. | Covering of vehicles Covering of vehicles| No el AL PTM“‘"& ‘
carrying any kind of l .
material. e ‘W)\ol;.n}!'uq \

|
h
';
I — - .t




—

f . 761 165

- P
12. CCTV/PTZ camera CCTV/PTZ cameras | 19 we- of CccTV
installed at the ,
' entrance and all | CenmiAs 'MJ‘WU“"L

b corners of the premises
of the unit covering
entire area with
minimum of 30 days
data storage

Photos/ videos

Upload

photographs/videos %M 6
ensuring compliance of

all conditions as

mentioned in the

guidelines while

applying CTE/CTO/
Renewal %

-

mewd K“muﬂ-

/0\\‘3 , Vi ‘ F
° %CQ:)‘ Bbhd'ai’[ﬂ’ F

Name of Inspecting Officer(s)

Signature of Representative of Unit

A

2D chh-
oo coMchh.

v ‘{‘Ml

SEG us P

761



166

Name & Address of Unit: NW@AJ@'%‘E— MI’\M’Z Co. , Vill- Do) wale

f

| Date of Inspection; |} ’ 2] 2026

‘ OpAaRonad ymtur ok
Sr. | Fugitive Emission Checklist for Compliance Status
No. Source Locations compliance of

conditions of
Environmental

guidelines
1. | Unloading area of raw | Water sprinklers [Tetad no32\e - 12 nos
material, primary | installed with adequate
crusher, Screener, | designed nozzles
conveyors belt sand | (Upload photo/videos).
transfer
B || Points

Primary crushers, | Enclosures by GI/MS | Co l‘j,w\'
Secondary crushers, | sheets on top and at M+ 3’
Screeners and | least three sides

tertiary crushers completely from the
ground level (Upload

o photo/videos).
3. | secondary, Tertiary Dry extraction cum bag | Non - LDW&

crushers and Screener filter followed by

cyclone.
—— (Upload photo).
4. | Covering of Conveyor | Covering of conthed - O
belts from node to Conveyor belts oh L7
node with a thick (Upload photo).’ i E) Cov-elecd - 3
sheet of suitable ' Nk Cowerred - 0
material
15. | At discharge points Flexible Telescopic Noh -~ Com g( .
] chute from top of e 3-

discharge point to the
ground level (Upload

: photo).
AR * P " G1/MS/brick wind Wind breaking wall paeti iy 2 CDW&

breaking wall of 3-ft (Upload photo) - .
more than the (‘“f“l M"\j Wall at one
highest node of the Aaﬂ@ov;&‘; but ot
crusher along the 0 P Hhe . elx.n.g

periphery of crusher

General
7. | Wind breaking wall GI/MS/brick wind .
breaking wall of 3-ft Aame as [oirt 1o 6
more than the highest
node of the crusher
along the periphery of
crusher (Upload photo)

762
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763

_— ste roads
8. Roads rete © ‘

T J[Méta”ed/ conc e
va nab he rcmlfxf-s'
within L p entire
f

Ramps anc the €+

. incide theé
nd erca inside
grov hould also b€

premiscs s (I
metalled ——— = 1 no
“Arrangement of rotatl g @Pb‘.:} o nat ’
water sprinkling whith A ho .‘ e/ ;
system/fogger/Anti the | O not C(owe & : i‘
smog gun N , |
premises  tO suppress | €nhne Oea !
dust within the preml_ses ,
to control dust emission - N
re suspension T |
plantation of 2
;talf trees around the only-
| . i
periphery of crusher _ | -
Display board at the Tt eh -
entrance, having name | 4, A (nzs) Hhe' g z
lof unit, contact details | a ‘A a" ’.
of owner and address of Mok ongd |
unit, plant capacity and
date of issue  of |

|

f CTE/CTO from
! ' SPCB/PCC L e |
of vehicles | No wehicle ohsorwed a‘-*-t?ulrj,

.| suppression of dust
within the premises

O |

0 h1~3 Ma Me,f

12. | Covering of vehicles /Coverfng
carrying any kind of [nspecion. &4 lal-m 5
material. opeX ational = ‘ﬂc{-
CCTV/PTZ cameras g' ) A R S P
nos  Jpatalled buck
|

13. ( CCTV/PTZ camera

S

} | installed at the
| entrance and all corners | Jekzly 517 Aot g
; l /ot‘_the premises of the s «ac,
i unit  covering  entire ok wam |
area with minimum of |
14, | Photos videos o e slorege
Upload T
‘ photographs/videos
ensuring compliance of |
all conditions as i
mentioned in the |
I!

|
’ ! guidelines .
| _j \J e while
e pplying nl
B Renewal T/CTO/ f

Lo auleq
T4
Signaty %%% 1%5 6
re of Representatrve of U
nit ﬂ
a1
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' Name & Address of Unit: M|z Neel Koty Schng (ruAl ,"a CD. 3
Nl Doruerda, Y, Ny
Date of Inspection: QGI’Q 'l 2e2£
]
Sr. Fugitive Emission Checklist for Compliance Status
i No. Source Locations compliance of
conditions of
Environmental
guidelines
1. |'Unloading area of raw | Water sprinklers | /O na: o 4 priueles l’”‘”""&
material, primary | installed with adequate owo: o oy Ay | |
crusher, Screener, | designed nozzles 5;:}‘ (__ . = ’”‘d"“‘j"‘{
conveyors belt sand | (Upload photo/videos). | © 0T wluch o3 r\D‘l/’/(U.\
transfer Al net o}“u—wﬁ oped ,
Points
|
i\ 2. | Primary crushers, | Enclosures by GI/MS LI shed w"’-u LMEL
Secondary crushers, | sheets on top and at ec,\l-f'o " .
| Screeners and tertiary | least three sides 2 e Mﬁ-—\-«.“xul F\’\W\u«z}
crushers completely from the | Owhia ¢4 uunad P"""’h"'lld
’ ground level (Upload K
photo/videos).
| 3. ‘ Dry extraction cum bag @03 ﬁl.l.:.n}fDua’f colleedos
] Seconndary, (‘jl'esrtlary filter  followed by ;
: crushers and Screener | . jone. | "’Mf\'ﬂ“eﬂ(
(Upload photo).
4. | Covering of Conveyor Covering of 0 b+ &E Comvean 19,_,{4_3'
belts from node to node | Conveyor belts :
with a thick sheet of (Upload photo). Oudt ?g whieh oY Llds ce
suitable material PC“’"“LB cavenssl) oY une
vat covencol -
5. | At discharge points Flexible Telescopic Ngk- ?W\’:M
chute from top of
discharge point to the
ground level (Upload
photo).

764



765

within the premises

Arrangement of rotating
water sprinkling
system/fogger/Anti-
smog gun in  the
premises to suppress
dust within the premises
to control dust emission
re suspension

6. | GI/MS/brick wind Wind breaking wall fenk onwotu( o
breaking wall of 3-ft (Upload photo) .
more than the highest o dicley oF e units,
node of the crusher
along the periphery of
crusher

__ General
7. | Roads Metalled/ concrete Qu.,\\p A VN_JJLP_J
roads within the i
premises. Ramps and | Renauw -—d oLy c@w%
the entire ground area '
inside the premises 14 wot wihedled (
should also be metalled ‘
[
8. | Suppression of dust

Net “-\QHJ'C,&H,L ) pen
NobhHeakon 63 o9 2§

Green
be

Plantation of 2-3 rows
of tall trees around the
periphery of crusher

Plead-Fow Plews wo b

Aulovmite ] qLa‘cq ’nn)m‘ f
A, DFO . Q}F

10.

Display board

.| CTE/CTO

Display board at the
entrance, having name
of unit, contact details
of owner and address of
unit, plant capacity and
date of issue of

from
SPCB/PCC

Nk vt dled

11.

Covering of vehicles

Covering of vehicles
carrying any kind of
material.

N vwerucl o Ob-ttnved]
Cl“‘“‘d iM\?@.’Hnn

)

Ol



YA

ria. | CCTV/PTZ camera

/66

170

CCTV/PTZ  cameras
Installed St i
entrance and all
corners of the premises
of the unit covering
entire area with
minimum of 30 days
data storage

0T vie* of CeTV

13, | Photos/ videos

=N s\ )

Upload
photographs/videos
ensuring compliance of
all conditions as
mentioned in the
guidelines while

applying CTE/CTO/

Renewal

\ﬁsww

Signature of Re

presentative of Unit

NG Y N ah—

%' 9\(\‘)/‘0 (,(\5
= \ ‘U LQ

ame of Inspecting officer(s)

i —

th.x"/'@}/ A EE

fioiine

N

b/
/% C‘ PRI E,UJM""
e A

B8P CJ‘thr,

/66

on b—nhlf -0

SDM < hh.



Wi
Date of Inspection: 0 Ro) ,
CTO veliedd .

—>

| Sr. Fugitive Emission
\ No. Source Locations
1
|
x
|
‘l 1. | Unloading area of raw
i material, primary
| crusher, Screener,
‘!conveyors belt sand
| 1 transfer
5 . Points
o
o
2. Primary crushers,
Secondary crushers,
| | Screerers and tertiary
j | crushers
|
| [
| i
. !
3. | secondary, Tertiary

crushers and Screener

z
|
]

F. i Covering of Conveyor
belts from node to node
! with a thick sneet of
suitable material

|

-

At dis_crﬁéwrge points

Dry extraction cum bag

[
Flexible Telescopic

(Upload photo/videos).

I
Enclosures by GI/MS
sheets on top and at

least three sides
completely  from the
ground level (Upload |

photo/videos).

filter followed by

cyclone.
(Upload photo).

—
(I Ahed cven PP

| covering of

Conveyor belts |
(Upload photo).

chute from top of
discharge point to the
ground level (Upload

photo).

vices
Ao el crwswva Acetons

bk wot Pn]:wsld .

Twotalled —

belds, OU convegdy Lo
W"»(Pa,shulla covenrd, 02
AL wol o ;

-

171
\" 1 ]
me ) :DVS'H’ Yeunuwna ]\!qa,zuy
R0
__olleYlrasto ile R
Checklist for Compliance Status
compliance of
conditions of
Environmental
guidelines
“Water _ sprinklers |13 v+ © e il T R
installed with adequate ),_ sp LW\”"]
designed nozzles | S4 wo - 0( e 224




768

6. | GI/MS/brick wind Wind breaking wall | 01 addu_ bafek maponeoy,
breaking wall of 3-ft (Upload photo) Lo el Sy JJJ.
more than the highest ol Moh(_)_ —k»’U )
node of the crusher Prov r “""—‘1“‘4"
along the periphery of ;
crusher B MO{AA e s ME‘J
] P?‘DV)M, '
|
\
T = e
- ) - General )
| 7. Roads ] Mztjlled/ - concrg:e (R“W‘ 2 L,oqph‘.,\a anes_ |
roads within el ‘
premises. Ramps and| |4 nekedled buk , !
_the_dentirteh ground area J-\WMN arui /A '
inside e premises 1
should also be metalled e e dod ed. ‘
8. a?t%;i);etshseio; 6rfn<;Iust Arréange;ﬁﬁent of rqt?(tling 22 o - Qg"wo-k-euh
remises water sprinkling !
system/fogger/Anti- 4}9}"% ‘%W’e"{
smog gun in the !
premises to suppress :
dust within the premises i
to control dust emission ;
re suspension
9. Green Plantation of 2-3 drovrs:s ’D"\L/‘A’ou-'&e ol ora e
be | of tall trees around the )
It periphery of crusher y ’W‘J'“;) Qx\/&‘-e,v( R
1 Quren Mw\nm Pleen
\ ot Acbnitted adbto |
yoval £9Tm Do . i
b
10. | Display board | Display board at the '\)m\:l«a Qroc,vml va,c{w[.
entrance, having name |
of unit, contact details | buk MDL & CTE) 7D old-ij
of owner and address of l i
unit, plant capacity and V\"* wt’d ‘
date of issue of
CTE/CTO from
SPCB/PCC
11, | Covering of vehicles | Covering of vehicles | 1\Jp veldcle Obitquesl i
) carrying any kind of . n \ |
material. (J“'W‘a ! MMW x
i
? I
, 768 |
i I |




9. ’\ CCTV/PTZ camera

hotbs/ videos

a
\

)

o

\ Q}< 0\077}0“%
%\

I

CCTV/PTZ Z@Q 0% v o W*J'ﬂn

installed at the
entrance and all
corners of the premises
of the unit covering
entire area with
minimum of 30 days |
data storage

Upload
1 photographs/videos
" ensuring compliance of
"all  conditions  as
mentioned in the
guidelines while
applying CTE/CTO/
Renewal

signature of Representative of Unit

769

;MM’G‘IC‘-’\A COV‘M"AB,
etire anca of

%ﬁ/

82,
/’D%\,Q\(\io‘ d\‘ &

i Pt A EE
Name, of Insgecting Officer(5)
!,5 :{w
> Sk s ==
\N G'ICUW 1 Py ’/ 1
JEE, jsieg



,‘l

/ 7

¢

0

Name & Address of Unit: Misnal Z«Z

11 lll) 102§
_ca= A me

Date of Inspection:

_ Opheional

('a’ Apne

’CBLUJ}\-L% X Do}wa/{a‘

| Wipetion - Not opedetion

Sr. | Fugitive Emission . L
No. Source Locations f:;;’;;;s:c?gf Compliance Status
conditions of
Environmental
guidelines
1. Unloading area of raw | Water ST -
material, primary | installed with Z%f’énkle{s Total IPUNKLOL - 52 nas
crusher, Screener, | designed nszl;?es Funchonal — Azl (52 na
conveyors belt sand | (Upioad photo/videos).
transfer
_Points
2. | Primary crushers, | Enclosures by GI/MS | Non— compl s ad
Secondary crushers, | sheets on tog and/ at| J°. 2° )Me%a_ (
Screeners and | least three sides| 7 ? e et
: tertiary crushers completely from the | Coleledd A4Aom thoee 3ides |
- o ground level (Upload |UnddS hadhktnonce rA
3 s photo/videos).
. ; Dry extraction cum ba .
Seconsary ertiry |t eomes oy | Nen~ omblagsi o
cyclone. Yot v id ek
S (Upload photo).
4. | Covering of Conveyor | Covering of uc’c Coweede - 6
i belts from node to Conveyor belts Co A bk N hode o nede - 7 nas B
| node with a thick (Upload photo). UM‘taU.-a, o) 4
' sheet of suitable
(L_ material _ =
5. At discharge points Flexible Telescopic : , . ,

' chute from top of Nos ‘Fﬂtholch |
discharge point to the ‘
ground level (Upload ’
photo).

Not porovideds

GI/MS/brick wind Wind breaking wall

i 6.
y breaking wall of 3-ft (Upload photo)
more than the
highest node of the
crusher along the
periphery of crusher
i ~_ General
a7 GI/MS/brick wind

g OSSR HES breaking wall of 3-ft
more than the highest
node of the crusher
along the periphery of
crusher (Upload photo)

Jahe o3 ponk Yo 6

n ="



771

Tmetalled/ cond :
oo the premises.

and 'h e'hlre

-‘:rea FﬂS'de the
o be

| Poad:.

AR

withii
Ramps
v\fa
G"OU
premises should als

d

McLaut‘ i -
[\rv?ﬁgnmpr’t of rotatma
water sprrnklmg
system/ ndger//\.ntl‘
smog gun N the
premises O suppress
dust within the premises
to contro! dust ermssmn
re suspension
Plantation of 2-3 rows of
tall trees around the
periphery of crusher__
Display board at the
‘ entrance, having name
' of unit, contact details
' of owner and address of
| unit, plant capacity and
| date  of issue  of
{ CTE/CTO from
| SPCB/PCC
Covering
| carrying
| material.
CCTV/PTZ cameras
installed at the
entrance and all corners
of the premises of the
unit  covering entire
area with minimum of
30 cays data storage

‘ Subb%essi'orh of dust
' within the premises

10.

| "Green
3 - - bpl‘ v
| 11. | Display boa"o

Covering of vehicles

of vehicles

12, | ,
‘ any kind of

o

CCTV/PTZ camera

ey ———

Photos/ videos Upload

photographs/videos
ensuring compliance of

rete roads |

pam——

175

Not 1»/
T oty
g Damp bur
Roads arde me,ma
pmeAal : J
= "no,] 7%,\6\)]’4-(,/‘ LC\.& hdk_
c Ao Cortsl

e ‘
e duk emdAiond

[

|
JF .

A o dides ‘p\aw'ol{al," Dﬁ-'af-
|

Provide A excepX plw
Lapedy. | cordact detaly

ol owne - !

No velicle obgenved Ao
inapection « plaskt & et

. C"T{Aah opa_l-

Thatalled — 3 nos
but detalds of data Hvhagl
not hrovded

‘}. -

i all conditions as

| mentioned in the

4 | guidelines while
: appiying CTE/CTOQ/
| _Renewal

8RS

Arif AL
Bius 13 qn

Conetaley,

Signature of Representative of Unit

77 1 Name of Inspecting Officer(s)

T T R e




772

~me & Address of Unit: M|3 R. R o Corupirsy
ViLbagl' 39

~ Date of Inspection; \S|et]ao024

u;—

\‘.éi-. . Fugitive Emission Checklist for Compliance Status
Source Locations compliance of
No. .
conditions of
Environmental
'l guidelines
— ]
-+ | Unicading area of raw | Water sprinklers | 57 yo. o€ ,S\QV;KALLM
| material, primary | installed with adequate
| crusher, Screener, | designed nozzles lchuj 67 1. o‘?v\n-z..v‘-g
i conveyors  belt sand | (Upload photo/videos).
transfer 'UMU‘\L
Points
2. | Primary crushers, Err:closures by G(Ij/MS C;a'u-uw'\a Ak, e
Secondary crushers, | sheets on top and at |
Screeners and tertlary least  three  sides| C° with L S”“’-‘i'
’I crushars completely from the| Cuwy Ahed_
! ground level (Upload
! photo/videos).
3, Secondary, Tertiary f?lgreXtrafgtl'lgr\ngéJm bzg Tootedled but v ot
crushers and Screener cyclone. CoMme! [ 4_0
(Upload photo). ’
Aneran aepheyy
| 4. | Covering of Conveyor Covering of O of 03 Convor Lofds
“ belts from node to node Conveyor belts ol 4 ¢ l
? with a thick sheet of (Upload photo). belt no Sntasal] 6) L‘-'HS
’ suitable material G COW)U-J of M"}'S Cone_
md—b ¢ovengs|
5. | At discharge points Flexible Telescopic L nEE . Net L -
chute from top of Prddeclleal.
discharge point to the
i : ground level (Upload
| ' photo).
|
|
' e

i 772



773 \

QA
| 6. | GI/MS/brick wind Wind breaking wall L \
breaking wall of 3-ft (Upload photg)wa ©R Afeley PWV'M wd, \
more than the highest CT sued u-’«—“j o] Asel 5
node of the crusher Y Yed * p | :
along the periphery of P . s s while. ‘
crusher ol side not pmw'e(.u{ w;'“h,
LoedL
— General i
: oads Metalled/ concrete o cota "
roads within the F:mm T Mq’b
premises. Ramps and ‘2““\\95 Wj‘o bwn‘-ae_,u_y |
the entire ground area 'mu\dlub w
inside the premises l ‘]
should also be metalled Jp - i - t_‘ "‘M’L"-M
Al =2 nastfle ol

8. Suppression of dust Arrangement of rotating
within the premises water sprinkling ,\]Q = |
system/fogger/Anti- - |
smog gun in the
premises to suppress
dust within the premises
to control dust emission :

|

re suspension

Plantation of 2-3 rows contudron i
be | of tall trees around the P’ bl quq

periphery of crusher
AubnuHaol - Furdan, o3 i “9

9, Green

,%gb.) PU..MM pwulu
pantially . ((Sunetled Yo DFOf?w’“a

Display board at the | P-~vouded bu—(‘:hhqga:mz__

10. | Display hoard
entrance, having name
of unit, contact details st u’pglwl-gpt__.

of owner and address of
unit, plant capacity and
date of issue of

I‘ CTE/CTO from
’ SPCB/PCC
11. | Covering of vehicles Covering of vehicles . o ' ;
carrying any kind of N wedncle Fn%,,i‘ !
material.

773




774

CCTV/PTZ camera ceTv/PTZ
cameras

installed at the
entrance and all Ould ol Coumuy G-

corners of the premises L {
| of the unit covering OPM'

- entire area with
| minimum of 30 days
_ data storage

13. | Photos/ vide '

/ = Upload
photographs/videos
ensuring compliance of A,H:, | g{
all conditions as

mentioned in the
while

guidelines
applying CTE/CTO/
Renewal

I

@:'. D\\W y
. &Y
M/{Vﬂr :Jb\
= gnature of Representative of Unit Name of Inspecting Officer(s)
AmiT KurAR Atinget R EE
cos0e150 s
b r)'f' \S“"\%
: \o\\'ﬂ’"
S | A
e G

774



775

Name & Address of Unit: M| 4 (<%} Sdone Cyviphen

- Date of Inspection: \S}o\)%

: \ Sr. | Fugitive Emission
; No Source Locations

l

Checklist for

compliance of
conditions of
Environmental

Compliance Status

photo/videos).

\ guidelines

1. | Unloading area of raw | Water sprinklers i
T material, primary | installed with adequate Net )MM’&I
; crusher, Screener, | designed nozzles

. conveyors belt sand | (Upload photo/videos).

‘. transfer

!‘ \ Points

I \

|

| 2. | Primary crushers, | Enclosures by GI/MS C/ONM.D{
‘ Secondary crushers, | sheets on top and at

\ Screeners and tertlary least three sides

" crushers completely from the

ground level (Upload

belts.from node to node
with a thick sheet of
suitable material

Conveyor belts
(Upload photo).

3. . Dry extraction cum bag '
Secondary, Tertiary . '[J‘b'k Twhdad |
crushers and Screener RIEEF feligiea by vl

cyclone,
(Upload photo).
4, | Covering of Conveyor Covering of

NoX s dad Les]

5. At discharge points

Flexible Telescopic
chute from top of
discharge point to the

ground level (Upload
photo).

Neb  (wyddled

775

179



776

GI/MS/brick wind
breaking wall of 3-ft
more than the highest
node of the crusher
along the periphery of
crusher

Wind breaking wall
(Upload photo)

General

Roads

Metalled/ concrete
roads within the
premises. Ramps and
the entire ground area
inside the premises
should also be metalled

Suppression of dust
within the premises

Arrangement of rotating
water sprinkling
system/fogger/Anti-
smog gun in the
premises to suppress
dust within the premises
to control dust emission
re suspension

10.

11,

Green

be

Plantation of 2-3 rows
of tall trees around the
periphery of crusher

Nt g0 o
Clascktioy  Plom

Display board

Display board at the
entrance, having name
of unit, contact details
of owner and address of
unit, plant capacity and
date of issue of
CTE/CTO from
SPCB/PCC

fwvf«i.u/( M-\
Jkilly vt
wed kel

Covering of vehicles

Covering of vehicles
carrying any kind of
material,

-
776



177

12, |

CCTV/PTZ camera

CCTV/PTZ “cameras
installed at the
entrance and all
corners of the premises
of the unit covering
entire area with
minimum of 30 days
data storage

0Z-

|

13. Photos/ videos

Upload

photographs/videos

ensuring compliance of ’Q’H’C{M
all conditions as

mentioned in the

guidelines while

applying CTE/CTO/

Renewal

Browi"

Signature of Representative of Unit

@WMM@XMMﬂS!TvMR

10270)313°)

é&

i5Jel [22%€

77

Name of Inspecting Officer(s)

o=

isTel/ed

Jévmﬁﬂ\

/‘J.-l

1] S T8 Bres o s



r

dr S . ‘728 : 182
Name&Ad ess of Unitt  Scthavywoeh FWNe CHuhd  Pofwala
pate of Inspection: a1 \') 2.\ 20285
ppethional ks at Hime sl upedtion — Nt opelationok
" | Fugitive Emission | Checklist for Compliance Status
source Locations compliance of
No. conditions of
Environmental
guidelines
| Unloading area of raw Water sprinklers | Total wadel Aprunklansd - 24 el
material, primary | installed with adeqguate funFona —~ 22
crusher, Screener, | designed nozzles | Not Fumchonal - 1
conveyors belt sand | (Upload photo/videos). |Ne- ApURKL md“tl’*ow'dad
| transfer ak UPJUAA-CK% : 3
| Points , pancn
2. | primary crushers, | Enclosures by  GI/MS F’uh«alk),_,()iwhb\- Covered
secondary crushers,. sheets on top and at dop L2 Ndes.
Screeners and | least three sides | Secon SUmtheL A€
tertiary crushers completely from the | covened’ @4 F& SeamiRad
ground level (Upload
photo/videos). | o ]

3 : Dry extraction cum bag Paevy,
Secondary, ;’ertuary filter followed by lm
crushers and Screener cyclone.
i, S I — | (Upload photo). | —————
]4. | Covering of Conveyor | Covering of Cowehed bux Mat
| | belts from node to Conveyor belts node, fe node — 4 nad
| node with a thick (Upload photo).  cowedd with mede X© node = 1 MO
sheet of suitable
\ material - Not ConeHed — D nod
At discharge points Flexible Telescopic Not ,‘a%w;dta’

chute from top of
discharge point to the
ground level (Upload

photo). — e e e e |
Ks. \ G1/MS/brick wind Wind breaking wall AL Awo AlAed /Pw\qd&h
breaking wall of 3-ft (Upload photo)
| more than the buk not 344 mole Ahon
\ highest node of the the /F\IW't rode ot
crusher along the
% periphery of crusher the Swehal,
ot -
S General
7. Wind breaking wall GI/MS/brick wind '
breaking wall of 3-ft Aame as ek Mo 6.
more than the highest

node of the crusher
along the periphery of
crusher (Upload photo)

778



g

Roads

Suppression of dust
within the premises

t
\

|

|
|
l

N

11.

12.

Green

lbelt
\ Cisplay board

|
|
|
l

|

779

M&éﬂcd/ concrete rpads
within  the premlsbe_:s.
Ramps and the entire
ground arca inside tl;s
premises should also

etalled L
m = rotating

“Arrangement of
water i
~m/foqger. g
system/fogg o the

smog  gun
premiscs to suppress
dust within the prem|§es
to control dust emission

sprinkling

re suspension ____———
plantation of

2-3 rows of

tall trees around the

periphery of crusher
Display board at the
entrance, having name
of unit, contact details
of owner and address of
unit, plant capacity and
date of issue of
CTE/CTO from
SPCB/PCC ,

—

! Covering of vehicles

Covering of vehicles
carrying any Kkind of
material.

/T/F I [”E' l—

72 no of iBelaked A‘J;g,;.w

183

Sustel Ahovilod o
Sarmp. EMIAe Groung g,
bude Premide 4 qac |

moAalled

|
|
|
|
1

gt —pHovide L .

—souidked on oo Alded d‘”'?r

“Provided Excegt plank |

Ca,pau:l—}

Mo velile obmetied &fg;”’

inpechion o Ara plasd iy
nat-opehational =

|

—

|13

CCTV/PTZ camera

CCTV/PTZ cameras
installed at the
entrance and all corners
of the premises of the
unit covering entire
area with minimum of
30 days data storage_

14,

Photos/ videos

Upload
photographs/videos
ensuring compliance of
all conditions as
mentioned in the
guidelines while

6 nos ingtalled bt |
detacd of data sholag
Mot po1asided

R e e

— - — |

applying CTE/CTO/

Is.

ox -
VAQ Mohege o dokily

3 (C‘D\e:euko\)
9319 630 7.

Renewal

Si
ignature of Representative of U
nit

g |
ﬂ-d)&e_ C. _ — —— o

Na
Me of Inspecting Officer(s)

779



/ ame & Address of Unit: M/

780

TMJ’/ goﬂj_)ﬂq" <]‘—qMUM Né’vﬁé’&
Date cf Inspection: | { [ 0 l/ L(O

Compliance Status

il b dipuy

Sr. Fugitive Emission Checklist for
N Source Locations compliance of
o. 5 o
conditions of
Environmental
guidelines
A —

1 Unloading area of raw | Water sprinklers - 1
material, primary | installed with adequate Th U{bf. m \’”W
crusher, Screener, | designed nozzles . |
conveyors belt sand | (Upload photo/videos). D(?DZ S%IA}TJJJJ %"’(j
‘iransfer
Points S f MnE+l -

2. Primary crushers, | Enclosures by GI/MS Ce /

Secondary crushers, | sheets on top and at W'
Screeners and tertiary | least three sides
crushers completely from the
ground level (Upload
photo/videos).

3. ; Dry extraction cum bag | [} : \
Secondary, Tertiary . "d -&1[{4*{ g\rﬂn\a’ ,\ /
crushers and Screener f:llltcelgne fallowed by . ‘LYUML'?

(Upload photo). ﬁf C/ﬂur}b{ N'f ‘5“'0“:1’“
Chustad  byoeire s ™o Gllecym
I's Vﬁd\')lel—e;al“—fke Styeceno A
Tagring of Conveyor Covering of «[5—-,‘
belts from node fo node | Conveyor belts a'p 0/’1"
with a thick shegt of (Upload photo). \
suitable materigl IEEU | et C"L +L'e-’
| T widh bede 5—5\1\4
Net
| tnwtref whhy 4he N
I'5 points Flexible Telescopic

At discharge

chute from top of
discharge point to the
ground level (Upload
photo).

Nt W/}'Ul/

No  Swl, %—au’ s
XI5 LJ]

¢
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——— =

780




781

1

| GI/MS/brick wind

breaking wall of 3-ft
more than the highest
node of the crusher
along the periphery of
crusher

Wind breaking wall
(Upload photo)

iﬂu& ot A [1rade wr\:j

ML 51 d |
Yemed'as ﬁ"‘*"-‘ Gdas
% U,UF.[- MHI”W

matfa}

SIS ngt ra gtk

General
7. | Roads Metalled/ concrete ZL_%/
roads within the |! Rﬂl""f g\%”\.;; Mofe
premises. Ramps and
the entire ground area qu 37!9‘0\:/ ﬂ”‘(/d{] MJZ[L-—J
inside the premises
should also be metalled l}“‘{e,é\_ i ;PCJ-—L ‘ﬂk{. fw\{l}r
_ . |
8. | Suppression of dust Arrangement of rotating j
within the premises water sprinkling ’
system/fogger/Anti- N A,- i
smog gun in the i
premises to suppress *
dust within the premises j
to control dust emission -
re suspension
g :
i 9. Green Plantation of 2-3 ro . ; !
be | of tall trees around tifsl||A¥ee Srdle, g_ Vvt , €l £
It periphery of crusher 0[,\_5—-— eJ(l’s—/ |
L(— - l ] !
’[— W+ _A}] ‘hrf hrérfs”'/f( %

e

Display board

Display board at the
entrance, having name
of unit, contact details
of owner and address of
unit, plant capacity and

1.

date of issue of
CTE/CTO from
SPCB/PCC

Covering of vehicles Covering of vehicles
carrying any kind of
material.

ND (rdubl,(, b s VH—?_T
et the ’h}w_vz) UDfﬂ‘(‘, !

o0
-
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CCTV/PTZ camera

1.3

Photos/ videos

186

CCTV/PTZ cameras
installed at the
entrance and all
corners of the premises
of the unit covering
entire area with
minimum of 30 days
data storage

The unit 4y, Jns-tvUHI
OF Gmugag Cmﬂ{f‘j
“+he it Qo -

vt

Upload
photographs/videos
ensuring compliance of

all conditions as
mentioned in the
guidelines while

applying CTE/CTO/
Renewal

hpedi

— Thye Ut way g@m\ﬁ/ W%Td'y\_ﬁﬂ d"’”’j 22 wSr;'D//,

(/{/c\‘r(\.obr Sinyh

Signature of Representative of Unit
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Name of Inspecting Officer(s)
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A

o
&
rE

S

)

Dat P
ate of Inspection: ¢} [o, / 20 %
S0 vedid i ey]oy]2025 o Dileglzele
ah Fugitive Emission Checklist for
' No.| Source Locations compliance of
! conditions of
1 Environmental
i guidelines
— -
L Unloading area of raw | Water sprinklers
‘ | material, primary | installed with adequate
| Crusher, Screener, | designed nozzles
conveyors belt sand | (Upload photo/videos).
l transfer
Points
|
: i
2. | Priaérry crushers, | Enclosures by AGI,;MS
| | Secondary  crushers, | sheets on top and at
| Screeners and tertiary | least three sides
| crushers completely from the
| | ground level (Upload
| photo/videos).
| |
}
3 e Dry extraction cum bag
| 3. . ry extraction
| il Tertiary . |fier  followed by
. crushers and Screene cyclone.
k | (Upload photo).
|
|
L N I
| 4. Covering of Conveyor Covering of
| beits from node to node | Conveyor belts
I with a thick sheet of (Upload photo).
l suitable material
i
|
{_S‘T—ﬁAt—gigcharge points Flexible TeIescobiE .
g chute from top of
| ‘ discharge point to the
f | ground level (Upload
| ‘ photo).
L
I e

Name & Address of Unit: M|a

Lwiv Stowe

/84.,

187

VA Do) LUCJJJ/ VUW\LLM f\j‘Ld‘W

10t oF 1o comweron bels; |

~Compliance Status

oo o skl ko |
€& Tvo of noz2dL) |
nsteulled

m shedk
m'ov'aclul ek ol c-swb\u'-a(
*}CLHOM.

]

—’D:":j ch%’-vqe;ow i !
bﬁ G Twated led

|

o ow be I (VR
wot cowu.u(-

N ot P'YO\H‘OL&L
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784 |

6. | GI/MS/brick wind ind breaki
| . Wind breakin 1 ‘
breaking wall of 3-ft (Upload photg)waII o3 Aide “’“M’M“JJ ‘\
more than the highest 0l s4da wvha.% |
P o |

( node of the crusher
along the periphery of

r crusher

\

|

i

|r e General

. Metalled/ concrete 'y o

| roads  within  the Revlp 3o Loackivg 2

premises. Ramps and madelled bk .ﬂwuly

| .
the entire ground area ;

| o aneo M
} inside the premises 2 £ mikled
should also be metalled !
|

Arrangement of rotating ’
Not %%& '

water sprinkling
system/fogger/Anti-
smog gun in the

premises to SUPpress ,;by,'nj,_w e ( Loal i
|
|

Suppression of dust
within the premises

Howenert 0Y wo o@ ’Bbvl-o.a":-‘a

J
dust within the premises
to control dust emission

| re suspension

L‘—’- ——//T” "/—’—’—’,—’-_/,_’,_-"_—_’-"‘
9. FGreen Plfantlalltlton of 2-3 dr%‘liuv: 0 mdu QP‘“&L“U P)M"‘HW‘
b tall trees aroun
e|o o) 'H‘OlL ey P’“"‘"B FMEJ

It periphery of crusher

Mean Wi .bn,wuy wedl
(Emesdypha Plancks Dlunted)
Howars) Pluwkaisn Pl b |~
S ,-,/_WMWLMA#W“A%M{) -

10. ’bﬁéﬁéﬁbérd o Display boarq at the (D\I/S\O\O':j ‘mov..L vaﬂ'olu(-:
entrance, having name ' |
Uowawer, dukedls on Moe/

of unit, contact details
of owner and address of U'E/Cm Aot u# T

unit, plant capacity and

date of issue of
CTE/CTO from
SPCB/PCC

_

‘Covering  of vehiféies N weldtle @wlM

o
11, ing of vehicles i _
11. | Coverind carrying any kind of o d " ‘
material. ﬂ’h*“'v\j H\o&& fon » |
|




12.
|
|

— 189

7’ “CCTV/PTZ camera

q — -
ccTv/PTE 8_53meras

installed at the
entrance and all
corners of the premises
of the unit covering
entire area with
minimum of 30 days
data storage

13. Photos/ videos

Upload
photographs/videos
ensuring compliance of

all conditions as
mentioned in the
guidelines while
applying CTE/CTO/
Renewal

[© veo - De CCTV Cirmgne
vadelled - (,O\Iou\.(j endice

Uen of e Lt

P)U'\—j ‘GD\.A-&J wwrcw'onw( ab.uq\?) ;p%)pet—’-‘;dﬂ . ’ﬁ-l/\jl"ﬂf’/
D Yoy M‘&U\J'oi agvc.u' leJole Ao mk},’wmoz}:wq}l‘fbn.

Signature mﬂ%’;sentative of Unit

VW kseom Tzt

95¢94-555bY

785

¢ &'(ysa) &\X’? Dodus £
&gf;(b\ %Ob : 'ﬂbk\,gdﬁ?-
Name of Inspecting Officer(s)
—
0%e)
G’tw M/'
D€L, Hs bk



‘ame&Address of Unit: M[(g Shvee. Knishmar §rone Cownihen,
Vills Dot wradse, fewmmna Neagir

C;{b wvediel L;Jgh
“sr. | Fugitive Emission
l Source Locations

pate of Inspection: o’g\ol 204
ol [ouRsag Ao loa[er22.

Checklist for
compliance of

| No.
\ conditions of
Environmental

‘ guidelines

|

]_, ,,,,, S _ ——

1 ‘Unloadlng ‘area of raw | Water sprinklers

| ‘materual primary installed with adequate
 crusner, Screener, designed nozzles

\ 'conveyors  belt sand | (Upload photo/videos).

‘. \transfer

} | Points

1

2. | Primary crushers, Enclosures by GI/MS
Secondary crushers, | sheets on top and at |
Screeners and tertiary | least three sides
crushers completely ~ from the |

ground level (Upload
photo/wdeos)

Secendary, Tertiary
" crushers and Screener

4. Covermg of Conveyor

| beits from node to node
| with a thick sheet of
} | suitable material

5. | At dlscharge pomts

4

Dry extractlon cum bag |
fiter ~ followed by
cyclone.

(Upload photo).

Covermg of
Conveyor belts
(Upload photo).

“Flexible Telescopic
chute from top of
discharge point to the
ground level (Upload
photo).

786
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|

\

i _______
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‘H-\-u i nostulled
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-
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Ty &wM}wM kﬂm;
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e bGrIézlljgzn\;g]mrf‘% « —}Nind breaking wall | ©2 Ateles ane PYOVH(D‘( "
- Upload photo
mc:jre than the highest : Wil well. W\J\? |
node of the crusher +uso
along the periphery of M, und_ M&
crusher Providas ) 2, bo..,..gf..;’
TR General f |
} oads Metalled/ concrete ! 4 !
oum ,
| roads  within  the R yg(b”b o 1A :
; tr:Jhremises. Ramps and watedled - R mpni i |
‘ e entire ground area | oL wiH,, ‘
inside the premises T PMW 2
should also be metalled | "t waidelled - |
8. | Suppression of dust Arrangement of rotating o(; ‘ealdgle
within the premises water sprinkling N w\’\g{‘ |
system/fogger/Anti- !
smog gun in the !
premises to suppress
dust within the premises
to control dust emission ;
re suspension !
9. | Green Plantation of 2-3 rows | ¢ 1 Afls walui Wik ‘
* f be | of tall trees around the \
* It periphery of crusher P'“M*{"“l""“"v Howeven, th"hlr\
| i k. udonited |
j i
‘ I
f
! ‘ - I
' 10. | Display board Display board at the "DlA\alua \mwul rwwolul
entrance, having name
of unit, contact details bu»{ o,u M’Wfd Wkuoul
of owner and address of
unit, plant capacity and
date of issue of
CTE/CTO from i
SPCB/PCC !
|
_—/’-’;—E_— n of;_ ‘\7€_th|85 \NMCA-L’OC)‘A\N—* I
11. | Covering of vehicles overing No ;
carrying any kind of i
material. |




' -

s —— R 192
"CCTV/PTZ camera CCTV/PTZ 7&&ras 0S wo: 0€ Comenay |
| installed at the el

! ! y
| entrance  and  all | OV A oy, |
; corners of the premises | ;
\ of the unit covering |
‘ entire area with
\ minimum of 30 days |
| data storage
|

I | \

“"1'3. i P'hdtos/ videos

Upload [
photographs/videos |
ensuring compliance of

- all conditions as
- mentioned in the
' guidelines while
" applying CTE/CTO/ |
‘ Renewal

/RM;‘ Medrerntal b—a;i»-a wGoverud JMA'\"D ?'Mbe_dﬂlon-
S‘Pm'v\u)»a of endive onea wuy observed .{N\jv 'peskion,

P
@2;59’\ A

H
Signature of Representative of Unit Name of Inspecting Officer(s)

\2&[3 "

Yol Mebprs N e

A1612 8002 3
é%; 03\0\2° i hec

ezt

Gearay b, TR
H50cQ
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- N F N\BE

" Date of Inspection: aﬂlm ,0/6

[ L] -

789

193
Mame & Address of Unit: H\(_g Shrae Ry SHowe CML“‘"'

Vi) 'DQ;MA

Sr.
No.

Fugitive Emission
Source Locations

Checklist for
compliance of
conditions of
Environmental
guidelines

Compliance Status

material, primary

H\l \Unloéding area of raw
\ crusher,

Water sprinklers
installed with adequate

&'iﬂ?’mcg ' !
PN ALY wany,

Screener, | designed nozzles . I
conveyors belt sand | (Upload photo/videos). 54“ 0{ %
transfer Ingded(ed
Points
TZ- Primary crushers, | Enclosures by GI/MS (AL skt coven ol ].,w‘,;
Secondary crushers, | sheets on top and at| o % ’Scezwﬂ e
i | Screeners and tertiary | least three sides b :j &, A y
f crushers completely from the G/Y:‘"’ 4 Jechiow,
ground level (Upload ()Y\M»:j

photo/videos).

LM\M.-.:I AL Q’H Ay

e r\>~f'u\a.w\iqj o el ;

Secondary, Tertiary
crushers and Screener

Covering of Conveyor
pelts from node to node
with a thick sheet of
suitable material

At'aTscharge poirES

N

-’
[ ]

Dry extraction cum bag
filter followed by
cyclone.

(Upload photo).

Duxt talledton guealehde

Lot wol Tabelled £

e g

Covering of
Conveyor belts
(Upload photo).

ouLLP%K

Ol of s1vu . of

E®rgen belds, ol Lol
Y Covenal; 12
QAM

Flexible Telescopic
chute from top of
discharge point to the
ground level (Upload
photo).

(‘\AQUHQ '-‘L-MJCLK.oﬁ

Twatredled. |
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790 194

Ot Mle 1A ’?—vou ' Aes] l

6. SI/MkS_/brick wind Wind breaking wall

reaking wall of 3-ft (Upload photo 4 ' rauly wed( |

more than the highest ; with wi '\A 4 J |

node of the crusher T Ae) MM wortty }I

along the periphery of

crusher SENE. mwyorw"?

{

- ~_General A_f__r~—~~J

7. | Roads Metalled/ concrete R@m\; g Loan»l-l‘-(j g ’l

‘roads within the o.wv\ ty v

~o W)t P)—\..MMM'

premises. Ramps and : .
the entire ground area .Cof we)-uw—l-kf\ MM}
the premises | i A cg M&OHM MHLPJ{ f

inside
should also be metalled

Arranggﬁiéint of rotating ‘PJDE a,D},uc,JgLL a)

within the premises water sprinkling i : |
system/fogger/Anti- ‘e Jm ey pn ."
smog gun in the Y i |
premises to suppress vt W"hg' U'Jho"' q/;Ju[ ;

dust within the premises g, 09 2824
to control dust emission
re suspension

8. Suppression of dust

9. Green
be | of tall trees around the R
It periphery of crusher Al Hﬁwwl .P,Mv.h L
flom not /5ubw'-|+dqf,fq

|

|

Plantation of 2-3 rows PlMcJ‘;uw -QJX"M‘} ;n - I
e |

|

afpwvet Fam Hro

Display board at the '.DFAH% boend Wity ;

10. | Display board
entrance, having name /g
of unit, contact details Q'O( hded i
of owner and address of
unit, plant capacity and

date of issue of
CTE/CTO from
SPCB/PCC

|
11. | Covering of vehicles Covering of vehicles| Na welddd !

carrying any kind of . ‘ W |
| S Twpehin, :'

material.

790
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T

12.

A U i e T

791

195

i
‘.

|
\

13.

CCTV/PTZ camera

Photos/ videos

l

| CCTV/PTZ

cameras
installed at the

entrance and

of the unit
entire area

data storage

all |
corners of the premises |
covering |

with |
minimum of 30 days |

| '0( wa OF CCTV

Upload
photographs/videos

ensuring compliance of |

all conditions as |
mentioned in the
guidelines while
applying CTE/CTO/ |
Renewal

%am\:‘%m

AFo FESCH#9r Yy

ey = z
signature of Representative of Unit

791

v \;\(@g}g&aw

Name of fﬁspectmg Officer(s)

Zsb.uy

Toyley (28
C{UJI-LQU .hJ-MA
T Reed



792

Name & Address of Unit: M|x @uiv Sed Stone Couugha,
o Vn',u' Grobvedbenns

Date of inspection: 15|o)|200.6

" 196

I

Secondary, Tertiary
crushers and Screener

(93]

Covering of Conveyor
peits from node to node
with a thick sheet of
suitable material

At discharge points

photo/videos).

_ | sr. Fugitive Emission Checklist for Compliance Status
\ No. Source Locations compliance of
conditions of
Environmental
\ guidelines
rl. \Unloading area of raw | Water sprinklers . vk dins
| material, primary | installed with apdequate = M ot 4}7»4
| \crusher, Screener, | designed nozzles h’q”"j 1€ weo- of no v
3 conveyors belt  sand (Upload photo/videos).
L transfer
o | Points
1|
\7-- Primary crushers, | Enclosures by GI/MS O.DM c,au»’ls*kn—o{
Secondary crushers, | sheets on top and at )
‘ Screeners and tertiary | least three sides W’M‘H U"W‘y
| crushers completely from the 2£¢ chon
t ground level (Upload @

Dry extraction cum bag
filter followed by
cyclone.

(Upload photo).

Totedled

Covering of
Conveyor belts
(Upload photo).

O] wo- of CowNesgar
bdts PM"MJ covnss|

Flexible Telescopic
chute from top of
discharge point to the
ground level (Upload
photo).

ek I tedlesl

792



/
A

793

197

e e

793

3 SI/MKS_/bricklIwnfwd3 A X\L/Jind breaking wall ol mele Pq/\/b'“,lg
reaking wall of 3- pload photo) g .
more than the highest PWV’M/ whanasp 05
node of the crusher . . ‘
along the periphery of ~vielir ot PWW"L“/ wr ¥h
crusher wedl
General
7. | Roads Metalled/ concrete \paike ay.of s
roads within the - v , mea[”{
premises. Ramps and wuLwaU»“() while -’\Wn?"
the entire ground area |gaes 14
inside the premises wot  ichlle - I
should also be metalled |
8. | Suppression of dust Arrangement of rotating -
within the premises water sprinkling — TNA ~ ;
system/fogger/Anti- :
smog gun in the
premises to suppress :
dust within the premises [
to control dust emission }
re suspension i
!
e |
9. | Green Plantation of 2-3 rows | o2 Ajeles P?MM'“\ esisieds |
be | of tall trees around the . J !
It periphery of crusher Plandihon @ e not |
Atbwatted afier oppreval
5y DFe. ?
10. | Display board Display board at the -~
entrance, having name th G‘J‘Y‘OVIM
of unit, contact details
of owner and address of
unit, plant capacity and
date of issue of
CTE/CTO from i
SPCB/PCC 1
11. | Covering of vehicles Covering of vehicles W :'
carrying any kind of N "IL‘PTM
material.



"= — 4
12.TCCTV/ PTZ camera CCTV/PTE gq‘cameras . "’*%'l
installed  at  the| Oh Commarumy 7igledles/

entrance and all

corners of the premises | 4owd o€ o[awﬁqank-t
of the unit covering
entire area with
minimum of 30 days
data storage

13. | Photus/ videos Upload
photographs/videos
ensuring compliance of — W__,
all conditions as
mentioned in the
guidelines while
applying CTE/CTO/ :
Renewal U
3 Vwit ,QDU,N,,\ Wwo n —o\ound‘l’av‘hl ah LDwt we é&ug/ coreel
by Hgecd -

@’2 " \?(9

O

¢ - o
Signature of Re resentative of Unit NamE/}f Inspecting Officer(s)

” 794



A\

n

‘Date of Inspection: § ?’[ J//
: il ey~
| S| Fugitive Emission T fSambidiy:. oufotfas i aifez) 00
mission Checkilist for T e

199

Name & Address of Unjt- M//S Sh‘fu—zgéﬂa b ™y

. Storne &Y USAay vyl DOI'N‘»‘/\

. Compliance Status
No. Source Locations compliance of
conditions of
Environmental
guidelines
1. _Uma of raw | Water i 'U.ML
- sprinklers c '
A Mmaterial, primary | installed with adequate 71-;.:, YUshar uait A '\“' "71
N gl‘t;sher, bSlcreener, designed nozzles | 'S™ Na. 0 sPtyelord Nul\”‘é
: onveyors elt sand | (Upload photo/videos). A
transfer ) SRl % I‘ht’LLM '
Points

2. Primary crushers, | Enclosures by GI/MS CT’“” ) )
Secondary crushers, | sheets on top and at ’4(0__4 J b -P\m
Screeners and tertiary | least three sides | ¥N N'J—u{ G| Steeh Qv%,qf

crushers completely from the

ground level (Upload f"""“‘i] 9 gu_n\_d-—qdcj crnlevg
photo/videos).

3. Secondary, Tertiary Dry extraction cum bag Nd ,WI, /

crushers and Screener | flter  followed by
ik cyclone.

(Upload photo).
4. Covering of Conveyor Covering of “The Ufu'f -
belts from node to node | Conveyor belts Lk ,._1 j\Z.M JW S 64:-‘-—1‘ (ovw%;v
with a thick sheet of (Upload photog;v‘ ) Lot é"u-—bs'
suitable material b
5. At discharge points Flexible Telescopic
chute from top of Nt ~ Compl ',0"7’

discharge point to the
ground level (Upload

photo).
6. GI/MS/brick wind Wind breaking wall . )
4 breaking wall of 3-ft (Upload photo) N of w'l’[f‘t,q" +he L
i more than the highest 'LM "“L{/ ﬂfm;' 'L-
node of the crusher ‘ i L‘-—‘i Nl
along the periphery of b'.(cq\ Mas 0 46_ N
crusher Sile qr T
General
7. Roads Metalled/ concrete TR Uit
roads within the vt Lp iy L1—‘-’[’

premises. Ramps and pUcL,q "H}V‘ A M"+
’ the entire ground area |

i inside the premises J\M!f‘f qu"d J“V‘—Q‘
' should also be metalled | g¢-t4 % um¢ EN 4 V‘*{’M-{

795
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Aav

[

796

8. | Suppression of dust

within the premises

Arrangement of rotating
water sprinkling
system/fogger/Anti-
smog gun in the
premises to suppress
dust within the premlses
to control dust emission

re suspension __

9. Green

It

be

Plantation of 2-3 rows
of tall trees around the

10. | Display board

entrance, having name
of unit, contact details
of owner and address of
unit, plant capacity and

periphery of crusher-+b £u
Display board at theﬁ%i

AyA

02/0 'I{;,S"

Tha UVt 10 ol sub™
P’M-!ofr'r\ f’l(m/ D4 ,

o

date of  issue of

CTE/CTO from

_ SPCB/PCC —

11. | Covering of vehicles Covering of vehicles
carrying any kind of

I o material. o
12. | CCTV/PTZ camera CCTV/PTZ cameras
installed at the

entrance and all

corners of the premises
of the unit covering
entire area with
minimum of 30 days

data storage

13. Photos/ videos

Upload
photographs/v:deos
ensuring compliance of

all conditions as
mentioned in the
guidelines while
applying CTE/CTO/
Renewal

- D“""“d " fe Ui -H~e Cusht  oni g nd da

Signature’&?w{gpresen‘t’étive of Unit

Aﬂmqo lTT S Wi g

796

”f'ﬁv-h M.

8%\ ‘
2 ﬁ
Name of Inspecting Officer(s

A’b“l(fuk, AT

3&%1‘*”””"
ja 13 4

N % mra’k'wh':
g faiprt Gt olalt 4

i N Hou e
ﬁc % ) n asg,f,,q cnr

200 .

o
i AN
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guncd

]
|

W% urA/J\, 0§ rutn bM



» 201
- Name & Addre it: QZ Y
: ss of Unit Ml/& _3117":2 ie: Bnaiag) COm[ "
Vr’u-bo"wcd_a \_{
) [ waag Nccaem
Date of Inspection: o‘?[ﬁl,u%
-a" - - - - - ;‘]
Sr. Fugitive Emission Checklist for Compliance Status
N Source Locations compliance of
o. ey
conditions of
Environmental
L guidelines
.{ 1. ! Unloading area of raw | Water sprinklers 02 v 'whloy .
’ : : . + 0 vt Vi
| material, primary | installed with adequate % s‘: LU‘ 9
crusher, Screener, | designed nozzles | IR ns. 0(‘ mo:,z/l-q
conveyors belt sand | (Upload photo/vidcos). ;
transfer lrade |-l
Points
B Primary crushers, | Enclosures by GI/MS | (A Shak couven wa,’,LU/
Secondary crushers, | sheets on top and at : '
Screeners and tertiary | least three sides | 1O C'M""L"'j e ch ow
crushers completely from the
ground level (Upload
photo/videos).
- Secondary, Tertiary ?1?/ extra;cc:)tillgnwec;m bgg ‘Dustrelle dor ’W’J
crushers and Screener Her y
cyclone.
: (Upload photo).
|
4, Covering of Conveyor Covering of O X of oG c_g..\w,a,,'w
belts from node to node | Conveyor belts b—Jf\-s-
with a thick sheet of (Upload photo). ;09 blde ang
suitable material Pawulﬁ u_mok) 02
5, At discharge points Flexible Telescopic Not FMM'LA
chute from top of
discharge point to the
ground level (Upload
photo).

797




798

GI/MS/brick wind
breaking wall of 3-ft

Wind breaking wall
(Upload photo)

!
!

yoviclod v Oue /?f'cQ.L)
PYQU I'AHJL (Y%

dust within the premises

more than the highest NOE ‘ &
n?de ofhthe crusher exit poinks of Hu Tt 3
aiong the periphery of K
il ry Comumsn et "’0“;.0:1 C ooy

tards  age Have e

U & &
~ General
7. Roads Metalled/

ed/ concrete ‘ el .
roads within the (wa% sl ’
premises. Ramps and mededied Remounsing area_ |
the entire ground area IA not f fz.l |
inside the premises ! f
should also be metalled :
|
I
|
8 . . . . !

N e e ) I Lo e

"&H in» ~

system/fogger/Anti- J > Noh breaddron
smog gun in the 0R. 02 o24" l
premises to suppress ’
s

to control dust emission
re suspension

9. Green

be

l
I

Plantation of 2-3 rows
of tall trees around the
periphery of crusher

10. | Display board

\ 11. | Covering of vehicles

Display board at the
entrance, having name
of unit, contact details

of owner and address of
unit, plant capacity and
date of issue of
CTE/CTO from
SpCB/PCC
o e
Covering  of vehicles; No velitle PM
carrying any kind of | L , ‘
material. Y mpeatond

|

PM"—A";O n Pf(,w, nal

from  DFD.

| S




corners of the premises
of the wunit covering
entire area with
minimum of 30 days
data storage

7Q0
'12. | CCTV/PTZ camera CCTV/PTZ ' “dMeras 06 no - 0‘9 CCTV o
installed at the Comnan
entrance and all | Tratedled

—2063

13. Photos/ videos

Upload
photographs/videos
ensuring compliance of

all conditions as
mentioned in the
guidelines while
applying CTE/CTO/
Renewal

A el

Signature of Representative of Unit
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/' Name & Address of Unit: M}/S Sheh Stome. Crvthes, Vil Dol o ale

204

e

Tl Ohharchhyvauds’, Neumuuma Mo

. Date of Inspection: O“]/o(/;z/o%

v C1o velidity:- Dl}bw"zj‘—i—o 31}03/74?/6’,,,
L sr. ] Fugitive Emission Checklist for Compliance Status
' ‘ Source Locations compliance of
No. | aas < |
| conditions of ;
| Environmental |
,\ guidelines |
|
— 2.3 |
[ 1 Unloading area of raw Water . sprinklers | } 9 ng _»gpu'nﬁﬁz }u\uh’%No Bl
! material, primary | installed with adequate e
crusher, Screener, | designed nozzles 33Le go . g {
| conveyors belt sand | (Upload photo/videos). hunva Machu'rd e“‘“i]
‘ transfer T g SO Oraphin ha, v
,l‘___ Points _ o o wedad coligadt %ﬂ&nw&
1 2, Primary crushers, | Enclosures by GI/MS (oVung Shado P@Wrcbﬁﬂ
| Secondary crushers, | sheets on top and_ at £ tomou ;,_;(
| Screeners and tertiary | least three sides | O3 PwWIMaUy, “ '
i crushers completely from the QCW\M CSec,o Crwes
: ground level (Upload W
i B photo/videos). 3 V il 5,5’,0_#.__ 27_5‘: ,AI
' X i m bag | N wa clag 2)?‘0 X o A7
| 3 Secondary, Tertiary glrtyérextra:%ﬁllgnwec; bg C,tjojr\ P I
? crushers and Screener g bav d-“U'-PJ\ F@Qm‘“""( I”\‘j
(Upload photo). [170(“3’\“
4. | Covering of Conveyor Covering of Quk e—' € (V. e Qb )
belts from node to node | Conveyor belts Joar wd e '
with a thick sheet of (Upload photo). nad Covtad . Dok Pﬁ’c@‘l,j:“ s
sujtable material S SW'M |
i 5. At discharge points Flexible Telescopic N P‘-DN&A ',e-bu.bL( ’ |
chute from top of . |
discharge point to the T&Qﬁcﬁ(ﬁ( Uwdg  ham ﬁ-P ‘
ground level (Upload eJd;Jc)-\a-&a{ Ronva 0 hay
photo). 9,‘0“,“,1 (o vel .
6. | GI/MS/brick wind Wind breaking wali Wind yeakary wWald 1
- breaking wall of 3-ft (Upload photo) 'M,Q} e
i more than the highest | |
! node of the crusher - M M‘“/"L_ :
along the periphery of
crusher
\
|
o General —
7. Roads Metalled/ concrete R I <
roads within the W i WNM WM .'
premises. Ramps and o eyt Mg ]
the entire ground area e T PN X l
inside  the premises Copichs W\L‘:ﬁﬂ“‘ o ot 3
should also be metalled SRS ) ) \IL
S R ldmig the wiSt Cante 3 uealald
U}) fy\)Se. Sas/ sbae )‘LL# :'«ui«'kﬁf”%j

f R
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Suppression of dust
within the premises

|
|
|
|
\
|

Arrangement of rotating
water sprinkling
system/Togger/Anti-
smog gun _in the
premises o suppress
dust within the premises
to contro! dust emission
re suspenslon

- Owb&w” lg,cu. A,

'

be
It

Plantation of 2-3 rows
of tall trees around the
periphery of crusher

10.

12.

[N
w!

| Covering of vehicles

Display board

Display board at the
entrance, having name
of unit, contact details
of owner and address of
unit, plant capacity and
date  of issue  of
CTE/CTO from
 SPCB/PCC

Covering  of ~vehicles
carrying any kind of
materisl.

Eéf\?/ PTZ camera

B
i Photos/ videos

CCTV/PTZ cameras
installed at the
entrance and all
corners cf the premises
of the unit covering
entire area with
minimum of 30 days
data storage

Upload
photographs/videos
ensuring ccmpliance of

all conditions as

menticred in the

guidelines while

applying CTE/CTO/
_Renewai

%u

Signature of Representative of Unit
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 Name & Address of Unit: )wi MaL Stone_ C.Mkm
Vil Doweda

" Date of Inspection: o‘ile;, 2624

| sr.

Fugitive Emission
? | No.

Source Locations

Checklist for
compliance of
conditions of
Environmental

Compliance Status

guidelines
1. “l.Unloading area of raw | Water sprlrﬁ;lér_s_ © 9 '“ lH i
material, primary | installed with adequate Apw . a o
crusher, Screener, | designed nozzles | W of m‘u/b’-& (w&( .
conveyors belt sand | (Upload photo/videos).
transfer
Points
|
2. | Primary crushers, | Enclosures by GI/MS | (- Shewed cover sl
Secondary crushers, | sheets on top and at wieled v et v‘uﬂa
| Screeners and tertiary | least three sides ( H C ?
‘| crushers completely from the ~3eetI S
ground level (Upload

photo/videos).

< W

Secondary, Tertiary
crushers and Screener

Dry extraction cum bag
filter followed by
cyclone.

(Upload photo).

Durt esllecdon ;.V_g‘.[.‘,_uu(

4. Covering of Conveyor
belts from node to node
with a thick sheet of
suitable material

Covering of
Conveyor belts
(Upload photo).

Okdr sfe1 Qb\\w_au BUH'S

02 belly ane l:uf‘“‘k

u:uu.;_o\ oYy

5: At discharge points

|

Flexible Telescopic
chute from top of
discharge point to the
ground level (Upload
photo).

ot {vatedled

802
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207

GI/MS/brick wind
breaking wall of 3-ft
more than the highest
node of the crusher
along the periphery of
crusher

Wind breaking wall
(Upload photo)

2 4 PYDV"M Wy
Wrwd L-V'uJ‘-lb o edly

S

SRR (IS

should also be metalled

Suppression of dust
within the premises

Arrangement of rotating
water sprinkling
system/fogger/Anti-

smog gun in the
premises to suppress
dust within the premises
to control dust emission

re suspension

Not cpplicsdsts <o) Crovt -
Nob & cuhlow dedes| 02:89.25
LL% P‘fav;@(u! Home Pw'.;.l OQ
v yes Ao LOWHJ'

Green

be

Display board

Covering of vehicles

Plantation of 2-3 rows
of tall trees around the

periphery of crusher

Pl H ma plow not
Submtel ody qlp)pw»ﬂ-—k
4?1«1« NFO.

—l_ji—s—p_la board at the
entrance, having name
of unit, contact details
of owner and address of
unit, plant capacity and

Not meM

date of issue of
CTE/CTO from
spCB/PCC
Covering of vehicles
carrying any kind of
material.

No velucley obytqved .

|

= ~_General
oads Metalled/ concrete 4
roads within the K ‘()'/5 MM’
premises. Ramps and Pty SO |
the entire ground area (( E7 12 [
inside the premises rat Mod(ec{ ]
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CCTV/PTZ cameras

installed at the
entrance and all
corners of the premises
of the unit covering
entire area with
minimum of 30 days

data storage

CCTV/PTZ camera

]

,/""4‘

Upload
photog raphs/videos
ensuring compliance of

Photos/ videos

A )‘%

Signature of Representative of Unit

4/7’07\)77'/'4'/7 Cf/@é

Ql\’/ﬂvy-]»?q

= 804
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o no: of Comtned
twybudled

all conditions as
mentioned in the
guidelines while
applying TE/CTO/
Renewal o
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MlA WAM»&OQMCWMSWH P’wgpg
(S4one. OnaoanD; N1l Nty 22

<J~me & Address of Unit:

Date of Inspection: | § lO)]’),(

'§|'-’.7‘if "Fugitive Emission Checklist for Compliance Status
No. | Source Locations compliance of
0. | a1
\ conditions of
\ Environmental
guidelines
|
"Unloading area of raw | Water sprinklers | 15 wa: OFEWJAA E;;;.\ﬂa
material, primary | installed with adequate ) | f
crusher, Screener, | designed nozzles U2 e ok nor
convevors  belt  sand ; (Upload photo/videos).
' transfer \
Points '
72'th;ifmary ‘ crushers, | Enclosures by GI/MS cco»u{ Orwsby n
Secondary crushers, | sheets on top and at a:j [ ! ’.
' Screeners and tertiary | least  three  sides “'%j ] “9
crushers completely from the C’wﬂw\ P VVE) COM.-L
1 ground level (Upload
photo/videos).
3 Secondary, Tertiary | DY extraction cum 036 | Tslles] |
‘ ' crushers and Screener r y i
; cyclone. i
(Upload photo). *
\
I ,
| 4. \ Covering of Conveyor Covering of Ouk o= 'y ww - f
| | belts from node to node | Conveyor belts i §eTias 5 ‘
| with a thick sheet of (Upload photo). Mk/ 1 P ‘Lé }
| suitable material COMAL D2 v ava A
5. | At 'd—iérc’harge points | Flexible Teleséapic po-k ‘US\“{\UJ\
chute from top of
discharge point to the
; ground level (Upload
;i photo).
i

3805
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K2

GI/MS/brick wind

breaking wall of 3-ft

more than the highest

node of the crusher

along the periphery of
) crusher

|

Roads

AWih'aib'reakinQ wall ]

806

(Upload photo)

General
Metalled/ concrete
roads within the
premises. Ramps and
the entire ground area
inside the premises

should also be metalled

o Al provided wih

M ety 0] a1 die proviled

ity lymeicin ciehnuo! e i

parh providdd in eydunp

+o Y:QOIMJL ol ce ot
- OOt Conisheol

Fygm Mpﬂj Fo}w!l‘ )
Locubd wvesy e lea«u\/:

| A mul'“-UJ Revsi' s
A 1A ot W/&L i

8.

Suppression of dust
within the premises

Arrangement of rotating
water sprinkling
system/fogger/Anti-
smog gun in the
premises to suppress
dust within the premises
to control dust emission
re suspension

be

Plantation of 2-3 rows
of tall trees around the
periphery of crusher

G’I«AJ—anw Pl e 3
_Swrmited o b o proval |
4y 360

Dispiay board

Display board at the
entrance, having name
of unit, contact details
of owner and address of
unit, plant capacity and

Net povided

date of issue of
CTE/CTO from
SPCB/PCC

11. | Covering of vehicles Covering of vehicles

carrying any kind of
material.




=
rlZ.T CCTV/PTZ camera

|

|

13,

Photos/ videos

1

CCrv/ cameras
installed at the
entrance and all

corners of the premises
of the unit covering
entire area with
minimum of 30 days
data storage

Upload
photographs/videos
ensuring compliance of

\s

all conditions as
mentioned in the
guidelines while
applying CTE/CTO/
_Renewal

Oé wno: 0(; CaTV Communsr)
oyt leel

=i jnature of Representative of Unit
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. Name & Address of Unit: Mlp \I;’A\owqégﬁ Shone. CYwhe
WL Bedfen ol

: Date of Inspection: tfﬂ'b\l'bls

212

Lo veldd oty el1foulaors 4o Bot)oeio
. ugitive Emi sion Checklist for Compliance Status
No. Source Locations compliance of
conditions of
Environmental
guidelines
1. Unloading area of raw | Water sprinklers IR ro - 4 4&)\0‘}#&/\4 | I
material, primary | installed with adequate F l” ?
crusher, Screener, | designed nozzles | SO of ARl
‘ conveyors belt sand | (Upload photo/videos). 1 radilleal
i transfer
all Points
|
2. | Primary crushers, | Enclosures by GI/MS| &X st ovey an{oku{ +o
Secondary crushers, | sheets on top and at 1‘ i
Screeners and tertiary | least three sides edl e "d ’Se-‘ih%
crushers completely from the
ground level (Upload
photo/videos).
> | secondary, Tewary | 0 SX7acton cm 520 | Ty Lxtochion ey it
crushers and Screener cyclone. 'MM'EJ .
(Upload photo).
4. | Covering of Conveyor Covering of Dt of [0 cow LO‘:H',“S
' belts from node to node | Conveyor belts CAC oud; o verads
| with a thick sheet of (Upload photo). H.'L? 1 b ) e§
| suitable material e vl @ vered
i
5. At discharge points Flexible Telescopic Not {)'mu'.alul

chute from top of
discharge point to the
ground level (Upload
photo).

308
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GI/MS/brick wind Wind breaking wall | 32 Addesy wiwel breud il
breaking wall of 3-ft (Upload photo) UH,JJ P"m V;ALA} [P “a
more than the highest .
node of the crusher /)AJM vredds veat

along the periphery of

crusher )] M’*’YMM'

General

Roads Metalled/ concrete

' :
roads within the Kwk &)lpcwbvd
premises. Ramps and wu_J’U*“e,ﬂL
the entire ground area
inside the premises
should also be metalled

Suppression of dust Arrangement of rotating
within the premises water sprinkling

system/fogger/Anti-
smog gun in the '
premises to suppress
dust within the premises
to control dust emission
re suspension

A e

Green Plantation of 2-3 rows | g2 arcles P'quk\i;én
be | of tall trees around the

It periphery of crusher P‘n)v;rl!_c[ bk PWO"’ :
Plam do Lo Sulowtted

a C‘.L\a }WDVV-L Koo u
DO

Display board Display board at the ?w\,{o\:{d o, 64e ‘
entrance, having name M"\Lj

of unit, contact details
of owner and address of
unit, plant capacity and |
date of issue of |
CTE/CTO from i
SpCB/PCC .l

Covering of vehicles Coveriﬁc_—;_ of v_ehicles NQ \/Q,}M('.LL Dbhitvees| |
carrying any kind of | ‘;}‘M}Ech‘e\,\ \

material.

809
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CCTV/PTZ camera

CCTV/PTZU | gmeras
installed at the
entrance and all
corners of the premises
of the wunit covering
entire area with
minimum of 30 days
data storage

—2]
{,&_y\p‘bg’ C (TV OrmrA
}‘/‘M“"M' C)M-‘-d Ona

13. Photos/ videos

Upload
photographs/videos
ensuring compliance of
all conditions as
mentioned in the
guidelines while
applying CTE/CTO/

Renewal ]

fockes)

Remondss - UM Lgivg von-spustioned duniys ;NB;,?;;M 4y fuform e
by dwwntsd Tk i M”ho};umﬂt‘!'ah_aﬁ Al vee leaf 86
nosvchy, dut Ao son MM&@ ot sesiigad .

o

Signature of Representative of Unit

o/° 1
&;'Q?\é/\ h\c\b

[»] (% }
Name of Inspeé?ing Officer(s)

)
Crewrngy Ltsmes, Wreer S Tomwar AEE

JEE, HSPM
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. Name & Address of Unit: Y

|
E

o

Date of Inspection:

\e(m

amuing

811

(JTM C?"T'”"“a) wa\oaa ibm‘%

Tehul, thhachsend wo,mww

(202¢

Sr.
No.

Fugitive Emission
Source Locations

|

Checklist for

compliance of
conditions of
Environmental

Compliance Status

|

photo/videos).

guidelines
|
Unicading area of raw | Water sprinklers -m : .
\material, primary | installed with adequate i Uq't ‘M F’MU"LLJ _tffc’/
i crusher, Screener, | designed nozzles i
conveyors belt sand | (Upload photo/videos). Ll ‘Spmkdd*s- O""{ —ff{‘ﬁd
transfer
Points '(10% ‘QDT—U—M ave :)S“{ -
P«w&g. |
2 | Primary crushers, | Enclosures by GI/MS |- Primgry ¢ , lynd o
\Secondary crushers, | sheets on top and at ‘k. r\i&h‘
{Screeners and tertiary | least three sides Covt
'crushers completely from the | Secondafy (fYsdur éw«_,j
| ground level (Upload
|
l

te 4o qfﬂJéy GVt o f
cereeflor fond WVt eof

8. : Dry extraction cum bag | (ay L; ‘
SEBnery, TeuHary filter followed by d b({t‘l %‘ﬂd"“’!
crushers and Screener 3
cyclone, a(,wrc, W IA
; \ (Upload photo). }
. and ety boifl el
: ‘ i Cs>tey, fptter Soma 4
l. \ M”\S’fﬁmud«t{’ Lif, SCYcered
4, | Zovering of Conveyor

belts from node to nod
with a thick sheet of
suitable material

\

Covering of
e | Conveyor belts
(Upload photo).

TI'\L Uf\Jl-f ‘f-D’) -Ha[g_ﬂLJ
i 9 Cenieta 51 B
o Lond Oneomsad ~
Nerten ] 8 Camitda v

N st apde to nsde.

\ At discharge points

Flexible Telescopic
chute from top of
discharge point to the
ground level (Upload
photo).

No

Not Lw«{:hg_,’/, "
ew ) |

811
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(6. | GI/MS/brick wind
breaking wall of 3-ft
more than the highest

node of the crusher
along the periphery of

Wind breaking wall "‘f A‘n_ofq N.d—‘b} %_ i

(Upload photo)

fuooidef < VI /
I

crusher
Srlen .
General 7
7. | Roads HetelleR  econaiets Koody wurfhs # ’ﬂf"""f“?'l),

p?femises. Ramps and /H‘ i
the entire ground area Q'C‘Mf “‘M{ ke, f/‘“hl ,I
inside the premises 7 Ry / - ;
should also be metalled (T“H}‘\’/ ?’M !

e [frem 1 :5,90\:/ ;

Lo ot ~ettifcd

co

Suppression of dust
within thie premises

|
.

Arrangement of rotating
water sprinkling
system/fogger/Anti- N/ 4’

smog gun in the

premises to suppress

dust within the premises

to control dust emission

re suspension

9. Green
‘ be

It

Plantation of 2-3 rows T - o
Rten SIH-I~ ey £ f/a’nfg_i/[/\_

of tall trees around th

periphery of crusher G| e \ﬁ ; {la ﬂéaJ/
Clan Jx/( to Le, j,q!m///ﬁgl
veod |

—

/ 10. Display board

| :
criante, g s | POy | Ly
o e o s o | < ot g
oo P sy | oLt T
e T |[lis ke dly el

|

l

Coveung of vehicles

Covering of vehicles
carrying any kind of
material.



l’ﬁ_’ CCTV/PTZ camera

CCTV/PTZ eras
installed &j@ the
entrance and all
corners of the premises
of the wunit covering
entire area with
minimum of 30 days
data storage

The Unt 1oy ?wﬂv‘f’j X’

taep t8 comer et

_,Z bt ”\a B (o)
Jord Ve AT
(ere -

?)

~

i
|
|

13.

Photos/ videos

Upload
photographs/videos
ensuring compliance of
all conditions as
mentioned in the

guidelines while
applying CTE/CTO/

Renewal

~ R b A ik T s g 0] sgmamjﬂ

~ V/

Signature of Representative of Unit
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Name of Inspectlng Officer(s)
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_ _ ANNEXURE-5 2'8
Regional Office,

Haryana State Pollution Control Board |
S.C.0. No- 131, Sector -17, HUDA, Jagadhri, Yamuna Nagar hspcbroyr@gmail.com

- -
Ll Rl e Ll R R Ll ————— T - .-

HSPCB/YR/2025/4073 Dated: 16/02/2026

To
M/s ].B. Stone Crusher,
Village Doiwala, Tehsil Chhachhrauli,
District Yamunanagar.

Subject: Direction not to operate M/s J.B. Stone Crusher Village Doiwala,
Tehsil Chhachhrauli, District Yamunanagar under the provisions of
Water Act 1974 and Air Act 1981.

Ref:- CTO obtained vide No. HSPCB/Consent/ : 313129225YAMCTOA95057389
Dated: 12/03/2025 valid upto 01/04/2025 - 31/03/2030.

Whereas your unit was inspected on dated 11.12.2025 by the Joint
committee formed by Hon'ble NGT in the matter of Sukhdeep Singh V/s
Haryana State Pollution Control Board & Ors under OA No. 1127/2024 and
during inspection it was found that your unit is lying non-operational.

Whereas Consent to Operate was granted to your unit vide under
reference with the general conditions & other specific conditions.

Whereas you have not complied with the condition no. 15 of Consent
to Operate i.e. “If the industry is closed temporarily at its own, they

shall inform the Board and obtain permission before restart of the
unit.”

Whereas your unit has not submitted any running schedule of your
unit till date in this office.

In view of above, it is clear that you have violated the terms and
condition of Consent to Operate granted.

Therefore, direction is hereby issued to your unit under the
provisions of Water Act, 1974 & Air Act, 1981 “Not to operate your unit
without obtaining prior permission from HSPCB".

"
Regional Officer,
Yamuna Nagar Region

No. HSPCB/YR/2025/4074 Dated: 16/02/2026
A copy of above is forwarded to the Chairman HSPCB, Panchkula, for
information please.
i e|ole4
- ""-_'—_.-
Regional Officer
Yamuna Nagar Region

3814
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Regional Office,

Haryana State Pollution Control Board
S.C.0. No- 131, Sector -17, HUDA, Jagadhri, Yamuna Nagar hspcbroyr@gmail.com

HSPCB/YR/2025/4075 Dated:16/02/2026

To

M/s Ganga Gram Udyog Sansthan,
Village Doiwala, P.O. Devdhar,
District Yamunanagar.

Subject: Direction not to operate M/s Ganga Gram Udyog Sansthan, Village
Doiwala, P.0. Devdhar, District Yamunanagar under the provisions of
Water Act 1974 and Air Act 1981.

Ref:- CTO obtained vide No. HSPCB/Consent/ : 313129225YAMCTOA97852895
Dated: 18/04/2025 valid upto 01/04/2025 - 31/03/2030.

Whereas your unit was inspected on dated 11.12.2025 by the Joint
committee formed by Hon'ble NGT in the matter of Sukhdeep Singh V/s
Haryana State Pollution Control Board & Ors under OA No. 1127/2024 and
during inspection it was found that your unit is lying non-operational.

Whereas Consent to Operate was granted to your unit vide under
reference with the general conditions & other specific conditions.

Whereas you have not complied with the condition no. 15 of Consent
to Operate i.e. “If the industry is closed temporarily at its own, they

shall inform the Board and obtain permission before restart of the
unit.”

Whereas your unit has not submitted any running schedule of your
unit till date in this office.

In view of above, it is clear that you have violated the terms and
condition of Consent to Operate granted.

Therefore, direction is hereby issued to your unit under the
provisions of Water Act, 1974 & Air Act, 1981 “"Not to operate your unit
without obtaining prior permission from HSPCB". @7

) -

Regional Officer,
Yamuna Nagar Region

No. HSPCB/YR/2025/4076 Dated:16/02/2026
A copy of above is forwarded to the Chairman HSPCB, Panchkula, for

information please. ﬂ 2%
Regional Officer
Yamuna Nagar Region

815
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Regional Office,
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HSPCBIYR12025/4077 Dated:16/02/2026

To,
Nanak Stone Crushing Co.,
Village Doiwala, District Yamunanagar.

Subject: Direction not to operate M/s Nanak Stone Crushing Co., Village
Doiwala, District Yamunanagar under the provisions of Water Act
1974 and Air Act 1981.

Ref:- CTO obtained vide No. HSPCB/Consent/ : 313129225YAMCTOA98956062

Dated: 08/04/2025 valid upto 01/04/2025 - 31/03/2030.

Whereas your unit was inspected on dated 11.12.2025 by the Joint
committee formed by Hon'ble NGT in the matter of Sukhdeep Singh V/s
Haryana State Pollution Control Board & Ors under OA No. 1127/2024 and
during inspection it was found that your unit is lying non-operational.

Whereas Consent to Operate was granted to your unit vide under
reference with the general conditions & other specific conditions.

Whereas you have not complied with the condition no. 15 of Consent
to Operate i.e. “If the industry is closed temporarily at its own, they

shall inform the Board and obtain permission before restart of the
unit.”

Whereas your unit has not submitted any running schedule of your
unit till date in this office.

In view of above, it is clear that you have violated the terms and
condition of Consent to Operate granted.

Therefore, direction is hereby issued to your unit under the
provisions of Water Act, 1974 & Air Act, 1981 “Not to operate your unit
without obtaining prior permission from HSPCB".

(-

Regional Officer,
Yamuna Nagar Region

No. HSPCB/YR/2025/4078 Dated:16/02/2026
A copy of above is forwarded to the Chairman HSPCB, Panchkula, for
information please. @7
)%

Regional Officer
Yamuna Nagar Region
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HSPCB/YR/2025/4079 Dated:16/02/2026

To
M/s Jai Bhole Stone crusher,
Village Doiwala, District Yamunanagar.

Subject:  Direction not to operate M/s Jai Bhole Stone crusher, Village Doiwala,
District Yamunanagar under the provisions of Water Act 1974 and Air
Act 1981.

Ref:- CTO obtained vide No. HSPCB/Consent/ : 313129225YAMCTOA98873034
Dated: 08/04/2025valid upto 01/04/2025 - 31/03/2030.

Whereas your unit was inspected on dated 11.12.2025 by the Joint
committee formed by Hon’ble NGT in the matter of Sukhdeep Singh V/s
Haryana State Pollution Control Board & Ors under OA No. 1127/2024 and
during inspection it was found that your unit is lying non-operational.

Whereas Consent to Operate was granted to your unit vide under
reference with the general conditions & other specific conditions.

Whereas you have not complied with the condition no. 15 of Consent
to Operate i.e. “If the industry is closed temporarily at its own, they
shall inform the Board and obtain permission before restart of the
unit.”

Whereas your unit has not submitted any running schedule of your
unit till date in this office.

In view of above, it is clear that you have violated the terms and
condition of Consent to Operate granted.

Therefore, direction is hereby issued to your unit under the
provisions of Water Act, 1974 & Air Act, 1981 "Not to operate your unit
without obtaining prior permission from HSPCB". @7

o

Regional Officer,
Yamuna Nagar Region

No. HSPCB/YR/2025/4080 Dated:16/02/2026
A copy of above is forwarded to the Chairman HSPCB, Panchkula, for
information please.
(ZD gt

Regional Officer
Yamuna Nagar Region
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HSPCB/YR/2025/4081 Dated:16/02/2026

To
M/s Nirmal Honey Stone Crusher,
Village Doiwala, District Yamunanagar.

Subject: Direction not to operate M/s Nirmal Honey Stone Crusher, Village
Doiwala, District Yamunanagar under the provisions of Water Act 1974 and Air
Act 1981.

Ref:- CTO obtained vide No. HSPCB/Consent/ : 318505024YAMCTO 68261739
Dated:28/05/2024 valid upto 31.03.2025.

Whereas your unit was inspected on dated 11.12.2025 by the Joint
committee formed by Hon'ble NGT in the matter of Sukhdeep Singh V/s
Haryana State Pollution Control Board & Ors under OA No. 1127/2024 and
during inspection it was found that your unit is lying non-operational.

Whereas Consent to Operate was granted to your unit vide under
reference with the general conditions & other specific conditions.

Whereas you have not complied with the condition no. 15 of Consent
to Operate i.e. "“If the industry is closed temporarily at its own, they
shall inform the Board and obtain permission before restart of the
unit.”

Whereas your unit has not submitted any running schedule of your
unit till date in this office.

In view of above, it is clear that you have violated the terms and
condition of Consent to Operate granted.

Therefore, direction is hereby issued to your unit under the
provisions of Water Act, 1974 & Air Act, 1981 “"Not to operate your unit

without obtaining prior permission from HSPCB".
/
Regiona; gfficer,
Yamuna Nagar Region
No. HSPCB/YR/2025/4082 Dated:16/02/2026
A copy of above is forwarded to the Chairman HSPCB, Panchkula, for
information please. .
& \ﬁ\’\?ﬁ

Regional Officer
Yamuna Nagar Region
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HSPCB/YR/2025/4083 Dated:16/02/2026

To
M/s Saraswati Stone Crusher,
Village Doiwala, District Yamunanagar.

Subject: Direction not to operate M/s Saraswati Stone Crusher, Village
Doiwala, District Yamunanagar under the provisions of Water Act
1974 and Air Act 1981.

Ref:- CTO obtained vide No. HSPCB/Consent/ : 313129225YAMCTOA98033890
Dated: 04/04/2025 valid upto 01/04/2025 - 31/03/2030.

Whereas your unit was inspected on dated 11.12.2025 by the Joint
committee formed by Hon’ble NGT in the matter of Sukhdeep Singh V/s
Haryana State Pollution Control Board & Ors under OA No. 1127/2024 and
during inspection it was found that your unit is lying non-operational.

Whereas Consent to Operate was granted to your unit vide under
reference with the general conditions & other specific conditions.

Whereas you have not complied with the condition no. 15 of Consent
to Operate i.e. “If the industry is closed temporarily at its own, they
shall inform the Board and obtain permission before restart of the
unit.”

Whereas your unit has not submitted any running schedule of your
unit till date in this office.

In view of above, it is clear that you have violated the terms and
condition of Consent to Operate granted.

Therefore, direction is hereby issued to your unit under the
provisions of Water Act, 1974 & Air Act, 1981 “"Not to operate your unit

Vd

fficer,
Yamuna Nagar Region

No. HSPCB/YR/2025/4084 Dated:16/02/2026
A copy of above is forwarded to the Chairman HSPCB, Panchkula, for
information please.
AL\

Regional Officer
Yamuna Nagar Region
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HSPCB/YR/2025/4085 Dated:16/02/2026

To
M/s Haryana Stone Mills Pvt Ltd,
Village Doiwala, Tehsil Chhachhrauli,
District Yamunanagar.

Subject: Direction not to operate M/s Haryana Stone Mills Pvt Ltd, Village
Doiwala, Tehsil Chhachhrauli, District Yamunanagar under the
provisions of Water Act 1974 and Air Act 1981.

Ref:- CTO obtained vide No. HSPCB/Consent/ : 313129225YAMCTOA96901887
Dated: 07/04/2025 valid upto 01/04/2025 - 31/03/2026.

Whereas your unit was inspected on dated 07.01.2026 by the Joint
committee formed by Hon'ble NGT in the matter of Sukhdeep Singh V/s
Haryana State Pollution Control Board & Ors under OA No. 1127/2024 and
during inspection it was found that your unit is lying non-operational.

Whereas Consent to Operate was granted to your unit vide under
reference with the general conditions & other specific conditions.

Whereas you have not complied with the condition no. 15 of Consent
to Operate i.e.. “If the industry is closed temporarily at its own, they
shall inform the Board and obtain permission before restart of the
unit.”

Whereas your unit has not submitted any running schedule of your
unit till date in this office.

In view of above, it is clear that you have violated the terms and
condition of Consent to Operate granted.

Therefore, direction is hereby issued to your unit under the
provisions of Water Act, 1974 & Air Act, 1981 “"Not to operate your unit
without obtaining prior permission from HSPCB".

7~
Regional Officer,
Yamuna Nagar Region

No. HSPCB/YR/2025/4086 Dated:16/02/2026
A copy of above is forwarded to the Chairman HSPCB, Panchkula, for
information please.
( Ao\

Regional Officer
Yamuna Nagar Region
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HSPCB/YR/2025/4087 Dated:16/02/2026

To
M/s Hum Stone Crusher,
Village Doiwala, Tehsil Chhachhrauli,
District Yamunanagar.

Subject: Direction not to operate M/s Hum Stone Crusher, Village Doiwala,
Tehsil Chhachhrauli, District Yamunanagar under the provisions of
Water Act 1974 and Air Act 1981.

Ref:- CTO obtained vide No. HSPCB/Consent/ : 313129225YAMCTOA99117385
Dated: 22/04/2025valid upto 01/04/2025 - 31/03/2026.

Whereas your unit was inspected on dated 07.01.2026 by the Joint
committee formed by Hon'ble NGT in the matter of Sukhdeep Singh V/s
Haryana State Pollution Control Board & Ors under OA No. 1127/2024 and
during inspection it was found that your unit is lying non-operational.

Whereas Consent to Operate was granted to your unit vide under
reference with the general conditions & other specific conditions.

Whereas you have not complied with the condition no. 15 of Consent
to Operate i.e. "If the industry is closed temporarily at its own, they
shall inform the Board and obtain permission before restart of the
unit.”

Whereas your unit has not submitted any running schedule of your
unit till date in this office.

In view of above, it is clear that you have violated the terms and
condition of Consent to Operate granted.

Therefore, direction is hereby issued to your unit under the
provisions of Water Act, 1974 & Air Act, 1981 “Not to operate your unit
without obtaining prior permission from HSPCB".

o
Regional Officer,
Yamuna Nagar Region

No. HSPCB/YR/2025/4088 Dated:16/02/2026
A copy of above is forwarded to the Chairman HSPCB, Panchkula, for

information please. @
cogionsrads
egional Officer

Yamuna Nagar Region
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HSPCB/YR/2025/4089 Dated:16/02/2026

To
M/s Ambay Stone Crusher,
Village Doiwala, Tehsil Chhachhrauli,
District Yamunanagar.

Subject: Direction not to operate M/s Ambay Stone Crusher, Village Doiwala,
Tehsil Chhachhrauli, District Yamunanagar under the provisions of
Water Act 1974 and Air Act 1981.

Ref:- CTO obtained vide No. HSPCB/Consent/ : 313129225YAMCTOA98621024

Dated:05/05/2025 valid upto 01/04/2025 - 31/03/2026.

Whereas your unit was inspected on dated 07.01.2026 by the Joint
committee formed by Hon’ble NGT in the matter of Sukhdeep Singh V/s
Haryana State Pollution Control Board & Ors under OA No. 1127/2024 and
during inspection it was found that your unit is lying non-operational.

Whereas Consent to Operate was granted to your unit vide under
reference with the general conditions & other specific conditions.

Whereas you have not complied with the condition no. 15 of Consent
to Operate i.e. "If the industry is closed temporarily at its own, they
shall inform the Board and obtain permission before restart of the

unit.”

Whereas your unit has not submitted any running schedule of your
unit till date in this office.

In view of above, it is clear that you have violated the terms and
condition of Consent to Operate granted.

Therefore, direction is hereby issued to your unit under the
provisions of Water Act, 1974 & Air Act, 1981 "Not to operate your unit

without obtaining prior permission from HSPCB".
=

Regional Officer,
Yamuna Nagar Region

No. HSPCB/YR/2025/4090 Dated:16/02/2026
A copy of above is forwarded to the Chairman HSPCB, Panchkula, for

information please.
(g

Regional Officer
Yamuna Nagar Region
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HSPCB/YR/2025/4091 Dated:16/02/2026

To
M/s Kamal Stone Crusher,
Village Doiwala, Tehsil Chhachhrauli,
District Yamunanagar.

Subject: Direction not to operate M/s Kamal Stone Crusher, Village Doiwala,
Tehsil Chhachhrauli, District Yamunanagar under the provisions of
Water Act 1974 and Air Act 1981.

Ref:- CTO obtained vide No. HSPCB/Consent/ : 313129225YAMCTOA97933185
Dated:07/04/2025 valid upto 01/04/2025 - 31/03/2026.

Whereas your unit was inspected on dated 07.01.2026 by the Joint
committee formed by Hon’ble NGT in the matter of Sukhdeep Singh V/s
Haryana State Pollution Control Board & Ors under OA No. 1127/2024 and
during inspection it was found that your unit is lying non-operational.

Whereas Consent to Operate was granted to your unit vide under
reference with the general conditions & other specific conditions.

Whereas you have not complied with the condition no. 15 of Consent
to Operate i.e. “If the industry is closed temporarily at its own, they
shall inform the Board and obtain permission before restart of the

unit.”

Whereas your unit has not submitted any running schedule of your
unit till date in this office.

In view of above, it is clear that you have violated the terms and
condition of Consent to Operate granted.

Therefore, direction is hereby issued to your unit under the
provisions of Water Act, 1974 & Air Act, 1981 “"Not to operate your unit
without obtaining prior permission from HSPCB". 2
/

Regional Officer,
Yamuna Nagar Region

No. HSPCB/YR/2025/4092 Dated:16/02/2026
A copy of above is forwarded to the Chairman HSPCB, Panchkula, for

information please.
\b \Q"Pé

Regional Officer
Yamuna Nagar Region
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HSPCB/YR/2025/4093 Dated:16/02/2026

To
M/s Kurukshetra Stone Crusher,
Village Doiwala, Tehsil Chhachhrauli,
District Yamunanagar.

Subject: Direction not to operate M/s Kurukshetra Stone Crusher, Village
Doiwala, Tehsil Chhachhrauli, District Yamunanagar under the
provisions of Water Act 1974 and Air Act 1981.

Ref:- CTO obtained vide No. HSPCB/Consent/ : 313129225YAMCTOA99114430
Dated:05/05/2025 valid upto 01/04/2025 - 31/03/2026.

Whereas your unit was inspected on dated 07.01.2026 by the Joint
committee formed by Hon’ble NGT in the matter of Sukhdeep Singh V/s
Haryana State Pollution Control Board & Ors under OA No. 1127/2024 and
during inspection it was found that your unit is lying non-operational.

Whereas Consent to Operate was granted to your unit vide under
reference with the general conditions & other specific conditions.

Whereas you have not complied with the condition no. 15 of Consent
to Operate i.e. “If the industry is closed temporarily at its own, they
shall inform the Board and obtain permission before restart of the
unit.”

Whereas your unit has not submitted any running schedule of your
unit till date in this office.

In view of above, it is clear that you have violated the terms and
condition of Consent to Operate granted.

Therefore, direction is hereby issued to your unit under the
provisions of Water Act, 1974 & Air Act, 1981 "Not to operate your unit
without obtaining prior permission from HSPCB". @)

P

Regional Officer,
Yamuna Nagar Region

No. HSPCB/YR/2025/4094 Dated:16/02/2026
A copy of above is forwarded to the Chairman HSPCB, Panchkula, for
information please.

Regional Officer
Yamuna Nagar Region
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HSPCB/YR/2025/4095 Dated:16/02/2026

To

M/s Shri Mahaluxmi Stone Crusher,
Village Doiwala, Tehsil Chhachhrauli,
District Yamunanagar.

Subject: Direction not to operate M/s Shri Mahaluxmi Stone Crusher, Village
Doiwala, Tehsil Chhachhrauli, District Yamunanagar under the
provisions of Water Act 1974 and Air Act 1981.

Ref:- CTO obtained vide No. HSPCB/Consent/ : 313129225YAMCTOA101205642
Dated:04/06/2025 valid upto 04/06/2025 - 31/03/2030.

Whereas your unit was inspected on dated 07.01.2026 by the Joint
committee formed by Hon’ble NGT in the matter of Sukhdeep Singh V/s
Haryana State Pollution Control Board & Ors under OA No. 1127/2024 and
during inspection it was found that your unit is lying non-operational.

Whereas Consent to Operate was granted to your unit vide under
reference with the general conditions & other specific conditions.

Whereas you have not complied with the condition no. 15 of Consent
to Operate i.e. “If the industry is closed temporarily at its own, they
shall inform the Board and obtain permission before restart of the
unit.”

Whereas your unit has not submitted any running schedule of your
unit till date in this office.

In view of above, it is clear that you have violated the terms and
condition of Consent to Operate granted.

Therefore, direction is hereby issued to your unit under the
provisions of Water Act, 1974 & Air Act, 1981 "Not to operate your unit
without obtaining prior permission from HSPCB".

-
Regional Officer,
Yamuna Nagar Region

No. HSPCB/YR/2025/4096 Dated:16/02/2026
A copy of above is forwarded to the Chairman HSPCB, Panchkula, for
information please. C’ /\»617\04

Regional Officer
Yamuna Nagar Region

825

229



Regionafortice,

Haryana State Pollution Control Board
S.C.0. No- 131, Sector -17, HUDA, Jagadhri, Yamuna Nagar hspcbroyr@gmail.com

- -

HSPCB/YR/2025/4097 Dated:16/02/2026

To
M/s Geeta Samiti Stone Crusher
Village Doiwala, Tehsil Chhachhrauli,
District Yamunanagar.

Subject: Direction not to operate M/s Geeta Samiti Stone Crusher, Village
Doiwala, Tehsil Chhachhrauli, District Yamunanagar under the
provisions of Water Act 1974 and Air Act 1981.

Ref:- CTO obtained vide No. HSPCB/Consent/ : 313129225YAMCTOA116335120
Dated:05/09/2025valid upto 19/08/2025 - 31/03/2030.

Whereas your unit was inspected on dated 07.01.2026 by the Joint
committee formed by Hon’ble NGT in the matter of Sukhdeep Singh V/s
Haryana State Pollution Control Board & Ors under OA No. 1127/2024 and
during inspection it was found that your unit is lying non-operational.

Whereas Consent to Operate was granted to your unit vide under
reference with the general conditions & other specific conditions.

Whereas you have not complied with the condition no. 15 of Consent
to Operate i.e. “If the industry is closed temporarily at its own, they
shall inform the Board and obtain permission before restart of the
unit.”

Whereas your unit has not submitted any running schedule of your
unit till date in this office.

In view of above, it is clear that you have violated the terms and
condition of Consent to Operate granted.

Therefore, direction is hereby issued to your unit under the
provisions of Water Act, 1974 & Air Act, 1981 “"Not to operate your unit
without obtaining prior permission from HSPCB".

( %P/

Regional Officer,
Yamuna Nagar Region

No. HSPCB/YR/2025/4098 Dated:16/02/2026
A copy of above is forwarded to the Chairman HSPCB, Panchkula, for

information please. (%7 /\ b
6 \>

Regional Officer
Yamuna Nagar Region
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HSPCB/YR/2025/4099 Dated:16/02/2026

To
M/s Sneh Stone Crusher,
Village Doiwala, Tehsil Chhachhrauli,
District Yamunanagar.

Subject: Direction not to operate M/s Sneh Stone Crusher, Village Doiwala,
Tehsil Chhachhrauli, District Yamunanagar under the provisions of
Water Act 1974 and Air Act 1981.

Ref:- CTO obtained vide No. HSPCB/Consent/ : 313129225YAMCT095717859
Dated: 08/04/2025valid upto 01/04/2025 - 31/03/2026.

Whereas your unit was inspected on dated 07.01.2026 by the Joint
committee formed by Hon'ble NGT in the matter of Sukhdeep Singh V/s
Haryana State Pollution Control Board & Ors under OA No. 1127/2024 and
during inspection it was found that your unit is lying non-operational.

Whereas Consent to Operate was granted to your unit vide under
reference with the general conditions & other specific conditions.

Whereas you have not complied with the condition no. 15 of Consent
to Operate i.e. "If the industry is closed temporarily at its own, they
shall inform the Board and obtain permission before restart of the
unit.”

Whereas your unit has not submitted any running schedule of your
unit till date in this office.
In view of above, it is clear that you have violated the terms and

condition of Consent to Operate granted.
Therefore, direction is hereby issued to your unit under the

provisions of Water Act, 1974 & Air Act, 1981 "Not to operate your unit
without obtaining prior permission from HSPCB".

o
Regional Officer,
Yamuna Nagar Region

No. HSPCB/YR/2025/4100 Dated:16/02/2026
A copy of above is forwarded to the Chairman HSPCB, Panchkula, for

information please. @7 4\91 -

Regional Officer
Yamuna Nagar Region
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HSPCB/YR/2025/4101 Dated:16/02/2026

To
M/s Shree Krishna Stone Crusher,
Village Doiwala, PO Devdhar,
District Yamunanagar.

Subject:  Direction not to operate M/s Shree Krishna Stone Crusher, Village
Doiwala, PO Devdhar, District Yamunanagar under the provisions of
Water Act 1974 and Air Act 1981.

Ref:- CTO obtained vide No. HSPCB/Consent/ : 313129225YAMCTOA95863727
Dated:08/04/2025valid upto 01/04/2025 - 31/03/2030.

Whereas your unit was inspected on dated 08.01.2026 by the Joint
committee formed by Hon'ble NGT in the matter of Sukhdeep Singh V/s
Haryana State Pollution Control Board & Ors under OA No. 1127/2024 and
during inspection it was found that your unit is lying non-operational.

Whereas Consent to Operate was granted to your unit vide under
reference with the general conditions & other specific conditions.

Whereas you have not complied with the condition no. 15 of Consent
to Operate i.e. "If the industry is closed temporarily at its own, they
shall inform the Board and obtain permission before restart of the

unit.”

Whereas your unit has not submitted any running schedule of your
unit till date in this office.

In view of above, it is clear that you have violated the terms and
condition of Consent to Operate granted.

Therefore, direction is hereby issued to your unit under the
provisions of Water Act, 1974 & Air Act, 1981 “"Not to operate your unit
without obtaining prior permission from HSPCB".

&
Regional Officer,
Yamuna Nagar Region

No. HSPCB/YR/2025/4102 Dated:16/02/2026
A copy of above is forwarded to the Chairman HSPCB, Panchkula, for

information please. ,/5\9{9{;
Regional Officer

Yamuna Nagar Region
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HSPCB/YR/2025/4103 Dated:16/02/2026

To
M/s Maa Durga Stone Crusher,
Village Ballewala, Tehsil Chhachhrauli,
District Yamunanagar.

Subject: Direction not to operate M/s Maa Durga Stone Crusher,Village
Ballewala, Tehsil Chhachhrauli, District Yamunanagar under the
provisions of Water Act 1974 and Air Act 1981.

Ref:- CTO obtained vide No. HSPCB/Consent/ : 318505024YAMCTO
68261739 Dated:28/05/2024 valid upto 31.03.2025.

- Whereas your unit was inspected on dated 08.01.2026 by the Joint
committee formed by Hon’ble NGT in the matter of Sukhdeep Singh V/s
Haryana State Pollution Control Board & Ors under OA No. 1127/2024 and
during inspection it was found that your unit is lying non-operational.

Whereas Consent to Operate was granted to your unit vide under
reference with the general conditions & other specific conditions.

Whereas you have not complied with the condition no. 15 of Consent
to Operate i.e. "“If the industry is closed temporarily at its own, they
shall inform the Board and obtain permission before restart of the
unit.”

Whereas your unit has not submitted any running schedule of your
unit till date in this office.

In view of above, it is clear that you have violated the terms and
condition of Consent to Operate granted.

Therefore, direction is hereby issued to your unit under the
provisions of Water Act, 1974 & Air Act, 1981 “"Not to operate your unit
without obtaining prior permission from HSPCB". @

'

Regional Officer,
Yamuna Nagar Region

No. HSPCB/YR/2025/4104 Dated:16/02/2026
A copy of above is forwarded to the Chairman HSPCB, Panchkula, for
information please. £ /\f\g\g,{,

Regional Officer
Yamuna Nagar Region
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HSPCB/YR/2025/4105 Dated:16/02/2026

To
M/s Haryana Grit Udyog,
Village Ballewala, District Yamunanagar

Subject: Direction not to operate M/s Haryana Grit Udyog, Village Ballewala,
District Yamunanagar under the provisions of Water Act 1974 and Air
Act 1981.

Ref:- CTO obtained vide No. HSPCB/Consent/ : 313129225YAMCTOA98615573
Dated:27/03/2025 valid upto 01/04/2025 - 31/03/2030.

Whereas your unit was inspected on dated 08.01.2026 by the Joint
committee formed by Hon'ble NGT in the matter of Sukhdeep Singh V/s
Haryana State Pollution Control Board & Ors under OA No. 1127/2024 and
during inspection it was found that your unit is lying non-operational.

Whereas Consent to Operate was granted to your unit vide under
reference with the general conditions & other specific conditions.

Whereas you have not complied with the condition no. 15 of Consent
to Operate i.e. “If the industry is closed temporarily at its own, they
shall inform the Board and obtain permission before restart of the

unit.”

Whereas your unit has not submitted any running schedule of your
unit till date in this office.

In view of above, it is clear that you have violated the terms and
condition of Consent to Operate granted.

Therefore, direction is hereby issued to your unit under the
provisions of Water Act, 1974 & Air Act, 1981 “Not to operate your unit
without obtaining prior permission from HSPCB".

,,/
Regional Officer,
Yamuna Nagar Region

No. HSPCB/YR/2025/4106 Dated:16/02/2026
A copy of above is forwarded to the Chairman HSPCB, Panchkula, for

i ion pl :

information please @?/\f\'ﬂ%

Regional Officer
Yamuna Nagar Region
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HSPCB/YR/2025/4107 Dated:16/02/2026

To
M/s Garg Stone Crusher,
Village Doiwala, P.O. Devdhar,
District Yamunanagar

Subject: Direction not to operate M/s Garg Stone Crusher, Village Doiwala, P.O.
Devdhar, District Yamunanagar under the provisions of Water Act
1974 and Air Act 1981.

Ref:- CTO obtained vide No. HSPCB/Consent/ : 313129225YAMCTOA96741751
Dated:21/05/2025 valid upto 01/04/2025 - 31/03/2034.
Whereas your unit was inspected on dated 08.01.2026 by the Joint
committee formed by Hon'ble NGT in the matter of Sukhdeep Singh V/s
Haryana State Pollution Control Board & Ors under OA No. 1127/2024 and

during inspection it was found that your unit is lying non-operational.
Whereas Consent to Operate was granted to your unit vide under

reference with the general conditions & other specific conditions.
Whereas you have not complied with the condition no. 15 of Consent

to Operate i.e. “If the industry is closed temporarily at its own, they
shall inform the Board and obtain permission before restart of the

unit.”

Whereas your unit has not submitted any running schedule of your

unit till date in this office.
In view of above, it is clear that you have violated the terms and

condition of Consent to Operate granted.
Therefore, direction is hereby issued to your unit under the

provisions of Water Act, 1974 & Air Act, 1981 “"Not to operate your unit
without obtaining prior permission from HSPCB". @p
il

Regional Officer,
Yamuna Nagar Region

No. HSPCB/YR/2025/4108 Dated:16/02/2026
A copy of above is forwarded to the Chairman HSPCB, Panchkula, for

information please. @7 /\6\ ool

Regional Officer
Yamuna Nagar Region
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HSPCB/YR/2025/4109 Dated:16/02/2026

To
M/s New Surya Stone Industries,
Village Doiwala, Tehsil Chhachhrauli,
District Yamunanagar.

Subject: Direction not to operate M/s New Surya Stone Industries, Village
Doiwala, Tehsil Chhachhrauli, District Yamunanagar under the
provisions of Water Act 1974 and Air Act 1981.

Ref:- CTO obtained vide No. HSPCB/Consent/ : 313129225YAMCTOA98378090
Dated:27/03/2025 valid upto 01/04/2025 - 31/03/2030.

Whereas your unit was inspected on dated 08.01.2026 by the Joint
committee formed by Hon’ble NGT in the matter of Sukhdeep Singh V/s
Haryana State Pollution Control Board & Ors under OA No. 1127/2024 and
during inspection it was found that your unit is lying non-operational.

Whereas Consent to Operate was granted to your unit vide under
reference with the general conditions & other specific conditions.

Whereas you have not complied with the condition no. 15 of Consent
to Operate i.e. "If the industry is closed temporarily at its own, they
shall inform the Board and obtain permission before restart of the
unit.”

Whereas your unit has not submitted any running schedule of your
unit till date in this office.

In view of above, it is clear that you have violated the terms and
condition of Consent to Operate granted.

Therefore, direction is hereby issued to your unit under the
provisions of Water Act, 1974 & Air Act, 1981 “"Not to operate your unit
without obtaining prior permission from HSPCB". @

/

Regional Officer,
Yamuna Nagar Region

No. HSPCB/YR/2025/4110 Dated:16/02/2026
A copy of above is forwarded to the Chairman HSPCB, Panchkula, for
information please. (&%(:\9\ oL

Regional Officer
Yamuna Nagar Region
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HSPCB/YR/2025/4111 Dated:16/02/2026

To
M/s Friends Stone Crushing Co,
Village Doiwala, P.O. Devdhar,
District Yamunanagar

Subject: Direction not to operate M/s Friends Stone Crushing Co, Village
Doiwala, P.O. Devdhar, District Yamunanagar under the provisions of
Water Act 1974 and Air Act 1981.

Ref:- CTO obtained vide No. HSPCB/Consent/ : 313129225YAMCTOA98956319
Dated:07/04/2025 valid upto 01/04/2025 - 31/03/2030.

Whereas your unit was inspected on dated 08.01.2026 by the Joint
committee formed by Hon’ble NGT in the matter of Sukhdeep Singh V/s
Haryana State Pollution Control Board & Ors under OA No. 1127/2024 and
during inspection it was found that your unit is lying non-operational.

Whereas Consent to Operate was granted to your unit vide under
reference with the general conditions & other specific conditions.

Whereas you have not complied with the condition no. 15 of Consent
to Operate i.e. "If the industry is closed temporarily at its own, they
shall inform the Board and obtain permission before restart of the
unit.”

Whereas your unit has not submitted any running schedule of your
unit till date in this office.

In view of above, it is clear that you have violated the terms and
condition of Consent to Operate granted.

Therefore, direction is hereby issued to your unit under the
provisions of Water Act, 1974 & Air Act, 1981 “"Not to operate your unit
without obtaining prior permission from HSPCB".

il
Regional Officer,
Yamuna Nagar Region

No. HSPCB/YR/2025/4112 Dated:16/02/2026
A copy of above is forwarded to the Chairman HSPCB, Panchkula, for
information please. /.
’ AP Aot

Regional Officer
Yamuna Nagar Region
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HSPCB/YR/2025/4113 Dated:16/02/2026

To
M/s Luxmi Stone Crusher,
Village Doiwala, Tehsil Chhachhrauli,
District Yamunanagar

Subject: Direction not to operate M/s Luxmi Stone Crusher, Village Doiwala,
Tehsil Chhachhrauli, District Yamunanagar under the provisions of
Water Act 1974 and Air Act 1981.

Ref:- CTO obtained vide No. HSPCB/Consent/ : 313129225YAMCTOA97950939
Dated:28/03/2025 valid upto 01/04/2025 - 31/03/2030.

Whereas your unit was inspected on dated 08.01.2026 by the Joint
committee formed by Hon’ble NGT in the matter of Sukhdeep Singh V/s
Haryana State Pollution Control Board & Ors under OA No. 1127/2024 and
during inspection it was found that your unit is lying non-operational.

Whereas Consent to Operate was granted to your unit vide under
reference with the general conditions & other specific conditions.

Whereas you have not complied with the condition no. 15 of Consent
to Operate i.e. “If the industry is closed temporarily at its own, they
shall inform the Board and obtain permission before restart of the

unit.”

Whereas your unit has not submitted any running schedule of your
unit till date in this office.

In view of above, it is clear that you have violated the terms and
condition of Consent to Operate granted.

Therefore, direction is hereby issued to your unit under the
provisions of Water Act, 1974 & Air Act, 1981 “Not to operate your unit

without obtaining prior permission from HSPCB". @P
7

Regional Officer,
Yamuna Nagar Region

No. HSPCB/YR/2025/4114 Dated:16/02/2026
A copy of above is forwarded to the Chairman HSPCB, Panchkula, for
information please.
s\

Regional Officer
Yamuna Nagar Region
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HSPCB/YR/2025/4115 Dated:16/02/2026

To :
M/s Shiv Stone Crusher,
Village Doiwala, P.O. Devdhar,
District Yamunanagar

Subject: Direction not to operate M/s Shiv Stone Crusher, Village Doiwala,
P.O. Devdhar, District Yamunanagar under the provisions of Water
Act 1974 and Air Act 1981.

Ref:- CTO obtained vide No. HSPCB/Consent/ : 313129225YAMCT098196591
Dated:27/03/2025 valid upto 01/04/2025 - 31/03/2030.

Whereas your unit was inspected on dated 08.01.2026 by the Joint
committee formed by Hon’ble NGT in the matter of Sukhdeep Singh V/s
Haryana State Pollution Control Board & Ors under OA No. 1127/2024 and
during inspection it was found that your unit is lying non-operational.

Whereas Consent to Operate was granted to your unit vide under
reference with the general conditions & other specific conditions.

Whereas you have not complied with the condition no. 15 of Consent
to Operate i.e. “If the industry is closed temporarily at its own, they
shall inform the Board and obtain permission before restart of the
unit- "

Whereas your unit has not submitted any running schedule of your
unit till date in this office.

In view of above, it is clear that you have violated the terms and
condition of Consent to Operate granted.

Therefore, direction is hereby issued to your unit under the
provisions of Water Act, 1974 & Air Act, 1981 “Not to operate your unit
without obtaining prior permission from HSPCB".

),
Regional Officer,
Yamuna Nagar Region

No. HSPCB/YR/2025/4116 Dated:16/02/2026
A copy of above is forwarded to the Chairman HSPCB, Panchkula, for

i tion please.
information p @%"’\%

Regional Officer
Yamuna Nagar Region
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HSPCB/YR/2025/4117 Dated:16/02/2026

To
M/s Vishkarma Stone Crusher,

Village Ballewala, Tehsil Chhachhrauli,
District Yamunanagar

Subject: Direction not to operate M/s Vishkarma Stone Crusher, Village
Ballewala, Tehsil Chhachhrauli, District Yamunanagar under the
provisions of Water Act 1974 and Air Act 1981.

Ref:- CTO obtained vide No. HSPCB/Consent/ : 313129225YAMCTOA98616605
Dated:27/03/2025 valid upto 01/04/2025 - 31/03/2030.

Whereas your unit was inspected on dated 08.01.2026 by the Joint
committee formed by Hon’ble NGT in the matter of Sukhdeep Singh V/s
Haryana State Pollution Control Board & Ors under OA No. 1127/2024 and
during inspection it was found that your unit is lying non-operational.

Whereas Consent to Operate was granted to your unit vide under
reference with the general conditions & other specific conditions.

Whereas you have not complied with the condition no. 15 of Consent
to Operate i.e. “If the industry is closed temporarily at its own, they
shall inform the Board and obtain permission before restart of the
unit.”

Whereas your unit has not submitted any running schedule of your
unit till date in this office.

In view of above, it is clear that you have violated the terms and
condition of Consent to Operate granted.

Therefore, direction is hereby issued to your unit under the
provisions of Water Act, 1974 & Air Act, 1981 “"Not to operate your unit
without obtaining prior permission from HSPCB".

Regional Officer,
Yamuna Nagar Region

No. HSPCB/YR/2025/4118 Dated:16/02/2026
A copy of above is forwarded to the Chairman HSPCB, Panchkula, for

information please.
(S

Regional Officer
Yamuna Nagar Region
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HSPCB/YR/2025/4119 Dated:16/02/2026

To

M/s Mahaluxmi Stone Crusher,
Village Doiwala, Tehsil Chhachhrauli,
District Yamunanagar

Subject: Direction not to operate M/s Mahaluxmi Stone Crusher, Village
Doiwala, Tehsil Chhachhrauli, District Yamunanagarunder the
provisions of Water Act 1974 and Air Act 1981.

Ref:- CTO obtained vide No. HSPCB/Consent/ : 313129220YAMCTOA7753969
Dated:20/07/2020valid upto 01/10/2020 - 31/03/2025.

Whereas your unit was inspected on dated 08.01.2026 by the Joint
committee formed by Hon’ble NGT in the matter of Sukhdeep Singh V/s
Haryana State Pollution Control Board & Ors under OA No. 1127/2024 and
during inspection it was found that your unit is lying non-operational.

Whereas Consent to Operate was granted to your unit vide under
reference with the general conditions & other specific conditions.

Whereas you have not complied with the condition no. 15 of Consent
to Operate i.e. "If the industry is closed temporarily at its own, they
shall inform the Board and obtain permission before restart of the
unitl ”

Whereas your unit has not submitted any running schedule of your
unit till date in this office.

In view of above, it is clear that you have violated the terms and
condition of Consent to Operate granted.

Therefore, direction is hereby issued to your unit under the
provisions of Water Act, 1974 & Air Act, 1981 “"Not to operate your unit
without obtaining prior permission from HSPCB".

(jﬁ: ]7/

Regional Officer,
Yamuna Nagar Region

No. HSPCB/YR/2025/4120 Dated:16/02/2026
A copy of above is forwarded to the Chairman HSPCB, Panchkula, for
information please.
\/6\’7[26

Regional Officer
Yamuna Nagar Region
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HSPCB/YR/2025/4121 Dated:16/02/2026

To

M/s Shree Ram Stone Crusher,
Village Doiwala, District Yamunanagar

Subject: Direction not to operate M/s Shree Ram Stone Crusher, Village Doiwala,
District Yamunanagar under the provisions of Water Act 1974 and Air
Act 1981.

Ref:- CTO obtained vide No. HSPCB/Consent/ : 313129225YAMCTOAS5608394
Dated:08/04/2025valid upto 01/04/2025 - 31/03/2026.

Whereas your unit was inspected on dated 09.01.2026 by the Joint
committee formed by Hon’ble NGT in the matter of Sukhdeep Singh V/s
Haryana State Pollution Control Board & Ors under OA No. 1127/2024 and
during inspection it was found that your unit is lying non-operational.

Whereas Consent to Operate was granted to your unit vide under
reference with the general conditions & other specific conditions.

Whereas you have not complied with the condition no. 15 of Consent
to Operate i.e. “If the industry is closed temporarily at its own, they
shall inform the Board and obtain permission before restart of the
unit.”

Whereas your unit has not submitted any running schedule of your
unit till date in this office.

In view of above, it is clear that you have violated the terms and
condition of Consent to Operate granted.

Therefore, direction is hereby issued to your unit under the
provisions of Water Act, 1974 & Air Act, 1981 “"Not to operate your unit
without obtaining prior permission from HSPCB".

( ﬁ:/

Regional Officer,
Yamuna Nagar Region

No. HSPCB/YR/2025/4122 Dated:16/02/2026
A copy of above is forwarded to the Chairman HSPCB, Panchkula, for
information please. @
ke

Regional Officer
Yamuna Nagar Region
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HSPCB/YR/2025/4123 Dated:16/02/2026

To
M/s Bhagwati Stone Crusher,
Village Doiwala, Tehsil Chhachhrauli

Subject: Direction not to operate M/s Bhagwati Stone Crusher, Village Doiwala,
Tehsil Chhachhrauliunder the provisions of Water Act 1974 and Air Act
1981.

Ref:- CTO obtained vide No. HSPCB/Consent/ : 313129219YAMCTOA6609881

Dated:04/06/2019valid upto 31.03.2024.

Whereas your unit was inspected on dated 09.01.2026 by the Joint
committee formed by Hon’ble NGT in the matter of Sukhdeep Singh V/s
Haryana State Pollution Control Board & Ors under OA No. 1127/2024 and
during inspection it was found that your unit is lying non-operational.

Whereas Consent to Operate was granted to your unit vide under
reference with the general conditions & other specific conditions.

Whereas you have not complied with the condition no. 15 of Consent
to Operate i.e. "If the industry is closed temporarily at its own, they
shall inform the Board and obtain permission before restart of the

unit.”

Whereas your unit has not submitted any running schedule of your

unit till date in this office.
In view of above, it is clear that you have violated the terms and

condition of Consent to Operate granted.
Therefore, direction is hereby issued to your unit under the

provisions of Water Act, 1974 & Air Act, 1981 "Not to operate your unit
without obtaining prior permission from HSPCB". @7/

Regional Officer,
Yamuna Nagar Region

No. HSPCB/YR/2025/4124 Dated:16/02/2026
A copy of above is forwarded to the Chairman HSPCB, Panchkula, for

i ation please.
inform P @PM(){%

Regional Officer
Yamuna Nagar Region
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HSPCB/YR/2025/4125 ' Dated:16/02/2026

To
M/s Universal Stone Crusher,
Village Doiwala, District Yamunanagar

Subject: Direction not to operate M/s Universal Stone Crusher, Village Doiwala,
District Yamunanagar under the provisions of Water Act 1974 and Air
Act 1981.

Ref:- CTO obtained vide No. HSPCB/Consent/ : 313129225YAMCT098560333
Dated:27/03/2025valid upto 01/04/2025 - 31/03/2034.

Whereas your unit was inspected on dated 09.01.2026 by the Joint
committee formed by Hon’ble NGT in the matter of Sukhdeep Singh V/s
Haryana State Pollution Control Board & Ors under OA No. 1127/2024 and
during inspection it was found that your unit is lying non-operational.

Whereas Consent to Operate was granted to your unit vide under
reference with the general conditions & other specific conditions.

Whereas you have not complied with the condition no. 15 of Consent
to Operate i.e. “If the industry is closed temporarily at its own, they
shall inform the Board and obtain permission before restart of the
unit.”

Whereas your unit has not submitted any running schedule of your
unit till date in this office.

In view of above, it is clear that you have violated the terms and
condition of Consent to Operate granted.

Therefore, direction is hereby issued to your unit under the
provisions of Water Act, 1974 & Air Act, 1981 "Not to operate your unit
without obtaining prior permission from HSPCB", 2

¥

Regional Officer,
Yamuna Nagar Region

No. HSPCB/YR/2025/4126 Dated:16/02/2026
A copy of above is forwarded to the Chairman HSPCB, Panchkula, for

information please.

@?ﬂoﬂ%
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Yamuna Nagar Region
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HSPCB/YR/2025/4127 Dated:16/02/2026

To
M/s Mallhi Stone Crusher,
Village Doiwala, District Yamunanagar

Subject: Direction not to operate M/s Mallhi Stone Crusher, Village Doiwala,
District Yamunanagar the provisions of Water Act 1974 and Air Act
1981.

Ref:- CTO obtained vide No. HSPCB/Consent/ : 313129225YAMCT098573498
Dated:27/03/2025valid upto 01/04/2025 - 31/03/2034.

Whereas your unit was inspected on dated 09.01.2026 by the Joint
committee formed by Hon’ble NGT in the matter of Sukhdeep Singh V/s
Haryana State Pollution Control Board & Ors under OA No. 1127/2024 and
during inspection it was found that your unit is lying non-operational.

Whereas Consent to Operate was granted to your unit vide under
reference with the general conditions & other specific conditions.

Whereas you have not complied with the condition no. 15 of Consent
to Operate i.e. "If the industry is closed temporarily at its own, they
shall inform the Board and obtain permission before restart of the
unit.”

Whereas your unit has not submitted any running schedule of your
unit till date in this office.

In view of above, it is clear that you have violated the terms and
condition of Consent to Operate granted.

Therefore, direction is hereby issued to your unit under the
provisions of Water Act, 1974 & Air Act, 1981 “"Not to operate your unit
without obtaining prior permission from HSPCB". @7/

Regional Officer,
Yamuna Nagar Region

No. HSPCB/YR/2025/4128 Dated:16/02/2026
A copy of above is forwarded to the Chairman HSPCB, Panchkuyla, for
information please. q%j 4\,})9& _
Regional Officer il

Yamuna Nagar Region
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Haryana State Pollution Control Board
S.C.0. No- 131, Sector -17, HUDA, Jagadhri, Yamuna Nagar hspcbroyr@gmail.com

HSPCB/YR/2025/4129 Dated:16/02/2026

To
M/s Goel Stone Crusher,
Village Doiwala, District Yamunanagar

Subject: Direction not to operate M/s Goel Stone Crusher Village Doiwala,
District Yamunanagar the provisions of Water Act 1974 and Air Act
1981.

Ref:- CTO obtained vide No. HSPCB/Consent/ : 313129220YAMCTOA8345898

Dated:16/12/2020valid upto 01/10/2020 - 31/03/2024.

Whereas your unit was inspected on dated 09.01.2026 by the Joint
committee formed by Hon’ble NGT in the matter of Sukhdeep Singh V/s
Haryana State Pollution Control Board & Ors under OA No. 1127/2024 and

during inspection it was found that your unit is lying non-operational.
Whereas Consent to Operate was granted to your unit vide under

reference with the general conditions & other specific conditions.
Whereas you have not complied with the condition no. 15 of Consent

to Operate i.e. "If the industry is closed temporarily at its own, they
shall inform the Board and obtain permission before restart of the

unit.”
Whereas your unit has not submitted any running schedule of your

unit till date in this office.
In view of above, it is clear that you have violated the terms and

condition of Consent to Operate granted.
Therefore, direction is hereby issued to your unit under the

provisions of Water Act, 1974 & Air Act, 1981 "Not to operate your unit
without obtaining prior permission from HSPCB". %
/

Regional Officer,
Yamuna Nagar Region

No. HSPCB/YR/2025/4130 Dated:16/02/2026
A copy of above is forwarded to the Chairman HSPCB, Panchkula, for

information please. :
(‘/ \E\‘ﬂ%

Regional Officer
Yamuna Nagar Region
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Haryana State Pollution Control Board
S.C.0. No- 131, Sector -17, HUDA, Jagadhri, Yamuna Nagar hspcbroyr@gmail.com

HSPCB/YR/2025/4131 Dated:16/02/2026

To
M/s Neelkanth Stone Crushing Co.,
Village Doiwala, District Yamunanagar

Subject: Direction not to operate M/s Neelkanth Stone Crushing Co., Village
Doiwala, District Yamunanagar under the provisions of Water Act 1974
and Air Act 1981.

Ref:- CTO obtained vide No. HSPCB/Consent/ : 313129225YAMCTOA95703203
Dated:07/04/2025 valid upto 01/04/2025 - 31/03/2026.

Whereas your unit was inspected on dated 09.01.2026 by the Joint
committee formed by Hon’ble NGT in the matter of Sukhdeep Singh V/s
Haryana State Pollution Control Board & Ors under OA No. 1127/2024 and
during inspection it was found that your unit is lying non-operational.

Whereas Consent to Operate was granted to your unit vide under
reference with the general conditions & other specific conditions.

Whereas you have not complied with the condition no. 15 of Consent
to Operate i.e. "If the industry is closed temporarily at its own, they
shall inform the Board and obtain permission before restart of the
unit.”

Whereas your unit has not submitted any running schedule of your
unit till date in this office.

In view of above, it is clear that you have violated the terms and
condition of Consent to Operate granted.

Therefore, direction is hereby issued to your unit under the
provisions of Water Act, 1974 & Air Act, 1981 “"Not to operate your unit

ithout obtaining prior permission from HSPCB".

e prre GP

Regional Officer,
Yamuna Nagar Region

No. HSPCB/YR/2025/4132 Dated:16/02/2026
A copy of above is forwarded to the Chairman HSPCB, Panchkula, for
information please. / &P

Regional Offlcer
Yamuna Nagar Region
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HSPCB/YR/2025/4133 Dated:16/02/2026

To

M/s Shyam Stone Crushing Co.,
Village Doiwala, District Yamunanagar

Subject: Direction not to operate M/s Shyam Stone Crushing Co., Village Doiwala,
District Yamunanagar under the provisions of Water Act 1974 and Air
Act 1981.

Ref:- CTO obtained vide No. HSPCB/Consent/ : 313129225YAMCTOA98837447
Dated:07/05/2025valid upto 01/04/2025 - 31/03/2026.

Whereas your unit was inspected on dated 09.01.2026 by the Joint
committee formed by Hon’ble NGT in the matter of Sukhdeep Singh V/s
Haryana State Pollution Control Board & Ors under OA No. 1127/2024 and
during inspection it was found that your unit is lying non-operational.

Whereas Consent to Operate was granted to your unit vide under
reference with the general conditions & other specific conditions.

Whereas you have not complied with the condition no. 15 of Consent
to Operate i.e. "If the industry is closed temporarily at its own, they
shall inform the Board and obtain permission before restart of the
unit.”

Whereas your unit has not submitted any running schedule of your
unit till date in this office.

In view of above, it is clear that you have violated the terms and
condition of Consent to Operate granted.

Therefore, direction is hereby issued to your unit under the
provisions of Water Act, 1974 & Air Act, 1981 “"Not to operate your unit
without obtaining prior permission from HSPCB".

( a/

Regional Officer,
Yamuna Nagar Region

No. HSPCB/YR/2025/4134 Dated:16/02/2026
A copy of above is forwarded to the Chairman HSPCB, Panchkula, for
information please.

2{9¢
Regional Officer ~
Yamuna Nagar Region
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Haryana State Pollution Control Board
S.C.0. No- 131, Sector -17, HUDA, Jagadhri, Yamuna Nagar hspcbroyr@gmail.com

HSPCB/YR/2025/4135 Dated:16/02/2026

To
M/s Mohindra Stone Crusher
Village Doiwala, District Yamunanagar

Subject: Direction not to operate M/s Mohindra Stone Crusher, Village Doiwala,
District Yamunanagar under the provisions of Water Act 1974 and Air

Act 1981.

Ref:- CTO obtained vide No. HSPCB/Consent/ : 313129226YAMCTOA130435855
Dated:15/02/2026 valid upto 01/04/2026 - 31/03/2031.
Whereas your unit was inspected on dated 09.01.2026 by the Joint

committee formed by Hon’ble NGT in the matter of Sukhdeep Singh V/s
Haryana State Pollution Control Board & Ors under OA No. 1127/2024 and
during inspection it was found that your unit is lying non-operational.

Whereas Consent to Operate was granted to your unit vide under
reference with the general conditions & other specific conditions.

Whereas you have not complied with the condition no. 15 of Consent
to Operate i.e. “If the industry is closed temporarily at its own, they
shall inform the Board and obtain permission before restart of the

unit.”

Whereas your unit has not submitted any running schedule of your
unit till date in this office.

In view of above, it is clear that you have violated the terms and
condition of Consent to Operate granted.

Therefore, direction is hereby issued to your unit under the
provisions of Water Act, 1974 & Air Act, 1981 "Not to operate your unit

without obtaining prior permission from HSPCB".
/% g

Regional Officer,
Yamuna Nagar Region

No. HSPCB/YR/2025/4136 Dated:16/02/2026
A copy of above is forwarded to the Chairman HSPCB, Panchkula, for
information please.
@74\91%/

Regional Officer
Yamuna Nagar Region
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Regional Office,

Haryana State Pollution Control Board
S.C.0. No- 131, Sector -17, HUDA, Jagadhri, Yamuna Nagar hspcbroyr@gmail.com

HSPCB/YR/2025/4137 Dated:16/02/2026

To
M/s Balaji Stone Crusher,
Village Doiwala, District Yamunanagar.

Subject: Direction not to operate M/s Mohindra Stone Crusher, Village Doiwala,
District Yamunanagar under the provisions of Water Act 1974 and Air
Act 1981,

Ref:- CTO obtained vide No. HSPCB/Consent/ : 313129225YAMCTOA98371851

Dated:05/05/2025 valid upto 01/04/2025 - 31/03/2026.

Whereas your unit was inspected on dated 09.01.2026 by the Joint
committee formed by Hon'ble NGT in the matter of Sukhdeep Singh V/s
Haryana State Pollution Control Board & Ors under OA No. 1127/2024 and
during inspection it was found that your unit is lying non-operational.

Whereas Consent to Operate was granted to your unit vide under
reference with the general conditions & other specific conditions.

Whereas you have not complied with the condition no. 15 of Consent
to Operate i.e. “If the industry is closed temporarily at its own, they
shall inform the Board and obtain permission before restart of the

unit.”

Whereas your unit has not submitted any running schedule of your

unit till date in this office.
In view of above, it is clear that you have violated the terms and

condition of Consent to Operate granted.
Therefore, direction is hereby issued to your unit under the

provisions of Water Act, 1974 & Air Act, 1981 "Not to operate your unit
without obtaining prior permission from HSPCB". @)/

Regional Officer,
Yamuna Nagar Region

No. HSPCB/YR/2025/4138 Dated:16/02/2026
A copy of above is forwarded to the Chairman HSPCB, Panchkula, for
information please. TP A6\22%

Regional Officer
Yamuna Nagar Region
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Haryana State Pollution Control Board
S.C.0. No- 131, Sector -17, HUDA, Jagadhri, Yamuna Nagar hspcbroyr@gmail.com

HSPCB/YR/2025/4139 Dated:16/02/2026

To
M/s Bhagwati Stone and Screening (Stone Crusher),

Village Nagli-32, District Yamunanagar

Subject: Direction not to operate M/s Bhagwati Stone and Screening (Stone
Crusher), Village Nagli-32, District Yamunanagar under the provisions
of Water Act 1974 and Air Act 1981.

Ref:- CTO obtained vide No. HSPCB/Consent/ : 313129219YAMCTOA6609881
Dated:04/06/2019valid upto 03/06/2019 - 31/03/2024.

Whereas your unit was inspected on dated 15.01.2026 by the Joint
committee formed by Hon’ble NGT in the matter of Sukhdeep Singh V/s
Haryana State Pollution Control Board & Ors under OA No. 1127/2024 and
during inspection it was found that your unit is lying non-operational.

Whereas Consent to Operate was granted to your unit vide under
reference with the general conditions & other specific conditions.

Whereas you have not complied with the condition no. 15 of Consent
to Operate i.e. “If the industry is closed temporarily at its own, they
shall inform the Board and obtain permission before restart of the
unit.”

Whereas your unit has not submitted any running schedule of your

unit till date in this office.
In view of above, it is clear that you have violated the terms and

condition of Consent to Operate granted.
Therefore, direction is hereby issued to your unit under the

provisions of Water Act, 1974 & Air Act, 1981 "Not to operate your unit
without obtaining prior permission from HSPCB". @7
7

Regional Officer,
Yamuna Nagar Region

No. HSPCB/YR/2025/4140 Dated:16/02/2026
A copy of above is forwarded to the Chairman HSPCB, Panchkula, for

information please. )
( a:ﬁ\o\"‘/

Regional Officer
Yamuna Nagar Region

347

251




Regional Office,

Haryana State Pollution Control Board
S.C.0. No- 131, Sector -17, HUDA, Jagadhri, Yamuna Nagar hspcbroyr@gmail.com

HSPCB/YR/2025/4141 Dated:16/02/2026

To
M/s Hans Stone and Screening (Stone Crusher),
Village Nagli-32, District Yamunanagar

Subject: Direction not to operate M/s Hans Stone and Screening (Stone
Crusher), Village Nagli-32, District Yamunanaga under the provisions
of Water Act 1974 and Air Act 1981.

Ref:- CTO obtained vide No. HSPCB/Consent/ : 313129225YAMCT0118562244
Dated:24/10/2025valid upto 24/10/2025 - 31/03/2030.

Whereas your unit was inspected on dated 15.01.2026 by the Joint
committee formed by Hon’ble NGT in the matter of Sukhdeep Singh V/s
Haryana State Pollution Control Board & Ors under OA No. 1127/2024 and
during inspection it was found that your unit is lying non-operational.

Whereas Consent to Operate was granted to your unit vide under
reference with the general conditions & other specific conditions.

Whereas you have not complied with the condition no. 15 of Consent
to Operate i.e. “If the industry is closed temporarily at its own, they
shall inform the Board and obtain permission before restart of the

unit.”

Whereas your unit has not submitted any running schedule of your

unit till date in this office.
In view of above, it is clear that you have violated the terms and

condition of Consent to Operate granted.
Therefore, direction is hereby issued to your unit under the

provisions of Water Act, 1974 & Air Act, 1981 "Not to operate your unit
without obtaining prior permission from HSPCB".
(% 2

Regional Officer,
Yamuna Nagar Region

No. HSPCB/YR/2025/4142 Dated:16/02/2026
A copy of above is forwarded to the Chairman HSPCB, Panchkula, for

information please.
(B2l

Regional Officer
Yamuna Nagar Region
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Regional Office,

Haryana State Pollution Control Board
S.C.0. No- 131, Sector -17, HUDA, Jagadhri, Yamuna Nagar hspcbroyr@gmail.com

-

HSPCB/YR/2025/4143 Dated:16/02/2026

To
M/s Har Gobind Industries (Stone Crusher),
Village Nagli-32, District Yamunanagar

Subject: Direction not to operate M/s Har Gobind Industries (Stone Crusher),
Village Nagli-32, District Yamunanagar under the provisions of Water
Act 1974 and Air Act 1981.

Ref:- CTO obtained vide No. HSPCB/Consent/ : 313129226YAMCTOA129762307

Dated:14/02/2026 valid upto 05/12/2025 - 31/03/2031.

Whereas your unit was inspected on dated 15.01.2026 by the Joint
committee formed by Hon’ble NGT in the matter of Sukhdeep Singh V/s
Haryana State Pollution Control Board & Ors under OA No. 1127/2024 and
during inspection it was found that your unit is lying non-operational.

Whereas Consent to Operate was granted to your unit vide under
reference with the general conditions & other specific conditions.

Whereas you have not complied with the condition no. 15 of Consent
to Operate i.e. "If the industry is closed temporarily at its own, they
shall inform the Board and obtain permission before restart of the

unit.”

Whereas your unit has not submitted any running schedule of your

unit till date in this office.
In view of above, it is clear that you have violated the terms and

condition of Consent to Operate granted.
Therefore, direction is hereby issued to your unit under the

provisions of Water Act, 1974 & Air Act, 1981 “"Not to operate your unit
without obtaining prior permission from HSPCB". @P
L~

Regional Officer,
Yamuna Nagar Region

No. HSPCB/YR/2025/4144 Dated:16/02/2026
A copy of above is forwarded to the Chairman HSPCB, Panchkula, for
information please.
€ j*i te\D\%

Regional Officer
Yamuna Nagar Region

3849

253



850

Regional Office,

Haryana State Pollution Control Board
S.C.0. No- 131, Sector -17, HUDA, Jagadhri, Yamuna Nagar hspcbroyr@gmail.com
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HSPCB/YR/2025/4145 Dated:16/02/2026

To

M/s Kamal Road Lines Stone and Screening (Stone),
Village Nagli-32, District Yamunanagar

Subject: Direction not to operate M/s Kamal Road Lines Stone and Screening
(Stone), Village Nagli-32, District Yamunanagar under the provisions of
Water Act 1974 and Air Act 1981.

Ref:- CTO obtained vide No. HSPCB/Consent/ : 313129226YAMCTOA118216488

Dated:05/01/2026 valid upto 04/09/2025 - 31/03/2035.

Whereas your unit was inspected on dated 15.01.2026 by the Joint
committee formed by Hon'ble NGT in the matter of Sukhdeep Singh V/s
Haryana State Pollution Control Board & Ors under OA No. 1127/2024 and
during inspection it was found that your unit is lying non-operational.

Whereas Consent to Operate was granted to your unit vide under
reference with the general conditions & other specific conditions.

Whereas you have not complied with the condition no. 15 of Consent
to Operate i.e. "If the industry is closed temporarily at its own, they
shall inform the Board and obtain permission before restart of the

unit.”

Whereas your unit has not submitted any running schedule of your
unit till date in this office.

In view of above, it is clear that you have violated the terms and
condition of Consent to Operate granted.

Therefore, direction is hereby issued to your unit under the
provisions of Water Act, 1974 & Air Act, 1981 "Not to operate your unit

without obtaining prior permission from HSPCB". @P
P
/-

Regional Officer,
Yamuna Nagar Region

No. HSPCB/YR/2025/4146 Dated:16/02/2026
A copy of above is forwarded to the Chairman HSPCB, Panchkula, for

' tion please. @/
information p \b\,{%/

Regional Officer
Yamuna Nagar Region
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Haryana State Pollution Control Board
S.C.0. No- 131, Sector -17, HUDA, Jagadhri, Yamuna Nagar hspcbroyr@gmail.com

HSPCB/YR/2025/4147 Dated:16/02/2026

To
M/s R.R. Stone Crusher,
Village Nagli-32,Tehsil Bilaspur, District Yamunanagar.

Subject: Direction not to operate M/s R.R. Stone Crusher, Village Nagli-32,Tehsil
Bilaspur, District Yamunanagarunder the provisions of Water Act 1974
and Air Act 1981.

Ref:- CTO obtained vide No. HSPCB/Consent/ : 313129025YAMCTOA124868358

Dated:23/12/2025 valid upto 04/12/2025 - 31/03/2027.

Whereas your unit was inspected on dated 15.01.2026 by the Joint
committee formed by Hon'ble NGT in the matter of Sukhdeep Singh V/s
Haryana State Pollution Control Board & Ors under OA No. 1127/2024 and
during inspection it was found that your unit is lying non-operational.

Whereas Consent to Operate was granted to your unit vide under
reference with the general conditions & other specific conditions.

Whereas you have not complied with the condition no. 15 of Consent
to Operate i.e. "If the industry is closed temporarily at its own, they
shall inform the Board and obtain permission before restart of the
unit.”

Whereas your unit has not submitted any running schedule of your
unit till date in this office.

In view of above, it is clear that you have violated the terms and
condition of Consent to Operate granted.

Therefore, direction is hereby issued to your unit under the
provisions of Water Act, 1974 & Air Act, 1981 “Not to operate your unit
without obtaining prior permission from HSPCB".

C

Regional Officer,
Yamuna Nagar Region

No. HSPCB/YR/2025/4148 Dated:16/02/2026

A copy of above is forwarded to the Chairman HSPCB, Panchkula, for
information please.

Regional Officer
Yamuna Nagar Region
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Haryana State Pollution Control Board
S.C.0. No- 131, Sector -17, HUDA, Jagadhri, Yamuna Nagar hspcbroyr@gmail.com

HSPCB/YR/2025/4149 Dated:16/02/2026

To
M/s Khan Screening Plant (Stone Crusher),
Village Taharpur Kalan,Tehsil Chhachhrauli, District Yamunanagar

Subject: Direction not to operate Khan Screening Plant (Stone Crusher), Village
Taharpur Kalan,Tehsil Chhachhrauli, District Yamunanagar under the
provisions of Water Act 1974 and Air Act 1981.

Ref:- CTO obtained vide No. HSPCB/Consent/ : 313129221YAMCTOA12599755
Dated:30/06/2021 valid upto 31.03.2022.

Whereas your unit was inspected on dated 16.01.2026 by the Joint
committee formed by Hon'ble NGT in the matter of Sukhdeep Singh V/s
Haryana State Pollution Control Board & Ors under OA No. 1127/2024 and
during inspection it was found that your unit is lying non-operational.

Whereas Consent to Operate was granted to your unit vide under
reference with the general conditions & other specific conditions.

Whereas you have not complied with the condition no. 15 of Consent
to Operate i.e. "If the industry is closed temporarily at its own, they
shall inform the Board and obtain permission before restart of the

unit.”

Whereas your unit has not submitted any running schedule of your
unit till date in this office.

In view of above, it is clear that you have violated the terms and
condition of Consent to Operate granted.

Therefore, direction is hereby issued to your unit under the
provisions of Water Act, 1974 & Air Act, 1981 "Not to operate your unit
without obtaining prior permission from HSPCB".

ol
Regional Officer,
Yamuna Nagar Region

No. HSPCB/YR/2025/4150 Dated:16/02/2026
A copy of above is forwarded to the Chairman HSPCB, Panchkula, for

i i lease.

information p @4\9

\24
Regional Officer ~
Yamuna Nagar Region
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Haryana State Pollution Control Board
S.C.0. No- 131, Sector -17, HUDA, Jagadhri, Yamuna Nagar hspcbroyr@gmail.com
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HSPCB/YR/2025/4151 Dated:16/02/2026

To
M/s Yamuna Industry (Stone Crusher),
Village Ibrahimpur,Tehsil Chhachhrauli, District Yamunanagar

Subject: Direction not to operate Yamuna Industry (Stone Crusher), Village
Ibrahimpur,Tehsil Chhachhrauli, District Yamunanagar under the
provisions of Water Act 1974 and Air Act 1981.

Ref:- CTO obtained vide No. HSPCB/Consent/ : 313129218YAMCTOAS5256688
Dated:19/04/2018 valid upto 05/04/2018 - 31/03/2028.

Whereas your unit was inspected on dated 16.01.2026 by the Joint
committee formed by Hon'ble NGT in the matter of Sukhdeep Singh V/s
Haryana State Pollution Control Board & Ors under OA No. 1127/2024 and
during inspection it was found that your unit is lying non-operational.

Whereas Consent to Operate was granted to your unit vide under
reference with the general conditions & other specific conditions.

Whereas you have not complied with the condition no. 15 of Consent
to Operate i.e. "If the industry is closed temporarily at its own, they
shall inform the Board and obtain permission before restart of the
unit.”

Whereas your unit has not submitted any running schedule of your
unit till date in this office.

In view of above, it is clear that you have violated the terms and
condition of Consent to Operate granted.

Therefore, direction is hereby issued to your unit under the
provisions of Water Act, 1974 & Air Act, 1981 "Not to operate your unit
without obtaining prior permission from HSPCB",

Regional Officer,
Yamuna Nagar Region
No. HSPCB/YR/2025/4152 Dated:16/02/2026
A copy of above is forwarded to the Chairman HSPCB, Panchkula, for
information please. (’E,p//{g\ﬂ’é

Regional Officer
Yamuna Nagar Region
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